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Report of the Modified Seven Member Committee constituted in
compliance of the order of Hon’ble NGT dated 19.08.2020,in the matter of
0.A. No. 607 of 2018, Vinod Kumar Jangra Vs State of Haryana & Ors.

1.0 BACKGROUND
The Hon’ble National Green Tribunal, Principal Bench, New Delhi, vide its order dated
19.08.2020 in the matter of O.A. No. 607 of 2018, Vinod Kumar Jangra Vs State of Haryana

& Ors., directed as follow:

"..From the above, we find that there is acknowledged violation of environmental
norms and while some remedial action has been taken, it is highly inadequate.
Having regard to serious adverse consequences on public health and requirement
of 'Precautionary’ principle under which action has to be taken even against
anticipated pollution potential, there is no justification of taking 12 months for
carrying capacity assessment without taking effective measures based on
available data. In fact, carrying capacity assessment has to be conducted before
permitting any activity having potential of pollution. Since data of background
concentrations is available with the CPCB as well as the State PCB, pending ary
further elaborate study as proposed, CPCB and State PCB may undertake a joint
study based on available background concentration data of air quality preferably
within three months and precautionary action may be taken to check pollution
potential in the light of such study at the earliest. Compliance of siting criteria
inter-se stone crushers as well as with reference to distance from habitations,
educational institutions, roads, hospitals, etc. may be ensured in the interest of
public health. Any polluting stone crusher operating in violation of environmental
norms, including siting criteria may not be allowed to operate till compliance of
law. Action also needs to be taken against grant of reckless consents/
permissions for such activities, adversely affecting public health. Compensation of
deterrent nature may be assessed and recovered speedily from the law vioiators,
by involvement of senior officers, in view of the fact that the State itself has
found some of its officers not giving correct information and thus being party to
violation of law.

We constitute a modified seven-member joint Committee comprising three
members team of CPCB (Senior level), Member Secretary, State PCB, Member
Secretary, SEIAA, Haryana, Divisional Forest Officer, Charkhi Dadri and the
Additional District Magistrate, Charkhi Dadri. The CPCB will be the nodal agency
for coordination and compliance. The said tearn may undertake site visits at such
intervals as found necessary for inspection and give its report within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. Action may also be
forthwith taken by the State PCB for stopping fllegal draw! of groundwater and
recovering compensation for such illegal extraction so far, in the lght of
Judgment of this Tribunal dated 20.07.2020 in OA 176/2015, Shailiesh Singh vs.
Hotel Holiday Regency, Moradabad & Ors. This aspect may also be covered by
the joint Committee in its report. The Committee may also mention whether
parameters of ambient noise level are exceeded on account of operation of such
activity and if yes, action taken in that regard...”(Annexure-I)
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2.0 COMPLIANCE REPORT
2.1 Constitution of the Joint Committee

In compliance of the order of the Hon'ble NGT, a modified Joint Committee comprising of
the following member was constituted:

1. Shri S. Narayanan, IFS, Member Secretary, HSPCB

2. Shri Shekhar Vidyarthi,IAS, Member Secretary, SEIAA, Haryana

3. Mohd. Imran Raza, IAS, Additional Deputy Commissioner, Charkhi Dadri
(Transferred and Shri Rahul Narwal, IAS, has taken over charge of Charkhi Dadri)

4. Shri BhupenderRaghav, Divisional Forest Officer, Charkhi Dadri

5. Shri Suneel Dave, Scientist 'E" & Regional Director, CPCB, Chandigarh (Nodal
Officer)

6. Dr. Narender Sharma, Scientist 'E’, CPCB, Delhi,

7. Shri Vinay Prabhakar, Scientist ‘B’, CPCB, Delhi

The meeting of the joint Committee was held on 29.09.2020 and was followed by a site visit

on the same day and on 30.09.2020. Shri Sandeep Singh, RO, HSPCB, Bahadurgarh HSPCB

and Dr. Surinder Mehta, Member, State Expert Appraisal Committee (SEAC), were deputed

to represent MS, HSPCB and MS, SEIAA, Haryana, respectively.

2.2 Terms of Reference (TOR) of the Joint Committee

As per orders of Hon'ble NGT, the modified Seven Member Committee was required to look

into the following aspects and give report within three months:

i.  Site visits at such intervals as found necessary for inspection.

ii. Assessment of Carrying Capacity of District- Charkhi Dadri using the data available
with CPCB & HSPCB and precautionary action to be taken to check pollution potential
in the light of the carrying capacity study.

iii. Siting criteria w.r.t inter-se of stone crushers, habitations, educational institutes,
roads, hospitals, etc.

iv. Action taken by HSPCB w.r.t. Illegal ground water extraction, to be covered in the
Report.

v. Ambient noise level on account of operation of the stone crushing units.

Besides above, the Haryana State Pollution Control Board (HSPCB) was also required to
comply and take action in the form of closure directions, environmental compensation to
the units violating the norms including siting criteria, illegal ground water extraction, etc.
Action for stopping illegal drawl of groundwater and recovering compensation for such

illegal extraction so far, was required in the light of judgment of the Hon'ble NGT dated
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20.07.2020 in OA 176/2015, Shailiesh Singh vs. Hotel Holiday Regency, Moradabad &Ors,
as directed by Hon'ble NGT.

2.3 Report of the Joint Committee

During the first meeting of the Joint committee, the responsibility matrix was discussed and
finalized, so as to comply with the directions of the Hon'ble NGT in a time bound manner.
Subsequent to the first meeting and site visit of the Joint Committee, various teams with

specific tasks visited the site, under the supervision of the Joint Committee.

The Joint Committee deliberated on the various issues based on the outcome of the
monitoring conducted and observations made during various site visits. The report of the

Joint Committee on the various points is submitted as follows:

2.3.1 Observations made by the Joint Committee during site visits

The following are the main observations made by the Joint Committee during site visits w.r.t

various environmental norms:

i. Out of 14 stone crushing units visited by the Joint Committee on 29.09.2020 and
30.09.2020, it was observed that 06 stone crushing units were not meeting the
prescribed siting norms notified by notification dated 11.05.2016 and hence it was
decided to get the siting norms verified for all the stone crushing units, from the
concerned agencies,

i. In general, the approach roads to the crusher zones were not maintained, which
contribute towards re-suspension of particulate matter during movement of vehicles
and deterioration of ambient air quality of the area.

iii. Sprinkling of water within the premises and surrounding area was found to be
inadequate during visit.

iv.  None of the Units were found to be complying with the condition of the Consent to
Operate granted by State Pollution Control Board w.r.t green belt development, as a
dust control measure. Further, none of stone crushing has obtained approval of the
Green Belt Development Plan, from the Forests Department, as mandated in the

notification issued by the State Government.

v. Poor maintenance of the metalled/pucca roads within the premises of individual

stone crushing units.
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vi.  In general, there is no demarcation of boundary of the stone crushing units. Distance
between two stone crushing units at many places, was observed to be inadequate to
disperse the dust particles, leading to overall visibly very high dust in the area.

Since the State Pollution Control Board is mandated to grant consent to operate and ensure
the compliance of the conditions of the consent to operate, the members representing the
State Pollution Control Board were requested by the Joint Committee to provide the status
of the compliance of the conditions of the consent to operate and the action taken against

the unit not complying with the prescribed norms, as directed by Hon'ble NGT.

2.3.2 Estimation of the Carrying Capacity of the Ambient Air Environment
of District Charkhi Dadri

It was directed by Hon'ble NGT to undertake a joint study based on the available
background concentration data of air quality. Accordingly, the following approach was
followed for estimating the carrying capacity of ambient air environment in the District
Charkhi Dadri:

a.  The atmospheric mixing height in the District Charkhi Dadri lied between 117 to 850
meters. The 90 percentile value which is majorly dominant during the study period is
691 meters and accordingly this value was used to calculate the volume of the
ambient air in the district, as a product of atmospheric mixing height and the area of
the district under reference.

b.. The concentration of PM,, in ambient air was found to be varying between 26 to 466
ug/m’. The 90 percentile value which is majorly dominant during the study period is
265 pg/m’and this value was used to calculate the total load of PMyload in the
district, asa product of predominant PM;gparticulate matter concentration and volume

of the ambient air upto mixing height, in the district.

c.  The national ambient air quality standard (NAAQS) for PMyq i.e. 100 pg/m?® and when
multiplied by the volume of air in the district, it provided the average assimilative
capacity of the district for the study period.

d.  Supportive carrying capacity of the district was computed by taking the difference of
assimilative carrying capacity of the area & total estimated load of PM; in the
district.
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e.  Similarly, the Joint Committee made an estimation of the season-wise supportive
capacity. However, in view of the fact that CAAQMS started working only w.e.f.

04,/03/2020, the data for winter season was not available.

The carrying capacity assessment of ambient air environment, of District Charkhi Dadri as
estimated by the Joint Committee based on the available data of Continuous Ambient Air
Quality Monitoring Station (CAAQMS) located in the district,for time period of 250 days i.e.
04.03.2020 to 08.11.2020 for the predominant air quality parameter i.e. PMy, is as follows:

Particulars Values Summer Monsoon Post
Season Season Monsoon
Season
Area of District (km?) 1370 1370 1370 1370
Mixing height (km) 0.691 0.745 0.672 0.643
Volume of air in the district 946 1021 921 882
(km?)
PM10 (ug/m°) 265 246 177 409
Total Estimated load of | 250815 251508 162671 360369
particulate matter in ambient air
in the district in a study period
(kg)
Assimilative Carrying Capacity 94647 102073 92112 88153
(k@) -
Supportive Carrying Capacity | -156168 -149435 -70558 -272216
(kg)

It may be concluded from the above table, as such there is no supportive capacity available
in the ambient air environment with reference to PMyg, in the district Charkhi Dadri. It may
require source apportionment study considering the different polluting activities in the
Charkhi Dadri to assess the contribution of individual activities to propose production limits
as one of the preventive measures, so as to keep the ambient air environment within
assimilative capacity. However, based on the analysis of available data, Joint Committee has

suggested as included in the later part of report.

2.3.3 Status of the compliance of the siting criteria by the stone crushing units

The Environment Department of Haryana Government vide Schedule-I of the notification
dated 11.05.2016 prescribed the norms for siting of the stone crushing units (Annexure-
1I) and the following three agencies have been mandated as per notification, for verification
of the siting criteria, while granting no objection certificates:

« State Revenue Department

« State Forests Department
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o State Pollution Control Board (for the parameters, which are not covered by the
above two agencies)

Accordingly, the task of verifying the siting criteria was assigned to the members
representing the above three agencies by the Joint Committee, for arriving at conclusion, in
compliance of the orders of the Hon'ble NGT.

The Haryana State Pollution Control Board after due field verification informed that out of
330 stone crushing units, 44 units were not existing/found to be dismantled. Another, 35
units have been closed down by the board for various violations. Besides, 17 units were
found to have been closed down on their own.

The following is the status of the compliance of the siting criteria provided by ADC, Charkhi

Dadri (Annexure-III), based on the verification done by the Revenue Department:

Out of 330 stone crushing units in the list provided by the State Pollution Control Board, 241
units have been verified by the Revenue Department wherein 34 stone crushing units were
found to have been established in violation of the siting norms prescribed in the notification
dated 11.05.2016. The remaining 89 units are getting verified at ground level by the

Revenue Department until the finalisation of this report.

Whereas, the compliance verification report received from DFO has mentioned the
compliance of the notification w.r.t relevant parameter (Annexure-IV). It is mandatory for
the stone crushing units to get the plan for development of green belt, approved from the
State Forest Department, as per notification dated 11/05/2016. However, none of stone
crushing unit, has obtained approval of the Green Belt Development Plan, from the Forest
Department.

2.3.4 Ambient Noise Level Monitoring

In order to assess the impact of stone crushing activities on the ambient noise levels in the
Charkhi-Dadri area, ambient noise level monitoring was conducted by CPCB Team in 09
stone crushing units on 21.10.2020 and 05.11.2020. The ambient noise monitoring results
are presented as below:

B
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Table 1: Ambient Noise Level Monitoring Results.

S. | Name & | Product Ambient Noise | Ambient Industrial Remarks
No. | Address | and Level within the | Noise Level | Zone Noise
of the | Capacity premises at Standard,
Stone (monitored at a | boundary of | dB(A) Leg»
Crushing distance of 5 to | Stone (Day time)
Units 10 meters from | Crushing as per the
stone crusher), | Unit, dB(A) | Noise
dB(A) Legr Leg* Pollution
(Regulation
and
Control)
Rules, 2000
1. Jai Ambey | GSB (90 MTD) 783 721 75 ==
Stone
Crusher,
Kheri
Battar J
2. Caps 10 mm, 20 84.5 68.1 75 -
Trade Link | mm & Dust
Pvt. Ltd., | (1200 MTD)
Kheri
Battar
3. Diamond 10 mm, 20 86.7 69.2 75 L
Stone mm & Dust
Crusher, (2000 MTD)
Kheri
Battar
4, Surya 10mm, 20mm 86.2 64.8 75 Roller Crusher is
Stone & Dust (3500 under
Crusher, MTD) maintenance
Village
Pichopa
Kalan
5 Mahaluxmi | 10mm, 20mm 93 68.1 75 Jaw Crusher not
Mines & | & Dust (1100 in operation due
Stone MTD) to non-
Crusher, availability  of
Village raw  material.
Pichopa Power cut 5 to
Kalan 6 minutes
before
scheduled time
6. Dharampal | 10mm, 20mm 84.1 739 75 ===
Stone & Dust (120
Crusher, MTD)
Village
Pichopa
Kalan
7. Shree 10mm, 20mm 87 75.8 75 Exceeding the
Radhey & Dust (250 prescribed
Stone MTD} norms.
Crusher,
Village
Birhi Kalan
8. Mayur 10mm, 20mm 84.6 69.5 75 Power cut 30
Stone & Dust (250 minutes before
Crusher, MTD) scheduled time.
Village
Birhi Kalan
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As may be seen from the table the above stone crushers were meeting the ambient noise
level norms at the boundary of the respective units, however, none of the stone crushing
units was found to be meeting the norm of ambient noise levels when monitored at a
distance of 5 to 10 meters from stone crusher, irrespective of the operational capacity.

2.3.5 Source Emission Monitoring

A Joint team of CPCB and HSPCB visited the site on 21/10/2020 and 05/11/2020, for source
emission and ambient air quality monitoring. The survey of the area indicated that a good
number of stone crushing were found be non-operational on account of maintenance as
informed by the representatives of the respective units. Therefore, 08 stone crushing units
which were found to be operational were selected for Source emission monitoring and the
results are summarized in the following Table 2.

Table 2: Results of the Source Emission Monitoring

Name & Product and Fugitive Emission at 6 meters from Source | Prescribed Standards as
Address of Capacity of Emission, pg/m? per Environment
the Stone (Protection) Rules, 1986
Crushing vide S.0. 443 (E) dated
Units 18.04.1987
Inward Outward Difference
Jai Ambey GSB(90 TFD) 3090 4111 1021 600 pg/m’ from source at 3
Stone to 10 meters
Crusher, Kheri
Battar
Caps Trade 10 mm, 20 mm & 4484 4896 412 600 pg/m?® from source at 3
Link Pvt. Ltd., | Dust(1200 TPD) to 10 meters
Kheri Battar
Diamond 10 mm, 20 mm & 3393 3707 314 600 pg/m’ from source at 3
Stone Dust(2000 MTD) to 10 meters
Crusher, Kheri
Battar
Surya Stone | 10mm, 20mm & 9444 9818 374 600 pg/m* from source at 3
Crusher, Dust(3500 MTD) to 10 meters
Village
Pichopa Kalan
Mahaluxmi 10mm, 20mm & 7121 7472 351 600 pg/m’ from source at 3
Mines & Dust(1100 MTD) to 10 meters
Stone
Crusher,
Village
Pichopa Kalan
Dharampal 10mm, 20mm & 1000 1454 454 600 pg/m’ from source at 3
Stone Dust(120 MTD) to 10 meters
Crusher,
Village
Pichopa Kalan
Shree Radhey | 10mm, 20mm & 9333 9750 417 600 pg/m* from source at 3
Stone Dust(250 MTD) to 10 meters
Crusher,
Village Birhi
L A Page | 8
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S. Name & Product and Fugitive Emission at 6 meters from Source | Prescribed Standards as
No. | Address of Capacity of Emission, pg/m? per Environment
the Stone (Protection) Rules, 1986
Crushing vide S.0. 443 (E) dated
Units 18.04.1987
e==ni [ _ Inward Outward Difference
Kalan -
8. Mayur Stone 10mm, 20mm & 3515 3972 457 600 pg/m’ from source at 3
Crusher, Dust(250 MTD) to 10 meters
Village Birhi
Kalan

An evaluation of the source emission monitoring of 08 stone crushing units indicated that
although most of the individual stone crushing units are meeting the prescribed fugitive
emission norms except one, the upwind concentration of fugitive emissions varied
between 1000 ug/m’ to 9444 ug/m>. High level of upwind concentration at
various location seems to be the impact of inadequate distance between two
stone crushing units, thereby necessitating the siting guidelines w.r.t. distance
between two stone crushing units as observed and directed by Hon’ble National
Green Tribunal. However, HSPCB has prescribed the minimum area of one acre
for every stone crusher while in higher capacity units, 1.5 acre is the minimum

area requirement.

2.3.6 Ambient Air Quality Monitoring

The ambient air quality was also monitored by HSPCB team on 21/10/2020 and 05/11/2020,
at different locations (Primarily centre points of different locations) of Charkhi Dadri selected
jointly by CPCB and HSPCB, where stone crushers are located. The results of the ambient air

quality monitoring are summarized in the following Table 3:

Table 3: Ambient Air Quality Monitoring Results

| S. No. Locations Date Concentration of Air Quality |
Parameters (in pg/m°)
L PMy PM; s
1. Kheri Battar Stone Crushing | 21.10.2020 140 Not monitored
Area
2 Pichopa Kalan Stone Crushing | 05.11.2020 68 19
Area
3. Birhi Kalan Stone Crushing Area | 05.11.2020 239 42
4, CAAQMS, Mini  Secretariat, | 21.10.2020 | 253 117
Charkhi 05.11.2020 265 191

The results of the ambient air quality monitoring at two locations out of three locations
monitored by HSPCB Team, were found to be beyond the prescribed limits of PMy. The
concentration of PM;; & PM, s were also be found to be exceeding the prescribed norms as
r Page | 9
G e ol .
= Wﬂﬂ \le}; A
,5'\ ) e

9 9’\0]\




per the data of CAAQMS located at Mini Secretariat, District Charkhi Dadri during that
period, indicating contributing of factors other than stone crushers as well, towards ambient
air quality of Distt. Charkhi Dadri.

2.3.7 Action Taken by HSPCB against the units violating the norms

The action taken report w.r.t non-compliance of prescribed norms and the conditions of the
consent to operate granted to stone crushing units were requested by the Joint Committee
from the members representing State Pollution Control Board, for inclusion in the report to
be filed before Hon'ble NGT.

In this regard, the following is the status of the compliance of the action taken against non-
complying units by the HSPCB (Annexure-V):

i.  Out of 330 stone crushing units, 96 units are non-operational due to the fact that 35
units have been closed down by HSPCB, 17 were found to have been closed on their
own and 44 units were found to have been dismantled/non-existing.

ii. A total sum of [J 4.89 crores of Environmental Compensation was levied by HSPCB
on the 33 non-complying units. 19 units have deposited the EC amount of [J 1.62
crores to the HSPCB.

iii. HSPCB is in the process of imposing EC on another 16 non-complying stone crushing
units.

iv.  The prosecution has been initiated against 35 non-complying units, out of which 27
have been filed in Special Environmental Court, Kurukshetra, Haryana.

v. HSPCB has initiated action against all the stone crushers which have not obtained
approval of the Green Belt Development Plan from the Forest Department and issued
show cause notices to all units seeking their status of approval of the same and

further, action will be taken by the board after receipt of the units.
2.3.8 Action Taken by HSPCB for illegal ground water abstraction

The Joint Committee was directed by the Hon'ble NGT, to include the action taken by HSPCB
in the report of the Joint Committee. Accordingly, HSPCB was requested by the Joint
Committee, for providing the action taken report w.r.t. illegal abstraction of the ground

water in compliance of the directions of the Hon'ble NGT.

In this regard, as per status report received from HSPCB, there are 330 stone crushing units

in the District Charkhi Dadri, out of which 53 units have either been dismantled or non-
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operational after 15/04/2015 i.e. the date of notification issued by CGWB mandating
permission for withdrawal of ground water, Therefore, HSPCB recommended for levying
interim environmental compensation against 277 stone crushing units to the Deputy
Commissioner, Charkhi Dadri. The total amount of compensation from these 277 stone
crushing units is Rs. 31,45, 13, 865/-, the details of which is summarized in Annexure-VI.
The Deputy Commissioner, Charkhi Dadri has issued order for recovering EC for illegal
underground water abstraction against all these units.

3.0 RECOMMENDATIONS:

i. Since, the carrying capacity of the Charkhi Dadri region is estimated to be negative
and therefore, following actions are suggested to support & protect the air
environment:

a. No new stone crusher of any capacity may further be allowed to establish &
operate in the region including any expansion of the existing units.

b. A study, such as source apportionment, be carried out to ascertain at what
maximum capacity the existing stone crushing units be allowed to operate
vis-a-vis their number.

c. The supporting infrastructure such as road needs improvement to minimize
the dust formation and to maintain its quality a fund may be created by the
stone crushing units proportionate to its production capacity. The fund may
be operated through a mechanism where the nodal agency could be the
association of the stone crushing units.

d. The units which have been reported not conforming the siting criteria
according to revenue department (34) shall remain closed and be shifted in
compliance with the notification dated 11.05.2016.

ii. Considering the stone dust settlement behaviour, the inter-se distance between two
stone crushing units may be kept as:
d = (hy*p; + h; *p2)/100
Where, d = inter-se distance between two stone crushing units (in meter)
h;& h; = height of highest nodes for unit 1 & 2, respectively (in meter) M
p:& p; = production capacity for unit 1 & 2, respectively (in MTD) %ﬂ' o
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ii.  HSPCB shall install additional 3 ambient air quality monitoring stations in accordance
to Guidelines for Ambient Air Quality Monitoring published by CPCB (2003). Out of
these three, one station may be CAAQMS.

iv.  The concerned authority may take suitable action against those stone crushing units
found to be non-conforming w.r.t. siting criteria and having not provided adequate
pollution control measures.

v.  The stone crushing unit may be asked to obtain due approval from State Forest
Department for development of green belt in accordance to the notification dated

11.05.2016.
7»
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Item No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 607/2018

(With Report dated 16.07.2020 & 17.08.2020)

Vinod Kumar Jangra Applicant(s)
Versus

State of Haryana & Ors Respondent(s)

Date of hearing: 19.08.2020

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent(s): Mr. Rahul Khurana, Advaocate for HSPCRB

ORDER
i The issue for consideration is the remedial action for enforcement

of the cnvironmental norms by the stone crushers in District Charkhi
Dadri, Haryana, under the Air (Prevention and Control of Pollution) Act,
1981 and the Water (Prevention and Control of Pollution) Act, 1974.
According to the RTI responsc of Haryana State PCB to the applicant
dated 18.06.2019, 260 stone crushers are in operation in the District

Charkhi Dadri.

2. This Tribunal considered the matter in the light of the reports
furnished on 11.02.2019 and 24.04.2019 by the State PCB about the
ground situation. On both the occasions, the reparts were found to be

unsatisfactory. Vide order dated 25.04.2019, the Tribunal directed the

13



Chief Secretary, Haryana to look into the matter, including the conduct
of the officers involved in giving reports and the failure of the State PCB

in enforcing the law.

3. The matter was thereafter considered on 05.09.2019 in the light of
the report of the Chief Secretary, Haryana dated 02.08.2019 to the effect
that action was taken against nineteen (19) non-compliant stone
crushers and was in process against twelve (12) more non-compliant
stone crushers. However, during the hearing, it was found that the
action was not adequate. Admitted violation of norms of air pollution was
continuing and there was no adequate monitoring mechanism to enforce
right of citizens and the environment. Accordingly, the Tribunal directed
the Chief Secretary, Haryana to take action for enforcement of law for
protection of environment and public health. The Tribunal alse directed
the Central Pollution Control Board (CPCB) to constitute a three-member
team to give a composite report on the subject of air pollution and
compliance of siting criteria. The Tribunal also directed establishment of
air quality monitoring stations and to assess efficacy of pollution control
devices by the stone crushers. The operative part of the order is as
follows:
“3,  The report of the Chief Secretary dated 02.08.2019 is that the
matter was taken up with the Deputy Commissioner and the State
PCB who reported that action has been taken against illegal and
non-compliant stone crushers. Nineteen stone crushers were closed
and action against twelve was in process. The report does not
appear to be based on correct information in view of what
has transpired during the course of hearing today. Even the
officer of the State PCB from the ground level, who claims to
have recently joined, has admitted that there is air pollution

and no monitoring mechanism nor any monitoring equipment
in the area.

4. In view of above, the Chief Secretary may take action against
the persons giving false information and ensure that ground level
action is taken to monitor the air quality and preventing pollution.
For the purpose, carrying capacity assessment of the area
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may be done and credible monitoring mechanism established
which does not appear to be in existence at this moment. The
polluting activities may be closed, prosecution initiated
against the polluters and environmental compensation
assessed and recovered. The siting criteria should also take
care of inter-se location apart from distance from the
habitation. These steps are necessary for enforcement of law as
well as public health of the inhabitants suffering from air pollution.
Further compliance report may be filed by the Chief Secretary before
the next date of hearing.

5. We also direct the CPCB to constitute a three-member team to
visit the area and give composite report on the subject of air pollution
as well as siting of the stone crushers and their approximate
numbers. The CPCB may direct establishment of sufficient number
of air quality monitoring stations at suitable locations and review the
effectiveness thereof at the suitable intervals. Existence and efficacy
of pollution control devices of individual stone crusher may also be
assessed. Online computerized continuous air quality monitoring
stations may be set up wherever necessary. The Deputy
Commissioner, Charkhi Dadri may extend all necessary help to the
team of CPCB. The Superintendent of Police may provide necessary
security for the purpose. The State PCB may also provide such
assistance as may be necessary.”
4, Accordingly, reports have been filed by the CPCB (dated
12.02.2020 and 16.07.2020) and the Chief Secretary, Haryana (dated
13.07.2020 and 17.08.2020), apart from a report by the State PCB. It is
not necessary to refer to the report of the State PCB, as the said report is

covered by the reports of the Chief Secretary.

0. It will be suffice if we take up the latest of the two reports which

have been submitted by the CPCB and the Chief Secretary. The report of
CPCB dated 16.07.2020 is that out of 320 stone crushers, 143 were
operational during the visit. 88 stone crushers were not operational. 76
stone crushers were found closed permanently. 13 stone crushers were
found non-existing. Out of 143 operational units, 19 were found
exceeding the production capacity. Out of 88 non-operational units, 14
units were found exceeding the consent production capacity. The CPCB
has given information with regard to status of dust containment systems

in the form of covered sheds and water sprinklers, wind breaking walls
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and telescopic chutes to contain fugitive cmissions, metaled/pucca roads

within the premises, green belt development and status of permission

from CGWA for extraction of ground water. Overall observations with

regard to pollution control measures in the report are:

“.  As per the survey/inspection of 320 stone crushing units, 143
units were found operational, the list given at Annexure-III.
Out of these 143 units,

.

b.

h.

i

d.

g

all units have valid consents from HSPCB.

19 units were found exceeding the consented production
capacity.

all units have provided the sheds covering all process
equipments for the dust containment.

5 units have not provided the minimum number of water
sprinklers (i.e. 50 nos.) for dust suppression.

10 units were found not having wind breaking walls of
appropriate height as per the specifications prescribed in
the notification dated 11.5.2016.

58 units were found either without telescopic chute or had
telescopic chutes with the product release point less than 2
feet below the height of wind breaking wall.

58 units have not provided or maintained metaled/pucca
roads within the premises.

120 units have applied for NOC to CGWA for ground water
extraction, 2 units were found operating without applying
NOC, while the remaining 21 units were operating with
external water supply i.e. water supplied through tankers.

17 units were found not maintaining the logbooks of
production details.

As per the survey/inspection of 320 stone crushing units, 88
units were found nonoperational during visit, the list given at
Annexure-IV. Out of these 88 units,

1 unit does not have valid consents from HSPCB.

14 units were found exceeding the consented production
capacity.

1 unit has not provided the sheds covering all process
equipments for the dust containment.

8 units have not provided the minimum number of water
sprinklers (i.e. 50 nos.) for dust suppression.

28 units were found not having wind breaking walls of
appropriate height as per the specifications prescribed in
the notification dated 11.5.2016.

50 stone crushing units were found either without
telescopic chute or had telescopic chutes with the product
release point less than 2 feet below the height of wind
breaking wall.

35 stone crushing units have not provided or maintained
metaled/ pucca roads within the premises.

16



6.

h. 5 units were found operating without applying for NOC to
CGWA for ground water extraction.

i 15 units were found not maintaining the loghooks of
production details.
J. Most of the stone crushing uwnits have limited

plantation comprising mostly of small sized plants. In
general, the green belt development needs
improvement in all the units.

k. As per the survey/inspection of 320 stone crushing
units, 76 units were found closed/permanently closed
(Annexure-V) and 13 units were not existing
(Annexure-VI).”

Conclusions are as follows:

“10.0 CONCLUSIONS

The Environment Department of Haryana Government vide
Schedule-II of the notification dated 11.5.2016 prescribed the
emission norms and pollution control measures requirement
for the stone crushing units (Annexure-II). The observations,
compliance status as well as the recommendations regarding
the implementation of pollution control measures by all the
stone crushing units are collated based on the
survey/inspection details collected by CPCB during Jan-Feb,
2020 and same are tabulated at Annexures-III to VI. The
units should ensure to comply with the specific measures as
per the recommendations.

In order to improve the environmental management of stone
crushing units located in district Charki-Dadri and air quality
of surrounding areas, the overall recommendations, for the
stone crushing units, HSPCB, State Revenue & Forest
Departments, CGWA, etec. in terms of operation, consent to
operate, permission for ground water extraction, pollution
control measures ete. are elaborated hereunder, applicability
of which may be further referred for individual stone crushing
units on case to case basis.

10.1 Operational and consent status:
a) The non-operational units should inform HSPCB before
starting operations.
h) The wunits should ensure to comply with the consent
conditions and not to exceed consented production

capacity.

10.2 Dust containment system in the form of covered
sheds and water sprinklers:

The stone crushing units should ensure

a) to provide dust containment cum suppressing system
for the equipments in the form of covered sheds and

17




sprinklers in order to reduce the fugitive dust
emissions.

by to provide atleast 50 number of sprinklers along with
the water storage facility of minimum 10 kilolitre
capacity.

¢ to carry out cleaning and wetting of the ground within
the premises, regularly.

d) to provide appropriate designed spray nozzles/water
sprinkling system in order to optimize water consumption
vis-a-vis effective dust suppression.

10.3 Wind breaking walls and telescopic chutes to
contain fugitive emissions:

The stone crushing units should ensure

a)  to provide the wind breaking walls in order to minimize
fugitive emissions and carry-over to nearby
places/areas.

h) to construct wind breaking wall of atleast 50-meter
length and minimum 16 feet height along with provision
of telescopic chute to ensure that the crushed material

from the nod is released from a point, which is atleast 2
feet below the height of the wind-breaking wall. The
wall should be structurally sound and should cover the
vulnerable abadi side of the crusher unit.

10.4 Metalled/pucca roads within the premises:
The stone crushing units should ensure

a) to provide and maintain metalled/pucca roads within
the premises in order to minimize dust generation/re-
suspension due to the vehicular movement.

bl to carry out adequate internal road cleaning
mechanism for removing deposition of mud and dust in
order to make metalled/pucca roads visible or
identifiable.

10.5 Green belt development:
The stone crushing units should ensure

a) to provide a green belt along the periphery having
avenue plantation of two rows. Till the plantation
within the premises are fully developed, the stone
crushing unit should erect a barrier/barricade along
the periphery to contain the dust emissions.

b} to adopt scientific approach with respect to selection of
species, spacing, location, numbers, etc. for green belt
development,

10.6 Permission from CGWA for extraction of ground
water:

The stone crushing units should ensure
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a

to obtain permission from CGWA for extraction of ground
water.

10.7 Other issues:
10.7.1 The stone crushing units should ensure

a)

b)

d)

to maintain records/logbooks for raw material
consumption, production data, water consumption,
electricity consumption, green belt development, etc.

to set-up a display board at entrance gate for
information related to name & address of the stone
crushing unit, contact details, production details and
environmental details.

to have well-defined boundary demarcation.

that all the trucks & dumpers carrying the raw
material, crushed stones, sands and other material
from the area should be properly covered so as to
entrap the fugitive emission at source.

10.7.2 HSPCB should ensure

a)

b)

¢/

)

el

2

that units to comply with the specific measures as per
the recommendations.

to monitor the work zone suspended particulate
matter in all the units and to ensure compliance with
the notifited norms of 600 ug/ma3.

to issue "consents to operate” to stone crushing units in
uniform manner, e.g. indicating production capacities in
tonnes/ day, product types & other details.

to reflect actual quantity required/used by stone
crushing wunits for various purposes, like dust
suppression/ sprinkling/ green belt development, in the
consent issued to stone crushing units.

to revoke the consents for permanently closed and non-
existing units.

to pave all approach roads, in association with the
concerned departments, in the crusher zone/units in
order to minimize dust generation/ re-Suspension.

10.8 Management of Ambient Air Quality in District
Charkhi-Dadri

a)

h)

In order to monitor the ambient air quality in Charkhi-
Dadri area, HSPCB has already set-up CAAQMS at Mini
Secretariat, Charkhi. HSPCB should also carry out
manual ambient air quality monitoring, twice a week, at
other three representative locations ite. Power House
(Pichopa Kalan), Power House (Chapar) and Police
Station (Jhojhu Kalan), as identified by CPCB.

In order to keep air quality within norms besides above

measures for enforcement and implementation in stone
crushing units, the local bodies

i. should be vigilant about the burning of solid waste
in the area.
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ii. should organize/arrange  awareness/training
programmes for stone crushing & other units,
transporters, drivers and stakeholders, regularly.

iif. should carry out wetting of the roads, regularly.

10.9 Siting of the Stone Crushing Units

The Revenue & Forest Departments of Haryana State
should re-verify/ re-certify the siting distances against all
the notified eleven siting criteria, of all the stone crushing
units, more accurately by employing latest technologies
such as DGPS (Differential Global Positioning System)
machine.”

Ty The report of the Chief Secretary dated 17.08.2020 is that
disciplinary action has been taken against a Scientist and a field officer
of the State PCB for giving false information. Teams of the State PCB
inspected all the stone crushers (329). The status of units found
operational, non-compliant and assessment of carrying capacity and air

quality has been mentioned as follows:

“2.  Further, pursuant to the orders of NGT dated 05.09.2019,
36 teams were constituted by HSPCB vide endst. No. 3336 to
3374 dated 21.11.2019 and endst. No. 4043-4044 dated
11.02.2020, to inspect all the stone crushers of District
Charkhi Dadri to check the compliance status regarding
installation and adequacy of Air Pollution Control Measures
i.e., wind breaking wall, covered shed, sprinkling system,
metalled roads, plantation, water storage tank etc. as per the
notification dated 11.05.2016 issued for stone crushers by the
Environment Department, Government of Haryana,. In view of
the Hon'ble National Green Tribunal directions, the teams
inspected 329 Nos. of stone crushers (as per record of the
HSPCB) of District Charkhi Dadri. Out of these 329 stone
crushers, 116 stone crushers were nonoperational (44 stone
crushers were dismantled, 36 stone crushers were found
closed by themselves, 23 stone crushers were already
closed by the Board, 5  stone  crushers were under
maintenance and 5 stone crushers were not yet established,
and 3 were found abandoned.) Out of the remaining 213 stone
crushers, 51 No. of stone crushers were found to be non-
complying as per notification dated 11.05.2016 and were
closed down by the Board. Prosecution action and Environment
Compensation have been recammended against 34 units
whose sample parameters were found exceeding the
prescribed standards. Till now, Environment Compensation of
Rs. 1,85,50,000/- has been imposed against 15 non-complying
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stone crushers, out of which Rs.44,593,76/- has been
recovered from 6 non-complying units. Prosecution has been
sanctioned against 28 non complying stone crushing units. The
Board is in the process of imposing a recovering Environment
Compensation and initiating prosecution action on remaining
non-complying units.

3. 33 No. of stone crushing units of District Charkhi Dadri
were found exceeding consented production capacity.
Accordingly, Show Cause Notices were issued to these units
Jor the said violation. The Board has also requested Mining
Officer, Charkhi Dadri to take necessary action and develop a
system to check the overproduction in these units.

4.  Out of 51 sealed units, 18 units have preferred appeals
before the appellate authority against the closure order. To
avoid any ambiguity, Appellate authority had directed HSPCB
to conduct inspections afresh. The Board is conducting the
inspections, afresh as per orders of the Appellate authority,
and will take suitable action as per Board's policy.

5. Regarding the exercise of carrying capacity assessment of
District Charkhi Dadri, the HSPCB has initiated steps and
received a proposal from CSIR - NEERI, which is under
process. As per information received from the HSPCB, the
study will be taken up following the due procedure.

6. The HSPCB has sought the report on siting parameters
from District Revenue Officers and District Forest Officers. It is
learnt that the Board has also received the reports pertaining
to 303 units and 202 units from Revenue Department and
Forest Department respectively so far, and all of them have
been found to be complying with siting norms. The rest of the
cases are under process in these Departments and, action will
be initiated by the Board once the same are received. As per
observations of CPCB, the Board has also sought re-
verification of siting parameters of 5 No. units and other units
located in close vicinity of these units, from District Revenue
Officer and District Forest Officer.

7.  With regard to monitoring of Ambient Air Quality, the
HSPCB has identified 3 different locations for installation of
Ambient Air Monitoring Stations in the District. Two of these
stations have been installed, (one at village Jhojhu kalan and
other at village Chappar, where maximum number of stone
crushers are located). Further, one CAAQMS has been installed
at Mini Secretariat, Charkhi Dadri, and the results of these 3
stations for the last one month reflect moderate Air Quality
Index (AQI) in District Charkhi Dadri, as observed by HSPCB.”

8. From the above, we find that therc is acknowledged violation of
environmental norms and while some remedial action has been taken, it

is highly inadequate. Having regard to serious adverse conseguences on
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public health and requirement of ‘Precautionary’ principle under which
action has to be taken even against anticipated pollution potential, there
is no justification of taking 12 months for carrying capacity assessment
without taking effective measures based on available data. In fact,
carrying capacity assessment has to be conducted before permitting any
activity having potential of pollution. Since data of background
concentrations is available with the CPCB as well as the State PCB,
pending any further elaborate study as proposed, CPCB and State PCB
may undertake a joint study based on available background
concentration data of air quality preferably within three months and
precautionary action may be taken to check pollution potential in the
light of such study at the earliest. Compliance of siting criteria inter-se
stone crushers as well as with reference to distance from habitations,
educational institutions, roads, hospitals, etc. may be ensured in the
interest of public health. Any polluting stone crusher operating in
violation of environmental norms, including siting criteria may not be
allowed to operate till compliance of law. Action also needs to be taken
against grant of reckless consents/ permissions for such activities,
adversely affecting public health. Compensation of deterrent nature may
be assessed and recovered speedily from the law violators, by
involvement of senior officers, in view of the fact that the State itself has
found some of its officers not giving correct information and thus being

party to violation of law.

g. We constitute a modified seven member joint Committee
comprising three members team of CPCB (senior level), Member
Secretary, State PCB, Member Secretary, SEIAA, Haryana, Divisional
Forest Officer, Charkhi Dadri and the Additional District Magistrate,

Charkhi Dadri. The CPCB will be the nodal agency for coordination and
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compliance. The said team may undertake site visits at such intervals as
found necessary for inspection and give its report within three months by
e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. Action may
also be forthwith taken by the State PCB for stopping illegal drawal of
groundwater and recovering compensation for such illegal extraction so
far, in the light of judgment of this Tribunal dated 20.07.2020 in OA
176/2015, Shailiesh Singh vs. Hotel Holiday Regency, Moradabad & Ors.
This aspect may also be covered by the joint Committee in its report. The
Committee may also mention whether parameters of ambient noise level

are exceeded on account of operation of such activity and if yes, action

taken in that regard.
R

List for further consideration on 14.12.2020.

A copy of this order be sent to the Chief Secretary Haryana, CPCB,
the Member Secretary, State PCB, Member Secretary, SEIAA, Haryana,
the Divisional Forest Officer, Charkhi Dadri and the Additional District

Magistrate, Charkhi Dadri by e-mail for compliance.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM
August 19, 2020
Original Application No. 607/2018
DV
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[Avithorised English Translation]

HARYANA GOVERNMENT
ENVIRONMENT DEPARTMENT
Notification
The | Lth May, 2016

No. S.0. 12/C.A. 29/1986/Ss. § and 7/2016.—Whereas article 48-A of the Constitution of India interalia
envisages that the State shall endeavour to protect the environment;

And, whereas it is necessary and expedient to take immediate steps under sections 5 and 7 of the Environment
(Protéction) Act, 1986 (Central Act 29 of 1986) and section 19 of the Air (Prevention and Control of Pollution) Act,
1981 (Central Act 14 of 1981) and rules framed thereunder and to maintain ccological balance in the State to prevent
envirbonmental degradation and to avoid traffic and human health hazards;

And, whereas the State Government has already taken a decision to maintain ecological balance keeping in
view the industrial development and also to maintain the quality of environment and to avoid health hazard for the
residents of the arca;

And, whereas as per Haryana Government, Environment Department, notification No. 8.0. 126/C.A.29/86/
8.5 & 7/97, dated the 18th December, 1997, directions were given for stone crushing units in regard to siting criteria
norms as per Schedule-l, emission norms and pollution contro] measures requirements as per Schedule-ll,
identification of zones and availability of sites as per Schedule-111 and procedure for establishment and operation in
identified zones as per Schedule-LV, H

And, whereas the State Government has made scveral amendments in the aforesaid notification issued vide
Notification No. 5.0.150/C.A.29/1986/S.5 and 7/1998, dated the 30th October,1998, No. 5.0.125/ C.A.2%/ 1986/
$.5/2000, dated the 18th October, 2000, No. S.0. 85/C.A 29/86/S. § and 7/2001, dated the 20th June, 2001 and No.
5.0.31/C.A.29/1986/5s.5 and 7/2004, dated the 18th March, 2004;

And whereas the State Government is of the opinion that it 15 necessary and expedient to issue a fresh
notification by superseding the existing notification;

Now, therefore, in exercise of the powers conferred by section § of the Environment (Protection) Act, 1986,
(Central Act 29 of 1986) read with Government of India, Ministry of Environment and Forests, Department of
Envitonment, Forests and Wildlife, Notification No. $.0. 152 (E), dated the 10th February, 1988, and in pursuance of
the provisions of section 7 of the said Act and rule 4 of the Environment (Protection) Rules, 1986, and in supersession
of the Haryana Government, Environment Department, Notification No. 5.0.126/C.A.29/86/5.5 and 7/97, dated the
18th December, 1997, Notification No. S.0.150/C.A.29/1986/5.5 and 7/1998, dated the 30th October, 1998, No.
5.0.125/C.A.29/1986/8.5/2000, dated the 18th October, 2000, No. 5.0. 85/C.A 29/86/S. 5 and 7/2001, dated the
20th June, 2001 and No. S5.0.31/C.A.29/1986/5.5 & 7/2004, dated the 18th March, 2004, and in pursuance of
Haryana Govemment , Environment Department, Notification No. 16/75/2007-3 Env, dated the 21st October, 2015,
the Governor of Haryana hereby issues the following directions for stone crushing units in regard to siting criteria
normis as per Schedule-l, emission norms and pollution control measure requirements as per Schedule-1l, already
established stone crusher zones as per Schedule-IIl and procedure for establishment and operation in identified zones
as pér Schedule-1V.

Any action taken in pur of the superseded notifications referred to above will be deemed fo have been

taken under the provisions of this notification so far as it is not inconsistent with the provisions of this notification,
namely:—

SCHEDULE 1
NORMS FOR SITING OF STONE CRUSHERS IN HARYANA
Serial Criteria Distance in Kilo
MNumber Meter
3
4 2
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1. Minimum distance required from the nearest National Highway and State 1.0 _]
Highway

2 Minimum distance required from the nearest outer Timit of major district roads | 0.1

; and other roads

3; Minimum distance required from the limits of National Capital Territory of Delhi | 50

4. Minimum distance required from the limits of nearest Municipal Corporation. ie

5. Minimum distance required from the nearest Towh/City/Municipal Limits 15

6. Minimum distance required from the nearest Village Phimi. In case if there is no | 1.0
phimni then the distance will be measured from village Lal Dora

7. Minimum distance required from any land recorded as forest in Government | 0.5
record (revenue or forest department) except strip forests { plantation along
roads, canals, railway lines and bunds.

8. Minimum distance required from any strip forests/ plamation along roads, canals, 01
railway lincs and bunds etc- recorded as forest in Government record (revenue or
forest department). 3

9. Minimum distance required from approved water supply scheme open to sky ef | 1.5
20 K| capacity.

10.. Minimum distance required from any indoor health treatment unit catering to 25 1.0
or more bed for catering indoor patients

11. Minimum distance required from National Parks, Wild Life Sanctuaries and | 2.0

Conservation Reserves

" The following directions are also given in respect of above said schedule:

All distances unless specifically mentioned above are to be measured as the crow flies from the
nearest boundary of the land of the stone crusher to the periphery of the feature concerned.

The notified approved crusher zones and their extension would not be affected by the above siting
minimum distance criteria as the feasibility of having a conglomeration of stone crushing units in
conjunction with the above siting criteria may not be possible. The above mentioned siting criteria
will only be applicable to stonc crushing units to be established in the area outside the existing
notified, approved crusher zones or their extension.

No stone crushing unit will be allowed to be set up or operate outside the identified crusher zones
in Faridabad and Palwal Districts (earstwhile Faridabad District).

No new stone crusher unit will be allowed to be set up in Gurgaon District outside the identified
stone crusher zones.

In case eco sensitive zone of a protected area like National Park, Wild Life Sanctuary of
Conservation Reserve is notified having restrictions for 2 distance more than two kms, then the
same shall be adhered to.

The distance of the stone crushers from various prescribed locations will be certified / verified by
the concerned Tehsildar and for the forest land the report regarding the siting distance will be taken
from concemed Divisional Forest Officer. The concerned Regional Officer of the Board shall
verify distances of the prescribed locations other than those verified by Divisional Forest Officer or
Tehsildar.
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111

Schedule-IT

EMISSION NORMS AND POLLUTION CONTROL MEASURES REQUIREMENTS

Item Number 1
Pollution Control Parameters:-
The suspended particulate matter (hereinafter referred to as SPM) measured between 3 meters and 10

metres from any process equipment of a stone crushing unit shall not exceed 600 micrograms per cubic

metre. The measurements of SPM are to be conducted as per Environment Protection Act, 1986 and rules
made thereunder,

Item Number II
Pollution Control Measures:-

The following pollution control devices and measures are required to be installed and operated as
mandatory obligation by the stone crushing units under the Environment Protection Rules, 1986:

(A.) Dust containment cum suppressing system for the equipment in the form of covered sheds and

(B.)

(<)

(D)

(E.)
(F)

sprinklers;

Construction of approved wind breaking wall of at least SO meter length and minimum 16 feet
height alongwith provision of ieléscopic chute 1o ensure that the crushed material from the nod
is released from a point which is at least 2 fdet below the height of the wind breaking wall. The
wall shall be structurally sound and shall cover the vulnersble abadi side of the crusher unit.
Construction and maintenance of metalled roads for vehicular movement within the premises of
the crushing units or within the zone housing the stone crushing units as approved by the
Haryana State Pollution Control Board at the time of grant of Consent to Establish.

The metalled roads to be provided either individually within the premises or jointly by the
crushers in the approved crusher zones will be as determined by Haryana State Pollution Control
Board in consultation with E-in-C, PWD(B&R). These roads shall be construcied as per
satisfactory specifications of construction and maintenance. Haryana State Pollution Control
Board will have the authority to cancel continued operation of stone crusher in zone or isolated
sites or premises within zones where such metalled roads are not satisfactorily constructed or
maintained individually or jointly as applicalile to the area in question.

Regular cleaning and wetting of the ground within the premises and the remaining enclosure of
the crushing units and the zone where the unit is situated.

All stone crushing units shall provide a green belt along the periphery having avenue plantation
of two rows after approval of plantation plan by the Divisional Forest Officer concerned. Till
plantation within the premises is fully developed, the project proponent shall erect a barrier/
barricade along the periphery to contain the dust emissions. Such barricade should completely
enclose the premises from all sides and may be either a boundary wall or of fiexible cloth
(tarpaulin etc.) or a combination of two. The height of the barricade shall not be less than the
height of the highest tip of the conveyor belts,

(G.) The stone crushing units shall provide at least S0 number sprinklers alongwith a water storage

facility of minimum 10 Kilolitre capacity. Further they must sprinkle at least 10 kilolitre of
water per day for a stone crushing capacity of 100 tones per day and pro rata accordingly for
higher capacity crushing units.

(H.) In order to ensure the regular operation of sprinklers system, the stone crushing units will

@)

provide inter locking system alongwith separate energy meter having load survey and demand
features.

A completc hour-wise log book as recorded by the energy meter for the consumption of energy
by such pollution control measure be made available to the Haryana State Pollution Control
Board or its authorised officers immediately on its demand on the spot or within a period of
three working hours thereafier at the most;
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(1) The stone crushing units shall ‘obtain raw material only from legal sources and will have
exclusive contract with the legitimate mining lease holders and will submit complete data
refating to the sources and quantity of raw material utilized and exploited by the stone crushing
units alongwith production data, taxes and duties paid as applicablc thereon under the law of
land;

(K.) A green belt along any approved notified zone will be for a depth of atleast 100 meters or along
the periphery of the crusher zone with minimum 10 rows of such trees in the direction of the
depth of the green belt. The spacing of such trees along the periphery shall not exceed 8 meters
along the periphery. The nature of trees to be planted and their protection measures required for
such tree plantation shall be subject to the approval of the concerned Divisional Forest Officer.

—_— The respensibility for planting-and maintaining of green belt shall be with all the stone crushing
units operating at that time and in case any stone crushing unit does not comply with this
direction, the Board shall get it done at the expense of the defaulting stone crushing unit. If the
units fail to pay the expenditure incurred by the Board, then the units will be treated as
defaulters in law and debarred from operating their stone crushers inspite of their being a valid
activity otherwise.

(L.) No stone crusher will be allowed to be set up in choe, stream or river bed within their flood
protection embankments.

(M.) Consent policy orders dated the 6th March, 2014 of the Haryana State Pollution Board notified
on 15th April, 2014 as amended from time ta time will also be applicable for obtaining consent
10 establish and consent to operate under Water (Prevention and Control of Pollution) Act, 1974
{Central Act 6 of 1974) and Air (Prevention and Control of Pollution) Act, 1981 (Central Act 14
of 1981).

Ttem Number 111
Non-complying units to be shifted :
All the stone crushing units, which do not meet the siting criteria prescribed in this notification shall
have to shift to a site meeting the siting parameters as per Schedule-1 of this notification or to identified
zone depending on availability of vacant sites in the zone, within three years from the date of issuance
of this notification which is extendable for another one year provided that stone crushing unit procures
the land for a site meeting the siting norms as per this notification, before the expiry of three years and
applies to Haryana Stats Pollution Control Board.
Item Number IV
Requirement of Land
Every new stone crushing unit whether in notified zone or outside, must possess and operate in 2
minimum area of one acre of land (crushing capacity up to 10000 Cubic feet per day with one set of
machinery) and 1.5 acre of land (crushing capacity more than 10000 Cubic feet per day or with more
than one set of machinery). In case land is taken on lease, then the lease should be registered with
revenue authority and if the land is taken on lease from Panchayat then it should be with the written
permission of the Principal Secretary to Govemment Haryana, Panchayat and Development
Department. The lease period should not be less than twenty years and should be irrevocable.
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13/2,14/1,14/2,15,
16,17,18,19/1,1972,
20,21,22/1,22/2,22/3,
23/1, 23/2, 2313,
24/1,24/2,25/1,2512
VI L o
1,2,3/1,3/2,4,8/1,
8/1/2,802,9/1,972,
9/3,10,11/1,11/2,12,
13/1,19/1,19/2,20,
21/1,21/222/1,222
—-—L
1,211,223, 411,412,
5/1,5/2,6,7/1,712,
8,8/1,8/2/1,8212,
9,10/1,10/2,1013,
11/1,11/2,1173,12,
13/1,13/2,14,15,17,
18,19/1,19/2,20,
21,22,23/1,23/2,24

HARYANA GOVT. GAZ. (EXTRA.), MAY 11, 2016 113
(VYSK. 21, 1938 SAKA)
SCHEDULE-III
IDENTIFIED STONE CRUSHER ZONES
|— Sr. | Name of Zone Area
Mo, | Zone
- 5 3 4 5 6 G 8
District Tehsil Village with | Khasra No. Aain | Modsan
hadbast Acres No of
stone
crusher to
be
accommo
date in the
£ zone
(i) (ii) (iii) (iv) ! )
T | Bilha Panchkula | Panchkula | Bilha 98 Acres, | 50
237 1,234,511 5267, 3 Kanal
§9,10,11,12,13,14 and 18
. | 1s.0601,1612,17,180, | Marla
18/2,19/1,19/2,20.21,
22,23/1,23/2,24,25
s bl
1,211,22123 411,472,
4/3,5,6/1,6/2,6/3,
71,7/2,8,9/1,9/2,10,
11,12/1,12/2,13/1,
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1 | Bilha Panchkula | Panchkula | Bilha 33 o8 Actes, | 50 %
237 121,223,372, 3 Kanal
45,6,71,7/2,8,9, and 18
10,11,12/1,12/2,030, | Maria
13/2,14,15/1,1572
2. | Burj Panchkula | Kalka Burj Kotian | 325 Min32610331, | 105 Acres | 36
Kotian 196 334,335 ,3 5610
404,405 Min, 406
Min, 416 Min.
3. .| Khanak Bhiwani Tosham K hanak 34 205 237,64 93
© | 20.21,22,23 Acres

L | [ D
3,4,67.8,13,14,15,
16.17.18,23,24,25.
217
13,14,15,16,17,18.
23,2425
218
6,11,15,16,19,20,
21,22, 25
219
1,8,9,10,11,12,13,
17,18,19.2021,
22,23
22
1234567389,
10,11,12,13,14,15,
16,17,18,19, 20,
21,22,2324,25

1,2,3,456,789,

10,11,12,13,14,15,
16,17,18,19,20,
21,22,23,24.25

—s
1,2,3,4,5,8/1,8/2.9,

10,11,12,13/1,13/2,
18,19,20,21,22, 23,

1,2,5,6/1,6/2,9,10,
11,12,15,16,19,20,
21,22,25
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Khanak

Bhiwani

Tosham

Khanak, 34

237
34,56,7.8,13,14,
15,16,17,18,23,24,
25

el
12,34,5,6,7,8,9,
10,11,12,13,14,17,
18,1920,21,221,
22/2,23/1,23/3.23/2,
24/1,24/2,25/ 2512
s g
23456,
PARNSR .
34,567,815
244

12,569,101,
12,1516
O AT L
12389,10,11,
12,13,17,18,19,20

246
123456789,
10,11,12,13,14,15,
16,17,18,19,20,21,
22,23,24.25
PSR
12345678, 10

93

Dadam

Bhiwani

Tosham

Dadam
36

e
4,5,6,7,14,15,16

PR || O
1,2,34,5,6,7,8/1,8/2,
9/1,9/2,10,11, 12,
13, 14, 15,16, 17, 18,
19,20,23, 24/1,
24/225

SR I
10,13,14/1,14/2,15,
16,17,18,23,24,
25/1,2512

11,16,19/1,19/2,20,
21,22.25
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4, | Dadam Bhiwani Tosham Dadam 14 8l.1
36 21.22,2324 Acres

1,2,7,8,9,10,11,12,
13,14,15

1,2,3,8/1,8/2,9,10,
11,12,13

1,2/1,2/2,5,6,9,10,
11,12,15,20
L
3,4,6,7,8,13,14,15,
16,1718
20
4,567

5 Naurangpur | Gurgaon Gurgaon Naurangpur- | 77 ___ | 104 acres, 80
157 16,17,18,22/1,22/2, |3 Kenal, 4
23/1,23/2,24 2473, Marla
25N,2512
ORSCE. | o E
20,21,22
St e
10,11
e
2,3,4,5,6,7,8,9,12,
13, 14, 15,16, 17, 18,
19,1971, 20/1,
20/2,21/1,21/2,22,
23,24,25
G SC
16/1,16/2,17/1,17/2,
18/1,18/2,19/1,19/2,
20/1,20/2,21/1,21/2,
22,23,24,25

PO, - S
3,4,5,6.7.8,11 Min-
East,12 Min-East,
13 Min North,
141/1 Min—North,
14/2 Min-North,

16 Min North,

19 Min North,

20 Min West
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17

Naurangpur

Gurgaon

Gurgaon

Naurangpur-
157

R | .
1/1,1/2,2,3,4,5,6/1,
612,771,772, 8/1,
8/2,9,10, 11Min-
North, 12/1, 12/2,
13,14,16,17,18,19/1,
19/2, Min- North,
20/1, Min North
e il e
1/1,1/2,143,2,8.4.5,
6,7,8,9,1011,10/2,
11,12,13,14,15,16,
17,18,19,2

. SEERE—
1,2,9,10,11,20
= GO
110 Min-East

104 acres,
3 Kanal, 4
Marla

Indri
Rewason

Mewat

Nuh

Indri 197

173
,12,132,3,4,
5/1,5/2,6,7,8.9/2,9/1,
10,12/1, 12/2, 131,
13/2,14/1,14/2,15/1,
15/2,16,17,18.23,
24,25
PR 1 AT
4,5,6,15

172
1,2,34,7,89,10/1,
102, 11, 12, 131,
132, 14,17,18, 19,
20,21,22,23,24

176
1,23,89,10,11,12

372
Kanals

Indri
Rewason

Mewat

Nuh

45

108

3/2,7,8,13,14,15,
16,17/1,17/2,18/1,

18/2,19/1,22.23,24/1,

24/2,25,

44
20

32




118

HARYANA GOVT. GAZ. (EXTRA.), MAY 11, 2016
(VYSK. 21, 1938 SAKA)

Indri
Rewason

Mewat

Nuh

Rewason

108

58

1/2,2,3.4.51, 5/2,
6,7/1, 7/2, 8,91, 92,
9/3,10, 1141, 1142,
12,13,14,15,16,17,
18,19, 23,24

52

110

60

4

Raisina

Gurgaon

Sohna

Raisina
184

. . ——
22Min-East, 23 Min-
East, 24
g |
1 Min-East
234567,
8,9/1,9/2,10,11,12/1,
12/2,13,14,15,16,
17/1,17/2,18,19,20,
21,22,23.24, 25/1,
252,26
126

1,10,11,20,21

129
1,10

110
1,2,3,4,5,6,7,89,10

41 acres,
2 Kanal, 5
Marla

Balla
Majra

Yamuna
Nagar

‘Chhachhrauli

BallaMajra
71

R S
16,17,21,22.23,24,25

i £ R
ltol2

80 Acres,
0 Kanal,
11 Marla

Doiwala

Yamuna
Nagar

Chhachhrauli

Doiwala
69

e M s
1,2 to 17,18/1,18/2,
19/1,19/2,20 to0 25

2
1,2/122,203,31 312,
3/3,4/1,402.7,8, 9,
10/1,10/2,10/3,11/1,
112,12/1,12/2,13,14,
17/1,17/2,18,19,20/1,
20/2,21,22/1,222,23,
24/1, 2412
e s
1.2.3.4.5/1,512,6,71,
7/2,8,9,10/1,10/2,11
to 15,17,18,19,20
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Burjkotian
Extension

Panchkula

Panchkula

Burjkotian
Extension-
196

174 Min, 152 Min,
118 Min, situated in
between the link road
on one side

and the Ghaggar
River

Bank on other side

12

Dhouj

Faridabad

Faridabad
Stone
Crushing

Dhouj

9
7 Min, 8,9,10,11, 12,
13,14, Min, 17 Min,
18,19,20,21,22.23,
24 Min

TN |

1 Min, 6 Min,7 Min,
8,9,10,11,12,13,
14Min, 15 Min,

16 Min,

17 Min, 1§, 19, 20,
21,22,23, 24Min,
25Min

e | [T
5 Min,15 Min, 16 Min,
25 Min
12
5 Min, 6Min

ST . I
1,2,3,4,5,6 Min,

7 Min,§ Min,

9 Min,10Min,

15 Min,16 Min,
25 Min

i IR
1,2,3,4 min, 5 min,
6 min, 7min, 8,9,10,
11,12,13,14min,
15min,16,17,18,19,
20,21,22,23,24,.25
e s,
1,2 min,8 min,9 min,
10,11,12,13min,

17 min, 18min,
19,20,21,22,23,

24 min

R L
1,2,3,4 min,7min,
§,9.10,11,12, 13min,
14 min, 18min, 19,20,
21,22,23min
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12 | Dhouj Faridabad Faridabad Dhouj 26
Stone 1,234,567,89,10
Crushing 11,12,13,14,15,16,
Zone 17,18,19,20,21,22,
232425
oy M Tes T
5 min,6 min,15 min,
16 min, 25 min
Green Belt | 100 Meter R
wide around : ;
; % 24 min, 25min
crusher [T IS SIS
zone in 21 min,22,23,24,25
dition to ;
crusher 21,22,23,24,25min
18min, 19,20,71.22,
23 min
SEIITE. Tl

1,2,3,4,5min,6min,
7min,14 min,15min,
16, 17 min,24min,25
gy, || AP
1min,2,3,4,5,6min,
Tmin, 14 min,15, 16,
17min,24min,25min

PR | ISR S
4min, Smin,6min,
7min,] 4min,15,

16 min, 17min,
24min, 25min

e ¢
4min, Smin,6min,
7min, 14 min,15,

16 min, 17min
SEMSS o s B
6min, 7min,8min,
9min,10min,11,12,
13,14,15min,16min,
17min, 1 8min,19min,
20min,24min,25min
ey L RS
4min,Smin,6min,
7Tmin,14min, 1 5min
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12 | Dhouj Faridabad | Faridabad Dhouj 26
g‘x‘ﬁ 1,2,3,4,5,6,7,.89,10,
% ng 11,12,13,14,15,16,
g 17,18,19,20,21,22,
23,24,25
=
5 min,6 min,15 min,
16 min, 25 min
Green Belt | 100 Meter s e
wide around i
the stone 24 min, 25min
crusher S, S —
zone in 21 min,22,23,24,25
addition to PRI
the stone I
crusher 21,22,23,24 25min
zone area L SNy

18min,19,20,21 22,
23 min
LI
1,2,3,4,5min,6min,
7min,14 min,15min,
16, 17 min,24min 25

S | [E—
Imin,2,3,4,5,6min,
7min, 14 min,15, 16,
17min,24min,2 Smin
ekl s
4min, Smin,6min,
Tmin,14min,15,

16 min, 17min,
24min, 25min

N, - S
4min, Smin,6min,
7min, 14 min,1 5,

16 min, 1 7min
TR - PO
6min, 7min,$min,
9min, 1 0min, 11,12,
13,14,15min, | 6min,
17min, | Bmin, 1 9min,
20min,24min,25min
PR | S,
4min,Smin,6min,
7min,l 4min, | Smin
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Schedule IV
Procedure for establishment and operation of stone crushing units in identificd zones

-

. Existing Stone Crushing units working anywhere in the State of Haryana which do not fall in the areas as
specified in Schedule-1 or in identified zones as per Schedule-111 will have to either shift after obtaining
consent to establish (NOC) from Haryana State Pollution Control Board.to a site meeting the siting criteria
as por Schedule-I or at available sites in the identified crushing 2ones as per schedule-IIl or close down the
unit without involving any claim against any Authority.

. The following policy will be adopted for the consideration of the applicant for consent to establish (NOC)
for setting up of crushing units in the identified zones as per Schedule- [ITin order of following priority:

2.1 The first priority will be given for such crushing units which were ordered o be closed down or
ordered to be shifted under the final orders of any Judicial Authority from their previous location
anywhere in Haryana. But no stone crushing unit will be considered for resiting anywhere outside
the district where they were previously operating according to the district boundaries as applicable
on the date when the Judicial Orders restraining them came in force. Interse priority of such crushing
units for resiting will be made according to the date when the Judicial order came in force. However,
such stone crushing unit shall have to file a complete application for the consent to Establish (NOC)
10 the Haryana State Pollution Control Board for the issue of Consent to Establish (NOC) within a
period of six months from the date be extended for another six months by the Haryana State
Pollution Control Board. Any relaxation beyond this period for a further period of six months may be
granted in public interest by the State Govelnment by recording reasons. Any application for the
Consent to Establish (NOC) which could not be accepted for want of availability of sitc will however
be treated as not time barred and limitation period will commence form the date of availability of site
within the identified zones.

22  The second priority would be given for stone crushing unit for resiting which were closed by the
Haryana State Pollution Control Board or the Government of Haryana, Environment Departinent on
account of non- compliance of siting criteria norms. The time limit for such applications will be
according to the criteria as specified in para 2.1 above.

23 No units that shut down their stone crushing activities without any legal restraint order on them
whether in the past or in the future would be considered for issuc. of any Consent 1o Establish (NQC)
for being resited in any approved crushing zone unless they have already been so accommodated by
the authority that was competent to issuc consent to establish (NOC) here before.

24  The applications for allotment of any svailable stone crushing sites within the identified zone will be
made henceforth to the Haryana State Pollution Control Board in response to public advertisement
notices published at least in two English and two Hindi daily newspaper widely circulated in the
State of Haryana No. existing application shall be entertained and they shall have to apply afresh for
response to the public advertisement.

2.5  The applications for Consent 1o Establish (NOC) in identified zone will be decided by a Committee
consisting of Chairman, Haryana State Pollution Control Board, Director , Environment and Member
Secretary, Haryana State Pollution Control Board and the same will be headed by the Chairman,
Haryana State Pollution Control Board.

2.6  Consent to operate of any stone crusher unit given in the past or to be given in the future shall be
non-transferable except for the case of natural transfer by inheritance.

2.7  Any Consent to establish (NOC) issued before this notification by Haryana State Pollution Control
Board whether for resiting in identified zone or isolated site shall be valid for a period not exceeding
six months from the date of issue of this notification, However, if consent to establish (NOC) is
issued after the issue of this notification it shall be valid for a period not exceeding nine months from
the date of issuc of any such fresh consent to Establish (NOC).

L
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3. In case of any conflict between any existing statutory provisions and any administrative orders issued by any
authority including Haryana State Pollution Control Board, the statutory provision will be applicable
according to the seftled law of India.

4. Irrespective of any other provisions above to the contrary no stone crushing unit whether within any
approved crushing zone or outside the zone would be allowed to operate in violation of any other applicable
legal restrictions statute and rules legislated and enforced or prescribed by the Competent Legislative
Authority or the prescribing authority including the Town and Country Planning Department,
whether in the past or in future. The issue of No Objection Certificate by the Haryana State Pollution Control
Board will not be treated as any permission to violate any such statutory legal restrictions.

ANURAG RASTOGI,
Principal Secretary to Government Haryana,
Environment Department,

54315—C.5—H.GP, Chd,
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To
Sh. Suneel Dave,
Scientist 'E' & Regional Director
CPCB, New Delhi

Sub.- Status report of the compliance of sitting criteria of stone crushers of District
Charkhi Dadri by the Revenue department in the matter of Hon'ble NGT OA
No. 607/2018 titled as Vinod Kumar jangra Vs state of haryana & Ors.

In this connection it is intimated that the verification of sitting criteria of stone
crushers District Charkhi Dadri have been conducted by revenue department and submitted
the report which is given as below -

As per list submitted by HSPCB for verification sitting parameters of 330 stone
crushing units established in District Charkhi Dadri out of which 241 units have been
verified w.r.t sitting criteria by the Revenue Department wherein 34 stone crushing units
were found to be have been established in violation of the siting norms prescribed in the
notification dated 11.05.2016. (List of verification report attached as Annexure-A). The
verification of remaining 89 units are under process.

DA/As above %

Additional Deputy Commissioner
Charkhi Dadri
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| oﬁi‘gi’aF Stone Gruldert 2y) Neg -

Annexure-§
Village Name & Address of the unit Report received Complying/Land Detail Not
from Tehsidlar or not found/Non Complying
Kheri Abhishek Stone Crusher, Village Kheri Batter, Received Complying
Batter Bhiwani
Kheri Amarnath Stone Crusher Vill-Kheri Received Complying
Batter Battar Distt Bhiwani
Kheri Anand Stone Crusher, Vill. Kheri batter, Received Complying
Batter Bhiwani
Pichopa Anjani Mata Stone crusher Village Pichopa Received Complying
Kalan Kalan, Tehsil Charkhi Dadri, Bhiwani
Kheri ANUP STONE CRUSHER NO 1, VILLAGE KHERI Received Complying
Batter |BATTAR TEHSIL AND DISTRICT CHARKHI DADR]
Kheri Anup Stone Crusher, Vi, Kheri Battar, Bhiwani Received Complying
Batter
Jhojhu Arya Stone Crusher {IGBHI33618?6] Received Complying
Kalan Ramalwas,/Jhojhy Kalan, Distt Charkhi Dadri
8 Mankawas Ashaoka Stone Crusher, Vill, Mankawas, Received Complying
Bhiwani
9 Mankawas | Ashu Stone Crusher Vill. Manakawa s, Charkhi Received Complying
—Dadri, Bhiwani
10 Jhajhu Avtar & Company Stone Crusher, Village Received Complying
Kalan ihoihu Kalan, Bhiwani
11 Jhojhu Baba Hanuman Minerals Vill-Thojhu Received Complying
Kalan Kalan, Distt Bhiwani BHIWANI
12 Birhikalan | Baba Hari Dass Stone Crushing Co Vill-Birhj Receijved Complying
KalgniQii;; Bhiwani
13 Birhikalan | Baba Raghu Nath Stone Crusher Vill-Birhi Received Complying
Kalan,Distt Dadri
14 Kaliyana [Baba Ramdass Stone Crusher Village Kaliyana, Received Complying
Dadri
15 lhojhu Baba Shyam Crushing Co Vill Jhojhu Kalan Received Complying
Kalan Teshil & Distt Charkhi Dadri
16 Pandwan | Bala Ji Stone Crusher, Vill. Pandwan, Bhiwani Received Complying
17 Birhi kalan Balaji Stone Crusher, Village Birhi Kalan, Received Complying
District Bhiwani
18 Kaliyana | Balaji Stone Crusher, VPO Kaliyana, Ch. Dadri Received Complying
19 Kheri Baniwal Stone Crusher, Vill. Kherj Battar, Received Complying
Batter Bhiwani
20 Pichopa |Bed Stane Crusher Village Pichopa Kala Tehsil Received Complying
Kalan Ch Dadri
21 Kheri Bhagwati Stone Crusher, Vill, Kheri Battar, Received Complying
Batter Charkhi Dadri, Bhiwani
22 Ramalwas | Bhai Ji Stone Crusher Village Rmalwas Tehsi| Received Complying
Ch Dadri
23 Kheri Bhartho Devi Stone Crushe, Village Kherj Received Complying
Batter Batter, Charkhi Dadri, Bhiwani
24 Kaliyana Bhavishay Stone Crusher Village Kaliyana, Received Complying
Charkhi Dadri
25 Asawarij Chander Mukhi Stone Crusher, Kila/Khasra Received Complying
Ne. 102//23 & 104//3/1, Asawa ri, Patwari
Halka 83 Bhiwani
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ar 1
Chaubisi Stone Crusher, Village Mankawas,
Tehsil Chakrhi Dadri, Bhiwani

Bhiwani
Dada Shaktj Stone Crusher
alan,Distt Bhj

Dada shakti Stone Crusher, Village Pichopa
Kalan hi Dadrj

eceived Com plying
i '.
j Stone Crusher, Village Received Complying
Pichopa Kalan i Dadrj
Dadri Stone Crusher v Received Complying
Tehsil Charkh i Di 3

hark

Received Complying

usher,Village Kheri Batter,
Bhiwani
Dhanluxmi Stane Crusher, Kalali, Ch. Dadri

Dhanpat Stone Crusher, vil], Kheri Battar,

Bhiwani

Dharampal Stone Cry
D,

wan
ills, Village Kaliyana,

Bhiwan

h
rm Received Comp!ying
d

Ch adri a
her, Vill-p;j Received Complying
alan, Tehsil & Dj tt Cha i
Ekta Stone Crusher Village kheri Battar

Received Complying
BHIWANI

Gau Mata Stone Crusher, p Complying

Charkh
Gawar Construction Ltd., Village Mankawas,
Bhiwani
Gitesh Stone Crusher Vill-Birhj Kalan, Distt Complying
Bhiwani
Hanuman Infrastructure pyt. Ltd., Village Complying

Pichopa Kalan Charkhi Dadri

Hari Om Stone Crusher Pichopa Kalan Teshil Received Complying
and Distric arkhi Dadri
Haryana Stone Crusher, Village Asawarij, Received Com plying
Tehsil Charkhi Dadri, Bhiwani -
m Indian SC, Jhojhu Kalan, Dadri Complying

I M and com PANY Vill-Pichopa Kalan,Distt
Bhiwani

Complying

213
Pichopa Received
Kalan
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Charkh Idadri

55 Birhi kalan |  Jagdish Pahal Stone Crusher Village Birhi Received Complying
Kalan District Bhiwani BHIWAN| :
56 Kheri Jai Ambey stone Crusher, Vill. Kheri Battar, Received Complying
Batter Bhiwani
57 Birhi kalan | Jai Baba Jamna Giri Stone Crusher, Vill, Birhi Received Complying
Kalan, Charkhi Dadri
58 Pandwan | Jaij baba Mungipa stone crusher, Pandwan, Received Complying
__Charkhi Dadri
59 Kheri Jai Baba Stone Crusher, Vill, Kher| Received Complying
Batter Battar Bhiwani
60 Mankawas lai Bajrang Bali Stone Crusher, Village Received Complying
Mankawas, Tehsil Charkhi Dadri, Bhiwani
61 Ramalwas lai Bajrang Bali Stone Crusher, Village Received Complying
Raml arkhi ri
62 Kheri Jai Bajrangbali Stone Crusher, Village kheri Received Complying
Batt Batter, Bhiwani
63 Mankawas Jai Balaji Stone Crusher, Vill, Mankawas Received Complying
Charkhi Dadri, Bhiwani
64 Ramalwas | JAI BHAWANI STONE CRUSHER, RAMALWAS, Received Complying
Dadrj
65 Birhi kalan | Jai Dada Budha Stone Crusher, Village Birhi Received Complying
Kalan, Tehsil Charkhi Dadri, Bhiwani
66 Kheri Jai Durga Stone Crusher, Vill. Kheri Battar, Received Complying
Batter Bhiwani
67 Pandwan | JAIHANUMAN STORE CRUSHER PANDWAN Received Complying
VILLAGE PANDWAN BHIWAN]I BHIWANI
68 Birhi kalan Jai Hind Stone Crushing Co., Village Birhi Received Complying
Kalan, Bhiwani
69 Kheri lai Mahadev Stone Crusher, Kheri Batter, Received Complying
Batter Dadri
70 Birhi kalan | Jai Mata Di Stone Crusher, Village Birhi Kala, Received Complying
Tehsil Ch. Dadri, Bhiwani
71 Pandwan Jai Shivam Stone Crusher Village Pandwan Received Complying
72 Kheri Jai Shree Ganesh Stone Crusher Vill-Kheri Received Complying
Batter Battar,Distt Bhiwani _
73 Mankawas Jai Shree Ram Stone Crusher Village Received Complying
Manakaw istrict Bhiwani
74 Jhojhu Jai Shree Shyam Stone Crusher Vill-Jhojhu Received Complying
Kalan Kalan,Distt Bhiwani
75 Kalali Jai Shree Shyam Stone Crusher, Village Kalai, Received Complying
Tehsil Chakrhi Dadri, Bhiwani
76 Pichopa Jai Shree Shyam Stone Crusher, Vill-Pichopa Received Complying
Kalan Kalan,Tehsil & Distt Charkhi Dadri
77 Kheri lai Shree Shyam Stone Crusher, Village Kheri Received Complying
Batter Batter, Tehsil Charkhi Dadri, Bhiwani
78 Kheri Jai Siya Ram Stone Crusher, Vill. Kheri Battar, Received Complying
__Batter Bhiwani
79 lhojhu Jhojhu Stone Crusher, Village Jhojhu Kalan, Received Complying
Kalan Bhiwani
80 Kaliyana KV R Minerals Pvt Ltd Unit 2 Vill Kaliyana Received Complying
Teshil & Distt Charkhi Dadri
L 81 Kaliyana KV R Minerals Pvt. Ltd., Village Kaliyana, Received Complying

42




Tehsil Charkhi Dadri, Bhiwani

82 Pichopa [K.M.P Stone Crusher, Vill 'Pichopa Kalan Tehsil Received Complying
Kalan & Distt Ch i ri
83 Birhi kalan Kanhaiya Stone Crusher Vill-Birhi Kalan, Distt Received Complying
Bhiwani BHIWAN|
84 Mankawas |kanshi Ram Stone Crusher, Village Mankawas, Received Complying
Bhiwani
85 Asawari | Karan Stane Crusher, Village Asawari, Bhiwani Received Complying
86 Pichopa | Khatu Shyam Stone Crusher, Village Pichopa Received Complying
Kalan Kala Tehsil Ch Dadri
87 Kheri Krishana Stone Crusher and Supplier Village Received Complying
Batter Kheri BattarTehsil Ch Dadri,Distt Bhiwani
88 Pichopa Krishna Stone Crusher, Vill, Pichopa Kalan, Received Complying
Kalan Charkhi Dadri, Bhiwani
89 Kheri Krishna Stone Crusher-1, Vill, Kheri Battar, Received Complying
Batter Bhiwani
90 Kheri Krishna Stone Crusher-II, Vill. Kheri Battar, Received Complying
Batter Bhiwani
91 Mankawas | Laxmi Stone Crusher, Vill, Mankawas, Bhiwani Received Complying
92 Asawari Luxmi Stone Crusher, Asawari, Bhiwani Received Complying
g 93 Kaliyana | Luxmi Stone Crusher, Vill. Kaliyana, Ch. Dadri Received Complying
Bhiwani
94 Mankawas | Maa Pitambara Mines And Cruhsers LLP, Vill Received Complying
Mankawas, Tehsil & Distt Charkhi Dadri
a5 Kaliyana Maa Stone Crusher, Kaliyana, Charkhi Dadri Received Complying
96 Mankawas Maha Laxmi Stone Mills, Vill Received Complying
ankawas Tehsi istt Ch, i Dadri
97 Pichopa Mahadev grit udyog PICHOPA KALAN Received Complying
Kalan CHARKHI DADRI
98 Birhi kalan | Mahadev Stone Crusher, Birhi Kalan, Chakrhi Received Complying
Dadri
99 Kheri Mahadev stone Crusher, Vill. Kheri Battar, Received Complying
Batter Bhiwani
100 Birhi kalan | Mahaluxmi Stone Crusher Village Birhi Kala Received Complying
District Bhiwani
101 Pichopa Mahashay Stone Crusher, Village Pichopa Received Complying
Kalan Kalan, Dadri
102 Khari Maman Stone Crusher, VPO Kheri Battar, Received Complying
Batter Bhiwani
103 Kheri Maruti Stone Crusher, Village Kheri Battar, Received Complying
_Batter Bhiwani_
104 Mankawas Maruti Stone Crusher, Village Received Complying
Mankawas, Tehsil Charkhi Dadri, Bhiwani{New
Na i
105 Birhi kalan |Mayur Stone Crusher, Village Birhi Kala, Tehsil Received Complying
Ch. Dadri, Bhiwani
106 Pichopa |MDN Stone Crusher Vill- Pichopa Kalan, Tehsil Received Complying
Kalan _& Distt Charkhi Dadri
107 Kaliyana |Millan Stone Cusher, Village Kaliyana, Charkhi Received Complying
Dadiri
108 Jhojhu Murliwala Stone Crushing Mills, Vill, Jhojhu Received Complying
Kalan Kalna, Bhiwani
109 Mankawas | NECC Mines & Mineral, Village Manakawas, Received Complying
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110 Pandwan NECC Mining Corporation Unit 2, Village Received Complying
Pandwan Charkhi Dadri
111 Pandwan | NECC Mining Corporation, Village Pandwan, Received Complying
Charkhi Dadri
112 Pandwan NECC Roadways, Village Pandwan, Dadri Received Complying
113 Jhajhu Neel Kanth Stone Crusher Mill, Village Jhojhu Received Complying
Kalan Kalan, Tehsil Charkhi Dadri, Bhiwani
114 Pichopa Neelam Stone Crusher Vil Pichopa Kalan Received Complying
Kal Teshil & Distt Charkhi Dadri
115 Kheri Neelkanth Stone Crusher, Village Kheri Received Complying
Batter _ Battar, Bhiwani
116 Birhi kalan Neelkanth Mahadev Grit Udyog Vill-Birhi Received Complying
Kalan,Distt Bhiwani
117 Pichopa New Avtar Stone Crusher, Vill-Pichopa Received Complying
Kala Kalan, Tehsil & Distt Charkhi Dadri
118 Kaliyana New Baba Sita Nath Stone Crusher, Village Received Complying
Kalivana, Charkhi Dadri, Bhiwani
119 Pichopa New Bharat Stone Crushing Company, VPO Received Complying
Kalan PICHOPA KALAN TEHSIL AND DISTRICT
CHARKHI DADR]
120 Kheri New Jai Shree Bala ji Stone Crusher, Village Received Complying
Batter Kheri Battar Bhiwani
121 Birhi kalan | New Rapid stone crusher Old name Jai Baba Received Complying
Shyam Stone Crusher Vill-Birhi Kalan, Distt
122 Jhajhu Om Shiv Stone Crusher, Village Jhojhu Kalan, Received Complying
= Kalan Tehsil Chakrhi Dadri, Bhiwani
123 Kaliyana Om Shivam Stone Crusher, Kaliyana, Dadri Received Complying
124 Asawari Om Shivam Stone Crusher, Village Asawari, Received Complying
- Bhiwani
125 Kheri Om Stone Crusher, Kheri Batter, Charkhi Received Complying
_Batter Dadri, Bhiwani
126 Mankawas | Om Stone Crusher, Mankawas, Charkhi Dadri, Received Complying
Bhiwani
127 Pichopa | Omkara Mines and Crushers, Village Pichopa Received Complying
Kalan Kalan, Tehsil Charkhi Dadri, Bhiwani
128 Atela Kalan| Pal stone Crusher Vill. Atela Kalan Bhiwani Received Complying
129 Mankawas Panchmukhi Stone Crusher, Village Received Complying
Mankawas, Bhiwani
130 Kaliyana Pardhan Stone Crusher Village Kaliyana-I, Received Complying
Charkhi Dadri
131 Pichopa Pardhan Stone Crusher Village Pichopa Kala Received Complying
Kalan Tehsil Ch Dadri BHIWANI
132 Kheri Partap Stone Crusher, Vill. Kheri Battar, Received Complying
Batter Bhiwani( Old Name baba pir stone crushing
co. )
133 Asawari Peer Baba Stone Crusher, Village Asawari, Received Complying
_Bhiwani
134 Kaliyana | Pooja Stone Crusher, Village Kaliyana, Tehsil Received Complying
Charkhi Dadri, Bhiwani
135 Asawari Pritam Sangwan Stone Crusher, Village Received Complying
Asawari, Charkhi Dadri
136 Asawari | Pritam Stone Crusher, Asawari, charkhi Dadri Received Complying
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137 Kheri PRITHVI STONE CRUSHER, Kherj Batter, Received Complying
Batter Charkhi Dadri
138 Birhi kalan [Purpal Stone Crusher, Village Birhi Kala, Tehsil Received Complying
Charkhi Dadri, Bhiwani
139 Pichopa QEM PROCESSING PVT LTD PICHOPA, KALAN Received Complying
Kalan
140 Kheri QEM PROCESSING PVT LTD STONE CRUSHER Received Complying
Batter at VILLAGE KHER| BATTAR CHARKH| DADR|
DISTRICT BHIWAN| HARYANA BHIWANI
141 Kaliyana | R.B.S Stone Crusher Village Kaliyana, Tehsil Received Complying
Ch. Dadri, Bhiwani
142 Pichopa Rajesh Stone Crusher, Pichopa Kalan, Received Complying
Kalan CharkhiDadri _
143 Pichopa Rakesh Malik Stone Cruhser Vill-Pichopa Received Complying
Kalan Kalan,Distt Bhiwani
144 Kaliyana Rao Stone Crusher Co., Village Kaliyana Received Complying
Charkhi Dadri, Bhiwanij
145 Jhojhu Rudhra Stone Crusher, Village Jhojhu Kalan, Received Complying
Kalan Charkhi Dadri
146 Birhi kalan Sangwan Stone Crusher, Vilalge Birhi Kalan, Received Complying
Charkhi Dadri
147 Kheri  [Sarvotam Gro up, Village Kheri Batter, Charkhi Received Complying
Batter Dadri
148 Pichopa Satyavir Stone Crusher, Village Pichopa Received Complying
Kalan Kalan, Charkhi Dadri, Bhiwani
149 Kheri Shakti Stone Crusher, Village Kheri Battar, Received Complying
Batter Charkhi Dadri
150 Atela Kalan| Sheoran Stone Crusher, Village Atela Kalan, Received Complying
Charkhi i wani
151 Kheri Shiv Durga Stone Crusher, Village Kheri Received Complying
Batter ttar, Tehsil Charkhi Dadri. Bhiw. ni
152 kaliyana | Shiv Ganga Stone Crusher, Kaliyana, Charkhi Received Complying
L dadri_
153 Birhi kalan | Shiv Shakt Grit Udyog, Village Birhi Kala, Received Complying
L Bhiwani_
154 Pichopa Shiv Shakti Stone Crusher Village Pichopa Received Complying
Kalan Kalan, Charkhi Dadri
155 Pichopa Shiv Shakti Stone Crusher II Village Pichopa Received Complying
Kalan Kalan, Charkhi Dadri
156 Birhi kalan Shiv Shankar Stone Crusher Vill-Birhi Received Complying
Kalan Distt Bhiwani
157 Mankawas | Shiv Shanti Stone Cruhser, Village Mankawas, Received Complying
Charkhi Dadri, Bhiwani
158 Atela Kalan | Shiv Stone Crusher, Vill. Atela Kalan, Bhiwani Received Complying
159 Asawari | Shiv Stone Crusher, Village Asawari, Bhiwani Received Complying
160 Jhojhu Shiv Stone Crusher, Village Jhojhu Kala n, Ch. Received Complying
Kalan Dadri
161 Pichopa Shiv Stone Crushing co., Village Pichopa Received Complying
L Kalan kalan, Charkhi Dadri,
162 Birhi kalan [Shiva Stone Crusher, Village Birhi Kalan, Tehsil Received Complying
Charkhi Dadri, Bhiwani
163 Mankawas [ Shivalik Stone Crusher, Village Mankawas, Received Complying
Charkhi Dadri, Bhiwnai
164 Kheri Shivalya Construction Pvt Ltd Co., Village Received Complying
L Batter Kheri Battar, Bhiwanj

45




165 Mankawas |Shivalya Grit Udyog, Village Mankawas, Tehsil Received Complying
Charkhi Dadri, Bhiwani
166 Pichopa Shivji Stone Crusher, Village Pichopa Kalan, Received Complying
Kalan Tehsil Charkhi Dadri, Bhiwani
167 Mankawas Shree Balajee Stone Crusher, Village Received Complying
Mankawas, Tehsil Chakrhi Dadri, Bhiw n
168 Kaliyana | Shree Balaji Stone Crusher, Village Kaliyana, Received Complying
Ch. Dadri
169 Pichopa | Shree Ganesh Stone Crusher Village Pichopa Received Complying
Kalan Kala Tehsil Ch Dadri
170 Ramalwas | Shree Ganpati Stone Crushing Mills, Village Received Complying
Ramalwas, Charkhi Dadri
171 Pichopa Shree Laxmi Stone Crusher, Pichopa Kalan, Received Complying
Kalan Ch, Dadri.
172 Kheri Shree Luxmi Stone Crusher, Kheri Battar, Received Complying
Batter Bhiwani
173 Kheri Shree Maha Luxmi Stone Crusher, Vill, Kheri Received Complying
Batter Battar, Bhiwani
174 Pichopa shree mahadev stone crusher pichopa Received Complying
Kalan kalan
175 Kheri Shree Nanak Stone Crusher, VPO Kheri Battar, Received Complying
Batter Bhiwani
176 Birhi kalan Shree Radhe Stone Crusher, Birhi Kalan, Received Complying
_Charkhi Dadri
177 Mankawas | Shree Ram Stone Crusher, Vill. Mankawas, Received Complying
Bhiwani
178 Kheri Shree Satyam Stone Crusher, Kheri Battar, Received Complying
Batter Bhiwani
179 Ramalwas | Shree Shyam Grit Udyog Vill-Ramalwas, Tehsil Received Complying
& Distt Charkhi Dadri
180 Jhojhu Shree Shyam Stone Crusher Village Jhojhu Received Complying
Kalan Kalan, Charkhi Dadri, Bhiwani
181 Pichopa Shri Dada Devi Nath Stone Crusher, Village Received Complying
Kalan Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani
182 Kheri Shri Giriraj Stone Crusher, Vill. Kheri Rattar, Received Complying
Batter Bhiwani
183 Pichopa Shri Laxmi Ji Stone Crusher, Pichopa Kalan, Received Complying
Kalan Charkhi Dadri
184 Jhajhu Shri Ram Stone Crusher, Village Jhoju Kalan, Received Complying
Kalan Chakrhi Dadri, Bhiwani
185 Birhi kalan Shri Rattan Grit Udyog Village Birhi Kala Received Complying
District Bhiwani
186 Kaliyana Shri Shyam Stone Crusher Village Kalivana Received Complying
Tehsil Ch Dadri Bhiwani
187 Pichapa Shyam Grit Udyog Village Pichopa Kalan Received Complying
Kalan Tehsil rkhi Dadri, Bhiwani
188 Ihajhu Shyam King Stone Crusher Village Jhoju Kala Received Complying
_Kalan Tehsil Ch Dadri BHIWANI
189 Pichopa Shyam Stones Vill-Pichopa Kalan, Tehsil & Received Complying
__Kalan Distt Charkhi Dadri
190 Kheri Sita Nath Stone Crusher, Village Kheri Ba ttar, Received Complying
Batter Bhiwani
191 Kheri Siwach Stone Cruhser, Vill, Kheri battar, Received Complying
Batter Bhiwani _
192 Pichopa |Sohna Aggregate Solutions (18CRD63956) Vill Received Complying
Kalan Pichopa Kalan Tehsil & Distt Charkhi Dadri
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193 Ramalwas Sohna Stone Crusher, Village Ramalwas, Received Complying
__Charkhi Dadri
194 Pichopa Soorya Stone Crusher Village Pichopa Kala Received Complying
Kalan Tehsil Ch Dadri
195 Mankawas | Suraj Stone Crushing CO., Village Mankawas, Received Complying
Charkhi Dadri iwani
196 Pichopa | Surya Stone Crusher Vill- Pichopa Kalan, Distt Received Complying
Kalan Charkhi Dadri
197 Birhi kalan | Swastik Stone Crusher, Village Birhi Kalan, Received Complying
Charkhi Dadri
198 Pichopa Swastik Stone Crusher, Village Pichopa Kala Received Complying
Kalan Tehsil Ch Dadri
199 Mankawas | Thadeshri Stone Crusher Vill-Mankawas, Distt Received Complying
Bhiwani
200 Jhojhu Trishul Stone Crushing Mills Vill-J hojhu Received Complying
Kalan Kalan, Distt Bhiwani
201 Asawari | Uma Stone Crusher, Village Asawari, Bhiwani Received Complying
202 Kheri United Stone Crusher, Village Kheri Battar, Received Complying
Batter Bhiwani
203 Birhi kalan | V K Stone Crushing Co Vill-Birhi Kalan Distt Received Complying
Dadri
204 Kheri Venus Stone Crusher Village Kheri Battar Received Complying
Batter Tehsil Charkhi Dadri
205 Pichopa Vijay Stone Crusher, Village Pichopa kalan, Received Complying
Kalan Charkhi Dadri,
206 Mankawas | Vikas Stone Crusher, Mankawas, Ch. Dadri Received Complying
207 Kaliyana |Zamidar Stone Crusher Village Kaliyana, Dadri Received Complying
208 Atela Kalan| Ajanta Stone Crusher, Vill. Atela Kalan, Dadri Received Siting parameter not complying
209 Kalali Baljit Stone Crusher Vill-Kalali,Distt Charkhi Received Siting parameter not complying
Dadri
210 Kheri Choudhary Stone Crusher, Village Kheri Received Siting parameter not complying
Batter Batter, Bhiwani
211, Kheri Classic Mobile Stone Crusher Village Kheri Received Siting parameter not complying
Batter Battar Tehsil Charkhi Dadri District Bhiwani
212 Kheri Dada Dhola Stone Crusher, Village Kheri Received Siting parameter not complying
_Batter _Batter, Bhiwani
213 Kheri Dada Ram Prasad Stone Crusher, Vill. Kheri Received Siting parameter not complying
Batter Battar, Bhiwani
214 Kheri Dev Stone Crusher, Village Kheri Battar, Tehsil Received Siting parameter not complying
Batter Charkhi Dadri, Bhiwani
215 Kheri Gohana Stone Crusher, Village Kheri Batter, Received Siting parameter not complying
Batter Charkhi Dadri
216 Kalali JAI MATA DI STONE CRUSHER village Kalali, Received Siting parameter not complying
tehsil Charkhi dadri BHIWANI
217 Kheri Jai Shree Ram Stone Crusher, Village Kheri Received Siting parameter not complying
Batter Battar, Charkhi Dadri
218 Pandwan | Jyoti Stone Crushers Village Pandwan Tehsil Received Siting parameter not complying
Ch Dadri_
219 Kheri Nandu Stone Crusher, VPQ Kheri Batter, Received Siting parameter not complying
Batter Tehsil Charkhi Dadri Bhiwani
220 Kheri Parvat Stone Crusher, Village Kheri Received Siting parameter not complying
Batter Battar, Tehsil Charkhi ri, Bhi i
il Kheri Raj Stone Crusher, Vill. Kheri Battar, Bhiwani Received Siting parameter not complying
__Batter
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222 Kheri Rajbir Stone Crusher VPO Kheri Battar, Received Siting parameter not complying
Batter Bhiwani :
223 Kalali Sadbhawna Stone Crusher, Village Kalali, Ch. Received Siting parameter not complying
__Dadri
224 Kheri Salasar Stone Crusher Vill-Kheri Battar,Distt Received Siting parameter not complying
Batter Bhiwani_
225 Kheri Sanskar Stone Crusher, Kheri Battar, Bhiwani Received Siting parameter not complying
Batter
226 Kheri Shanti Mobile Stone Crusher, VPO Kheri Received Siting parameter not complying
Batter Battar, Bhiwani _
227 Kheri Sheranwali Stone Crusher, Vill. Kheri Battar, Received Siting parameter not complying
Batter Bhiwani :
228 Kheri Shiv Bhole Shankar Stone Crusher Village Received Siting parameter not complying
Batter _Kheri Battar, Bhiwani BHIWAN|
229 Kalali Shiv Bhole Stone Crusher Village Kalali Tehsil Received Siting parameter not complying
Ch Dadri District Bhiwani
230 Asawari Shiv Bhole Stone Crusher Vill-Asawari,Distt Received Siting parameter not complying
Bhiwani
231 Kheri Shiv Gorakh Stone Crusher, Vill Kheri Battar, Received Siting parameter not complying
Batter Bhiwani
232 Kheri SHIV SHAKTI STONE CRUSHER, Village Kheri Received Siting parameter not complying
Batt BattarTehsil Ch Dadr
233 Kheri Shree Dada Dohla Stone Crusher Vill Kheri Received Siting parameter not complying
Batter Battar,Distt Charkhi Dadri
234 Kheri Shree Ram Stone Crusher, Village Kheri Received Siting parameter not complying
Batter Battar, Tehsil Charkhi Dadri,
235 Kheri Shri Hari Stone Crusher, Village Kheri Batter, Received Siting parameter not complying
Batter Bhiwani
236 Kheri Shri Sai Baba Stone Crusher, Vill. Kheri Batter, Received Siting parameter not complying
Batter Bhiwani
237 Kheri Shri Shivam Stone Crusher, Kheri Batter, Received Siting parameter not complying
__Batter Charkhi Dadri, Bhiwani_
238 Kheri Silver Stone Crusher Village Kheri Battar Received Siting parameter not complying
Batter |Tehsil Ch Dadri Bhiwani (Old name Jai Shiv 5C)
239 Kheri Subham Stone Crusher, Vill. Kheri Battar, Received Siting parameter not complying
Batter Bhiwani
240 Kheri Suryawansni Stone Crusher, Village Kheri Received Siting parameter not complying
Batter Batter, Bhiwani _
241 Kheri Vishal Stone Crusher, Village Kher Batter, Received Siting parameter not complying
Batter Charkhi Dadri, Bhiwani
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Annexure-§3
5. No Village Name & Address of the unit Report received from Tehsidlar or not
1 Kaliyana Alpha Stone Crusher Vill-Kaliyana,Teshil & Distt Charkhj Report not received
Dadri_ v
2 Kheri Anjani Stone Crusher, VPO Kheri Battar, Bhiwani Report not received
Batter
3 Kheri Aravali Hills Stone Crusher, Village Kheri Battar, Tehsi| Report not received
Batter Charkhi Dadri Bhiwani
4 Asawari Asawari Stone Crushing Co., Vill-Asawari Tehsil & Distt Report not received
Charkhi Dadri
5 Mankawas | Baba Hanuman Stone Crusher, Village Mankawas, Bhiwani Report not received
6 Kalivana | Baba Shyam Stone Crusher, Village Kaliyana, Tehsil Charkhi Report not received
Dadri, Bhiwani
7 Kaliyana Baba Stone Crusher-1, Village Kaliyana, Bhiwani Report not received
2 Jhojhu Bhawani Stone Crusher, Village Jhojhu Kalan, District Report not received
Kalan Charkhi Dadri
] Kheri Bijender Singh Quarry Contractor Stone Crusher Village Report not received
Batter Kheri Battar Bhiwani
10 Kheri Bijender Singh Stone Crusher, Kheri Battar, Bhiwani Report not received
Batter
11 Kheri Caps Tradeling Pyt. Ltd., Kheri Batter, Charkhi Dadri Report not received
Batter
12 Asawari Chander Bhan Stone Crusher, Village Asawari, Tehsil Report not received
Charkhi Dadri, Bhiwani
13 tiwala Dalawas Stone Crusher, Vill Tiwala, Tehsil & Distt Charkhi Report not received
Dadri
14 Kaliyana Darshana Stone Crusher, Vill, Kaliyana, Tehsil CH. Dadri, Report not received
— bhiwani_
15 Kheri DCC Stone Crusher, Kheri Batter, Charkhi Dadri, Bhiwani Report not received
Batter
16 Jhojhu | Dev Dahiya Stone Crusher, Village Jhoju Kala Tehsil Ch Dadri Report not received
Kalan
17 Pichopa Dev Stone Crusher, Village Pichopa Kalan, Tehsil Charkhi Report not received
Kalan Dadri, Bhiwani
18 Asawari Dosti Stone Crusher, Village Asawari, Bhiwani Report not received
19 Pandwan Goyat Stone Crusher, Village Pandwan Chakrhi Dadri Report not received
20 Kheri Hanuman Stone Crusher, Vill Kheri Battar, Bhiwani Report not received
Batter
21 Kheri Hari Dass Grit udyog , Village Kheri Battar, Bhiwani Report not received
Batter
22 Asawari Hari Dass Stone Crusher Vill. Asawari Bhiwani Report not received
23. Tiwala  |Haryana Stone Crusher, Village Tiwala, Tehsil Charkhi Dadri, Report not received
Bhiwani
24 Jhojhu Himalya Stone Crusher Village Jhajhu Kalan, Distt Bhiwani Report not received
Kalan
25 Kheri Himalya Stone Crusher, Village Kheri Battar, Tehsil Charkhi Report not received
Batter Dadri, Bhiwani
26 Birhi kalan | Jai Baba Jamna Giri Stone Crusher, Vill. Birhi Kalan, Charkhi Report not received
Dadri
27 Kheri Jai Baba Sita Nath Stone Crusher, Vill. Kheri Battar, Bhiwani Report not received
Batter
28 Pichopa Jai Baba Thakur Dass Stone Crusher Village Pichopa Kala Report not received
Kalan Tehsil Charki Dadri Bhiwani
29 Pichopa |[Jai Balaji Stone Crusher, Village Pichopa Kalan, Charkhi Dadri Report not received
Kalan
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Charkhi Dadri

30 Kheri Jai Hanuman Stone Crusher, Village Kheri Batter, Tehsi| Report not received
Batter Charkhi Dadri, Bhiwani
31 Mehra lai Parkash Associates Ltd., Village Mehra, ,Tehsil Chakrhi Report not received
Dadri, Bhiwani
32 Mehra Jai Parkash Associates Ltd,, Village Mehra, Chakrhi Dadri, Report not received
Bhiwani
33 Mehra Jai Parkash Associates Ltd,, Village Mehra, Chakrhi Dadri, Report not received
Bhiwani
34 Mehra Jai Parkash Associates Ltd,, Village Mehra, Chakrhi Dadri, Report not received
Bhiwani
35 Kheri JAI SHIV SHANKAR STONE CRUSHER VPO KHERI BATTAR Report not received
Batter BHIWANI|
36 Kheri KSC BUILDCON PVT LTD VILLAGE KHERI BATTAR, TEH. CH. Report not received
Batter DADRI DISTT. BHIWANI
37 Jhojhu Kumar Infra & Mining Projects, Village Jhoju Kalan, Teshi| Report not received
_Kalan Chakrhi i, Bhiwani
38 Kheri Larsen and Toubro Limited, Vill Kheri Battar Tehsil & Distt Report not received
Batter Charkhi Dadri
39 Tiwala Laxmi Mining Company, Village Tiwala, Charkhi Dadri, Report not received
b Bhiwani
40 Kheri Laxmi Stone Crusher, Village Kheri Battar, Tehsil Charkhi Report not received
Batter Dadri, Bhiwani
4] Kaliyana [LUCKY MINERALS U [I KHASARA NO - 23{5}25;"14{2{2?, VILL Report not received
- KALIYANA, TEH & DIST - CHARKHI DADR
42 Kaliyana Lucky Minerals Unit Ill 28/13 14 Vill: Kalyana, Tehsil : Report not received
Charkhi Dadri, Dist. Bhiwani
43 Kaliyana | Lucky Minerals Unit-I Khasra No. 28/3/2,4/2/2,7,8 Village : Report not received
Kalyana Tehsil ; Charkhi Dadri, Dist. Bhiwani
44 Kaliyana |Maha Dev Stone Crusher Village Kaliyana Teh Dadri Bhiwani Report not received
45 bilawal Maha Luxmi Stone Cruhser, Village Bilawal, Bhiwnai Report not received
46 Kheri Maha Singh Stone Crusher Village Kheri Battar Bhiwani Report not received
Batter BHIWAN|
a7 Mankawas | Mahadev Stone Crusher, Village Mankawas, Tehsil Charkhi Report not received
Dadri, Bhiwnai
48 Jhojhu Mahadev Stone Crushing Co., Village Jhojhu Kalan, Tehsil Report not received
Kalan Charkhi Dadri, Bhiwani
49 Pichopa Mahaluxmi Mines and Stone Crusher VPO Pichopa Kala Report not received
Kalan
50 tikan khurd| Mahan Stone Crusher, Tikan Khurd, Tehsil Charkhi Dadri, Report not received
Bhiwani
51 Birhi kalan | N K Builders & Stone Crusher Vill-Birhi Kalan, Distt Bhiwani Report not received
52 Kheri New Baba Pir Stone Crusher, Kheri Battar, Bhiwani Report not received
Batter
53 Kheri Metro stane crusher Old name New Era Solutions Pvt, Ltd. Report not received
Batter Village Kheri Battar, Bhiwani
54 Kherij New Sunrise Stone Crusher, Village Kheri Battar, Tehsil Report not received
Batter -Charkhi Dadri, Bhiwani
55 Kheri Nihal Stone Crusher, Village Khei Battar, Charkhi Dadri, Report not received
Batter Bhiwani
56 Kheri OmPati Stone Crusher Co., VPO Kheri Batter, Tehsil Charkhi Report not received
Batter Dadri, Bhiwani
57 Kheri Pokhar Stone Crusher, Vill. Kheri Battar, Bhiwani Report not received
Batter
58 Ramalwas | Pokhar Stone Crusher, Vill. Ramalwas, CH. Dadri, Bhiwani Report not received
59 Mehra R. K. Carriers India Private Limited, Village Mehrda Tehsil Report not received
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Birhi kalan | Rapid Stone Crusher Vill-Birhi Kalan,Distt Bhiwani BHIWANI

Report not received

61 Pandwan Rattan Stone Crusher, Village Pandwan, Tehsil Chakrhi Report not received
dadri, Bhiwani
62 Pichopa Sajjan Singh Stone Crusher, Village Pichopa Kalan, Tehsil Report not received
Kalan Charkhi Dadri, Bhiwani
63 Kheri Sangwan Stone Crusher, Vill. Kheri Battar, Bhiwani Report not received
Batter
64 Kheri Saraswati Stone Crusher, Vill Kheri Batter, Bhiwani Report not received
Batter
65 Jhojhu Shanker Stone Crusher, Village Jhojhu Kalan, Charkhi Dadri Report not received
Kalan
66 Kheri Shanker Stone Crusher, Village Kheri Batter, Tehsil Charkhi Report not received
Batter _Dadri, Bhiwani_
67 Kaliyana SHIV BHOLE STONE CRUSHING Co,, Kaliyana, Ch. Dadri Report not received
68 Kheri Shiv Stone Crusher, Village Kheri Battar, Tehsil Charkhi Report not received
__Batter Dadri, Bhiwani
69 Jhojhu Shiva Stone Crushing Mills, Village Jhojhu Kalan, District Report not received
Kalan Charkhi Dadri
70 Kheri Shivam Stone Crusher, Village Kheri Battar, Tehsil Charkhi Report not received
Batter Dadri, Bhiwani
71 Bilawal Shree Balaji Stone Crusher, Village Bilawal , , Bhiwani Report not received
72 Pichopa Shree Balaji Stone Crusher, Village Pichopa Kalan, Tehsil Report not received
Kalan Charkhi Dadri, Bhiwani
73 Jhojhu Shree Balaji Stone Crushing Co. Village Jhojhu Kalan,Distt Report not received
Kalan Bhiwnai
74 Kheri Shree Ganesh Crusher Udyog, Village Kheri Battar, Ch. Dadri Report not received
Batter
75 Asawari Shree Ganesh Stone Crusher, Village Asawari, Tehsil Report not received
Charkhi Dadri, Bhiwani
76 Kheri Shree Laxmi Stone Crusher, Kheri Battar, Bhiwani Report not received
_Batter
77 Kheri Shree Luxmi Stone Crushing Co., -I, Village Kheri Report not received
Batter Battar,Tehsil Charkhi Dadri. Bhiw i
78 Kheri Shree Shyam Stone Crusher Village Kheri Battar Bhiwani Report not received
Batter
79 Pichopa Shri Ganesh Ji Stone Crusher Vill Pichopa Kalan Tehsil & Report not received
Kalan Distt Charkhi Dadri
80 Kheri Subh Ram Stone Crusher Village Kheri Battar, Bhiwani Report not received
Batter
21 Pichopa SUMAN STONE CRUSHER, V.P.O- Pichopa Kalan, Charkhi Report not received
Kalan Dadri
82 Kheri Sunrise stone Crusher, Village Kheri Batter, Bhiwani Report not received
Batter
83 tiwala Super White Stone Crusher, Village Tiwala, Charkhi Dadri Report not received
84 Pichopa Surender Stone Crusher, Village Pichopa Kalan, Tehsil Report not received
Kalan Charkhi Dadri, Bhiwanj
85 Kheri Taj Stone Crusher, Vill. Kheri Battar, Bhiwani Report not received
Batter
a6 Jhojhu Trimbakeshwar Stone Crus her, Village Jhojhu Kalan, Report not received
Kalan Charkhi Dadri
87 Pichopa Triupati Stone Crusher, Village Pichopa Kalan, Tehsil Report not received
Kalan Charkhi Dadri, Bhiwani
88 Asawari | Vijay Stone Crusher, Village Asawari, Tehsil Charkhi Dadri, Report not received
Bhiwani
89 Jhojhu Vishwakarma Stone Crusher, Village Jhoju Kala Tehsil Ch Report not received
Kalan Dadri

o1




2y o Non Comtgl?r,a\

Siting Verification Report of Tehslida
stone crusher M/8 L line 7 SFe
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r, Bhiwanl/ Charkhl Dadri regarding establishment of a
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Tl TADRL
: , | Totalland ls ______Kanal, o Martle,
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4| 4" in Government record (revenue of '
\ 4}1 v ] A
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P B | \reatment unit catering to 25 or more
bed for catering indoor patients ( ot
17 | Distance from National Parks, Wild 20 Anlarilll
\ Life Sanctuaries and Conservation WA f}ﬁ?ﬂi}f '
Reserves [ =
17| Minimum distance required from 0.5 lle :
\ \Educaiional insyitutions v \ \ S$34 m7. |

i
- TE CRuspr& X

g |
oz S O

A\ In 4
)¢ )2/

| !



sgala ura @ ord @er D.G.P.S weftar &Y opref
wwﬂﬁw&ﬁ%mﬁaaﬁmﬁmmlmm
ﬁ%%'aﬁaﬁaﬁﬁuﬁmm@‘rmﬂaﬁwwmm
s 99/ @ 79//25, 78//5 = Bbrell gz IS geerw f&Her |

Sreresr BL.G.P.S  aroftar & Wie BT o) s3d wrer
%%QTmmsﬁéammaﬁaﬁuﬁg

fs=r srar | s g D.G.P.S Fofter oy AFIRTS  JHIT

107 &Y Yorder e Wt iy R feremetia eroram® ot |
STHST EOIRATT & Rremedd &t S o ST HIET |
%memswﬁmmaﬁﬁﬁaammﬂ
wredarEl g R %|/f;, .

ety :
[ 8
;ﬂ'ﬂw
%,

EXATEIR Afere

'HIE?:F'_

53



y

- AJANTA STONE CRUSHER KH.
- NO.107 VILL. ATELA KALAN, TEH.
& DISTT. CHARKHI DADRI

N e

T e \ wiT e
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|
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'- | AJNTA STONE CRUSHER
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| HIGHWAY |
| |
2
FIRNL | 636 METERS
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establisiment

of a  stone  crusher s @n 0\}(3(3.7} (ﬂnrr’ G’}JJ}OE-’(. Village
kr’)“ﬁb! Tehsil . , .Distt. " Bhi Al— .on  land
©y r = (o -
3 I/‘;rr [-_'} * ¥
. e, Total jand is
5 Kanal, 4 Marla. - " N
'Sr. [Description s Required distance in Actual distance as per
No. | ‘ K.m. (measurdd as the revenue record
m ~ crow flies from the « | {measured as thecrov |
" * | Mearest boundary of | flies from the nearest
| - the land to the boundary of the land
‘| periphery of the feature | to the periphery of the - |
o2 R e Lo ) . concerned) feature concerned)- {
1 | Distance  from the nearest National 1.0
' Highway & State Highway ~
S |_,_. — sl e - e el A z‘_t_I ?_KH
2 Distance from the nearest outer limit of 0.1 T
_ -, major district roads and other roads . i lies e AL ROA [ S Q&HCLI"[ |
3 ' Distance from the limits of National Capi’gal 5.0 |
|| Territory of Delni - 65. Y5 KH |
4 'Distance from the fimits of nearest 3.0 b |
| Municipal Corporation | = L B30 |
:5 | Distance from the nearest 1.8 fl i
: __ Town/City/Municipal Limits \ s v g_:_j__ 3 ﬁ’l\f
6, | Distance from the nearest Village Phirmi, R 7 i
In case if there is no phimi then the : L. 6lovpH
distafite will be measured from village Lal - ; |
Dora = : i e iy I% '
[k , Distance from any land recoded as forest 0.5 . q< " é - :
"in Government record (Revenue or forest AT e é(\_ ™
Department) except strips forest/plantation :
along roads. canals, railway lines and
bunds MM EE ST A e A e Y
g 'iﬁstance from any strips forestplantation Bl . i ﬁ"ﬁm\ ‘JS '
along roads, canals, railway lines and | U
'bunds etc. recorded as forest in J A v ‘g‘l
| Government record (revenue or forest
L | department) A =15 S T P
9 [Distance from approval waler supply | 1.5 .
_,.Scheme open to sky of 20 KL capacity . Al Sl TR ? ¢ ?~3k"7
10 | Distance from any indoor health treatmant 1.0 : : :
| unit catering to 25 or more bed for catering " 6 2 k”
_ | indoor patients : : el IR ORI )
11 | Distance from National Parks, Wild Life 2.0 d=t ARd v
| SancfUaries and Conservation Reservesa ’ Y T ’ |
12 [ Minimum _ distance required  from 0.5 _
_ | Educational institutions . Ll - J"_‘—S KM i
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sSiting Verification Report of Tehsildar, 8hiwani/ Charkhi Dadrl regarding estabiishmeant

of a  stone  crusher Mis Eﬂ_‘ngg fi“d}ﬂ! Village
]'i i = *
X heds P)[;H-nk ¢ Tehsil ' el stt. , on land
L Do che e

S, :

u RN PO

,' i.e. Total land is

M Kanal, [ Marla, -

| Description : Required distance n Actual distance as per |
No. : K.m. (measured as the | revenue record |
' crow flies from the (measured as the crow |
| " | nearest boundary of flies from the nearest |
I : : the land to the boundary of:the land - |
J | periphery of the feature | to the periphery of the
: concerned) o feature concerned)-
1 | Distance from the nearest National 1.0
|

Highway & State Highway

6KM 4

2 Distance from the nearest outer limit of 0.1
. major district roads and other roads Jo Bk |
3 Distancs from the limits of National Capltal 6.0 p ’
| Territory of Delhi 2 . kN
4 Distance from the limits c:f nearest 3.0 :
_ Wunicipal Corporation ey SokH !
Distance from the nearest Tid ] ; |
_ | Town/City/Municipal Limits detf o] T KM §
| Distance from the nearest Village Phirni. | 1.0 ‘ |

28 NTR

In case if there is no phirni then the |
distance will be measured from village Lai 1

|

| .
__Dora . | N R
" Distance from any land recoded as forest 0.5 | aey HHNT &
in Government record (Revenue or forest: \ E\J_, |
Department) except strips forest/plantation ! [ “Hm%ﬁ .
along rcads, canals, railway lines and [ *

_bunds. e AT 2 ik Q ‘g
‘Distance from any sirips forestplantaion | 0.1 | ZIEL

along roads, canals.t railway lines and | f TR 3.

bunds etc. recorded s forest in | - a8 JA é [

Sovernment record (revenus c¢r "crest | i :

_.Uepartment) § el e

Distance from approval water supply

f 15 |
__scheme open to sky of 2C KL capacity ] o &a,[ }(14_'__

Distance from any indoor healh real~ant 10
" unit catering to 25 or more bed for r:-ﬂr\rr“ '
_indoor patients I 3'(‘1

" Distance from National Parks, Wia Lif= | g ; %_
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) o A /) 7
zfaj} )9 Jﬂf f-L'\, Ly s D. 5 ﬂﬁ /QJ 44H)ii2/ "’7 a/
N5, & .I
. ‘?347/2 BT c ZJ}/

| JJ))C/W ﬁ;,,

- "."1

A 'w?‘

YRE

o) %) 27

56




=

No

nm'NDQ_

‘g Verification Report of Tehsildar, Bhiwani/ Charkhi

(ag) e Mobile

Shone

(s 11ahos

SCHEDULE 1

Dadri regarding establishment of a stone

. L&&J’d Distt. Charkhi Dadri on land

 Village _ Khod; Balfny | Tensii

Description

:' Required distance in
' K.m. (measured as
| the crow flies from

 the nearest

- boundary of the land  nearest
to the periphery of

the feature

| concerngd)

nearest |
Highway &  State |

Distance  from  the
National
Highway

qu*anrc from the nearest outer
mit of major district roads and

mher roads

Uistance from the limits of

National Capital Territory of Delhi |
Distance from the limits  of |
nearest Municipal Corporation |
Distance  from the nearest |
1o\ﬂmf'{,1lerurm.|pal Limits _
Cistance from the nearest \/Hlage

Phuri In case if there is no
onirry then the distance will be
measured from village Lal Dora

Distance from any land recoded |
3s forest in Government record

iRevenue or forest Department)

except  sinps  forest/plantation

4long roads canals railway lines

and bunds A== S It
Distance  from any  strips |
forestiplantation along roads.
canals railway lines and bunds
el recorded as forest in
Government record (revenue or
forest department) N _
Distance from approval water |
supply scheme open to sky of 20

KL capacity e e
Distance from any ndoor health

treatment unit catering to 25 or

maore hed for catering indoor

nqqm«p from National Parkc; [
Wild  Life  Sanctuaries and |
Conservation Reserves |
Minimum distance required from
Educational institutions '

S

1.0

01

50
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1.0
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1.0
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w5 o Y
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houndary
'~ of the land to the
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Siting Verification Report of Tehsildar,

Bhiwani/ Charkhi Dadri regarding establishmens:

of a stone crusher M/s Pnda (DAYL‘H_ s e Coguathen, Village
whed)s (o By » Tehsil (], 'j!;dg“' »  Distt. _Bhiwani on lanc
4 3.1 .
, I.e. Total Jand is
/= _Kanal, __ 2~ Marla. -
Sr. | Description | Required distance in | Actual distance as per |
No. | K.m. (measured as the revenue record
| } crow flies from the (measured as the crow
| " 1 nearest boundary of flies from'the nearest
| : : the land to the boundary of the land -
‘ periphery of the feature | to the periphery of the
: | concerned) feature concerned)-
1 Distance from  the nearest National 1.0 _'
! Highway & State Highway .
| A & kM r
- Distance from the ngarest outer limit of 0.1
-__major district roads and other roads Lo T kay _H’
 Distance from the limits of National Capital 5.0 Vi .'
_ Territory of Delhi . o kM .
Oistance from the [imits of nearest 3.0 :
| Municipa! Corporation _ bo kM |
Distance from the nearest 1.5 G _ |
| Town/City/Municipal Limits R |
3 Distance from the nearest Village Phirni, 1.0 :
" |l case if there is no phirni gthen the 48 MTR ;
distance will be measurec from village Lai i
. Distance from any land recoded as forest 0.5 aa ! "
'n Government record (Revenue or forest. \ ’_éi l . crk) 1
Department) except strips forest/plantation | 1 n
along roads, canals, railway lines and { . ,
bunds | '
‘Distance ‘rom any strips forest/plantason | . 7. i ;TE?_Y‘C}WW t‘r}
“along roads, canals,, railway lines and :r (_f' e
(bunds  eic.  recorded as forest in ! r
Government record (vevenue o forast | ! i
L SONORERY e SR 2N ey
Distance from approval water sucp'y | 15 I
. Scheme open to sky of 20 KL capaciy __| ST E T N
Cistance from any indoor healh freatmar | 1.0 i nL
unit catering to 25 or more bed for catering | $kery
indoor patients S (R R _‘ o @g
'Distance from National Parks, Wild Lifs 2.0 .‘
| Sanctuaries and Conservation Reseves L. s - ti;!}i’aff tx%l
Minimum  distance reguired  irum 0.5
Educational nstitutions "~ W e Al e LoTdepy
[ S | / ) (\ { /
"’“’?{’”@"ﬁ‘? Yo P33, nallg &w)&’.ﬂ/ ab;»ﬂ/

Jj ,;?% }-;-‘:7 % : ‘?JTEJ]
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Siting Verification Report of Tehsildar, Bhiwanis Charkhi Dagri regarding establishment

of &  stone  grusher M/s ’ ' Village
Khedi Bofak . tensi (hs Deds),  Distt, wani  on [and
N ] C"“‘
—--'—_'-'—..__—___ } ,L_*__ ==
f‘f 9 Gn I{
. b 4

.__Kanal, L Marla. - ,

e e s

Sr. | Description Required distancs in Actual-distance as per |

No. f ’ K.m. (measured as the revenuerecord
i crow flies from tha (measured as the crow
| . ~ | hearest boundary of flies fromthe nearest
| . ) the land to the boundary of the land

[ Periphery of the feature | to the periphery of the |

; ; ’ concerned) feature concerned)- |
- ; T Rl |
1 | Distance  from the nearest * National 1.0 |

I Highway & State Highway

2 | Distance from the nearest outer limit of

- major district roads angd other roads
3 | Distance from the limits of National Capf{al
. Territory of Delhi

4  Distance  from the limits of nearest 3.0
Municipzal Cornoration’

= B M i TP

3 ! Uistance from the nearest i

Town/City/Municipal Limits
‘e | Distance from the nearest Village Phirn;.
In case if there is no phirni then the
| gistance will be measured from village Lal
i._DQL"j___ T e D ey I
. Distance from any lang recoded as forest :
In Government record (Revenue or forest \ %FF &‘Lr {
' Uepariment) &xcept strips forest/planiation | I o

along roads. canals, railway lihes ang | ; |

bunds. 'E}
BT e A ARt AR B Sl __.J_H?
| Distance from any strips forestfplanta..m 0.1 [ _ﬁ'ﬁj?ﬂ

| LsE MR

along roads, canals. railvay lires apd | ! '-@‘- gl./ ,'
bunds st recorded as  forest in ! _ 0/ |
Government record (revenua or .‘oras:i .:
department) . o0 N S )
e T et T . e LR
Distance from approval water Supply’ 7.8 j
. L PR £ X
-ZEheme open to sky of'20 KL capacity e i .Ckn
Oistance from any indoor health freaimesr ; 1.8 :

__Indoor patiernts N ) ) __A
Distance from National Parks. Wil Life T 2.0 -
_Sanctuaries and Conservation Reseives | %

unit catering tn 25 or mare bed far catering »

Minimum  distancs required  figin | 0.5 il
— Educational institutions e S SRGE S X |

e,
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dac

‘i regarding establishment:

of a _ stone  crusher  Ws Doy Stnne f'ﬂfvy#heb ,  Village
'r\'hfg‘h BQHﬁ}: ¢ Tehsil (b, ihdgu', Distt, %'Vtgﬂl' - -on land
Ih T ' Ch- Doy
£, 13

[4_Kanal, 390’ Maria, -

l.e. Total Jand is

[
?‘.ﬁ \,»\T Yy _’.‘.1

(Vrin P8 )
AFpa ) \

VAuiE T

\ t rm
e M
i 1.} ))\-,’_,1} 431
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Sr. ] Description Required distance in | Actual distance as per
No. l K.m. (measured as the revenue record
crow flies from the (measured as the crow |
| ' nearest boundary of flies from'the nearest |
|_ | the land to the boundary of the land
' | periphery of the feature | to the periphery of the
1 S | congerned) feature concerned)-
: Distance from the nearest . National 1.0 |
 Highway & State Highway
| _ 6 KM |
2 | Distance from the nearest outer limi of 0.1 |
__Major district roads and other roads L o £ feM J
Distance from the limits of National Capital | 5.0 O ;
_____ . Territory of Delhi J ' I k™~ |
4 Oistance from the limits of nearest 3.0 .
| Municipal Corporations 5 50 k” #553,
3 |Cistance  from the neares! 1.5 | RN RN MR
| Town/City/Municipal Limits ' [l EKM |
Distance from the nearest Village Phirni. 1.0 : [
||n case if there is no phimni then the ‘ C?‘ﬁ‘a MTR |
| distance will be measured from village Lal i
; Dora ' ' - é -
. Distance from any land recoded as forest 0.5 [ Qo Qﬂﬁ d] o
in Government record (Revenue or forest:| e 5\—}&({
Department) except strips forest/plantation [ f
along roads, canals, railway lines and | J
___bunds. | e Ei ‘ég
, Distance from any strips forest/plantason 0.1 el
' along roads. canals, reilway lines ard \W g_’
burds et recorded as forost | : L '
Government record [revenue or forest |
. department) RTI s e
Distance from approval water supply | (M ;
_scheme open to sky of'20 KL capacily | 2 b B @LS[&L e
" Distance from any indoor health treatmant | 1.0 [
unit catering to 25 or more bed for cataring | i < +
___ indoor palier:ts AR [T - é%
Distance from National Parks, Wig Lifs 2.9 d 5‘“
__Sarctuaries and Conservaticn Reseruge | * | _.ﬁM 4y
| Minimum distance reauirsd fail 0, |
LEducationalinstitutions . | T, L ik




wiing vernncation Report of Tehsildar, Bhiwani/ Charkhi Dadrj regarding establishment

of a  stone  crusher MIs ( 20hana (hone Lriy Pf% Village
LJ i }'1 ¥ ,
1. _‘M 0 Hu_h + Tehsil _Q‘J_bmiﬁL Distt. i .on  land

.
I T | e
.w—"'___________ f——cﬁ q :
—i e e
A , l.e. Total Jand is
. Kanal, L4 Marla. -
Sr. T Description : ' Required distance 'n | Actual distance.as per ]
No. | - | Kim. (measured as the | revenue record J
; 3 crow flies from the (measured as'the crow
' . ‘ " | nearest boundary of flies from the nearest |
| : the land to the boundary of the land - |
| | periphery of the feature | to the periphery of the
[FUFEE! o : concerned feature concerned)- -
1 |Distance from the nearesi National 1.0 |’-
: | Highway & State Highway A k'f‘f |
2~ Distance from the nearest outer Imit of | AR i B
_major district roads and other roads L b KN J
 Distance from the fimits of National Capial 5.0 ,I
. Territory of Delhi - i N ¢ KM o
i |Dislance from the limits of nearest 3.0 _ |
_| Municipal Corporation 5- O [ -
Uistance from the nearest | 1.8 bk . : ;
_ Towr/City/Municipal Limits i . T k H SR L
Distance from the nearest Vilage Phirmi. . 1.0 ’ J.
In case if there is no phirni then the 8 ‘33 HTR |
aisiance vill be measured from viliage Lal
! Dora . - A
. Distance from any land recoded as foresi 0.5 | da K
in Government record (Revenue or forest: - &1‘ \
Uepartment) except strips forest/plantation 9RT A

along roads, canals, railway lines and

_|_bunds. | ' Ll % é'
Cistance from any strips forest/plantatian 0.1 | L‘{
Aty &

' along roads, canals,, railway [lnes and |
bunds  etc.  recorded as forest in } |
Scvernmient record (revenue or forest | ,

_Gepartment) oy BT SRR (O IR ST o ahion il el (v ee),
Distance  from approval water supply ‘ ]

_Scheme open to sky of 20 KL capacity SaEaatlin it
Distance from any indoor health treatment 1.0 K E ’("1

| unit catering to 25 or more bed for catering | '

_Indoor patienis ALk, R U= L et e _;hm_gw_eg_
Distance from National Parks, Wiid Liia | 2.0 | i i
Sancluaries and Conservation Regerves 2 T T ¥ i ﬂaﬁaﬁ

Minmum — distance required  lim | 0.5 |
s L R D .
'ﬂ,) 2h A, y p ( k- ll
p " @ubs a7 b 59171’%74419 -‘ﬂizg
a4 _ Ry 0
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
of _stone  crusher  Mis -Im M/}}ﬂ DJ Sthnp {}ﬂé}b’g Village

a
k/).)fl“}. v Tehsil {E.imt{'g, Distt, —Btwuﬁm— i~ .on land
q_ﬂ | CJ/\¢ dd_’u

'T_"Z‘.‘\Li e & : :

£ e

! l

8 Kanal, 5  marla. -

.. i.e. Total land is

Sr. | Description : Required distance in Actual distance as per |
No, | . K.m. (measured as the | revenue record
crow flies from the (measured as the crow
: nearest boundary of flies from the nearest
! : the land to the boundary of the land
f '| periphery of the feature | to the periphery of the
< | - concerned) feature concerned)-
(1 {Distance from the nearest National 1.0
Highway & State Highway '
S e 2# ?5 KN 4
2 Distance from the nearest outer limit {oﬂ 0.1 . |
L -_[ major district roads and other roads LSA. OUH ’
3 Distance from the limits of National Capital 5.0 :
_____ Territory of Delhi ' . AS. [2kN
4 | Distance from the limits of nearest 3.0 _
— Municipal Corporation 5 3. 9KM
5 Distahce from the nearest 1.5 ‘ :
L. ,| Town/City/Municipal Limits } Q- 3K
' B Distance from the nearest Village Phirni. 1.0
¢ | In case if there is no phirni gthen the | | 979 -8 2M
ri  distance will be measured from village Lal
B Dora . ot
7 | Distance from any land recoded as forest | 0.5 d Aar
| In Government record (Revenue or forest: B
' Depantment) except strips forest/plantation | . @f W{ﬁf"
| along roads, canals, railway lines and | 35'- |
k. | bunds. . i
'8 Distance from any strips forest/plantation 0.1 da g
along roads, canals, railway lines and | . T |
, bunc?s etc. recorded as forest in | ® um%' f%{ [
| Government record (revenue or forest | = \
_| department)
9 | Distance from approval water supply 125 )
_ | scheme open to sky of 20 KL capacity Z, Jqs VI
10 | Distance from any indoor health treatment 1.0 ; .
} unit catering to 25 or more bed for catering q . ¢ 9 KN
| indoor patients . =\ \ J
11 Distance from National Parks, Wild Life 2.0 A AR o -
i‘ Sanctuaries and Conservation Reserves ' AFT T & 14J
12 [ Minimum distance  required  from 0.5 '
| . Educational institutions | o L_)‘ K” J

T . G
9’? e _"'(2. /Dt P8 nﬁ%?—! :,{fy—;g%} -‘f]ﬂ.@
, ) ~ I o

V{HIZ, &) & Il'i':iﬂTEJ A
g ) | ==
Jr_}-ll X[ 2ore e
\ —
] q ‘C\'-dl - '
a1




Siting Verification Report of Tehsildar, 8hiwani/ Charkhi Dad+i regarding establishment

. \
nf a  stone crusher M/s ‘qe}, Village
- Ehgi; ig(‘]];[nh + Tehsil [Jé- “Lﬂh!, Distt. m on land
s s MR, ‘ :

—

S — - Y ‘
i "
| |__Kanal, ] [) Marla. -

,I i.e. Total Jand is

Sr. | Description : ' Required distance in Actualdistance as per
y No. | ' K.m. (measured 2s the revehue:record
crow flies from the (measured as the crow
} ‘ " | nearest boundary of flies from:the nearest
. : ; the land to the boundary of the land - |
i f periphery of the feature | to the periphery of the |
R, | congerned) | feature concerned)- |
1 | Distance from the, nearest National 1.0 !
J Highway & State Highway |
e : A KM |
2 | Distance from the nearest ouier limit of 0.1 |
_-. major district roads and other roads [ = f"kr‘] _._'
3 | Distance frem the limits of National Capital 5.0 '
| Teritory of Delhi : ' . I kM |
4 | Distance from the fimits of nearesi |1 3.0 :
_ Municipal Corporation | ‘ L—m f(‘ﬂ -
.9 | Distance from the nearest 1.5 J . : '
___| Town/City/Municipal Limits ¢ & + KM . ]'
Distance from the nearest Village Phirpi. 1.0 :
" lin case if there is no phirni gthen the | 6 T4 TR |
| distance will be measure¢ from vilage Lal /
, DQfa : S— n |
. Uistance ‘rom any land recoded as forest 0.5 I d A T & !
' Government record (Revenue o forest- | ) o 37 I
Department) except strips forest/plantation |l \H q 12/ '

2leng reads, canals,, raiway lines and |

ounds. S LA s ; | ‘,‘}
' Dislance from any strips forestplantaion | 01 ;_ci';[ ﬁm’
along roads. canals, railway lines ard | \-_5' é? |
d—‘la ﬂ 1

Lurds  ewn.  recorded as  forest in
Geveriment record (revenue or forest |
department) '

Distance  from approval water supply | - > I
jeheme opento sky of 20 KL capacity | b ate TRy
Distance fram any indoor health trealment | 1.0

© Uniteatering to 25 or more bed for,caterng I
indoor paticnis - |
Distance from National Parks, Wild Life

_Sanctuaries and Conservation Reserves |

 Minimum distanca required ALl

...Educational institutions "~
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Siting Verification Repont © Tehslidar, Bhiwa

. SCHEDULE 1
nl/ Charkhl Dedri regarding establishment of a

- T —
stone crusher M/s 2770 T2 1= 22 Village

— A Bhiwani on lend S22 2, 0\7_3_

, Tehsil

Dioxah=7

L
»

1.8 Total land is _____Kanal, —

Sr. | Description

Required distance In Actual distance as pe

No. K,m. (measured as the | revenue record
crow fites from the (measured as the
nearest boundary of crow flies from the
“the land to the nearest boundary of
periphery of the the land to the
feature concerned) periphery of the
\ | feature concerned)-
‘ 7 I Distance from the nearest National \ 1.0 \ Y <o
Highway & State Highway
l ' - :
2 Distance from the nearest outer limit 0.1
‘ \oi maijor district roads and other r%ds’\ \ 186 TER‘
[3 \Distance from the limits of National \ 5.0 \ 92 1M
| Capital Territory of Delhi
P Distance from the limits of nearest \ 3.0 \ 52 KoY
Municipal Corporation
F \Distance from the nearest Town/Gity/ \ 1.5 \ - KM
Municipal Limits
\ 5 | Distance from the nearest Village 1.0 \
| Phirni. In case if there is no phirni then _QIT—
\ the distance will be measured from . Tk TVEN
village Lal Dora L \ ( A
Distance from any land recoded as 0.5 2n 147240] ¥

farest in Government record (Revenue
or forest Department) except strips
forest/plantation along roads, canals,

oy
il 7

r
K rajlway lines and bunds.
8

| e
Distance from any strips forest/ 0.1 v 1971177 O
plantation along roads, canals, railway 04— Z( )
fines and bunds etc, recorded as forest QMJG“‘""M
in Government record (revenue of
forest department)

19 Distance from approval water supply \ 1.8 \ q (v
\» scheme open to sky of 20 KL capacity o
10 | Distance fronj any lpdoor health D 1.0 C B W)
(reatment unit catering to 25 or more
\ bed for catering indoor patients N s T
\ 7 T Distance from National Parks, Wild 28 5 19 0] U
Life Sanctuaries and Conservation éﬁlg'ﬁ"e? 42')5 -
Reserves 4
7 | Minimum distance required from 0.5 = Thax
v : e : 8¢S <
Educational Institutions D, (#

\

-

T
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JYOT|I STONE CRUSHER VILL. PANDWAN
TEH. & DISTT. CHARKHI DADRI

M~
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of
K

a stone  crusher M/s

Nandu Cinie (serhey,

Village

hods Boldny

__jim

< T P T

v Tehsil . !i hd@‘.

Distt. i i on land
C

L]
L

.' i.e. Total land is

8 Kanal, o Marla. -

Sr. |‘ D'escription Required distance in Actual distance as per_1
No. r K.m. (measured as the | revenue record
crow flies from the (measured as the crow
,| nearest boundary of flies from the nearest
| the land to the boundary of the land -
] -| periphery of the feature | to the periphery of the
I . concerned) feature concerned)-
1 [Distance from the nearest National 1.0
Highway & State Highway
_ 4 KM
2 Distance from the nearest outer limi of 0.1 A
| major district roads and other roads _ fo C KM
'3 | Distance from the limits of National Capital 5.0 z
| Territory of Delhi KM
|4 [ Distance from the limits of nearest 3.0 .
|____| Municipal Corporation 5f 'H ¥ ]
' 6 | Distance from the nearest 1.8 _
‘ ' Town/City/Municipal Limits T KM
' 6, | Distance from the nearest Village Phirni. 1.0
' In case if there is no phirni then the T hMTR.
i distance will be measured from village Lal
i+ Dora : et
7 | Distance from any land recoded as forest 0.5 i
in Government record (Revenue or forest- ol Q o
* | Department) except strips forest/plantation ~
' ‘along roads, canals, raiway lines and XA sal 1o 4 f’[ |
| bunds.
8 | Distance from any strips forest/plantation 0.1
' along roads, canals, railway lines and oo Q’F)UI %
| |bunds etc. recorded as forest in S
| | Government record (revenue or forest el [ & \g)
[ department) 3
9 Distance from approval water supply 1.5 _
| scheme open to sky of 20 KL capacity 7 65 KH :
J 10 | Distance from any indoor health treatment 1.0 B ;
unit catering to 25 or more bed for catering { KM 4
L _indoor patients : P o 2
/11| Distance from National Parks, Wild Life 2.0 o ;L‘%@,@wm“
| | Sanctuaries and Conservation Reserves
12 | Minimum  distance required  from 0.5
_Educational institutions |3 KH .
A
— | . L
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|
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadr i regardmg establishment

of a stone crusher Mss »  Village
— Kieds  Ralgy .o Tehsi (he Dady,, Distt. cﬂimnf on  land
N . "o Ch: Dadwy
T —_—
23 3
, l.e. Total Jand is
. 7 _Kanal, Marla.
Sr. | Description Required distance in Actual distance as per
No. r K.m. (measured as the revenuerecord ]
| crow flies from the (measured as the crow
} ‘ nearest boundary of flies fromthe nearest |
| . ! the land to the boundary of the land - |
,' ' periphery of the feature | to the periphery of the |
| concerned) 3 feature concerned)-
Distance from the nearest National 1.0 ;
 Highway & State Highway ‘
) £ ke
2 | Distance from the nearest outer limit of 0.1
__-__major district roads and other roads [o £ kKM ___J
3 | Distancs from the limits of National Capital 5.0 |
] it | Territory of Delhi T Ko !
5 Distance from the limits of nearesi 3.0 ; ;
__| Municipal Corporation ; ho [('H
5 | Distance from the nearest 1.5 | g T
| Town/City/Municipal Limits | o || i
] | Distance from the nearest Village Phirmi. 1.0 '
by ol there is no phirni Eithen the 9?0 HTR r
distance will be measured from village Lal i
Dora ' I
> Distance Trom any land recoded as forest 0.5 EE. "W'“(” -
in Government record' (Revenue or forest: Ef*-] :
Department) except strips forest/plantation ‘ o |
dlong roads. canals, railway lines ard | |
_bunds. et 99
Distance from any strips forest/plantation 0.1 . ﬁ?ﬂa]
‘along roads, canals, railway lines and .Hw%_ éﬁ |
 ounds  elc.  recorded as fores! i | |
Sovernmert record (revenue or ‘o es' !
deparime n_tJ_ b I LIS I ? SR =
Distance  from approval wcde* r~‘L'rp| Tl
. scheme open to sky of 20 KL capdcily 44 e W7
Distance from any indoor health freaiment ] 1.9 i JKe
unit catering to 25 or more bed fo catering | .
| indoor palierits ! iy & Q ?J_
' Distence from National Parks, Wild © :'el 26  d \'g‘m\
| Sanctuaries and Conserva'ion Resepa il _ N PEPT fi'/
tin‘mum distancs required '.'q S 8.8
. Educationa! instituti titutions e ERLLLL_JENE) P /,_J!__}gﬁ
91'}%')1\'3 5[)( _gl
@ b €8 natjg L‘ng '\ M}—Q

Clvﬁz;, }1. w *1"7F/§
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viting Verification Report of Tehsildar, 8hiwani/ Charkhi Dadri regarding establishment

of a  stone  crusher M/s ?ﬂj ,.Qh_r)np (%ﬂﬂh@,‘r »  Village

_EMAL Pnlina & Teheil | h-'hth'd&a, Distt, —&hm on land
T s

s "y "Sv- . : -
=) , i.e. Total Jand is
A _KaBal, o~ Marls, -
Sr. | Description - Required distance in Actual distance as per {
Mo, ‘ 1 K.m. (measured as the Fevenue record
' crow flies from the (measured as the crow
. ‘ " | nearest boundary of flies from'the nearest J
. ; : the land to the | boundary of the lang . |
" | periphery of the feature | to the periphery of the |
fie, 2 concerned) w feature concerned). |
~Dislence from the nearest Natiopal 1.0 ‘
. Highway & State Highway 5 ¥ l‘
i M -
 Distance from the nearest outer Timit of 0.1
. mejor district roads and other roads | X D D kN
 Distance from the limits of National Capital 5.0 i )
| Territory of Delhi : ' b BN
Distance  from  the fimits of rearest 3.0 :
_|Municipal Corporation . BoKy
- Distance “from the nearest 1.5 : :‘)LKY‘-[ - <]
(T wWniCity/Municipal Limits Ry |
| Distance from the nearest Village Pnirni, 1.0 ! !
(in case if there is no phirni then the| ! 853” TR

| cistance will be measured from viliage Lal

;

LS B e s 3

. Distance from any Jand resoded as forest 0.5 o
i Government record (Revenue or forest:

i . l
! .
Depariment) except strips forest/plantation | | HO®A éLf '
clong roacs. canals, railway fines ang | f .
|
I~

bunds, | g
Cislance from any str}ps_fbresh’pfanranon 0.1 e ﬁ?‘ﬂﬂ és’
“along roads, canals, reilway lines and | E-f—'ra z_,
bunds  elc. recorded ag forest n q1%n ,
Severimen! record (revenue o icrast | l‘ ,'
_Gepartment) L | oy = SIS,
Distance frem approval water supply | 1:5 :
. 3cheme cpen to sky of 20 KL Lo G N R I __,;_____”3 S KM
& Distance from any indoor health treatment | 230 § EKH
unit calering to 25 or more bed for cataring | .
_indoor patients ) | a0 S
‘Distance from National Parks, Wit iia | 2.0 * I
_Sanctuaries and Conservation Rese:v__—.gg____'l__ : ¥:0k1) [*__________f_‘rg g
Minimum  distance required  fom | 0.5 |

\Euloesliniutions | s ot L S

g
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&

\ ~gE) Q&
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

5f  a  stone crusher  M/s ('Rfub()r J“l'nm’ Or:uhfL_L. Village
~—Khedi Boblay . Temsi Lk, ., Distt. fm% on land
e - Ch

SRR < !T? 12, "?; Loy gﬁ,&:

10 Kanai, 1A Marla. -

,' i.e. Total Jand is

Sr. | Description Required distance in Actual distance as per |
Ng, ; K.m, (measured as the revenue record
: crow flies from the (measured as the crow
| ‘| nearest boundary of flies from the nearest
' the land to the boundary of the land -
| ; | periphery of the feature | to the periphery of the
L s - concerned) feature concerned)-
1 "Distance from the nearest National 1.0
: Highway & State Highway |'
o 11 £ KM 24
2 . Distance from the nearest outer limit of 0.1
., major district roads and other roads g l. 4 kM |
3 ! Uistance from the limits of National Capital 5.0 1
____Territory of Delhi | ¥ . I kM |
3 Distance from the limits of nearest 3.0 . '
. Municipal Corporation K Ak -
5 | Distanc 3 from the nearest 15 [ b
e Town/City/Municipal Limits gl it T KM |
%, |Distance from the neares! Village Phirni. 1.0 ' |
in case if there is no phirnigthen the ‘ q L HTR
distanice will be measured from village Lal
__Dera ' Al N
" . Distance from any land recoded as foresi 0.5 del 1
in Government record (Revenug or forest: -E'F'(%ﬁ' é_’
Depariment) except strips forest/plantation
Giong roads, canals, railway lines and ,
BB AN .' - =r—%‘ﬁ’m -
8 Cistance from any strips forestplantation | 0.1 |
aleng ronds, canals, railway lines anpd i it g_'
buncs efc. recorded as forest in Q—lfﬂ%ﬁl
Government record (revenue or forest
| department) ;
9 Distance from approval water supply 1.5 '
., schenie open to sky of 20 KL capacity i CQ + Tk
10 | Distance from any indoor health freatment 1.0 P KH
{ unil catering to 25 or mure bed for catering
__i.indoor palients : : N
 Distance from National Parks, Wild Lifs 2.0 g~ ]d did] H
| Sanctuarizs and Conservation Reserves | i :
‘e | Minimum  distance  required  from | 0.5 i
. Fducatonal institutions : N . JJRH
Fore “‘Q
frJ? OYE, : ll ‘q S |
CIR nelg h ATLAN &4;,9/%
| 1, " b /7
kS dor s ?F‘”_fj &*iﬁ) li
, - CRleve -
ralids R
D g gl
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Cadri regarding establishment
of a stone  crusher M/s Village

Kﬂhﬁﬁj‘ «  Tehsil (|, i)adh[, Distt. mon land
Chs
cocaat LU /

93,4 i
|4 Kanal, }: Marla, -

,' i.e. Total |and is

Sr. | Description Required distance:in | Astual distance as perﬂ’[
No. | ' ' K.m. (measured as the revenue record -
! crow flies from the (measured as the crow |
hearest boundary of flies fromthe nearest
the land to the boundary of the land -
‘| periphery of the feature | to the periphery of the
i ~__| concerned) ] | feature concjerned)f_‘
f Distance from the nearest Nationa| 1.0
Highway & State Highway

2 Distance from the nearesi outer 'imit of | 0.1

major district roads and other rqads | PISCRIe +'[____ Mﬂ_w |

i [Distance from the limits of Natlonal Capi‘._eﬂ 5.0 r
LAY KM |

Territory of Delhi T
5.3« "7 kM |

| Distance from the Timits " of nearest N
' Distance from the nearest’ 2 : i
Town/City/Municipal Limits Q. £ kN 1'

=

on

Municipal Corporation

Distance from the neares| Village Phirni. | 1.0 qg‘g M TPQ
[\

o

In case if there is no phirdi then the
distance will be measured from village Lal |
Dora '

| . f N .
 Distance from any Tand recoded as fores] j 0.5 | Al [dHAT H- ]
' In Government record (Revenue or foresl-! ! i
| Department) except strips forest/plantation | J| FQT%H' é{_}
ri

|

‘along roads, canals, railway linzs and | l
h | bunds. ‘———"i— sl Lt |
° | Distance fiom any strips forest/plantation | 0.1
i'a!ong roads, canals, railway lnes and | A T é_' |
bunds etc. recorded as forest in | ' (1 _'
| Government record (revenue or forest } .
— department) f — , )

| @ Distance from approval water supply 3 ; :
| scheme open to sky of 20 KL capacity | L0 L ____3_. g gktj o
10 | Distance from any indoor health treatment 1.0 [ q. Eﬁkl‘f '
unit catering to 25 or more bed for catering \ [

I
' | indoor patients . 0
2.0 a1 B&EEr, '
_\éjﬁﬁ?ﬁi Elfl s ___‘

o ﬁww éf

1 | Distance from Natipnal Parks, Wild Lits
] } Sanctuaries and Conservation Reserves

2 |Minimum  distance  required  fryr 5.5 { : j'

LEducational institutions Sain el B SN T

J‘T/;,JI e -J:f v ar Ly F. 5 H"% hi L;?;”';JJ ’i/ I)’i';)
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SCHEDULE 1

Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
: - Village

of a stone crusher Mis

0 T . Tehsil VTR 5" “Bhiwani  on  land
73] akdl o —T}g?d
yz. U4, Q0

29 .t r i , ie. Total land is
B Kanal, _2—  Marla. \
Sr. ‘ Description Required distance in Actual distance as per
No. K.m. {measured as the revenue record
, crow flies from the {measured as the crow
I nearest boundary of | flies from the nearest
5 the land to the boundary of the land
periphery of the feature to the periphery of the
- goncerned) feature concerned)-
1 Distance from the nearest National 1.0 _
| Highway & State Highway . bRy
| & 4| Sistance from the nearest outer limit of 0.1 ) ) & ]
| major district roads and other roads
3 | Distence from the limits of National Capital 50 —o R ™
| Terdtory of Delhi
4 |Distance from the limits of nearest 3.0 54 B
| i Municipal Corporation
5 Distance from the nearest i
.15 TowniCity/Municipal Limits :
' 6 Distance from the nearest Village Phimi. In 1.0
| caso if there is no phirni then the distance
will be measured from village Lal Dora
7 | Distance from any land recoded as forestin 0.5
Government recerd (Revenue Of forest
| Department) except strips forest/plantation
along roads, canals, railway lines and
' bunds.
W TDistance from any strips forest/plantation 0.1
\ along roads, canals, railway lines and
| | bunds etc. recorded as forest in \
' Government record (revenue or forest
| deparlmeny) —
g Diclance from approval water supply ! 15 P
| scheme open 1o SKY of 20 KL capacity |
10 T Distance from any indoor health treatment 1.0 M 5
unit catering to 25 or more bed for catening g K
indoor patients WP 5 !
77T Distance from National Parks, Wild Life TR0 273y Jeinf)) & £
L. | sancluaries and Conservation Reserves
79 Mimmum  distance  required from | 05 1o 14 ‘
| Educational institutions 4

ety
q N / 3
&Y ' l
& e E}; @,;.,,P-S ﬁﬂ%‘é !;f,;%u%*a;&e'bmam
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Siting Verification Report of Tehsildar,

SCHEDULE 1

Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mis Village
A0, _, Tehsil on land
R3] @t L
N2 3 Q) .
el R >
29 . L . ie. Total land is
8 Kanal, __2— Marla.
sr. | Description Required distance in | Actual distance as per
No ‘ K.m, (measured as the | revenue
'| crow flies from the (measured as the crow
. nearest boundary of flies from the nearest
the land to the boundary of the land
periphery of the feature | to the periphery of the
; cgoncerned) feature concerned)-
Distance from ihe nearest National 1.0
| Highway & State Highway & 1y
2 | Distance from the nearest outer limit of 04 Joh (2
{ | major district roads and other roads
{3 Distance from the limits of Natienal Capital 5.0 e KM
{4 Territory of Delhi
4 | Distance from tne lmits of nearest 3.0 e PR e
| Municipal Corporation : ai
's [ Distance from the nearest 15 ST ey Y
| TowniCityMunicipal Limits __ i s
5 T Distance from the nearest Village Phimi. In | 1.0 G . 90 ™MT w
case if there is no phirni then the distance e e
| | will be measured from village Lal Dora e C R E e
77 Distance from any land recoded as forestin il K
| Govermment record (Revenue or forest
| Department) except strips forest/plantation ﬁ
. .;uin-dg roads. canals, railway lines and (-) o r*,
D WG - % £
E Distance from any strips forest/plantation 0.1 EEZ 7 Wﬁ?
. along roads, canals, railway lines and -
’ bunds elo. recorded as forest in %
._ - Govemiment record (revenue or forest ‘
| | depariment)
5 Distance from approval water supply 1.5 25 KoY
| scheme open to sky of 20 KL capacity -
‘0 | Distance from any indoor heallh treatment 1.0

| unit catering to 25 or more ned for catenng |
| indoor patients !

K% lDislance rom National Parks, Wild Lite |

ganctuaries and Conservation Reserves
™2 | Minimum  distance required  from
| Educational institutions

-‘F:?{ ) G‘@,

73




Siting Verification Report of Tehsiidar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher  Mis Sﬂﬂ&hqh SL—QQE [mh_@_, Village
Kheds Rolbay . Tehsil Cla: Dodsg . Distr_—Bhi on land

03] ha - - u-D
ks 3. .Y :
. . . e, Total Jand is
. Kangl, b Marla.
Sr. | Description : Required distance in Actual distance as per
No. | - | Kim. (measured as the | revenue record
' ' crow flies from the (measured as the crow |
! ) ' | nearest boundary of flies from'the nearest |
| y the land to the boundary of the land - |
I periphery of the feature | to the periphery of the |
5 ) EY *___iconcerned) _ feature concerned)- |
I | Distance from the nearest National 1.0 ]
| Highway & State Highway |
fo s LKk :
> [Distance from the néarest outer limit of 0.1 |
._major district roads and other roads Je CKH ___‘
+ | Distance from the limits of National Capital 5.0 :
| Territory of Delhi - 4 - KM
+ | Dislance from the limits of nearest| 3.0 e |
 Municipal Corporation : JOKrt - |
Distance from the nearest 15 o - !
' Town/CityiMunicipal Limits 4 : Ky 1|I
5, Distance from the nearest Village Phirni. 1.0 '
(In case if there is no phirii gther the | g&gHTR |
distance will be measured from village La| " (
__ Dora . el F Q é ;
Drstanoa from any land recoced as ‘orest 0.5 -

in Goverrmeant recaord (Revenue or ‘crest
Department) except strips forest/plantation
along roads, canals, raiway lines and

4
__|_bunds. i~ " \JJ
Distance from any strips forest/planta:; mj 0.1 _W_ﬁw]
|

aleng roads, canals, railvay lines and
bunds elc recorded as forest in|
Government record (revenue o ferast |

_ department) el ARSI
Distance from approval water supply 1.5

_Scheme open to sky of 20 KL capacity | ﬁ,j_____ﬂ?ikfj_m_ -
Distance from any indoor neaith trod ment .! 1.0 I M
unit catering to 25 or more bed fo catsag | : 4K

__indoor patienis gL sapliah gt
Distance from National Parks. Wi L; -T £

. Sancluaries and Conservation Rage: vag | ' _ _gj
Minmum  distance required  frim | 5.5

_ . Educational institutions e e e e e 1, _J_im__

I -
f| NN @%)’,(‘T/',;»)JPS 0H1/3) Vip) H?r)’ﬁ—}_'ﬂ})ri/

L;) »:J f’f 1‘! &) OL :23. i #

12| x>




(- Dudw, Distt. Charkhi Da

Sr

No.

SCHEDU!L £

/enfication Keport of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment of 2 stone

er Mis —JSbﬂﬂil—uO-hllﬂ |Sbﬂ9 ix!:!hek \:’lllage_’_{_P]_EAJ_AQHMh Tehs:

dri on land

Description

Listance  from  the nearest
Natonal  Highway &  Stare
]1|gm~.ray

Cistance from the nearest outer

,i.e. To IZJ¢H5__ [0 Kanal, ___p _Mana 

|] Required distance in = Actual distaince as | Coordinaies
K.m. (measured as per revenue record
the crow flies from (measured as the

the nearest

crow flies from the J

. boundary of the land  nearest baundary

the feature

I concerned)

it of major district roads and |

other rnads
Chsrance  from  the imits  of

National Capital Territory of Delhi |

Distance from the limits of
rearest Municipal Corporation
Listance  from  the nearest
fownCityiMunicipal Limits

Cstarze from the nearest Village

Hhirnr in case f there s no

poirm tnen the distance will be |

tedsured from village Lal Dora

rstance from any lang recoded
s orest in Government record
Revenle or farest Department)
-H‘HJ."L strips  forest/plantation

along roads canals railway lines |

and bunds

Distance from any strips

forest/plantation along roads,
canals railway lines and bunds

o recorded as forest in |
Gavernment record (revenue or |

orest department) o (LI
Listance from approval water
supply scheme cpen tc sky of 20
Kl capacity

Distance from any indoor health

realirent una catering to 25 or
more bed for catering indoor
|'—Hlent5

istance from National Parks,
b H'n Life  Sanctuaries and
Conservation Reserves
Mreinmum distance required from
Edu:ah-ﬂjirr<huﬂur1

b
fy '.\ vl'lf'-J Qt @ “\P 5 }jQﬁ

Ppr=) m\ﬁﬂ‘i

to the periphery of of the land to the
periphery .f the
feature ;
| concerned-
10 '
|
4
01 | rf
I+ KM |
5.0 .
tokM
30 .
125 50 K
- | 7+ KM
Qoy HTR |
d |
05 44 Q'WR‘T l} |
il ¥
01 o Q‘H'HT J} "
@?&méﬁ
' |
|
15 ' N
-0k |
1.0 8 HH '
20 ool le % .'
<t & 5
05 |




Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishmens

of a  stone  crusher Ms Shera hloly Chne (eushes  vinage
gt Sl Ll Do

;  Distt, i { .on land
!Qf! ; e

|

|
|

8
: , l.e. Total Jand is
—L5 _Kanal, 0 Marla. *
sr. | Description - | Required distance 'n Actual distance as per
No. ' . K.m. (measured as the revenue-record
crow flies from the (measured as the crow
i ‘ : " | nearest boundary of flies from the nearest
: the land to the boundary of the land -
’ g | Periphery of the feature | to the periphery of the
e | concerned) | feature concerned)- it
' | Distance from the nearesi National | 1.0
| Highway & State Highway
ol AKM s
2 'Distance from the nearest ouiar limit of 0.1 !
. Mmajor district roads and other roads Jul b Ak |
4| Distance from the limits of National Capital 5.0 ;'
 Teriitory of Delhi IS : O kM |
= Distance from the limits of nezrest 3.0 !
_ | “lunicipal Corporation . . ! B0 kM
Distance from the nearest 1.5 T e |
_| Town/City/Municipal Limits Lol Muse Eddx

5. | Distance from the nearesi Village Phirni.
In case if there is no phirni ther the
| distance viill be measured from village Lal

o 86§ HTR

i Government record (Revenue or forest: |

, Dora ‘ | il o8 e g

. Distance {rom any land recoded as forest | C.5 J '
r |
|

Depariment; except strips forest/plantation |
aiong roads, canals, railway lines ard | , !

bunds, 2 fisd | R | \75
 Distance from any strips forest/plantation 0.1 Ziam
~2'ong roads, canals, railway lines and \ "é}_‘ éﬁ]
ounds  stc.  recorded 25 forsst Bl | “gq)
Jovernent record (revenus o fores: ,'

. aepariment)

Distance frem approval water suEp!y |
. Scheme open to sky of 20 KL capacity {
‘0 | Distance from any indoor health freatmert

SRR B80T

1 B

| unit catering to 25 or more bed for catering . i PKH
_indoor patienis SRl ko e Ral ;Q A
Distance from Nationa! Parks, Wila Lifa | 2.0 o ;'\ P ?’375‘-7\
Sanctuaries and Conservation Resevas L G ey
Minimum distance required from 0.5 |
l -'%ducatio:@_F_nr}stilulio_qs___h__ L WA vt SR T Tl 9):, SORRHGEEE sAéﬁ""l o

Frd @m0 sty 4 b et

/.-"' J J—f Xjern
/ s e
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Ms \gh_l‘u thle { h&!]kﬂb Chng [rgu%j!lage
Kbedr' Ratioy o Tehsil (b, Dods, Distt. —Bhiwask on  ang

[6  Kanal, 5. Mara

.' i.e. Total Jand is

Sr. | Description ‘ Required distance in Actual distance as per
' No, ‘ K.m, (r'nea?uradtﬁs the E-evenue rl:‘ei-c'::rdh ;
crow flies from the measured as the crow
! _ " | nearest boundary of flies from the nearest
| the.land to the boundary.of'tha land -
; | Periphery of the feature | to the periphery of the
. » concerned) feature concerned)-
1 ‘ Distance from the nearest National 1.0
| Highway & State Highway
| | AKM
12 IDistance from the nearest outer i of 0.1 |
____-_| major district roads and other roads 2.7 KM
3 | Distance from the limits of National Capital 5.0 1
Territory of Delhi - _ED kM
‘4 |Distance from the fmits of nearest 3.0 :
| Municipal Corporation K kM -
'5 | Distance from the nearest 1.5 [ " s :
|| Town/City/Municipal Limits | LKM i
6, | Dislance from the nearest Village Phirni. | 1.0 qh "M T ,2_[
| 'In case if there is no phirni then the " f
,f | distance will be measured from village Lal ‘
g iDora ' I (
7 | Distance from any land recoded as forest 0.5 575 :
'in Government record (Revenue or forest. |°F1 @ 9 4}’ _i
! Oepartment) except strips.forestfplantation | l.,@., )@%ﬁjﬁ) ‘
along roads, canals, railway lines and |
___|bunds. !
i Distance from any strips forest/plantation 0.1 O e B
‘along roads, canals, railway lines apd I ‘th WIS l
} bunds etc. recorded as forest in o Ht%} d “él
Government record (revenue or forest }
| department) :
- — | depariment)
¢ | Distance from approval water supply | 1.5 -
L | Scheme open to sky of 20 KL capacity 2 2 I; kM J
' 10 | Distance from any indoor health treatment 1.0 ‘
unit catering to 25 or more bed for catering d KM
indoor patients ¢ 2
1 | Distance from National Parks Wild Life | 2.0 SRR TP
|| Sanctuaries and Conservation Reserves :
12 | Minimum  distance required  from 0.5 ' n 4
Educational institutions S J 2:3KM - |
s off k. J Lo 9 ¢
b Ol ps Vi b wWaHlla o)) ﬂw%
. /%) ¥ )arw
& ol 12
Rt = IR ;. . .




Siting Verification Report of Tehsildar, Bhiwanll Charkhi Dadri regarding establishment

of

a stone crusher M/s

C!ru\/ ,ghf)](-’ Lh

<ol . Tehsil

il
11,20

_Lh: Drdy

Distt.

Np (yuher vilage

on land

(h-

l( Kanal, ]E] Marla. -

,' i.e. Total Jand is

|

Sr. | Description Required distance in Actual distance as per |
No. | K.m. (measured as the | revenue record
crow flies from the (measured as the crow
! nearest boundary of flies from the nearest
the land to the boundary of the land -
, -| periphery of the feature | to the periphery of the
‘| . concerned) feature concerned)-
1 | Distance from the nearest National 1.0
| Highway & State Highway
e S+ X2 KM
2 ! Distance from the nearest outer limit of 0.1
| major district roads and other roads [6‘—! 20 M
3 ' Distance from the limits of National Capital 5.0
_ Territory of Delhi A He L6 KM
4 ' Distance from the limits of nearest 3.0 :
| Municipal Corporation L2 ’H kM
| 6 Distdnce from the nearest 1.5 n - .
Town/City/Municipal Limits | 6 “T KM
| 6 Distance from the nearest Village Phirni, 1.0
pe [ln case if there is no phirni then the Q% o101
distance will be measured from village Lal
.| Dora | .4
7 [Dlstanoe from any land recoded as foresi 0.5 &<l l“i ?le! Ca b
| in Government record (Revenue or forest- ?_BQ _L[
' Department) except strips forest/plantation 2 la |
along roads, canals, railway lines and '
| bunds. ; _5 4
8 | Distance from any strips forest/plantation 0.1 “?m -
along roads, canals, railway lines and
| bunt?s etc. recorded as forest in ‘{ v él l
 Government record (revenue or forest
depanmenr) |
'9 Distance from approval water supply 1.5 _
L 4 | scheme open to sky of 20 KL capacity T 59 K H‘
10 | Distance from any indoor health treatment 1.0
unit catering to 25 or more bed for caterrn |
| indoor patients : k‘H X |
"11 | Distance from National Parks, Wild Life 2.0 = H'erfJ' _ljf
Sanctuaries and Conservation Reserves N A-.:d efdd ¥
12 Minimum  distance  required  from 0.5 e

Educational institutions

L.q ki
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Siting Verification Report of Tehsiidar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher M/s

Shiv_Qnele Shae (iuutm

R Qﬁ,umm_

by 15

Village

,  Tehsil (b.i]ﬁd&L, Distt.m- on land

/2~ Kanal, Marla.

.. i.e. Total jand is

Sr. | Description Required distance in Actual distance as per
No. K.m. (measured as the | revenue record
. crow flies from the (measured as the crow
‘ nearest boundary of flies from the nearest
the land to the boundary of the land -
|| periphery of the feature | to the periphery of the
~ St concerned) feature concerned)-
1 |Dstance from the nearest National 1.0 |
Highway & State Highway !
5=t _ | Q.4 kM
2 Distance from the nearest cuter limit of 0.1 !
| maior district roads and other roads [030.08 M
¢ "I Distance from the limits of National Capital 5.0
____ Territory of Delhi —:}‘04‘] LKM
4 Distance from the limits of nearest 3.0 .
| Municipal Corporation 55.9) km
5 | Distance from the nearest 15 . :
.| Town/City/Municipal Limits Ll £39 KM
6, | Distance from the nearest Village Phirni. 1.0
" |In case if there is no phirni then the 6 HD.E 3M
| distance will be measured from village Lal ]
L Dora N
7| Distance from any land recoded as forest 0.5 AT H T a '
"in Government record (Revenue or forest: \ ool
' Department) except strips forestplantation . é_’ |
| along roads, canals, railway lines and ‘ |
_l_bU”dS adayal Vol L) aind o SRS, ?}_
8 | Distance from any strips forest/plantation | 0.1 qad %ﬁm
{ along roads, canals, railway lines and \_ra_
bunds etc. recorded as forest in; [ <18 Jeyd g/_’
Government record (revenug or forest 1
| l department) !
9 | Distance from approval water supply | 1.5 .
| scheme open to sky of 20 KL capacity +. Al kM
10 | Distance from any indoor health treatment 1.0
unit catering to 25 or more bed for catenng
g Ldoor patients l s qu kH
| 11 | Distance from National Parks, Wild Life 2.0 ol § ROEl ?1’
| | Sanctuaries and Conservation Reserves |
12 [ Minimum  distance required  from 0.5 ]
- ' Educational institutions e = 5 ,{ I M:

M

. { - {
,-\JI n\n J L

© P S
\{ﬂf \__0\
JAWL =11 i
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stiing Verification Report of Tehsildar, Bhiwani/ Charkhi Dad

of _ stone crusher M/ls

“i regarding establishment

Sy (uargkh Stone (umher vinage

: i\hsdl Rﬁﬂu_ Tehsil
B~

‘A‘Elﬁd“: Distt. -Ehivm.on land
Che

sl o 43 : el
~ ' i .
b » Le. Total Jand is
4 Kanal, /) Marla. -
Sr. I Description Required distance in Actual distance as per |
No. - | K.m. (measured as the | revenue record
crow flies from the (measured as the crow |
;' ‘ nearest boundary of flies fromthe nearest |
| ' the land to the boundary of the land - |
periphery of the feature | to the periphery of the |
___J - concerned) | feature concerned)- i
1 | Distance from the nearest National 1.0 .'
.‘ Highway & State Highway A kH ;
2 |Distance from the nearest outer limit of 0.1 & ]
_ . Inajor district roads and other roads - S KN _l
3 | Distance frem the limits of National Capital 5.0 3
.| lerritory of Delhj K1) K~ ‘
+ | Disiance from the limits of nearest 3.0 1
| Municipal Corporation FLe LS8kN
g | Oistance from the nearest 1.5 Jf . - }
L Town/City/Municipal Limits . = KM e
:, | Distance from the nearest Village Pnirni. 1.0 ! 814 MT R
. in case if there is no phirni then the ,'
| distance will be measured from village La: J i
& Dora . N %__
Distance irom any land recoded as forest 0.5 | de [WHRT
In Govermmant record (Revenue or ‘or est \ & \
Deparimant; except strips forest/plartasion ! | A E‘]
dlong rozds, canals, raitway lines and p ! !
bunds. Lol qu, é' !
Dnstance from any strips forest/plantation 0.1 | dey 1 J |
Lalong roads, canals, railvay lines and f Mﬁéﬁ__
. mmd&; ele. recorded as forest in i é_/
erment record Yrevenus or 'o*es* |
_ f'le,.artmﬂq r; £ 1) A L) Sl L
vistance r,r-". aoproval water s"ro.'_-s G
. scheme cpen to sky of 26 K. capaciy | LAt IS _;_ B & _E‘kL
_ Oistance from any indoor healih veaiment | 1.0 3’“1 .
| unit cater: ng tc 25 or more bed forcatpr rg |

_indoor patieriis ]

F)rsla:1~r= from National Parks Wild Life |

_Sarctuaries and Conserveticn Rnse fwEn
finimum  distance required
_Educational |r‘"‘!'tuli0!‘;3_ E

tram |

)Ua‘ NI 3 {l

lq—@, ety

o @
£ ._4_mﬂ@ﬁ

Lo 3 KN

vt sl Hinbiod 1§
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi

. stone  crusher

Tehsil

"
-

', Distt. — Bhiwani

Dadri regarding establishmen:

:Sh",{ Shakil—gﬁlﬂwﬂh Village

on land

Ch. Dalsy

Jr_Kanal, }' D Marla, ]

' i.e. Total Jand is

Sr. | Description Required distance in Actual distance as per |
No. | K.m. (measured as the revenue record
' crow flies from the (measured as the crow
' nearest boundary of flies from'the nearest |
| ' the land to the boundary of the land - |
; | periphery of the feature | to the periphery of the |
A .| congerned) feature concerned)- |
1 —‘—Eistance from the nearest National 1.0 I
Highway & State Highway
| £ kM (
2 [Distance from the nearest outer Imi of\ 0.1
____Mmajor district roads and other roads ' ) & o R
3 Distance from the limits of National Capital 5.0 -1|
: _‘_Terntory of Delhi FhkmM I
4 |Distance from the limits of. nearest 3.0 : oy
| Municipal Corporation 50 kM
5 | Distance “from the nearest 15 j
| Town/City/Municipal Limits ? KM |
«  Distance from the nearest Village Phirni. 1.0 i g M |
In case if there is no phirii then the é{ TR '
| distance will be measured from village Lal
. Dora ] -
 Distance from any land recoded as forest 0.5 ’ EE) l"l"Hf*:H ¢
n Government record (Revenue or forest: ’H‘_U:J%Ff g7
Department) except strips forest/plantation I
along roads, canals, railway lines and | |
, bunds. i AR j ; é
Distance from any strips forest/plantation | 01
‘along roads, canals, railway lines apd WT%F é., .
| bunds etc. recorded 2s forest i | '
Governiment record (revenue or icrest ['
_department) . I e R M Y |
Distance from approval \ater sur‘w .5
_scheme open to sky of 20 KL capacily | Yrro 3 . Jd; ___g___ ____@__LKH I
1 Distance from any indoor health treatment |‘ 1.0 |.
| unit catering to 25 or more bed for catering | | (fky
_ indoor palienis [ E bl a8
'Distance from National Parks, Wild Life 2.0 | Wﬁ
Sancluaries and Conservation Reseveg | ° @~ ; e
Minimum  distance  required  fiom C.5
._Edugational institutiong _*_th__ e A AL _LK_K";’L

9,,2%«/; @ 1P Falo jglkzﬁi.:/ *‘77 “"f

/I/f

Y i<

(ﬁlul '\;‘ ?5“ I/‘
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher M/s ﬁhmmmumm Village

Kaads Qolar .« Tehsil (he Dodyj , Distt. Bhiwasi on land
. Civr Dadwy

i —
L ' ;
7 2 '
, i.e, Total Jand is
' 2 Kanal, 4] Marla. -
Sr. | Description ‘ Regquired distance in Actual distance as per |
No. | K.m. (measured as the revenue record
| crow flies from the (measured as the crow
‘ \ | nearest boundary of flies from the nearest |
.r - the land to the boundary of the land
5 i | periphery of the feature | to the periphery of the |
el : congerned) s feature concerned)- i
1 Distance from the nearest National 1.0 !

Highway & State Highway |

6 knm !

2 | Distance from the nearest outer limit of | 0.1
_..mejor district roads and other roads le O kid y,
' Distanc= from the limits of National Capital 5.0 |
| Territory of Delhi ; i ! kN |
% | Distance from the limits of nearest 3.0 : -
___unicipal Corporation : ! Ho kN |
5 | Distance “from the nearest 18 - AT |
__| Town/City/Municipal Limits F ki ]
. % | Distance from the nearest Village Phirni. | . 1.0 ot MTR ‘

In case if there is no phirni then the
 distance will be measured from village Lal

- Dora [ P
, Distance from any land recoded as forest 0.5 g« %W“& :

in Government record (Revenue or forest: ‘ #&l%‘,r 5"—, [

Depariment} except strips forest/plastation |
along roads, canals, railway linss and [

__bunds. | ; ] ?}
 Distance from any strips forest/plantztion 0.1 et i% AW .
'along roads, canals, railway lines and ! HWL%T E-TLI |

| burds etc  recorded as forest in |

Government record (revenue ¢r icrest |

department) e i MSINCERE SR SN B Pl
Jdisiance frcm  approval water supp:y-! ki |

.scheme open to sky of 20 KL capdcily 1

|

|

|

 Distance from any indoor health treatmant | )
| unitcatering ta 25 or more beg for catering |

__Indoor patienis

"Distance from National Parks, Wild Life 2.0 y
Sancluaries and Conservation eS| Y g _ﬁqm

Minimum distance required o 0.5
._Educational instilutions

_____ . - £t = — e S S SRS S, A

S ™ ¢ ’
HT{ WP‘SL/(Q‘WF'@ Fial[g I}?IJWT 5\”’5
&%‘iﬁm%’i dsrs/

12 )2 -

: \,»c »»’* aed
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of

a stone  crusher M/s

Kheds Batay
e L A

£ hﬂEI !Ram s“ﬂﬂ@ (&“gm Village
«» Tehsil { L g ihdu{ ,  Distt, —Bhw%m—— .on  land
| Chne Dody

Ié_

{'-| Kanal, I J:] Marla. -

" ie. Total land is

Sr. | Description ' Required distance in Artual:distance as per
No. ! K.m, (measured as the |revenuerecord
' A crow flies from the (measured as the crow |
‘ ' nearest boundary of flies from the nearest
| | the land to the boundary of-the land -
' | periphery of the feature | to the periphery of the
o el | concerned) feature concerned)-
1 ' Distance from the nearest National | 1.0
Hrghway & State Highway 6 I’(N
2 |D:stance from the nearest outer limit of 0.1 '
_ . major district roads and other roads |+ I KM
| Distance from the limits of National Capital 5.0 ,
| Territory of Delhi T KkM
4 | Distance from the Lmits of nearest 3.0
_ﬁiunicipai Corporation G D [
& | Distance from the nearest 1.5 : : |
_ Town/City/Municipal Limits T KM N
%, | Distance from the nearest Village Phirni. 1.0 ;
In case if there is no phirni gthen the 6‘$‘£HTR '
distance will be measured from village Lal }
. Dora : P8 \ )
 Distance from any land recoded as forest 0.5 el BHWT &
in Government record (Revenue or forest: %%J é;’ r
Department) except strips forest/plantation i '
aiong roads, canals, railway lines ard | i
bunds. ;
Dislance from any strips forest/plantation | 0.1 | YQTFUTV (‘;
along roads, canals, railway lines apd | _b_(%ﬁ 8\}7
bunds etc  recorded as forest in ] N
Government recerd (revenue or forest |
 department) iy : | | S st lls el
Distance from approval water suppiv 1 T I
_scheme open to sky of 20 KL capacity ____1 ST T W = s 69 _FKH
Distance from any indoor health treatment | 1.0 : E kM
| unit catering to 25 or mora bed for catering ,
“indoor palienis ' i 5 Qg_
Distance from National Parks, Wild Lii= | 2.0 I
| Sanctuaries and Conservation Reseves | T A e
minimum distance recuired  {rom 0.5 I
_Edueaiiona!l institutions e £ DR - g I [+ ’?‘.Kﬂ
- _-T—If- f | L L_ \ iy
[ rlm 4l s 1 S — £y /
T ) u. p > mt\rﬂ* Uwid 3l %i 27
n-\d\(_, “:q M)\ \_%étf ?_C %——4
) 1_\741 L7 L.~
‘ . e '.tzc
| T




siling Verification Report of Tehsildar,

Bhiwanil Charkhi Dadri regarding establishment

of a .stone crusher  Mi/s Shywy Hat Stone Gess hos, Village
lﬁhgdi Ba[}_ag: Tehsil Lhe fimgﬂ Distt. —Btiwani~ on  land
|3 CheTodsy
Ib‘Q QB. X5 &,

,' i.e. Total Jand is

|3 __Kanal, () Marla. -

a'ong roads, canals, railway lines and[
ounds elc  recorded as forest iq
Governmenl record (revenus o ‘o
_department) : |
Distance from approval water supply |
. scheme open to sky of 20 KL capacity L

28t |

10 Distance from any indoor health treatment | 1.0
I unit catering to 25 or more bed for calerng ;
mdoor palients | -t
"Distance from National Parks, Wid Lia | 2.0
Sancluaries and Consérvation Reseweh ) S e
“Minmum  distancs recuired  from j 0.5

| Educational :nﬂ‘llutlor's

a4

4 BT hkn -

F oo SKM

g

. R

Y -

a;?ma) df//l @ z:-: .4 w:r)-? /2 ty;ﬂ"‘_‘,ﬂ?uj,g'

Qs 8.7 )

Sr, | Déscription Required distance ‘n Actualdistance as pe ‘
No. i : K.m. (measured as the revenue record |
. ' crow flies from the (measured as the crow |
f ' * | nearest boundary of flies from the nearest
! ' the land to the boundary of the land - ‘
[ | periphery of the feature | to the periphery of the
- ____| congerned) feature concerned)- |
1 |Distance from the nearest National 1.0 f
Highway & State Highway |
! bk
Dstance from the nearest outer fimit of 0.1 |
___Major district roads and other roads L« KM |
3 ' Distanca from the limits of National Capital 6.0 ' |
___ Territory of Delhi ¥ FOKM |
'« |Distance from the [imits of nearest 3.0 :
_Municipal Corporation SnKM
 Distance  from the Tearest 1.5 l ZA
ot ] Town/City/Municipal Limits { KM
5. | Distance from the nearest Village Phirmi. 1.0 |
.Fn case if there is no phirni gthen the gq ¥ HTK f
| distance will be meastired from village La!
__ Dora i | 8 N
. Distance from any land recoded as forest 0.5 [ o= [9HRTE
In Gavernment record (Revenue or forest: | 'HL_-..%_ 5)7 {
Department) except stri ps forest/plantation i @ ien
along roads, canals, railway lines ard | {
_bunds. | % A
Distance from any strips forest/plantation 0.1 dEu

SRR
e aidisds
~ Pl GIasd
 )8)%)ow



Siting Verification Report of Tehsildar, Bhiwanil Charkhi Dad-i regardmg establishmen:

L

of a stone crusher Mis @  Village
Kuedi Poltak .« Tensi [k !i}m}m’, Distt. -Bhiwan on land
\ l-{_‘ (I.J\.' Dad"d
e p— e e
: , i.e. Total Jand is
| - __Kanal, 2 Marla. -
Sr. I Description ! Required distance in Actual distance as per |
No. | K.m. (measured as the | revenue-record ‘
| crow flies from the (measured as the crow |
’ nearest boundary of flies fromi:the nearest |
the land to the boundary of the land - |
f periphery of the feature | to the periphery of the
| » concerned) feature concerned)- |
1 Distance from the nearest National 1.0 |
Highway & State Highway :
6 kM
2 Distance from the nearest outer limit of 0.1
~__major district roads and other roads ke Sidchd .
a Distance from the limits of National Capital 5.0
_ Territory of Delhi TOKH
= Distance from the limits of nearest 3.0 .
_Municipal Corporation _ S0kH
s | Distance from , the nearest 1.5 Shell
| Town/City/Municipal Limits + KH
' Distance from the nearest Village Phirni. 1.0
'In case if there is no phirdi then the 8I13HTR
' distance will be measured from village Lal
Dora i n A |
Distance from any land recoded as forest 0.5 dal [dHNT & .
in Government record (Revenue or forest: | C I
Department) except strips forest/plantation ! QW(_%—H‘ él? '
along roads, canals, railway lines and | !
_bunds. , s, s % !
“Distance from any strips forest!p!antauon 0.1 |’ del ' \.2}_
'aleng roads, canals, railway lines and ' L g_’
,bunds  etc.  recorded as forest in | | m‘fv\m
Governmert reccrd (revenue ¢- ferast | !
_Uepaniment) . 5 ’_ ARSI D)
i Distance from approval water SUEPY - 1.5 .
| scheme open to sky of 2C KL capacity 1 I SN _oi . EKH_
10 Distance from any indoor heaith lreatment 1.0 ' Y
| unit catering to 25 or more bed forcq arng i g) & i
indogrpptenss e T - RIS TN . . ‘)’
‘Distance from National Parks, W.ig 11.‘=~| 2.6 3 CI;{_ A Tfﬂ}m
_Sanctuaries and Conservation Reserves LA _ﬁ'_ﬂ_ﬂ%ﬂ__ﬂﬁj
Minimum  distance  required  from 2.5 '
_Educational institutions =~ 1 Y L 4] R 1 R 2 v o
) . s I
e R 1
W77 9, - . - 9’ ¢ X
' ' &l FJ hwép 4 Hﬁ@’d)/ Jra,
Aar g . 429
);{*’Q_Q {"j ] 2
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Siting Verification Report of Tehsildar, Bhiwanil Charkhi Dadri regarding establishment

of a stone crusher  Mis ! \l he', Village
Khedl Aabay .« Tehsil Chs Doadys, Distt. i .on land
5 ‘ Cirs ﬁndm
T+ (4

\(_Kanal, I,S Marla. -

.' i.e. Total Jand is

Sr. | Description ’ | Required distance 'n Actual distance as per |
No. | - | Kim. (measured as the | revenue record
| crow flies from the (measured as the crow
? ' * | nearest boundary of flies fromithe nearest
! ; ) the land to the boundary of the land -
i | periphery of the feature | to the periphery of the
| ' concerned) i | feature concerned)- |
1 Distance from the nearest National 1.0 ' f
Highway & State Highway }
‘ g A KH &
2 | Distance from the nearest outer limit of 0.1 [
| major district roads and other roads |« C KM f
3 IDustanca from the limits of National Capital 5.0 3 ‘
| Territory of Delhi e A 30 KM
¢ | Dislance from the limits of nearest 3.0 s
_rlunicipal Cornoration I {d Dok |
Distance from the nearest 1.5 : NG
__| Town/City/Municipal Limits : T+ KM ‘
5, | Distance from the nearest Village Phirni. 1.0 !
“ 11 oese It tHere s mo phirrii then the | £13 MTR
 distance will be measured from village Lal
, Dora ' g
Distance from any land recoded as forest 0.5 \ d 0"4 H‘]fffa‘f
in Government record (Revenue or forest: |
Department] except strips forest/plantation -(—l A 5[[
along rcads, canals, railway lines and 4
bunds.
¢ | Distance from any strips forest/plantation 0.1 dod &ﬂlii é
'along roads, canals, reilvay lines and \ %ﬁ g_?
bunds etc recorded as forest i1 | @)
Covemment record (revenue or fores: | ,
department) E o WErH)
5 Uisiance frcm  approval water supply | 5 i ] '
' . Scheme cpen to sky of 20 KL capacity _ it oed i ! sy Q_J KH IR T4
i Dislance from any indoor health treatment | 1.0 i i - '
| unit catering to 25 or more bed for c"uthrmq ! ng

___indoor palierits il e g !;
7 Distance from Nationzl Parks, W.la luﬁ| 2.5 | det

_Sanctuaries and Conservaticn Reserves - ' i ____Hgg,r
| Minimum  distance required  from | C.5 |
__ . Educational institutions i ;

————— S —— T —— e —

] a
"r‘;j? Sresy
i (j_J.oP 4 *-7..‘?7//7) bﬂfi/q/ﬂ'i/’)f:’f)

)gmz_ ?ﬁ/ 77 m,z/‘ﬁ»/
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witing Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishmen:

of a stone  crusher  Mis

& Hh(’ﬁ“ P_)(Jﬂa)f .« Tehsil

8 85 92 ‘

Stlver Shane (uymhon |

Village

(heNods, Distt. Wwani— . on  land
Chel

__ 20 Kanal, 0 Marla. -

= i

i.e. Total Jand is

Sr. | Description | Required distance n Actual distance as per |
ND. K.m. (measured as the | revenue record J
crow flies from the {measured as the crow
! . nearest boundary of flies from'the nearest |
| the land to the boundary of the land -
‘ | periphery of the fzature | to the periphery of the
it : cancerned) feature concerned)- |
| Distance  from the nearest National 1.0 :
i Highway & State Highway |
I e 4 ) b KM e
' Distance from the nearest outer fimi of 0.1
__major district roads and other roads Lo b KH |
+ | Distance from the limits of National Capital 5.0 '
____| Territory of Delhi ; \ KM
+ | Distance from the limits of nearest 3.0 )
. Municipal Corporation y . : ) QKﬂ L]
% | Distance from the nearest 1.5 i & -
Town/City/Municipal Limits 5. . F KH N
, | Distance from the nearest Village Prirni. 1.0 ) |
4 In case if there is no phirn‘igthen the EIEHTR '
distance will be measured from village Lal ,
olom | ; N ‘A
- Distance from any land recoded as forest 0.5 deod [l '
1 Gevernment record (Revenue or forest- Ha '_
Departmany; except strips forest/plantation _
Gieng roads. canals, railway lines ard :
. bunds, | o
. Cislance from any strips forest/plantation 0.1 i II\
along rouds, canals, railway lines apd | d 6/7
burds etc. recorded as forest in ; '
Sovernmert record (revenue or forast |
__depariment) R | T PO
Distance from approval water SRy | 1.5 : : .
. scheme open to sky of 20 KL capacily | i |l g?_-[_&!_‘L
Gistance from any indoor health trea!mart ] 1.0 r - fKM
| Unit catering to 25 or more bad for cataring | |
ndeor patients : y e RIS U .. 50 'A_
Distance from National Farks, Wilg Li= | 20 gl ' \
.Sancluaries and Conservation Reserves .~ * | g 27
Minimum distance reguired  from | 0.5 _

_.Fducational institutions

il le § k4

a\n‘\g}u‘q @y P-5 ’)—TZKD[E‘% quTj%f .;,(1\ :KQ

WSS A=~ Fars) ﬁv
| XS i
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Aoy = "'h'fj
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Siting Verification Report of Tehsildar, 8hiwani/ Charkhi Dadrj regarding establishment

of a stone  crusher M/s Shuhhum Lhane &N Village
o Khed, er;ﬁnn » Tehsil (e iwm, Distt. =Bhiwani .on land
"‘“’A—“ ’ I C'LL. Mﬂ)

| 1€ (4 ' :

2 ,' i.e. Total Jand is

(2 Kanal, [ Marla.

i Government record (Revenue or forest:|
Cepanment) except strips forest/plantation !
along roads. canals, railway lines ard

_,_bunds. : ey | ﬁ)’
‘Dislance from any strips forestfp!antahon 0.1 i

Sr. | Description ‘ Required distance ‘n Artualdistance as per |
No. : - | Kim. (measured as the | revenue record '
| crow flies from the (measured-as the crow
! ' ' | nearest boundary of flies from the nearest
: the land to the boundary of:the land - |
| | periphery of the feature | to the periphery of the |
) T concerned) feature concerned)- |
i Distance from the nearest National 1.0 !
Highway & State Highway
_ AKM ‘
2 IDistance from the nearest outer limit of 0.1 .
 major district roads and other roads le kv |
" Distance from the limits of National Capital 5.0 ; ' f
| Territory of Delhi : kM !
4 Distance from the limits of nearest 3.0 :
__ Municipal Corporation - SD KM
§ | Distance from the nearest 18 £ LT i) %
__tewn/City/Municipal Limits ! |! A<M -
Distance from the negrest Village Phirni. 1.0 ; !
In case if there is nho phirrii gther the | b0S MTR |
| cistance il be measured from village Lal v
i Dora ' : A |
. Distance from any land recoded as forest 0.5 | A= FHHRT &
|

l-arong roads, canals, railway lines ard ! kq‘\m% gl.’
bunds etc.  recorded as forest in |

Covernment record (revenue o~ icrast |
deparimeny) TR AR J A
disiance  from  approval wator SuLply | 1.5

scheme open to sky of 20 KL capacity j .

| Distance from any indoor health tre=tment 1.0 T OKM
| unit catering to 25 or more bed for catering |

' indoor patienis | A ” - F}
' Distance from National Parks. Wil Lia | 9.6 g gw
- 4 ¢l‘ gle_

_Sanctuaries ard Conservation Rﬁsm\ o S L
Minmum  distance required from . 0.5

|
Educational instilutions : i le 3 k‘ﬂ"f

y?)“mﬁ? D crrﬁﬁw#ﬁ"ewfjé? f

-
JQL'. {;/'Jf'-’v‘/ ‘:;7 j‘-'z/%

i ad e T

‘-:\\4 A U
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadrl regarding establishment

of a stone crusher M/s [QM Village
Khedy g‘;QHﬂJ( « Tehsil b Distt, _Bhiwani on land
__1ID N~ Ch- Dadid
24,34 -
O . ¥ &0 i
- . , Le. Total Jand is
|5 Kanal, ’j Marla.
] Description Required distance in Actual distance as per
No. i . K.m. (measured as the revenue record
1. crow flies from the (measured as the crow
| ' nearest boundary of flies from'the nearest ‘
;- . the land to the boundary of the land -
; periphery of the feature | to the periphery of the
| : concerned) feature concerned)- |
’ Distance from the nearest National 1.0 !
Highway & State Highway 6 '
KM |
[Drstance from the nearest outer limit of 0.1 ,
__major district roads and other roads }'f \al |
* | Distancs from the limits of National Capttal 5.0 =
| Territory of Delhi DKM
S Distance from the limits of nearest 3.0 :
| unicipal Corporation S kM »
5 Distance from the nearest 1.5 . 'r
| Town/City/Municipal Limits i FKM |
2. Distance from the nearest Village Phirni. 1.0 |
In case if there is no phirni then the 3,'!?-”7-& |
| distance will be measured from village Lal ;
Dora . 3 N Qt '
. Distance from any land recoded as forest 2.5 ‘ a HHN]
in Government record (Revenue sor forest- | 4% __,‘Q}W 5‘7 :
Department) except strips forest/plantation . i
along rcacs. canals, raitway lines and ‘ {
_bunds. % | A ‘%
 Distance from any strips forest/plantation | 0.1 Fded M _
aiong rcads, canals, railway lines ard H‘Q' ,B:_I -
ounds etc. recorded as forest i1 ' l o e !
Government record (revenue or ‘o /es:
| department) ! o b - == Lo
Distance from approual water supply | T8
__scheme open to sky of 20 KL capacily A L
Distance from any indoor health treatment | 1.0
| Ut ca.ermg to 256 or more bed for caering |
__indoor palienis e el :
" Dislance from National Parks, Wik Lite | &0
_Sanctuaries and Conservation Reseivaz | .
Minimum distance required  rom 5.5
_ . Educational institutions = Tk e Mt e
fff ?,"‘jj—dg Z ll
CD e k. | :;-,9/-,9 /? WW}BTF -DJAZ/
) I_).Z, [2 ) JH ) ] 5/
”;Eg' Y Lad -
747” e
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‘g Verification Report of Tehsildar, Bhiwanil Charkhi Dadri regarding establishment

< S stone crusher M/s \h‘dwﬂ c“ﬂnp (gugbg& Village
Aredy Petbav .o Tensi  (h, Dodiy. Distt. _Bhiwemi on land
Do)

IR . . ; ' Ch-
L_' .
TRV

,' i.e. Total Jand is
JD _.Kanal, 0O Marla, -

i scvzimmant record (Revenue or forest-
Lzdantmort) except strips forest/plantation

EL
| \
m‘fe’)‘ 5‘7
~|eemp o canals, railway lines and

: 'Jl‘

Jistance from any qtrlps for estfplamatuon 0.1 . de ﬁ "l Q}
wuj reacs, canals, raiiway lines and @%é)
s ele. recorded as ‘forest  in (‘

soizinmant record (revenue or forest

Sr. | Description ' | Required distance in Actual distance as per
; ; K.m. {measured as the | revenue record
' crow flies from the {measured as the crow
¢ nearest boundary of flies from the nearest
the land to the boundary of the land
periphery of the feature | to the periphery of the
Jusg - | concerned) feature concerned)-
Distance from the nearest National 1.0 f
- Highway & State Highway i
b o | £ ki |
(isrance from the nearest outer limit of 0.1 .1
- major district roads and other roads | : J, A | v A K
Cixtan s fram the limits of National Capital | 5.0 /
Territory of ‘Delhi A I kM
4 | Distence from the limits of nearest 3.0 :
. Municipal Corporation 50 kM -
5 | Distance from the nearest 1.5 b ;
. Tewn/City/Municipal Limits ; EM {
3, | Distance from the nearest Vila e Phirni, 1.0
i cese if there i no phirni gther‘. the | q LM MTR
~@stance will be measured from village Lal -
Cora
[rsi: nm from any land recoded as forest 0.5 | Aoy H
|
|
I

—oe o e e

Jheisinl] [r'r‘.ﬂ...":tj
Distance  from  approval water supply 1.5 :
__schame apen to sky of 20 KL capacity 02 o TKM -
10 “marcp ‘rom any indoor health treatment 1.0 ; QHH |
larentn 25 ar more bed for caterlng

it

i .;;'_'::;er.:s : §
n2e from Wational Parks, Wild Life 2.0 Al 1‘1 ‘

, Sarchuaces ang Conservation Reseme_s__ , ' .Hgﬁ ,
Witeaumy distance  required  from 0.5 |
. Eacebonal institutions | ’ (”(H WK

%“m 1 {Q n P 5’}1:\‘6*7[ \g—m, 4{):15"
SHEda ¥ 73/
)H)OJWI =7
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FOREST DEPARTMENT GOVT. OF HARYANA

=% O/c Divisional Forest Officer Charkhi Dadri
¢ Rohtak Road, Near P.W.D. Rest House, Ch. Dadri, E-mail:-dfodadri@gmail.com

Endst. No. 1S &/ Dt. of—0 ] — o)
To,
Nodal Officer

Seven Member Committee,
0O.A. No. 607/2018

Subject. O.A. No. 607/2018 in the matter of Vinod Kumar Jangra Vs. State of Haryana
& Ors-reg.
In reference to the above subject matter the report of Divisional
Forest Officer, Charkhi Dadri regarding the verification of siting parameters for 330 stone
crushers in Ch. Dadri District is being attached for your kind information and necessary
action. Except for the M/s Jai Bhawani Stone crusher unit at Sr. No. 101 of the report all other
unit comply with the forest siting parameters.
Itis also brought to your notice that around 198 applications for approval of
plantation plan have been received in this office and about 155 approvals have been issued till

date.

Endst, No. Date:
A copy is forwarded to Haryana State Pollution Control Board, S
Community Centre, Sector-13 HSVP, Bhiwani for information.

—ol——

Divisional Forest Officer,
Charkhi Dadri.

1F-32, Opp.

DFO Letter 8
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Minimum Distance Teuiiess 2o -

5. Name of Crusher Minimum distance required from Minimum distance required from
No. | any land recorded as forest in |any Strip Forests/Plantation along | National parks, Wild Life, Centuries Approved
| Govt.Record ( Revenue Of Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
ForestsfP'lantatior\ along Road. Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

8
34.07 km Kairu
Chinkara Breeding

<hek Stone Crusher. Village Kheri

Batter. Bhiwani

:'-\hil".

43.80 Bhindawas
Sanctuary

20.63
Norangabass
RF
9.07 Km

sher, Vill. Atela Kalan.
Dadri

Ajanta Stone Cru

35.07 Km Kairu
Chinkara Breeding

Alpha Stong Crusher Vill-Kaliyana, Teshil &

Distt Charkhi Dadri Rawaldhi RF
Centre
Amarnath Stone Crusher Vill-Kheri 12.34 Km 2.00 Asawari 34.62 Kairu ‘-
Battar,Distt Bhiwani Rawaldhi RF Minor Chinkara Breeding
’ (Centre
nand Stone Crusher. will, Khert batier. 0.86 Asawari 33.39_ ‘Km Kairu
Bhiwani Minor / Chinkara Breeding

44,18 Km
Bhindawas

17.6 km
Naurangabas
RF

Anjani Mata Stone crusher Village Pichopa
Kalan, Tehsil Charkhi Dadri. Bhiwant

34.62 Km Kairu
Chinkara Breeding

33.20 Km Kairu
Chinkara Breeding
Centre
33.20 Kairu No
Chinkara Breeding
Centre
34.62 kKm Kairu
Chinkara Breeding
Centre

1.676 Asawari
Minor

usher. VPO K_heri Bauar.
Bhiwani

Amjani Stone Cr

0.46 Asawari
Minor

1223Km
Rawaldhi RF

ANUP STONE CRUSHER NO L.
VILLAGE KHERI BATTAR TEHSIL AND

DISTRICT CH ARKHI DADRI

0.46 Asawarl
Minor

12.23 Km
rawaldhi RF

Anup Stone € rusher, Vill. Kheri Batiar.
Bhiwani

0.838 Asawari
Minor

11.60 Km
Rawaldhi RF

Aravali Hills Stone Crusher. Village Khert
Rattar. Tehsil Charkhi Dadr. Bhiwani
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Name of C rusher

Arya Stone
Ramalwas./Jho]

Ashoka Ston

Ashu Stone

Birhi

Asawari Stone Crushing Co.. Vill-Asawari
Tehsil & Distt Charkhi Dadri

Charkhi Dadri, Bhiwani

Avtar & Company
jhojhu Kalan, Bhiwani

Baba Hanuman Minerals Vill
Kalan.Distt Bhiwani BHIWANI

Baba Hanuman Stone Crushe
Mankawas, Bhiwani

Baba Hari Dass S

ghu Nath Stone Crusher Vill-Birhi
Kalan,Distt Dadri

Baba Ramdass Stone Crushe
Kaliyana. Dadrni

Crusher ( 16BHI3361876)
jhu Kalan.Distt C harkhi Dadn

& Crusher, Vill. Mankawas.
Bhiwani

Crusher Vill. Manaki

AWaAS.

Stone Crusher. Village

-Jhojhu

£, Village

tone Crushing Co Vill-
K alan,Distt Bhiwani

r Village

Required
Distance in Km

Minimum distance required from
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department ) except Strip
Forests/Plantation along Road,
canal. Railway Lines and Bunds.

Actual Distance
in Km

19.6 Km
Rawaldhi RF

17.5 Km
Rawaldhi RF

12.67 Km
Rawaldhi RF

12.80 Km
rawaldhi RF

18.22 Km
rawaldhi RF

18.22 Km
rawaldhi RF

12.80 Rawaldhi
Rf

13.13 Km
Rawaldhi RF

148 Km
Rawaldhi RF

9.07 Km
Rawaldhi RF

Minimum dis

Required

93

tance required from
any Strip Forests/Plantation
Road, canal, Railway Lines and
Bunds. etc. recorded as
Govt.Record ( Revenue or Forest
Department )

Actual

Distance in Km Distance in K

0.677 Jhojhu

Minor

2 Km Asawari

Minor

0.79 Kitlana

Disty.

0.09 Kitlana

Disty.

0.40 Jhojhu
Minor

0.350 Jhojhu

Minor

0.319
Mankawas
Minor

849 Mitr. Birhi

Minor

849 Mtr. Birhi

Sub Minor

930

Mtr.Kaliyana

Minor

along

forest in

Required
m| Distance in km

Minimum Distance required Trom
National Parks, wild Life, Centuries
& Conservation Reserves.

Actual Distance in
Km

b IcMaReast=mm
Approved
(Yes/No)

35.54 Km Kairu
Chinkara Breeding

25 Km Kairu
Chinkara Breeding
Centre
29.6 Km Kairu
Chinkara Breeding
Centre
29.6 Km Kairu
Chinkara Breeding
Centre
35.50 Km Kairu
Chinkara Breeding
Centre
35.54 Km Kairu
Chinkara Breeding
Centre
29.6 Kairu
Chinkara Breeding
Centre
27.81 Km Kairu
Chinkara Breeding
Centre
28.09 Km Kairu
Chinkara Breeding
Centre
35.92 Kairu
Chinkara Breeding
Centre




Plantation Remarks
Approved

{Yes/No)

Minimum Distance required from
National Parks, wild Life, Centuries
& Conservation Reserves.

Minimum distance required from
any Strip Forests/Plantation along
Road. canal, Railway Lines and
Bunds. etc. recorded as forest in
Govt.Record ( Revenue oF Forest

Department )

Name of Crusher Minimum distance required from
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department ) except Strip
Forests/Plantation along Road,

canal, Railway Lines and Bunds.

Actual Distance in
Km

Actual Required
Distance in Km Distance in Km

Required
Distance in Kkm

Actual Distance
in Km

Required
Distance in Km

35.72 Km Kairu
Chinkara Breeding
Centre
35.92 Km Kairu

Chinkara Breeding
Centre
35.00 Km Kairu
Chinkara Breeding
Centre
7986 Km Kairu
Chinkara Breeding

18.3 Km
Rawaldhi RF

0.202 Jhojhu
Kalan

9.07 Km
Rawaldhi RF

Baba Shyam Stone Crusher. Village
Kaliyana. Tehsil C harkhi Dadri. Bh jwani

10.04 Km
Rawaldhi RF

1.31 Kaliyana
Minor

Baba Stone Crusher-1. Village Kaliyana,
Bhiwani

1.41 Birhi Sub
Minor

Bala Ji Stone Crusher, Vill. Pandwan.
Bhiwani

12.65 Km
Rawaldhi RF

Centre
Balaji Stone Crusher, Village Birhi Kalan, 14.8 Km 27.80 Km Kairu
District Bhiwani Rawald.hi RF Chinkara Breeding
Centre

35.92 Km Kairu |
Chinkara Breeding
Centre
35.51 Km Kairu
Chinkara Breeding
Centre

34.62 Km Kairu
Chinkara Breeding

9.07 Km
Rawaldhi RF

e Crusher, VPO Kaliyana. Ch.
Dadri

Balaji Ston

700 Mtr. Kalali
Minor

14.00 Km
Rawaldhi RF

Baljit Stone Crusher Vill-Kalali.Distt

Charkhi Dadri

1.20 Asawari
Minor

11.60 Km
Rawaldhi RF

1. K.hen Battar,

Baniwal Stone Crusher, Vil
Bhiwani

.entre 1
44 .40 Km No
Bhindawas

17.44
Norangabass
RF
11.35 Km
Rawaldhi RF

0.264 Pichopa
Minor

Bed Stone Crusher Village pichopa Kala

Tehsil Ch Dadri

34.34 Km Kairu
Chinkara Breeding
Centre

1.31 Asawari
Minor

Bhagwati Stone Crusher. Vill, Kherl Battar.
Charkhi Dadri, Bhiwani
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m | Minimum distance required from Minimuim LASREE== == 8
any Strip Forests/Plantation along National Parks, wild Life, Centuries Approved
Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest
Department )

Minimum distance required fro
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department y except Strip
ForestslPlantation along Road.
canal, Railway Lines and Bunds.

S. Name of Crusher

Required Actual Distance in

Distance in Km

Actual Required
Distance in Km Distance in Kkm

Actual Distance
in Km

Requircd
Distance in Km

34.62 Km Kairu
Chinkara Breeding
Centre

34 86 Km Kairu
Chinkara Breeding
Centre

35.92 Km Kairu
Chinkara Breeding

36.1 Kairu Chinkra No
Breeding Centre
33.60 Km Kairu

Chinkara Breeding
Centre

34.62 Km Kairu
Chinkara Breeding

13.9 Km
Rawaldhi RF

Bhai Ji Stone € rusher Village Rmalwas
Tehsil Ch Dadri

213 Asawarl
Minor

eri

Devi Stone Crushe, Village Kh 12.34 Km

rawaldhi RF

Bhartho
Ratter, Charkhi Dadri, Bhiwani

1000 Mtr.
Mehra Disty.

9.07 Km
Rawaldhi RF

Bhavishay Ston¢ Crusher Village Kaliyana.

Charkhi Dadri

Village Jhojhu 20.7 Km

Rawaldhi RF

1.49 Jhojhu
Minor

RBhawani Stone Crusher.
Kalan, District Charkhi Dadri

0.594 Asawari
Minor

Bijender Singh Quarry Contractor Stone

i Crusher Village Kheri Battar Bhiwani

11.80 Km
Rawaldhi RF

0.545 Asawari
Minor

11.60 Km
Rawaldhi RF

Bijender Singh Stoné Crusher,
Bhiwani

Centre
i Caps Tradeling Pwt. Ld., Kheri Batier 12.06 Km - 2125 mir. - 34.52 Km Kairu
Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

Chander Bhan Stone Crusher, Village 16.27 Km 0.644 Shishwal 31.00 Km Kairu No
Asawari, Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

0.82 Kalali
Minor

13.80 Km
Rawaldhi RF

Chander Mukhi Srone Crusher, Kila/Khasra
No. 102/23 & 104/1311, Asawarl. Patwari

Halka 83. Bhiwani

Chinkara Breeding
Centre

79.91 Km Kairu
Chinkara Breeding
Centre

1.5 Km Birhi
Sub Minor

Chander Stone € rusher, Village Pandwan.
Charkhi Dadri, Bhiwani

12.60 Km
Rawaldhi RF
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I ldlivaLi®as
Approved
( Yes/Na)

Minimum Distance required from
National Parks, wild Life, Centuries
& Conservation Reserves.

from | Minimum distance required from
any Strip Forests/Plantation along
Road. canal, Railway Lines and
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest
Department )

Minimum distance required
any land recorded as forest in
Govt.Record ( Revenue OF Forest
Department ) except Strip
Forests/Plantation along Road,
canal, Railway Lines and Bunds.

Name of Crusher

Required Actual Required Actual Distance in

Distance in Km Distance in Km Distance in Km

Actual Distance
in Km

Required
Distance in Km

#”

Chaubisi Stone Crusher, Village Mankawas.
Tehsil Chakrhi Dadri. Bhiwani

28.20 Km Kairu
Chinkara Breeding

14.8 Km
Rawaldhi RF

Centre
Chaudhary Stone Crusher Vill-Birhi Kalan. 15.36 Km 27.94 Km Kairu
Distt Charkhi Dadri Rawaldhi RF Chinkara Breeding

43.67 Km
Bhindawas
2821 Km Kairu
Chinkara Breeding
Centre

35.92 km Kairu
Chinkara Breeding

20.25
Norangbass RF

14.86 Km
rawaldhi RF

Stone Crusher. Village Atela Kalan.
Charkhi Dadri. Bhiwani

Chetna

1044 Mtr. Birhi
Sub Minor

Chirag Stone Crusher, Village Birhi Kalan.
Tehsil Charkhi Dadri, Bhiwani

1010 Mtr.
Kaliyana Minor

9.07 Km
Rawaldhi RF

Choudhary Construction Company- Village

Kalayana, Dadri

Centre
Choudhary Stone Crusher. Village Kheri 1.35 Asawari 34.40 Km Kairu
Batter, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
47 | Classic Mobile Stone Crusher Village Kheri 2.1 Km. 34,52 Km Kairu
Battar Tehsil Charkhi Dadri District Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding

Centre
34.62 Km Kairu
Chinkara Breeding
Centre
9.6 Km Kairu
Chinkara Breeding
Centre
34.45 Km Kairu
Chinkara Breeding
Centre

2.55 Asawari
Minor

Dada Dhola Stone Crusher, Vi
Bauer, Bhiwani

llage Kheri

Rawaldhi RF

0.95 Kitlana
Disty-

12.80 Km
rawaldhi RF

Dada Gosai Stone Crushing Mills,
Mankawas. Bhiwani

2.04 Asawari
Minor

ill. Kheri 11.45 km

Rawaldhi RF

m Prasad Stone Crusher. V
Battar, Bhiwan!

Dada Ra
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Plantatioh o e oy T,

Minimum distance required from Minimum Distance required from
any Strip Forests/Plantation along | National parks, Wild Life. Centuries Approved
Road, canal, Railway Lines and & Conservation Reserves- (Yes/No)
Bunds. etc. recorded as forest in
Govt.Record ( Revenué or Forest
Department )

Minimum distance required from
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department ) except Strip
Forcsts/P'lamation along Road,
canal, Railway Lines and Bunds.

Actual Distance in

Required Actual Required
Distance in Km Distance in Km Distance in Km

1.34 Dadri
Loharu Road

Actual Distance
in Km

Required
Distance in Km

27.98 Km Kairu
Chinkara Breeding

149 Km
Rrawaldhi RF

Dada Shakti Stone Crusher Vill-Birhi
Kalan.Distt Bhiwani

44.1% Bhindawas
Sanctuary

Dada shakti Stone Crusher, Village Pichopa

Kalan, Charkhi Dadri Norangabass

34 .62 Km Kairu
Chinkara Breeding

2 Stone Crusher. V illage Kheri Battar,
Tehsil Chakrhi Dadri, Bhiwani

Dad
Rawaldhi RF

Dada Syonand Maharaj Stone Crusher,
Village Pichopa Kalan, Charkhi Dadri

79 86 Km Kairu
Chinkara Breeding

761 Mtr.
Kitlana Disty-

12.65 Km
Rawaldhi RF

Dadni Stone Crusher Village Manakawas
Tehsil Charkhi Dadri District Bhiwani

7744 Km Kairu
Chinkara Breeding
Centre
35.00 Km Kairu
Chinkara Breeding
Centre
34.40 Km Kairu

Chinkara Breeding
Centre
20 6 Km Kairu
Chinkara Breeding

0.84 Birhi
Shishwala
Road
1.96 Kaliyana
Minor

Dalawas Stone Crusher. Vill Tiwala. Tehsil
& Distt Charkhi Dadri

Darshana Stone Crusher. Vill. Kaliyana,
Tehsil CH. Dadri, bhiwani

0.92 Asawari
Minor

Stone Crusher, Kheri Batter, Charkhi
Dadri, Bhiwani

5g | DCC

0.87 Kitlana
Disty-

12.80 Km
Rawaldhi RF

i Stone Crusher. Village Mankawas.
Bhiwani

Delh

Centre
Dev Dahiya Stone Crusher. Village Jhoju 0.110 Jhojhu 35.54 Km Kairu
Kala Tehsil Ch Dadri Rawaldhi RF Minor Chinkara Breeding

Centre

97



Minimum Distancé requircd U L
National Parks, wild Life, Centuries Approved
& Conservation Reserves. (Yes/No)

Minimum distance required from Minimum distance required from
any land recorded as forest in |any Strip Forests/Plantation along
Govt.Record( Revenue or Forest | Road, canal, Railway Lines and
Department ) except Strip Bunds. ete. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )

Name of C rusher

Actual Distance in

Actual Required
Distance in Km Distance in Km

Required
in Km Distance in Km

Required
Distance in Km

Dey Stone Crusher. Village Kheri 11.9 Km
Battar, Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF

34.4 Km Kairu
Chinkara Breeding

2.19 Km
Asawari Minor

0.886 Pichopa 44.11 Bhindawas

Minor

Stone Crusher. Village Pichopa Kalan,
Tehsil Charkhi Dadri, Bhiwani

Dev

Norangabass
RF
11.60 Km 0.316 Asawari

Rawaldhi RF Minor

34.62 Km Kairu
Chinkara Breeding
Centre
35.20 Kairu
Chinkara Breeding
Centre
34.62 Km Kairu
Chinkara Breeding

Dhankaur Ston€ Crusher, Village Kheri
Batter. Bhiwani

14.00 Km
Rawaldhi RF

tone Crusher. Kalali.

Dhanluxmi S

1.02 Asawari
Minor

11.60 Km
Rawaldhi RF

Dhanpat Stone Crasher. Vill. Kheri Battar,
Bhiwani

44.00 Bhindawas
Sanctuary

0.376 Pichopa
Minor

Dharampal Stone Crusher. pichopa Kalan,
Ch. Dadri. Bhiwani

34.52 Km Kairu
Chinkara Breeding
Centre
34,62 Km Kairu
Chinkara Breeding
Centre
33.80 Km Kairu
Chinkara Breeding
Centre

1.78 Asawari
Minor

Diamond Stone Crusher Village Kheri Battar

Tehsil Ch Dadn Bhiwani

1.43 Asawari
Minor

11.60 Km
Rawaldhi RF

<1i Stone Crusher. Village Asawarl,

Bhiwani

0.737 Asawari
Minor

e Crusher Mills. Village Kaliyana.
Charkhi Dadri. Bhiwani

Durga S10

0.364 Pichopa
Minor

16.50 Km
Norangabass

Durga Stone Crusher, vVill-Pichopa
Kalan. Tehsil & Disit Charkhi Dadri

Bhindaw
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Plantation
Approved
(YesNo)

Minimum distance required from Minimum Distance required from nciiial ha

any Strip Forests/Plantation along | National Parks, Wild Life, C enturies
Road, canal, Railway Lines and & Conservation Reserves.
Bunds. etc. recorded as forest in
Govt.Record ( Revenue Of Forest

Department )

mMinimum distance required from
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department ) except Strip
Forests/Plantation along Road,
canal, Railway Lines and Bunds.

Name of Crusher

Required Actual Required Actual Distance in

Distance in Km Distance in Km Distance in Km

0.37 Asawari
Minor

Actual Distance
in Km

Required
Distance in Km

.

Ekta Stone Crusher Village kheri Battar
BHIWANI

34.62 Km Kairu
Chinkara Breeding
Centre
44.18 Bhindawas
Sanctuary

11.60 Km
Rawaldhi RF

0.250 Pichopa
Minor

17.22 Km
Norangabass
RF

12.80 Km
Rawaldhi RF

Mata Stone Crusher. Pichopa Kalan,
Charkhi Dadri

Gau

29.6 Km Kairu
Chinkara Breeding
Centre
28.19 Kairu
Chinkara Breeding
Centre
34.52 Km Kairu

Chinkara Breeding

0.73 Kitlana
Disty.

Gawar Construction Ltd.. Village Mankawas,

Bhiwani

1.0 Km Dadri
Loharu Road

Kalan Distt 14.8 Km

Rawaldhi RF

ne Crusher Vill-B irhi
Bhiwani

Gitesh Stol

12.06 Kkm
Rawaldhi RF

3 Km Kaliyana
Minor

Gohana Stone Crusher. Village Kheri Batter,
Charkhi Dadr

Centre
Goyat Stone Crusher. Village Pandwan 12.60 Km 1.6 Km Birhi 29.91 Km Kairu
Chakrhi Dadri Rawaldhi RF Sub Minor Chinkara Breeding

Centre
44,10 Bhindawas
Sanctuary

17.88
Norangabass
RF

11.60 Km
Rawaldhi RF

0.105 Pichopa
Minor

Hanuman Infrastruciure Pvi. Lid., Village
Pichopa Kalan, € harkhi Dadri

34.62 Km Kairu
Chinkara Breeding
Centre

34.62 Km Kairu
Chinkara Breeding

0.654 Asawari
Minor

1 Stone Crusher, ¥ il Kheri Battar.
Bhiwani

Hanuma

0.532 Asawari
Minor

Kheri Battar, 11.60 Km

Rawaldhi RF

Hari Dass Grit udyog . Village
Bhiwani

Centre
Hari Dass Stone Crusher Vill. Asawari 11.71 Km 1.22 Kalali 34.60 Km Kairu
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
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FRSSLLE Lot

required from

Minimum distance required from Minimum Distance Plantation
any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved
Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest
Department )

Minimum distance required from
any land recorded as forest in
Govt.Record ( Revenue Or Forest
Department ) except Strip
Forests/Plantation along Road,
canal, Railway Lines and Bunds.

Name of Crusher

Required Actual Required Actual Distance in

Distance in Km Distance in Km Distance in Km

“‘_

44.22 Bhindawas
Sanctuary

Actual Distance
in Km

Required
Distance in Km

#-_-_

Hari Om Stone Crusher Pichopa Kalan 16.31
Teshil and District Charkhi Dadri Norangabass

0.222 Pichopa
Minor

Haryana Stone Crusher, Village Asawari, 11.71 Km 1.12 Kalali 34.60 Km Kairu
Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
Haryana Stone Crusher, Village Tiwala. 1.33 Birhi 27.44 Km Kairu
Tehsil Charkhi Dadri, Bhiwani Shishwala - Chinkara Breeding
Road Centre

35.54 Km Kairu
Chinkara Breeding

Himalya Ston¢ Crusher Village Jhojhu

Kalan,Distt Bhiwani Rawaldhl RF
Centre
Himalya Stone € rusher, Village Kheri 2 16 Asawari 34,52 Km Kairu
Minor Chinkara Breeding

Bartar. Tehsil C harkhi Dadri, Bhiwani

Centre
35.50 Km Kairu
Chinkara Breeding

156 Mir.

Jhojhu Minor
Centre
Jagdish Pahal Stone Crusher Village Birhi 14.8 Km 28.00 Km Kairu
Kalan District Bhiwani BHIWANI Rawaldhi RF Chinkara Breeding
Centre
mbey stone Crusher, Vill. Kheri Bauar, 10.90 Rawaldhi 72 Asawari 33.92 Km Kairu
Minor Chinkara Breeding

RF

Bhiwani
Centre

77.82 Km Kairu
Chinkara Breeding

883 Mtr. Birhi
Minor

14.8 Km
rawaldhi RF

Jai Baba Jamna Giri Stone € rusher, Vill.
Birhi Kalan, Charkhi Dadri

Centre
Jai Baba Jamna Giri Stone Crusher. Vill 14.8 Km 0.830 Birhi 28.15 Km Kairu
Birhi Kalan, Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding

Centre
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Plantation
Approved
(Yes/No)

Minimum Distance required from " e debonon i
National Parks, Wwild Life, Centuries

& Conservation Reserves.

¢ required from Minimum distance required from
any Strip Forests/Plantation along
Road, canal, Railway Lines and
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest
Department )

Minimum distanc
any land recorded as forest in
Govt.Record ( Revenue 0T Forest
Department ) except Strip
Forests/Plantation along Road.
canal, Railway Lines and Bunds.

Name of Crusher

Required Actual Distance in

Distance in Km

Actual Distance
in Km

Required
Distance in Km Distance in Km

Required
Distance in km

S ER—

jai baba mungipa stone crusher. pandwan .
charkhi dadri

20.91 Km Kairu
Chinkara Breeding
Centre

27.90 Km Kairu
Chinkara Breeding
Centre

33.73 Km Kairu
Chinkara Breeding
Centre

34.62 Km Kairu
Chinkara Breeding
Centre
44.15 Bhindawas
Sanctuary

0.77 Dadri
Loharu Road

Jai Baba Shyam Ston¢ Crusher Vill-Birhi
Kalan,Distt Bhiwani

14.88 Rawaldhi
RF

0.57 Asawari
Minor

ai Baba Sita Nath Stone Crusher. Vill. Kheri
Battar, Bhiwani

11.04 Rawaldhi
RF

0.92 Asawari

Minor

Jai Baba Stone C rusher. Vill. Kheri
Battar.Bhiwani

11.60 Km
Rawaldhi RF

0.903 Pichopa'
Minor

17.42

Norangabass
RF

12.58 Rawaldhi

RF

Jai Baba Thakur Dass Stone Crusher Village
Pichopa Kala Tehsil Charki Dadri Bhiwani

208 Km Kairu
Chinkara Breeding
Centre

35.54 Km Kairu
Chinkara Breeding

1.20 Kitlana
Disty.-

Jai Bajrang Bali Stone Crusher. Village
Mankawas, Tehsil Charkhi Dadri, Bhiwani

0.648 Jhojhu
Minor

19.8 Km
Rawaldhi RF

Jai Bajrang Bali Stone Crusher, Village

Ramlawas. Charkhi Dadri

Centre
Jai Bajrangbali Stone Crusher. Village kheri 11.30 Km 0.860 Asawari 34,30 Kairu
Batter, Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
29.6 Km Kairu
Chinkara Breeding
Centre
44.79 Bhindawas
Sanctuary

0.83 Kitlana
Disty

12.80 Km
Rawaldhi RF

Jai Balaji Stone € rusher. Vill. Mankawas

Charkhi Dadri. Bhiwani

17.49 Km
Norangabass
RF

Jai Balaji Stone Crusher. Village Pichopa
Kalan, Charkhi Dadri

(.213 Pichopa
Minor
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Minimum Distance required from Plantation Remarks
National Parks, wild Life, Centuries Approved

& Conservation Reserves. (Yes/No)

m | Minimum distance required from
any Strip Forests/Plantation along
Road, canal, Railway Lines and
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest
Department )

Minimum distance required fro
any land recorded as forest in
Govt.Record ( Revenue or Forest
Department ) except Strip
Forests/Plantation along Road,
canal, Railway Lines and Bunds.

Required Actual Distance in

Distance in km

Required Actual
Distance in Km Distance in Km

- R

0.075 Jhojhu 35.23 Km Kairu
Minor Chinkara Breeding
Centre
28.00 Km Kairu
Chinkara Breeding

Actual Distance
in Km

Required
Distance in Km

JAI BHA
RAMALWAS, Dadri

RF

780 mtr. Birhi
Minor

Jai Dada Budha Stone Crusher, Village Birhi
Kalan, Tehsil Charkhi Dadri, Bhiwani

14.8 Km
Rawaldhi RF

Centre
Jai Durga Stone C rusher. Vill. Kheri Battar, 11.60 Km 0.74 Asawari 34.62 Kairu
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
33.9 Km Kairu
Chinkara Breeding

0.705 Asawari
Minor

11.04 Km
Rawaldhi RF

Tai Hanuman Stone Crusher. Village Kheri
Batter. Tehsil Charkhi Dadri, Bhiwani

Centre
TAI HANUMAN STORE CRUSHER 12.65 Km 1.45 Birhi Sub 29.86 Km Kairu
PANDWAN VILLAGE PANDWAN Rawaldhi RF Minor Chinkara Breeding
BHIWANI BHIWANIL Centre
Jai Hind Stone Crushing Co.. Village Birhi 1436 Km 1.2 Dadri 28.15 Km Kairu
Kalan, Bhiwani Rawaldhi RF Loharu Road Chinkara Breeding
Centre
Jai Mahadev Stone Crusher. Kheri Batter, 11.17 Km 1.12 Asawari 34.07 Km Kairu
Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
JAI MATA DI STONE CRUSHER village 14.00 Km 1200 Mtr. 35.20 Km Kairu
Kalali, tehsil Charkhi dadri BHIWANI Rawaldhi RF Kalali Minior Chinkara Breeding
Centre
Jai Mata Di Stone Crusher. Village Birhi 14.8 Km 830 mtr. Birhi 178.15 Km Kairu
Kala, Tehsil Ch. Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
TJai Parkash Associates L., Village Mehra, 13.5 Rawaldhi 0.370 Asawari 32.9 Kairu
Khasra No. 78//3 (2K-0M).Tehsil Chakrhi RF Minor Chinkara Breeding

Dadri. Bhiwani

Centre
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113

114

115

116

117

118

Name of Crusher

Dadri. Bhiwani

Jai Parkash Associates Lid.. Village Mehra,
Khasra No. 89//0,Tehsil Chakrhi Dadri.
Bhiwani

Jai Parkash Associates Ltd.. Village Mehra,
Khasra No. 89//1 Tehsil Chakrhi Dadri,
Bhiwani

JAI SHIV SHANKAR STONE CRUSHER
VPO KHER! BATTAR BHIWANI

Jai Shree Ganesh Stone Crusher Vill-Kheri
Battar,Distt Bhiwani

Jai Shree Ram Stone Crusher Village
Manakawas District Bhiwani

Jai Shree Ram Stone Crusher, Village Kheri
Battar. Charkhi Dadri

Jai Shree Shyam Stone Crusher Vill-Thojhu
Kalan,Distt Bhiwani

Jai Shree Shyam Stone Crusher. Village

Kalai, Tehsil Chakrhi Dadri, Bh jwani

Jai Shree Shyam Stone Crusher, Vill-Pichopa
Kalan, Tehsil & Distt Charkhi Dadri

e

Jai Parkash Associates Lid.. Village Mehra,
Khasra No. 78//3 (8K-OM ). Tehsil Chakrhi

Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )

Required
Distance in Km

Minimum distance requir
any land recorded as forestin | any Strip Forests/ Plantation along
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and

ed from | Minimum distance required from

National Parks, W

Required
Distance in Km

Actual
Distance in Km

0.396 Asawari
Minor

Actual Distance
in Km

Required
Distance in Km

13.5 Rawaldhi 0.1
RF

0.400 Asawari
Minor

13.5 Rawaldhi
RF

0.403 Asawari
Minor

13.5 Rawaldhi
RF

| 98 Asawari
Minor

11.61 Km
Rawaldhi RF

0.695 Km
Asawari Minor

11.47 Km
Rawaldhi RF

0.90 Kitlana
Disty.

12.80 Rawaldhi
Rf

7.28 Asawari
Minor

11.35 Km
Rawaldhi RF

0.278 Jhojhu
Minor

18.5Km
Rawaldhi RF

1200 Mtr.
Kalali Minior

14.00 Km
Rawaldhi RF

16.50
Norangabass
RF

(0.330 Pichopa
Minor
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Minimum Distance requi

Chinkara Breeding

red from
ild Life, Centuries

& Conservation Reserves.

Actual Distance in

32.9 Kairu

Centre
32.9 Kairu
Chinkara Breeding
Centre
32.9 Kairu
Chinkara Breeding
Centre
34.61 Km Kairu
Chinkara Breeding
Centre
33.54 Km Kairu
Chinkara Breeding
Centre
29.6 Km Kairu
Chinkara Breeding
Centre
34.34 Km Kairu
Chinkara Breeding
Centre
35.4 Km Kairu
Chinkara Breeding
Centre
35.19 Km Kairu
Chinkara Breeding
Centre
44.79 Bhindawas
Sanctuary

Plantation Remarks
Approved
(Yes/No)




Name of Crusher Minimum distance required from | Minimum distance required from Minimum Distance required from |Plantation Remarks j
any land recorded as forestin | any Strip Forests/Plantation along National Parks, Wild Life, C enturies | Approved
} Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
i Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km | Distance in Km| Distance in Km Km
A IPFTRNENSEE
1] 2 3 4 5 6 7 8 9 10
121 | Jai Shree Shyam Stone Crusher. Village 0.5 11.60 Km 0.1 1.44 Asawari 2.0 34.62 Km Kairu No
K heri Batter, Tehsil Charkhi Dadri,, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
122 | JaiSiya Ram Stonc Crusher, Vill. Kheri 0.5 11.60 Km 0.1 0.42 Asawari 2.0 34.62 Km Kairu No
Battar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
I Centre
123 | Jhojhu Stone Crusher, Village Jhojhu Kalan. 0.5 18.22 Km 0.1 0.410 Jhojhu 2.0 35.50 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
137 [Jyoti Stone Crushers Village Pandwan Tehsl 0.5 12.60 Km 0.1 1.4 Birhi Sub 2.0 20.91 Km Kairu No
Ch Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
125 | KV R Minerals Pv Lid Unit 2 Vill Kaliyana 0.5 9.07 Km 0.1 720 Mtr. 2.0 35.92 Km Kairu No
Teshil & Distt Charkhi Dadri Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
126 | K V R Minerals Pvt Lid.. Village Kaliyana, 0.5 9.07 Km 0.1 756 Mtr. 2.0 35.92 Km Kairu No
Charkh Idadn Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
127 | K:M.P Stone Crusher. Vill Pichopa Kalan 0.5 16.25 0.1 0.165 Pichopa 2.0 44,20 Bhindawas No
Tehsil & Distt Charkhi Dadri Norangabass Minor Sanctuary
RF
128 Kanhaiya Stone Crusher Vill-Birhi 0.5 12.60 Km 0.1 1.4 Birhi Sub 20 29.91 Km Kairu No
Kalan,Dist Bhiwani BHIWANI Rawaldhi RF Minor Chinkara Breeding
L] Centre
129 Kanshi Ram Stone Crusher, Village 0.5 12.82 Km 0.1 0.66 Kitlana 20 29,5 Km Kairu No
Mankawas. Bhiwani Rawaldhi Rf Disty. Chinkara Breeding
Centre
_T:-,T()_ Karan Stone Crusher, Village Asawari, 0.5 15.70 Km 0.1 0.59 mitr. 2.0 30.97 Km Kairu No
Bhiwani Rawaldhi RF Shishwala Chinkara Breeding
| t Minor Centre
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Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks
any land recorded as forestin |any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue oT Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
e ———
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km | Distance in Km| Distance in Km Km
— e |
| 1] g 3 4 5 6 T 8 9 10
131 Khatu Shyam Stone Crusher, Village 0.5 17.74 0.1 0.226 Pichopa 2.0 44.10 Bhindawas No
pichopa Kala Tehsil Ch Dadri Norangabass Minor Sanctuary
[ 3 RF
132 | Krishana Stone Crusher and Supplier Village 0.5 12.06 Km 0.1 1302 Mtr. 2.0 34.52 Km Kairu No
Kheri BattarTehsil Ch Dadri,Distt Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
- Centre
133 | Krishna Stone Crusher. Vill. Pichopa Kalan, 0.5 17.51 0.1 0.330 Pichopa 2.0 44.40 Bhindawas No
Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary
| RF
134 | Krishna Stone Crusher-1, Vill. Kheri Battar. 0.5 11.17 Rawaldhi 0.1 1.18 Asawari 2.0 34.07 Km Kairu No
Bhiwani RF Minor Chinkara Breeding
Centre
135 | Krishna Stone Crusher-IL, Vill Kheri Battar, 0.5 15 Km 0.1 1.4 Mehra 2.0 33.54 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding
- Centre
136 | KSC BUILDCON PVT LTD VILLAGE 0.5 13 Km 0.1 1.30 Asawari 2.0 34.00 Kairu No
KHERI BATTAR, TEH. CH. DADRI Rawaldhi RF Minor Chinkara Breeding
DISTT. BHIWANI Centre
37 Kumar Infra & Mining Projects, Village 0.5 14.36 Km 0.1 0.240 Jhojhu 2.0 35.54 Km Kairu No
Jhoju Kalan, Teshil Chakrhi dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
- Centre
138 |Larsen and Toubro Limited. Vill Kheri Battar 0.5 11.80 Km 0.1 1.87 Asawari 20 34.57 Km Kairu No
Tehsil & Distt Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
| Centre
739 | Laxmi Mining Company. Village Tiwala, 0.5 17 Km 0.1 0.600 Birhi 2.0 35.54 Km Kairu No
Charkhi Dadri, Bhiwani Rawaldhi RF Shiswala Road Chinkara Breeding
Centre
20| Laxmi Stone Crusher, Vill Mankawas, 0.5 12.80 Rawaldhi 0.1 0.90 Kitlana 2.0 9.6 Km Kairu
Bhiwani Rf Disty. Chinkara Breeding
Centre
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F Name of Crusher Minimum distance required from | Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forestin |any Strip Forests/Plantation along National Parks, Wild Life. Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km Distance in Km Km
1 2 3 4 5 6 7 8 9 10
141 Laxmi Stone Crusher, Village Kheri 0.5 11.60 Km 0.1 2.1 Asawari 2.0 34.62 Km Kairu No
Battar, Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
142 | LUCKY MINERALS Ui KHASARA NO - 0.5 9.07 Km 0.1 1100 Mtr. 2.0 35.92 Km Kairu No
28/5126/14/2/27, VILL - KALIYANA, TEH Rawaldhi RF Kaliyana Minor Chinkara Breeding
& DIST - CHARKHI DADR Centre
143 Lucky Minerals Unit Ill 28/13 14 Vilk: 05 907 Km 0.1 1100 Mtr. 20 35.92 Km Kairu No
Kalyana, Tehsil : Charkhi Dadri, Dist. Rawaldhi RF Kaliyana Minor Chinkara Breeding
Bhiwani B Centre
144 Lucky Minerals Unit-l Khasra No. 0.5 9.07 Km 0.1 0.670 Kaliyana 2.0 35.92 Km Kairu No
28/3/2.4/2/2.7.8 Village : Kalyana Tehsil : Rawaldhi RF Minor Chinkara Breeding
Charkhi Dadri. Dist. Bhiwani Centre :
145 | Luxmi Stone Crusher. Asawari, Bhiwani 0.5 13.94 Km 0.1 0.93 Kalali 2.0 34.86 Km Kairu No
Rawaldhi RF Minor Chinkara Breeding
Centre
146 | Luxmi Stone Crusher. Vill. Kaliyana, Ch. 0.5 10.11 Km 0.1 1.60 Kaliyana 2.0 34.70 Km Kairu No
Dadri Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
147| M/s:JMand COMPANY Vill-Pichopa 0.5 17.69 0.1 0.105 Meter 2.0 44.18 Bhindawas No
Kalan.Distt Bhiwani Norangabass Pichopa Minor Sanctuary
RF
148 | Mis :Jai Shivam Stone Crusher Village 0.5 12.60 Km 0.1 1.4 Birhi Sub 2.0 20.91 Km Kairu No
Pandwan Rawaldhi RF Minor Chinkara Breeding
Centre
149 | Maa Pitambara Mines And Cruhsers LLP, 0.5 12.75 Km 0.1 0.49 Kitlana 2.0 20.7 Km Kairu No
il Mankawas, Tehsil & Distt Charkhi Dadri Rawaldhi RF Disty. Chinkara Breeding
Centre
150 |Maa Stone Crusher. Kaliyana. Charkhi Dadri 0.5 12.75 Km 0.1 0.951 Kaliyana 2.0 35.92 Km Kairu No
Rawaldhi RF Minor Chinkara Breeding
l l Centre
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5. ‘ Name of Crusher Minimum distance required from | Minimum distance required from |  Minimum Distance required from Plantation Remarks
No. any land recorded as forestin | any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
. Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km Distance in Km Km
1 2 3 4 5 6 7 8 9 10
757 | Maha Dev Stone Crusher Village Kaliyana 0.5 9.07 Km 0.1 920 Mitr. 2.0 35.02 Km Kairu | No
Teh Dadri Bhiwani Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
152 Maha Laxmi Stone Mills, Vil 0.5 12.64 Km 0.1 1.02 Kitlana 2.0 29.87 Km Kairu No
Mankawas. Tehsil & Distt Charkhi Dadri Rawaldhi RF Disty. Chinkara Breeding
Centre
153 | Maha Luxmi Stone Cruhser, Village Bilawal, 0.5 20.25 0.1 0.480 Atela 2.0 44.00 Bhindawas No
Bhiwnai Norangbass RF Bund Sanctuary
154| Maha Singh Stone Crusher Village Kheri 0.5 11.60 Km 0.1 1.77 Mehra 2.0 34.62 Km Kairu No
Battar Bhiwani BHIWANI Rawaldhi RF Disty. Chinkara Breeding
Centre
155 | Mahadev grit udyog PICHOPA KALAN 0.5 17.72 0.1 0.104 Pichopa 2.0 44 .25 Bhindawas No
CHARKHI DADRI Norangabass Minor Sanctuary
RF
156 | Mahadev Stone Crusher, Birhi Kalan, 0.5 14.36 Km 0.1 980 Mtr. Birhi 2.0 28.15 Km Kairu No
Chakrhi Dadri Rawaldhi RF Kalan Chinkara Breeding
Centre
157 | Mahadev stone Crusher. Vill. Kheri Battar, 0.5 11.66 Km 0.1 1.88 Asawari 2.0 34.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
158 | Mahadev Stone Crusher. Village Mankawas, 0.5 19.9 Km 0.1 0.652 Jhojhu 20 35.54 Km Kairu No
Tehsil Charkhi Dadri, Bhiwnai Rawaldhi RF Minor Chinkara Breeding
Centre
159 |Mahadev Stone Crushing Co.. Village Jhojhu 0.5 19.9 Km 0.1 0.652 Jhojhu 2.0 35.54 Km Kairu No
Kalan. Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
160 | Mahaluxmi Mines and Stone Crusher VPO 0.5 20.23 0.1 0.123 Pichopa 2.0 44.64 Bhindawas No
Pichopa Kala Norangabass Minor Sanctuary




S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forestin |any Strip Forests/Plantation along | National Parks, Wild Life. Centuries Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Depariment ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km | Distance in Km| Distance in Km Km
1 2 3 A4 5 6 7 8 9 10
161 | Mahaluxmi Stone Crusher Village Birhi Kala 0.5 14.36 Km 0.1 880 Mtr. Birhi 2.0 28.15 Km Kairu No
District Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre
162 | Mahan Stone Crusher, Tikan Khurd, Tehsil 0.5 6.78 Km 0.1 1.33 Kheri 20 43.96 Km Kairu No
Charkhi Dadri, Bhiwani Rawaldhi RF Sanwal Minor Chinkara Breeding
Centre
163 | Mahashay Stone Crusher, Village Pichopa 0.5 17.23 0.1 0.191 Todi 20 44 .02 Bhindawas No
Kalan, Dadri Norangabass minor Sanctuary
RF
164 | Maman Stone Crusher. VPO Kheri Battar, 0.5 11.60 Km 0.1 1.20 Asawari 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
165 | Maruti Stone Crusher, Village Kheri Batiar. 0.5 11.60 Km 0.1 0.630 Asawari 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
166 Maruti Stone Crusher, Village 0.5 12.64 Km 0.1 1022 Mtr. 2.0 29.87 Km Kairu No
 Mankawas, Tehsil Charkhi Dadri. Rawaldhi RF Kitlana Disty. Chinkara Breeding
Bhiwani(New Name Maruti SC, Pandwan) Centre
167 | Mayur Stone Crusher. Village Birhi Kala, 0.5 14.9 Km 0.1 1.7 Km Dadri 2.0 28.15 Km Kairu No
Tehsil Ch. Dadri. Bhiwani Rawaldhi RF Loharu Road Chinkara Breeding
Centre
168 | MDN Stone Crusher Vill- Pichopa Kalan. 0.5 17.84 Km 0.1 0.176 Pichopa 2.0 44.75 Bhindawas No
Tehsil & Distt Charkhi Dadri Norangabass Minor Sanctuary
RF
169 | Millan Stone Cusher. Village Kaliyana, 0.5 9.07 Km 0.1 8§41 Mtr. 2.0 35.92 Km Kairu No
Charkhi Dadri Rawaldhi RF Kaliyama Chinkara Breeding
Minor Centre
170 | Murliwala Stone Crushing Mills, Vill. Jhojhu 0.5 20.05 Km 0.1 1.075 Jhojhu 2.0 35.52 Km Kairu No
Kalna, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
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S. Name of Crusher Minimum distance required from ] Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forestin |any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
| 2 3 4 5 6 7 8 9 10
171 | N K Builders & Stone Crusher Vill-Birhi 0.5 149 Km 0.1 1.17 Km Birhi 2.0 28.15 Km Kairu No
Kalan Distt Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre
172 | Nandu Stone Crusher. VPO Kheri Batter, 0.5 11.68 Km 0.1 2.30 Asawari 2.0 34,62 Km Kairu No
Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
193 NECC Mincs & Mineral, Village 0.5 12.64 Km 0.1 0.625 Kitlana 2.0 29.87 Km Kairu No
Manakawas. Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
174 | NECC Mining Corporation Unit 2. Village 0.5 12.60 Km 0.1 1.06 Birhi Sub 2.0 29.9] Km Kairu No
Pandwan Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
175 NECC Mining Corporation, Village 0.5 12.70 Km 0.1 1.00 Birhi Sub 2.0 29.80 Km Kairu No
Pandwan. Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
176 | NECC Roadways. Village Pandwan, Dadri 0.5 12.60 Km 0.1 0.900 Birhi 2.0 29.91 Km Kairu No
Rawaldhi RF Sub Minor Chinkara Breeding
Centre
177 | WNeel Kanth Stone Crusher Mill. Village 0.5 18.3 Km 0.1 0.753 Jhojhu 20 35.52 Km Kairu No
Jhojhu Kalan.Ran?nlw':!s. Te_hsil Charkhi Rawaldhi RF Minor Chinkara Breeding
Dadri. Bhiwani Centre
178 | Neelam Stone Crusher Vill Pichopa Kalan 0.5 17.37 Km 0.1 0.104 Mtr. 2.0 4430 Kairu No
Teshil & Distt Charkhi Dadri Norangabass Pichopa Minor Chinkara Breeding
RF Centre
179 | Neelkanth Stone C rusher. Village Kheri 0.5 11.60 Km 0.1 1.27 Asawari 2.0 34 62 Km Kairu No
Bartar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
| Centre
180 | Neelkanth Mahadev Grit Udyog Vill-Birhi 0.5 149 Km 0.1 1.8 Km Dadri 2.0 28.15 Km Kairu No

Kalan.Distt Bhiwani

Rawaldhi RF

Loharu Road

(R

Chinkara Breeding
Centre
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rs. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from |Plantation Remarks
No. any land recorded as forestin |any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. Govt.Record ( Revenue or Forest
canal. Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1) 2 3 4 5 6 7 8 9 10
181 New Avtar Stone Crusher, Vill-Pichopa 0.5 16.50 0.1 0.311 Pichopa 2.0 44.15 Bhindawas No
Kalan, Tehsil & Distt Charkhi Dadri Norangabass Minor Sanctuary
RF
182 | New Baba Pir Stone Crusher, Kheri Battar, 0.5 11.60 Km 0.1 2.40 Asawari 2.0 34,62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
183 | New Baba Sita Nath Stone Crusher, Village 0.5 9.40 Km 0.1 1.07 Kaliyana 2.0 35.52 Km Kairu No
Kaliyana, Charkhi Dadri, Bhivani Rawaldhi RF Minor Chinkara Breeding
Centre
184 |New Bharat Stone Crushing Company. VPO 0.5 17.68 0.1 0.220 Pichopa 2.0 44.29 Bhindawas No
PICHOPA KALAN TEHSIL AND Noran gabass Minor Sanctuary
DISTRICT CHARKHI DADRI RF
185 | New Era Solutions Pvi. Lid. Village Kheri 0.5 11.60 Km 0.1 1.732 Asawari 2.0 34,62 Km Kairu No
Battar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
186 | New Jai Shree Bala ji Stone Crusher, Village 0.5 15 Km 0.1 12 Km Mehra 2.0 29 Km Kairu No
Kheri Battar, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
187 | New Sunrise Stone Crusher, Village Kheri 0.5 0.1 2.0 Kairu Chinkara No On place of this stone
Battar. Tehsil Charkhi Dadri. Bhiwani Breeding Centre crusher Jai Hanuman
and Dada Dohla Stone
Crusher and Some
vacant land of Sh.
Balwan S/o Sh. Sanwal
is present.
188 | Nihal Stone Crusher. Village Khei Battar, 0.5 11.68 Km 0.1 1.836 Mechra 2.0 34.10 Km Kairu No
Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
189 | Om Shiv Stone Crusher, Village Jhojhu 0.5 17.70 Km 0.1 0.19 Jhojhu 2.0 35.50 Km Kairu No
Kalan, Tehsil Chakrhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
190 | Om Shivam Stone Crusher. Kalivana, Dadri 0.5 9.07 Km 0.1 1288 Mtr. 2.0 15.92 Km Kairu No
Rawaldhi RF Kaliyana Minor Chinkara Breeding
| Centre
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S. Name of Crusher Minimum distance required from Minimum distance required from | Minimum Distance required from | Plantation Remarks ]
No. any land recorded as forest in |any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
&% 2 3 4 5 6 7 8 9 10
101 | Om Shivam Stone Crusher, Village Asawari, 0.5 15.70 Km 0.1 1.06 Km 2.0 30.97 Km Kairu No
Bhiwani Rawaldhi RF Shiswala Minor Chinkara Breeding
Centre
192| Om Stone Crusher. Kheri Batter. Charkhi 0.5 12.06 Km 0.1 1.2 Mehra 2.0 34.52 Km Kairu No
Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
193 | Om Stone Crusher, Mankawas, Charkhi 0.5 11.66 Km 0.1 0.607 Kitlana 2.0 30.22 Km Kairu No
Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
194 Omkara Mines and Crushers. Village 0.5 17.48 0.1 0.352 Pichopa 2.0 44.41 Bhindawas No
Pichopa Kalan. Tehsil C harkhi Dadri. Norangabass Minor Sanctuary
Bhiwani RF
105 | OmPati Stone Crusher Co., VPO Kheri 0.5 11.60 Km 0.1 1.76 Mehra 2.0 34.62 Km Kairu No
Batter, Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
106 | Pal stone Crusher Vill. Atela Kalan Bhiwani 0.5 20.17 0.1 0.543 Atela 20 43.87 Bhindawas No
Norangabass Bund Sanctuary
RF
197 Panchmukhi Stone Crusher. Village 0.5 12.64 Km 0.1 1.2 Km Kitlana 20 29,87 Km Kairu No
Mankawas, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
108 | Pardhan Stone Crusher Village Kaliyana-l, 05 9.07 Km 0.1 815 Mtr. 2.0 35,92 Km Kairu No
Charkhi Dadri Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
199 | Pardhan Stone Crusher Village Pichopa Kala 0.5 18.00 0.1 (0.324 Pichopa 2.0 44.28 Bhindawas No
Tehsil Ch Dadri BHIWANI Norangabass Minor Sanctuary
RF
500 | Partap Stone Crusher. Vill. Kher Battar. 0.5 12.34 Km 0.1 644 Mtr. 2.0 34.62 Km Kairu No
Bhiwani( Old Name baba pir stone crushing Rawaldhi RF Asawari Minor Chinkara Breeding
©o: ) Centre J
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S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in | any Strip Forests/Plantation along | National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1 2 3 4 5 6 7 8 9 10
201 Parvat Stone Crusher. Village Kheri 0.5 12.06 Km 0.1 2 Km Asawari 2.0 34.52 Km Kairu No
Battar. Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
202 | Peer Baba Stone Crusher. Village Asawari, 0.5 11.60 Km 0.1 0.967 Kalali 20 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
203 | Pokhar Stone Crusher. Vill. Kheri Battar, 0.5 11.60 Km 0.1 1.19 Km 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
204 | Pokhar Stone Crusher. Vill. Ramalwas, CH. 0.5 18.76 Km 0.1 0.327 Jhojhu 2.0 35,23 Km Kairu No
Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
505| Pooja Stone Crusher, Village Kaliyana, 0.5 15 Km 0.1 1.42 Km 2.0 29 Km Kairu No
Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
206 | Pritam Sangwan Stone Crusher, Village 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75Km Kairu No
Asawari. Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
207 | Pritam Stone Crusher. Asawar i. Bhiwani 0.5 13.80 Km 0.1 0.82 Kalali 2.0 35.00 Km Kairu No
Rawaldhi RF Minor Chinkara Breeding
Centre
208 | PRITHVI STONE CRUSHER, Kheri Batter, 0.5 12.34 Km 0.1 975 Mtr. 2.0 34.62 Km Kairu No
Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
209 | Purpal Stone Crusher. Village Birhi Kala, 0.5 14.9 Km 0.1 905 Mtr. Birhi 2.0 28.15 Km Kairu No
Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Sub Minor Chinkara Breeding
Centre
510 | QEM PROCESSING PVT LTD PICHOPA 0.5 17.23 0.1 0.210 Pichopa 2.0 44.02 Bhindawas No
KALAN Norangabass minor Sanctuary
RF
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F Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forest in |any Strip Forests/Plantation along | National Parks, Wild Life, Centuries | Approved
- Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km | Distance in Km Distance in Km Km
1 2 3 4 5 6 7 8 9 10
211| QEM PROCESSING PNT LTD STONE 0.5 12.06 Km 0.1 1908 Mtr. 24 34.52 Km Kairu No
CRUSHER at VILLAGE KHER] BATTAR Rawaldhi RF Asawari Minor Chinkara Breeding
CHARKHI DADRl‘DISTRICT BHIWANI Centre -
HARYANA BHIWANI
212 | R. K. Carriers India Private Limited, Village 0.5 12.84 Km 0.1 1.3 Km 2.0 33.96 Km Kairu No
Mehrda Tehsil Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
213 R.B.S Stone Crusher Village Kaliyana. 0.5 9.49 Km 0.1 1.34 Kaliyana 2.0 35.70 Km Kairu No
Tehsil Ch. Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
214 Raj Stone Crusher, Vill. Kheri Battar, 0.5 11.66 Km 0.1 1.88 Asawari 2.0 34.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Cenire
715 | Rajbir Stone Crusher VPO Kheri Battar. 0.5 11.47 Km 0.1 0.400 Km 2.0 33.6 Km Kairu No
Bhiwani Rawaldhi RF Asawari Minor. Chinkara Breeding
Centre
216 Rajesh Stone Crusher. Pichopa Kalan. 0.5 15.46 0.1 0).749 Pichopa 2.0 44.18 Bhindawas No
CharkhiDadri Norangabass Minor Sanctuary
RF
217 | Rakesh Malik Stone Cruhser Vill-Pichopa 05 17.41 0.1 0.110 Mtr. 2.0 44.25 Bhindawas No
Kalan Distt Bhiwani Norangabass Pichopa Minor Sanctuary
RF
218 | Rao Stone Crusher Co.. Village Kaliyana 0.5 9.07 Km 0.1 S00 Mtr. 2.0 25.92 Km Kairu No
Charkhi Dadri, Bhiwani Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
219 | Rapid Stone Crusher Vill-Birhi Kalan.Distt 0.5 14.50 Km 0.1 (.85 Birhi Sub 2.0 27.97 Km Kairu No
Bhiwani BHIWANI Rawaldhi RF Minor Chinkara Breeding
Centre
520 | Rattan Stone Crusher. Village Pandwan, 0.5 12.60 Rawaldhi 0.1 1.5 Km Birhi 2.0 20.91 Km Kairu No Now, Chander Stone
Tehsil Chakrhi dadri, Bhiwani RF Sub Minor Chinkara Breeding Cruhser Present on this
L Centre site J

113



S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks |
No. any land recorded as forestin | any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/NO)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1 2 3 4 5 6 7 8 9 10
291 |Rudhra Stone Crusher. Village Jhojhu Kalan, 0.5 19.8 Km 0.1 0.880 Jhojhu 20 35.52 Km Kairu No
Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
222 | Sadbhawna Stone Crusher. Village Kalali. 0.5 14.00 Km 0.1 1200 Mtr. 2.0 35.51 Km Kairu No
Ch. Dadri Rawaldhi RF Kalali Minior Chinkara Breeding
Centre
223 | Sajjan Singh Stone Crusher, Village Pichopa 0.5 17.74 0.1 0.447 Pichopa 2.0 44.10 Bhindawas No
Kalan, Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary
RF
224 | Salasar Stone Crusher Vill-Kheri Battar Distt 0.5 11.60 Km 0.1 2.19 Asawari 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
2725 |Sangwan Stone Crusher, Vilalge Birhi Kalan, 0.5 14.36 Km 0.1 908 Mtr. Birhi 2.0 28.15 Km Kairu No
Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
726 | Sangwan Stone Crusher. Vill. Kheri Battar. 0.5 11.60 Km 0.1 1.61 Mehra 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
227 Sanskar Stone Crusher, Kheri Battar, 0.5 12.06 Km 0.1 2.2 Km 2.0 34.52 Km Kairu No
Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
728 | Saraswati Stone Crusher. Vill Kheri Batter, 0s 11.60 Km 0.1 1.79 Mehra 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
220 | Sarvotam Group. Village Kheri Batter. 0.5 10.04 Rawaldhi 0.1 1.55 Asawari 2.0 34.4 Km Kairu No
Charkhi Dadri RF Minor Chinkara Breeding
Centre
230| Satyavir Stone Crusher. Village Pichopa 0.5 17.37 0.1 0.493 Pichopa 2.0 4430 Bhindawas No
Kalan, Charkhi Dadri. Bhiwani Norangbass RF Minor Sanctuary
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S. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forestin | any Strip Forests/ Plantation along| National Parks. wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest Road. canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km Distance in Km Km
1 2 3 4 5 6 7 8 9 10
731 | Shakti Stone Crusher. Village Kheri Battar, 0.5 12.06 Km 0.1 1790 Mtr. 2.0 34.52 Km Kairu No
Charkhi Dadri Rawaldhi RF Mehra Minor Chinkara Breeding
Centre
532 |  Shanker Stone Crusher, Village Jhojhu 0.5 18.30 Km 0.1 0.202 Mtr. 2.0 37.52 Km Kairu No
Kalan. Charkhi Dadri Rawaldhi RF Jhojhu Kalan Chinkara Breeding
Centre
233 | Shanker Stone Crusher, Village Kheri Batter, 05 11.60 km 0.1 1.63 Mehra 2.0 34.62 Km Kairu No
Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
934 | Shanti Mobile Stone Crusher, VPO Kheri 0.5 11.66 Km 0.1 1.53 Asawari 2.0 34.5 Km Kairu No
Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
7335 | Sheoran Stone Crusher, Village Atela Kalan, 0.5 20.20 km 0.1 0.465 Atela 2.0 44.51 Bhindawas No
Charkhi Dadri, Bhiwani Norangabass Bund Sanctuary
RF
236 | Sheranwali Stone Crusher. Vill. Kheri Battar, 05 11.45 Km 0.1 1.63 Asawari 2.0 34.45 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
237 | Shiv Bhole Shankar Stone Crusher Village 05 11.60 Km 0.1 1.1 Mehra 2.0 14.62 Km Kairu No
Kheri Battar. Bhiwani BHIWANI Rawaldhi RF Disty. Chinkara Breeding
Centre
238 | Shiv Bhole Stone Crusher Village Kalali 0.5 13.49 Km 0.1 1.21 Kalali 2.0 35.63 Km Kairu No
Tehsil Ch Dadri District Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
239 | Shiv Bhole Stone Crusher Vill-Asawari, Distt 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
240 | SHIV BHOLE STONE CRUSHING Co., 0.5 10.04 Rawaldhi 0.1 1.93 Kaliyana 2.0 34.6 Km Kairu No
Kaliyana, Ch. Dadri RF Minor Chinkara Breeding
L | Centre
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S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in |any Strip Forests/Plantation along | National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1 5 3 4 5 6 Z 8 9 10
241| Shiv Durga Stone Crusher, Village Kheri 0.5 11.27 Km 0.1 1.27 Km 2.0 33.54 Km Kairu No
Battar, Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
242 Shiv Ganga Stone Crusher, Kaliyana, 0.5 9.76 Km 0.1 1.19 Km 2.0 35.30 Km Kairu No
Charkhi dadri Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre
543 | Shiv Gorakh Stone Crusher, Vill Kheri 0.5 11.13 Km 0.1 1.55 Asawari 2.0 34.15 Km Kairu No
Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
244 | Shiv Shakti Grit Udyog. Village Birhi Kala, 0.5 149 Km 0.1 080 Mtr. Birhi 2.0 28.15 Km Kairu No
Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre
345 | Shiv Shakti Stone Crusher Village Pichopa 0.5 16.72 0.1 0.330 Pichopa 2.0 44.18 Bhindawas No
Kalan, Charkhi Dadri Norangabass Minor Sanctuary
RF
246 | Shiv Shakti Stone Crusher I Village Pichopa 0.5 17.02 0.1 0.107 Pichopa 20 44.19 Bhindawas No
Kalan, Charkhi Dadn Norangabass R minor Sanctuary
247 |SHIV SHAKTI STONE CRUSHER, Village 0.5 12.06 Km 0.1 639 Mtr. 20 34.52 Km Kairu No
Kheri BattarTehsil Ch Dadr Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
748 |  Shiv Shankar Stone Crusher Vill-Birhi 0.5 14.36 Km 0.1 1.05 Dadri 2.0 28.15 Km Kairu No
Kalan, Distt Bhiwani Rawaldhi RF Loharu Road Chinkara Breeding
Centre
249 Shiv Shanti Stone Cruhser. Village 0.5 12.64 Km 0.1 1.5 Km 2.0 29.87 Km Kairu No
Mankawas, Charkhi Dadri. Bhiwani Rawaldhi RF Mankawas Chinkara Breeding
Minor Centre
250 | Shiv Stone Crusher, Vill. Atela Kalan. 0.5 20.14 0.1 0.578 Atela 2.0 44,00 Bhindawas No
Bhiwani Norangabass Bund Sanctuary
RF
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5. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forestin | any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1 2 3 4 5 6 7 8 9 10
251 Shiv Stone Crusher, Village Asawari, 0.5 15.75 Km 0.1 1.00 Shiswala 2.0 31.11 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
252 | Shiv Stone Crusher, Village Jhojhu Kalan, 0.5 17.8 Km 0.1 0.371 Jhojhu 2.0 35.52 Km Kairu No
Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
253 Shiv Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 1.6 Mehra 2.0 34.62 Km Kairu No
Battar. Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
254 | Shiv Stone Crusher. Village Pichopa kalan, 0.5 17.33 0.1 0.400 Pichopa 2.0 44.18 Bhindawas No
Charkhi Dadri. Noragabass RF Minor Sanctuary
555 | Shiva Stone Crusher. Village Birhi Kalan, 0.5 14.9 Km 0.1 1.2 Km Birhi 2.0 28.15 Km Kairu No
Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
556 | Shiva Stone Crushing Mills. Village Jhojhu 0.5 20 Km 0.1 0.894 Jhojhu 2.0 35.54 Km Kairu No
Kalan, District Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
257 | Shivalik Stone Crusher. Village Mankawas, 0.5 11.66 Km 0.1 0.650 Kitlana 20 3022 Km Kairu | No
Charkhi Dadri, Bhiwnai Rawaldhi RF Disty. Chinkara Breeding
Centre
558 | Shivalya Construction Pvt Lid Co., Village 0.5 11.60 Km 0.1 0.96 Asawari 2.0 34.62 Km Kairu No
Kheri Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
259 | Shivalya Grit Udyog. Village Mankawas. 0.5 12.64 Km 0.1 2.2 Km Birhi 2.0 29 87 Km Kairu No
Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
260 Shivam Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 2.23 Asawari 2.0 34.62 Km Kairu No
Battar. Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
L Centre
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Mame of Crusher

Minimum distance required from

Minimum distance required from

Minimum Distance required from

Plantation

Remarks

any land recorded as forest in | any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
’ Govt.Record ( Revenue or Forest | Road, canal. Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
) 2 3 4 5 6 7 8 9 10
i+ji Stone Crusher, Village Pichopa Kalan. 0.5 17.70 0.1 0.280 Pichopa 2.0 44.00 Bhindawas No
Tehsil Charkhi Dadri. Bhiwani Norangabass Minor Sanctuary
g RF
| Shree Balajee Stone Crusher. Village 0.5 12.64 Km 0.1 1.0 Km Kitlana 2.0 29.87 Km Kairu No
; * Aankawas. Tehsil Chakrhi Dadri, Bhiwan Rawaldhi RF Minor Chinkara Breeding
| Centre
| 263 |Shree Balaji Sione Crusher, Village Bilawal , 0.5 20.17 0.1 0.480 Atela 2.0 44.00 Bhindawas | No
1 o Bt Norangabass Bund Sanctuary
1 RF
71 Shree Balaji Stone Crusher, Village 0.5 0.49 Km 0.1 0.978 Kaliyana 2.0 35.70 Km Kairu No
. Kaliyana, Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
) Centre
. | “frce Balaji Stone Crusher, Village Pichopa 0.5 17.67 0.1 0.443 Pichopa 20 44.20 Bhindawas | No
| Kalan. Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary
e ;-;-."E Shree Balaji Stone Crushing Co. Village 0.5 20.00 Km 0.1 0.894 Jhojhu 2.0 35.54 Km Kairu No
'i Jhojhu Kalan, Distt Bhiwnai Rawaldhi RF Minor Chinkara Breeding
. i Centre
Pk 1| “iree Dada Dohla Stone Crusher Vill Kheri 0.5 12.06 Km 0.1 2364 Mtr. 2.0 34.52 Km Kairu No
% Battar,Distt Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
) Centre
| 258 § e Ganesh Crusher Udyog, Village Kheri 0.5 11.83 Km 0.1 0.70 Asawari 290 33.73 Km Kairu No
I Batar, Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
i Centre
75 | “ioe Ganesh Stone Crusher Village Pichopa 0.5 17.02 0.1 0.203 Pichopa 2.0 44.10 Bhindawas | No
L. Kala Tehsil Ch Dadri Norangabass R monor Sanctuary
741 § biree Ganpati Stone Crushing Mills, Village 0.5 19.4 Km 0.1 0.448 Km 2.0 35.54 Km Kairu No
i Ramalwas, Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
' Centre
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S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in  [any Strip Forests/Plantation along | National Parks, Wild Life, Centuries | Approved
Govi.Record ( Revenue or Forest | Road. canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road. | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in km |Distance in Km{ Distance in Km Km
1 2 3 4 ] 6 7 8 9 10
271 | Shree Laxmi Stone Crusher, Kheri Battar, 0.5 11.60 Km 0.1 1.89 Mehra 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
272 | Shree Laxmi Stone Crusher. Pichopa Kalan. 0.5 17.12 Noranga 0.1 0.98 Pichopa 2.0 44.22 Bhindawas No
Ch. Dadri. Bass RF minorn Sanctuary
273 | Shree Luxmi Stone Crusher. Kheri Batar. 0.5 11.60 Km 0.1 1.89 Mehra 2.0 34.62 Km Kairu No
Mg Rawaldhi RF Disty. Chinkara Breeding
Centre
274 | Shree Luxmi Stone Crushing Co.. -11. Village 0.5 11.60 Km 0.1 1.93 Mehra 2.0 34.62 Km Kairu No
Kheri Battar. Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
275 Shree Maha Luxmi Stone Crusher. Vil 0.5 11.60 Km 0.1 1.86 Mechra 2.0 34.62 Km Kairu No
Kheri Battar. Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
276| Shree Mahadev Stone Crusher. Village - 0.5 18.10 0.1 0.229 Pichopa 2.0 44 .20 Bhindawas No
Pichopa Kalan. Tehsil Charkhi Dadri. Norangabass MiAar Sanctuary
Bhiwani RF
277| Shree Nanak Stone Crusher, VPO Kheri 0.5 11.83 Km 0.1 0.70 Asawari 2.0 33.73 Km Kairu No
Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
278 | Shree Radhe Stone Crusher, Birhi Kalan. 0.5 14.9 Km 0.1 31 Mtr. Birhi 2.0 28.15 Km Kairu No
Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
279 | Shree Ram Stone Crusher. Vill. Mankawas, 0.5 12.18 Km 0.1 0.66 Kitlana 2.0 30.18 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
280 | Shree Ram Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 2.42 Asawari 2.0 34.62 Km Kairu No
Battar, Tehsil Charkhi Dadri. Rawaldhi RF Minor Chinkara Breeding
Centre
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S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from [ Plantation Remarks
No. any land recorded as forest in | any Strip Forests/Plantation along | National Parks, Wild Life, C enturies | Approved
i Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. ete. recorded as forest in
Forests/Plantation along Road. Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
] 2 3 4 5 6 7 8 9 10
281 | Shree Satyam Stone Crusher. Kheri Battar, 0.5 11.45 Km 0.1 0.89 Asawari 2.0 34.45 Km Kairu No
Bliiwani Rawaldhi RF Minor. Chinkara Breeding
Centre
282 Shree Shyam Grit Udyog Vill- 0.5 18.62 Km 0.1 0.78 Km 2.0 34.62 Km Kairu No
Ramalwas, Tehsil & Distt Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre
283 | Shree Shyam Stone Crusher Village Jhojhu 0.5 19.8 Km 0.1 0.880 Jhojhu 2.0 35.54 Km Kairu No
Kalan, Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
284 | Shree Shyam Stone Crusher Village Kheri 0.5 11.68 Km 0.1 1.83 Mehra 20 34.10 Km Kairu No
Battar Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
285 | Shri Dada Devi Nath Stone Crusher. Village 0.3 17.65 0.1 0.395 Pichopa 20 44,16 Bhindawas NO
Pichopa Kalan, 'I'e.:hsil F.‘harkhi Dadri. Norngabass RF Minor Sanctuary
Bhiwani
286 | Shri Ganesh Ji Stone Crusher Vill Pichopa 0.5 17.02 0.1 0.203 Pichopa 2.0 44.10 km No
Kalan Tehsil & Distt Charkhi Dadri Norangabass R monor Bhindawas
Sanctuary
287 |  Shri Giriraj Stone Crusher. Vill. Kheri 0.5 11.60 Km 0.1 0.48 Asawari 20 34.62 Km Kairu No
Bastar, Bliivant Rawaldhi RF Minor Chinkara Breeding
Centre
288 |  Shri Hari Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 2.23 Asawari 2.0 34.62 Km Kairu No
Batter. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
289 | Shri Laxmi Ji Stone Crusher. Pichopa Kalan. 0.5 17.18 Noranga 0.1 0.113 Pichopa 2.0 44.03 km No
Charkhi Dadri Bass RF minor Bhindawas
Sanctuary
290 Shri Ram Stone Crusher. Village JThoju 0.5 18.0 Km 0.1 0.270 Jhojhu 2.0 35.54 Km Kairu No
Kalan. Chakrhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
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5. Name of Crusher Minimum distance required from | Minimum distance required from |  Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in | any Strip Forests/Plantation along [ National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds, etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
1 2 3 4 ] 6 7 8 9 10
261 | Shri Rattan Grit Udyog Village Birhi Kala 0.5 14.9 Km 0.1 1.00 Km Birhi 2.0 28.15 Km Kairu No
District Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre
292 | ShriSai Baba Stone Crusher, Vill. Kheri 0.5 11.60 Km 0.1 2.19 Asawari 2.0 34.62 Km Kairu No
Batter, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
293 | Shri Shivam Stone Crusher, Kheri Batter. 0.5 11.60 Km 0.1 0.978 Mehra 2.0 34.62 Km Kairu No
Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
204 | Shri Shyam Stone Crusher Village Kaliyana 0.5 9.32 Km 0.1 0.842 Kaliyana 2.0 35.50 Km Kairu No
Tehsil Ch Dadri Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
295 | Shyam Grit Udyog Village Pichopa Kalan 0.5 17.57 0.1 0.222 Pichopa 20 44,51 Bhindawas No
Tehsil Charkhi Dadri, Bhiwani Notangabass Minor Sanctuary
RF
296 | Shyam King Stone Crusher Village Jhoju 0.5 18.0 Km 0.1 0.404 Jhojhu 2.0 35.54 Km Kairu No
Kala Tehsil Ch Dadri BHIWANI Rawaldhi RF Minor Chinkara Breeding
Centre
297 | Shyam Stones Vill-Pichopa Kalan.Tehsil & 0.5 16.23 0.1 0.285 Pichopa 2.0 44.25 Bhindawas No
Distt Charkhi Dadri Norangabass Minor Sanctuary
RF
298 | Silver Stone Crusher Village Kheri Battar 0.5 11.35 Km 0.1 2.03 Asawari 20 34.34 Km Kairu No
Tehsil Ch Dadri Bhiwani (Old name Jai Shiv Rawaldhi RF Minor Chinkara Breeding
5C) Centre
2909 | Sita Nath Stone Crusher, Village Kheri 0.5 12.34 Km 0.1 1.56 Asawari 2.0 34.62 Km Kairu No
Battar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
300 | Siwach Stone Cruhser. Vill. Kheri battar. 0.5 10.96 Km 0.1 1.12 Asawari 20 34.22 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

121




S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forestin | any Strip Forests/Plantation along | National Parks, Wild Life, Centuries Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
| 2 3 4 5 6 7 8 9 10
301 | Sohna Aggregate Solutions (18CRD63956) 0.5 17.35 0.1 0.104 Mtr. 2.0 44.30 Bhindawas No
Vill Pichopa KaianDTthsiI & Distt Charkhi Norangabass Todi minor Sanctuary
adri
302 | Sohna Stone Crusher. Village Ramalwas, 0.5 19.8 Km 0.1 0.488 Jhojhu 20 35.18 Km Kairu No
Jhojhu Kalan Charkhi Dadri Rawaldhi RF Kalan Chinkara Breeding
Centre
303 | Soorya Stone Crusher Village Pichopa Kala 0.5 17.41 0.1 0.107 Mtr. 2.0 44.18 Bhindawas No
Tehsil Ch Dadr Norangabass Pichopa Minor Sanctuary
RF
304 | Subh Ram Stone Crusher Village Kheri 0.5 11.60 Km 0.1 2.41 Asawari 2.0 34.62 Km Kairu No
Bartar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
305 | Subham Stone Crusher, Vill. Kheri Battar, 0.5 11.60 Km 0.1 2.50 Asawari 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
306 | SUMAN STONE CRUSHER, V.P.O- 0.5 17.32 0.1 0.98 Pichopa 20 4438 Bhindawas No
Pichopa Kalan, Charkhi Dadri Norangabass Kalan App. Sanctuary
RF Road
307 | Sunrise stone Crusher. Village Kheri Batter. 0.5 18.0 Km 0.1 1.75 Asawari 2.0 35.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
308 | Super White Stone Crusher, Village Tiwala, 0.5 17.6 Km 0.1 0.76 Mehra 2.0 35.54 Km Kairu No
Charkhi Dadri Rawaldhi RF Disty. Chinkara Breeding
Centre
309 Suraj Stone Crushing CO.. Village 0.5 12.18 Km 0.1 0.66 Kitlana 2.0 30.18 Km Kairu No
Mankawas, Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre
310 | Surender Stone Crusher. Village Pichopa 0.5 N.A 0.1 N.A 2.0 N.A No The Crusher unit never
Kalan. Tehsil Charkhi Dadri, Bhiwani got operational & not
found on site
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S. Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in | any Strip Forests/Plantation along | National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
] 2 3 4 ] 6 7 8 9 10
311 | SurvaStone Crusher Vill- Pichopa Kalan, 0.5 17.70 0.1 0.237 Pichopa 20 44.18 Bhindawas No
Distt Charkhi Dadri Norangabass Minor Sanctuary
RF
312 | Survawansni Stone Crusher, Village Kheri 0.5 15 Km 0.1 223 Km 2.0 29 Km Kairu No
Batter, Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre
313 | Swastik Stone Crusher. Village Birhi Kalan. 0.5 14.9 Km 0.1 1.18 Km Dadri 20 28.15 Km Kairu No
Charkiit Dadn Rawaldhi RF Loharu Road Chinkara Breeding
Centre
314 | Swastik Stone Crusher, Village Pichopa Kala 0.5 17.36 0.1 0.154 Todi 20 44 48 Bhindawas No
Tehsil Ch Dadri Norangabass Minor Sanctuary
RF
315|  Taj Stone Crusher, Vill. Kheri Battar, 0.5 18.0 Km 0.1 1.56 Asawari 2.0 35.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
316 Thadeshri Stone Crusher Vill- 0.5 12.72 Km 0.1 0.75 Kitlana 20 29.48 Km Kairu No
Munkawes.Diste Bhivsni Rawaldhi RF Disty. Chinkara Breeding
Centre
317| Trimbakeshwar Stone Crusher, Village 0.5 19.9 Km 0.1 0.889 Mir. 2.0 35.54 Km Kairu No
Jhojhu Kalan, Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre
318 | Trishul Stone Crushing Mills Vill-Jhojhu 0.5 19.00 Km 0.1 0.750 Mir. 2.0 35.54 Km Kairu No
kala Diske B Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre
319 | Triupati Stone Crusher. Village Pichopa 0.5 17.94 0.1 0.359 Pichopa 2.0 44.15 Bhindawas No
Kalan. Tehsil Charkhi Dadri. Bhiwani Norangabass Minor Sanctuary
RF
320 Uma Stone Crusher, Village Asawari. 0.5 13.80 Km 0.1 0.92 Kalali 2.0 35 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
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W Name of Crusher Minimum distance required from | Minimum distance required from | Minimum Distance required from | Plantation Remarks
No. any land recorded as forest in | any Strip Forests/Plantation along National Parks, Wild Life, Centuries | Approved
Govt.Record ( Revenue or Forest | Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in
B Forests/Plantation along Road. | Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )
Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km |Distance in Km| Distance in Km Km
] 2 3 4 3 6 7 8 9 10
321 | United Stone Crusher, Village Kheri Batar. 0.5 18.0 Km 0.1 1.92 Asawari 2.0 35.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
332 | VK Stone Crushing Co Vill-Birhi Kalan 0.5 14.9 Km 0.1 830 mtr. Birhi 2.0 28.15 Km Kairu No
Distt Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
323 | Venus Stone Crusher Village Kheri Battar 0.5 12.06 Km 0.1 2 Km Asawari 2.0 34.52 Km Kairu No
Tehsil Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
324 | Vijay Stone Crusher. Village Asawari. Tehsil 0.5 14.03 Km 0.1 0.8 Km Kaiali 20 34.75 Km Kairu No
Charkhi Dadri. Bhnwani Rawaldhi RF Minor Chinkara Breeding
Centre
325 | Vijay Stone Crusher. Village Pichopa kalan. 0.5 17.24 Km 0.1 479 Mtr 2.0 4425 Km No
Charichi Dadri. Naurangabas Pichopa Minor Bhindawas
RF sanctuary
326 | Vikas Stone Crusher. Mankawas. Ch. Dadni 0.5 12.65 Km 0.1 1.21 Kitlana 2.0 20.86 Km Kairu No
Rawaldhi RF Minor Chinkara Breeding
Centre
327 | Vishal Stone Crusher. Village Kheri Batter. 0.5 12.22 Km 0.1 2.20 Asawari 2.0 35 Km Kairu No
Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
3728 | Vishwakarma Stone Crusher, Village Jhoju 0.5 18.3 Km 0.1 0.280 Mitr. 20 35 Km Kairu No
Kala Tehsil Ch Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre
329 | Zamidar Stone Crusher Village Kaliyana. 0.5 9.07 Km 0.1 0.730 Kaliyana 2.0 34.92 Km Kairu No
Dadri Rawaldhi RF Minor Chinkara Breeding
Centre
330 Shree Ganesh Stone Crusher. Village 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75 Km Kairu No
Asawari, Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
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Ph. No. 01664-256259
Regional Office

o HVEXVE
! = Haryana State Pollution Control Board, "
i@?& SCF-32, Opp. Community Centre, Sector-13, HUDA, Bhiwani
FiTA o A Email-hspcbrojr@gmail.com
No. HSPCB/BHI/2020/ Dated :
To,

Sh. Suneel Dave,
Scientist 'E' & Regional Director
CPCB, New Delhi

Sub: Present status of the report in compliance of Hon'ble NGT order dated 19.08.2020 in the
matter of OA No.607/2018 titled as Vinod Kumar Jangra Vs State of Haryana &Ors.

Hon'ble NGT vide order dated 19.08.2020 constituted 07 member joint committee to submit
compliance report in OA No.607/2018 titled as Vinod Kumar Jangra Vs State of Haryana & Ors which is
listed on 14.12.2020.The comprehensive compliance report of Hon'ble NGT vide order dated 19.08.2020

| in the above said matter is as given below:

1. Compliance Status report of Stone crusher units of District Charkhi Dadri:

There are total 330 stone crusher in District Charkhi Dadri. Out of which 234 stone crushers have
been granted CTO, 35 stone crushers closed by board and 17 nos. are closed by its own, 44 nos. units
are dismantled/not exists. Detail Granted

[ i Status of 330 Stone crushers

i Granted | Closed T | Closed by its | Dismantled/Not
| . €10 Board | own exist

| 234 35 | 17 44

» The Detail of above said stone crusher is enclosed as Annexure-1, Annexure-2, Annexure-3 and
Annexure-4.

2. Status report of non- complying units: Out of 330 units 35 are found non-complying Schedule-l| of
stone crusher notification dated 11.05.2016 and unit wise detail in this regard is already annexed as
Annexure-2. Out of 35 non-complying units 16 units air analysis reports found exceeding the prescribed
limits and not complying Item Number | of Schedule-Il of stone crusher notification dated 11.05.2016 and
19 units physical air pollution control measures were not found complying as per Item Number Il of
Schedule-Il of stone crusher notification 11.05.2016. Detail list already annexed as Annexure-2

Status of Action taken against non complying stone crusher units:

(i) Sealing, electric supply disconnection & CTO revoke : HSPCB has sealed all 35 non complying units
& revoked their consent to operate & electric supply was also disconnected by concerned DHBVN

(ii) Environment Compensation :-

A. Environment Compensation for violation of Env. Laws: Regional Office, Bhiwani has
recommended EC against 49 units as per Board policy dated 29.04.2019 & 20.12.2019 and EC against
33 units of amount Rs.48859362.81/- finalized by concerned committees at H.O & unit wise detail in this
regard is attached herewith as Annexure-5.The 19 units has deposited EC of amount Rs. 16164050.81.
Finalization of EC of remaining 16 units is under process. The detail of EC is as given below:-

' Total no. of units No. Of unit Total amount of Total
against which EC against EC approved by amount
Recommended to which EC | Head Office (F_or__ received

1

}‘L’/
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Head Office for approved 33 Nos. of from 19
finalization by Head Units) Nos. of
Office units
49 33 Rs. 48859362.81 Rs.
16164050.81

(iii)

B. Environment Compensation for lllegal abstraction of Ground Water abstraction: Regional
Office, Bhiwani has recommended for levying interim Environmental Compensation against remaining
277 stone crushing units to the Deputy Commissioner, Charkhi Dadri and the total amount of Env
Compensation from these 277 units is Rs. 31,45,13,865/- (Thirty one crore, forty five lacs, thirteen
thousand, eight hundred sixty Five only) and remaining 53 units are either dismantled or not
operational after 15.04.2015 (date of notification issued by CGWA for obtaining permission for
withdrawal of ground water) or only obtained CTE or unit has applied for NOC for ground water
extraction before operation. The detail of EC is as given below:-

Total \ Total no. of units Total amount No. of units in
Stone against which EC for for Env. which EC
Crushing ground water Compensation approved by DC,
units Recommended for ground Charkhi Dadri
' 1' water
| 3% | 277 | 3145,13,865 277

Detail list is enclosed as Annexure-6 (list of 277).

Prosecution Action: Regional Office, Bhiwani has recommended prosecution cases against all 35 units
wherever applicable under air Act ,1981, out of which 27 cases has been filed in Special Env. Court,
Kurukshetra and remaining 08 cases in which 04 cases pending for filing and 04 cases in which
prosecution action is under process for approval.& unit wise detail in this regard is attached herewith as
Annexure-7. These prosecution cases will be filed in Special Environment court, Kurukshtera. The detail
of prosecution cases is as given below:-

Total No. of Total No. Of Cases Total cases Total No. Of cases
| cases sent Approval filed in Spl. pending for filing in
i. for sanction sanctioned for Env. Court, Special

of prosecution by Environment Court

prosecution competent

to H.O | authority

35 31 27 04 (02 Nos. of unit
has obtained stay
from high court
| against prosecution
g approval)

3. Status of siting parameter reports:-

A. Status of Revenue Department siting parameter reports -

This office has recently received siting parameter report of 241 stone crushing units from Concerned
Tehsidlar, Charkhi on 01.12.2020, out of which 34 are not meeting siting parameter as per stone crusher
notification 11.05.2016. The show cause notices for closure and for withdrawal of CTE/CTO are being
issued to these non complying units.

e
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Whereas siting parameter of remaining stone crushers units is still pending from revenue
department.

B. Status of Forest Department siting parameter reports:-

DFO, Charkhi Dadri submitted siting parameter report of 302 stone crushing units vide letter
no. 1085 dated 06.11.2020 and letter No. 1239 dated 05.12.2020. All the units are complying siting
parameter report as per stone crusher notification dated 11.05.20186.

Whereas siting parameter report of remaining 28 nos. Stone crushers is still pending from
DFO, Charkhi Dadri.

4. Regarding Green belt development by Stone crushing units:-

The operating stone crushing units of District Charkhi Dadri has provided green belt in the form
of 02 rows of plants/saplings with barricades in the form of GI- sheet/ flexible cloths/bricks wall.
However the plantation in the green belt is not approved from concerned DFO. Regional office,
Bhiwani has now issued notices for closure and revocation for CTO on 01.12.2020 and 02.12.2020
to all the stone crushing units to get approval of plantation from by the DFO concerned as per schedule

Il of notification dated 11.05.20186,

Redional Officer

Bhiwani Region
Endst No. HSPCB/BHI/2020/ Dated: *

A copy of above is forwarded to Member Sectary, HSPCB, Panchkula for your kind information, please.

Regional Officer
Bhiwani Region
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Annexure -1 (Granted List)

Sr. No. Village Name and address of unit Period Status
1 Kheri Abhishek Stone Crusl-_ner, \a.flllage Kheri Batter, 01.04.16- Gratted
Batter Bhiwani 31.03.21
2 Kheri Amarnath Stone Crusl'.:er V.|II~Kher| Battar,Distt 09.03.17- Granted
Batter Bhiwani 31.03.21
3 Kheel Anand Stone Crusher, Vill. Kheri batter, Bhiwani 01.04.17- Granted
Batter 31.03.22
29.12.18-
4 Pichopa [Anjani Mata Stone crusher Village Pichopa Kalan, 31.03.20 Grafited
Kalan Tehsil Charkhi Dadri, Bhiwani Refused
10.09.20-
310322
5 o Anjani Stone Crusher, VPO Kheri Battar, Bhiwani G1.04.17- Granted
Batter 31.03.22
04.06.19-
6 Kheri ANUP STONE CRUSHER NO 1, VILLAGE KHERI 31.03.20 Gisited
Batter BATTAR TEHSIL AND DISTRICT CHARKHI DADRI 01.04.20-
31.03.25
i el Anup Stone Crusher, Vill. Kheri Battar, Bhiwani L1 Granted
Batter 31.03.21
8 Jhojhu Arya Stone Crusher (16BHI3361876) 25.10.19- Eianted
Kalan Ramalwas,/lhojhu Kalan,Distt Charkhi Dadri 31.03.24
.| Asawari Stone Crushing Co., Vill-Asawari Tehsil 05.02.20-
9 Asawari : ; ) Granted
& Distt Charkhi Dadri 31.03.24
) ; ; 01.04.16-
10 Mankawas | Ashoka Stone Crusher, Vill. Mankawas, Bhiwani 410331 Granted
11 Niatkawae Ashu Stone Crusher :VI“‘ !\nan?kawas, Charkhi 01.04.16- Granted
Dadri, Bhiwani 31.03.21
21.04.16-
30.09.16
. c ' bl ;
12 Jhojhu | Avtar & Company Stone (Erushfer, Village jhojhu 01.10.16 Granited
Kalan Kalan, Bhiwani 30.09.20
14,07.20-
2102 21
13 Birhi kalan Baba Hari Dass Stnr?e Crusfhmg.CO Vill-Birhi 19.05.17- Giaited
Kalan,Distt Bhiwani 31.03.21
14 Birhi kalan Baba Raghu Nath St.one Crusﬁher Vill-Birhi 18.07.17- Granted
Kalan,Distt Dadri 31.03.22
15 Jhojhu Baba Shyam Crus_hlng Co V|I! thjh.u Kalan Teshil 02.10.18- Granied
Kalan & Distt Charkhi Dadri 31.03.23
01.04.16-
; : . 2 31.03.18
16 Pandwan Bala Ji Stone Crusher, Vill. Pandwan, Bhiwani Granted
01.10.18-
31.03.25
17 Birhi kalan Balaji Stone Crusher, V.illage..' Birhi Kalan, District 21.11.16- Granted
Bhiwani 31.03.21
: o : : 07.01.18-
18 Kaliyana Balaji Stone Crusher, VPO Kaliyana, Ch. Dadri Granted
31.03.22
19 Kalali [Baljit Stone Crusher Vill-Kalali,Distt Charkhi Dadri| ©2/08/2018 - Granted
31/03/2023
20 Pichopa |Bed Stone Crusher Village F’lchopa Kala Tehsil Ch| 20/05/2018 - Grintad
Kalan Dadri 31/03/2022
03/04/2018 -
Bhai Ji , y
21 T hai Ji Stone Crusher V|Ilage Rmalwas Tehsil Ch 31/03/2023 Granted
Dadri 19.12.19-
31.03.24

SH—
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01.04.16-

30.09.19
24 Kheri | Bhartho Devi Stone Crushe, Village Kheri Batter, Refused S
Batter Charkhi Dadri, Bhiwani Refused
Refused
14.05.20-
21032 912
7 Bhavishay Stone Crusher Village Kaliyana, 21/08/2018 -
3 Kaliyana Granted
2 g Charkhi Dadri 31/03/2023
24 Kheri Caps Tradeling Pvt. Ltd., [(hen Batter, Charkhi 11.07.19- ainnted
Batter Dadri 31.03.24
Chander Mukhi Stone Crusher, Kila/Khasra No.
. . 01.04.16-
25 Asawari | 102//23 & 104//3/1, Asawari, Patwari Halka 83, 31.03.21 Granted
Bhiwani _ L
26 Paidiiean Chander Stone C.rushe.r, Vll!age f’andwan, 07.02.17- Granted
Charkhi Dadri, Bhiwani 31.03.21
16.10.15-
31.03.16
s : K i
27 Ol Chaubisi Stc?ne Crus[r?er, Vl?lage‘ Mar:n awas, 01.04.16 Granted
Tehsil Chakrhi Dadri, Bhiwani 30.09.20
01.10.20-
2103 21
28 Birhi kalan Chaudhary Stone Crushfzr V|IIjB|rh| Kalan, Distt 15/05/2018 - Ghante
Charkhi Dadri 31/03/2023
01.04.16-
31.03.18
Vi %
29 Avahi Kalki Chetna Stone CI'L:IShEr,. |Ilage AFela Kalan, 01.04.18 Granted
Charkhi Dadri, Bhiwani 31.03.21
01.04.21-
2102 26
S Chirag Stone Crusher, Village Birhi Kalan, Tehsil 17.11.17-
3 Birhi kalan d
@ i Charkhi Dadri, Bhiwani 31.03.22 St
01.04.16-
. ; 31.03.20
. Choudhary Construction Company, Village
Kal
31 aliyana Kalayans, Dadil Refused Granted
27.09.20-
310324
32 Kheri Dada Dhola Stone Cru?her,.wllage Kheri Batter, 01.04.16- Granted
Batter Bhiwani 31.03.21
33 Narkauies Dada Gosai Stone Cn{shmfg Mills, Mankawas, 01.04.16- Granted
Bhiwani 31.03.21
01.04.16-
heri D t , Vill.
34 Kheri ada Ram Prasad § one.Crus.her Vill. Kheri 31.03.21 Sristad
Batter Battar, Bhiwani 10.09.20-
31.03.25
35 Birhi kalan Dada Shakti Stone Cru‘sher‘vlll-Bwhl Kalan,Distt 19.05.17- Granted
Bhiwani 31.03.21
36 Pichopa Dada shakti Stone Crushgr, V:lfa'lge Pichopa 23.11.19- Grarited
Kalan_ Kalan, Charkhi Dadri 31.03.24
23.01.16-
37 Kheri Dada Stone Crushet_', Vilia'ge Kheri I.aattar, Tehsil 31.03.17 Aioniad
Batter Chakrhi Dadri, Bhiwani 01.04.16-
31.03.21
38 Pichopa | Dada Syor?and Maharaj Stone (_.‘rushe_r, Village ;61[{;23;82 it
Kalan Pichopa Kalan, Charkhi Dadri

A
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10.05.16-
30.09.16
Dadri Stone Crusher Village Manakawas Tehsil 01.10.16-
SR Granted
3 i Charkhi Dadri District Bhiwani 30.09.20 e
01.10.20-
21.03 91
40 Wiidla Dalawas Stone Crusher, .VI" Tw:vala,Tehsﬂ & Distt| 09.11.2018- Geariad
Charkhi Dadri 31.03.2023
21.04.16-
: 4 : 30.09.16
41 Mankawas [ Delhi Stone Crusher, Village Mankawas, Bhiwani 00,6415 Granted
31.03.24
Kheri Dev Stone Crusher, Village -Kheri B tter, Charkhi
42 ;i s il o 27.12.19- Granted
Batter Dadri
31.03.24
a3 Kheri Dhankaur Stone Cruslher,WIage Kheri Batter, 01..04.16- Graibad
Batter Bhiwani 31.03.21
. : 14.07.20-
44 Kalali Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 31.03.25 Granted
a5 Kheri Dhanpat Stone Cru?her, 'VI”. Kheri Battar, 01.04.17- Granted
Batter Bhiwani 31.03.22
15.12.15-
Pi ich K :
16 ichopa Dharampal Stone Cr‘ushe.r, pu:. opa Kalan, Ch 31.03.16 Gfantan
Kalan Dadri, Bhiwani 01.04.16-
31.03.21
08.04.16-
30.09.16
Kheri Diamond Stone Crusher Village Kheri Battar 01.10.16-
gty t
e Batter Tehsil Ch Dadri Bhiwani 30.09.20 Shated
15.07.20-
3103 25
48 Pichopa [Durga Stone Cru‘sher, VnII-Pfchopa? Kalan, Tehsil & 19.11.18- Gravited
Kalan Distt Charkhi Dadri 31.03.23
49 K Ekta Stone Crusher Village kheri Battar BHIWANI G1.0%16- Granted
Batter 31.03.21
50 Pichopa |Gau Mata Stone Crusher, Fflchopa Kalan, Charkhi| 06.11.19-31.03- Granted
Kalan Dadri 24
01.04.16-
51 Maiksiwas Gawar Construction !.td., tu'lllage Mankawas, 31.03.18 Granted
Bhiwani 01.04.18-
31.0323
i ill-Birhi .
52 Birhi kalan Gitesh Stone Crushf_:r VII! irhi Kalan,Distt 15.11.20- Grantéd
Bhiwani
31.03.22
27.01.18-
Kheri Gohana Stone Crusher, Village Kheri Batter, 31.03.22
53 Batter Charkhi Dadri 18.08.20- Graied
31.0323
54 Pichopa Hanum_an Infrastructure Pvt._ Ltd., ‘.u’lllage 10.02.18- Graited
Kalan Pichopa Kalan, Charkhi Dadri 31.03.22
Kheri Hanuman Stone Crusher, Vill Kheri Battar, 01.04.16-
55 : ! Granted
Batter Bhiwani 31.03.21
Pichopa [Hari Om Stone Crusher Pichopa Kalan Teshil and
56 Kalan District Charkhi Dadri 99.09.19- Pried
31.03.29

Hr—
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01.04.17-

y Haryana Stone Crusher, Village Asawari, Tehsil 31.03.18
ted
57 At Charkhi Dadri, Bhiwani 01.04.18- SR
31.03.21
53 Tiwala Haryana Stone Crusher, 'Village Tlrvala, Tehsil 20.11.2020 to Granted
Charkhi Dadri, Bhiwani 31.03.2025
Jhojhu : : 12.07.20- Granted
dian SC, Jhojh | Dadri
59 Kaban Indian SC, Jhojhu Kalan, Dadr 310321
i Jai Baba Jamna Giri Stone Crusher, Vill. Birhi
50 Rt alon Kalan, Charkhi Dadri 18.11.20 iG]
31.03.22
61 PR Jai baba Mungipa stor.}e crusher, Pandwan. 10.05.19- Gantsd
Charkhi Dadri 31.03.24
New Rapid stone crusher Old name Jai Baba
62 Birhi kalan Shyam Stone Crusher Vill-Birhi Kalan,Distt 18.11.20- Granted
Bhiwani 31.03.22
63 Kt Jai Baba Stone Crusher, Vill. Kheri Battar,Bhiwani 01.04.16- Granted
Batter 31.03.21
64 Pichopa Jai Baba Thakur Dass Stone Crusher Village 01.04.17- Grantsd
Kalan Pichopa Kala Tehsil Charki Dadri Bhiwani 31.03.21
20.11.18-
i Baj i h ill R
65 T Jai Bajrang Bali Stone Cf'L.IS er, IVI age Ramlawas, 31.03.22 Gianited
Charkhi Dadri 05.02.20-
31.03 .24
66 Mankiwas Jaul Balaji Stone Crusher, V.l”. M.ankawas Charkhi 01.04.16- Granted
_Dadri, Bhiwani 31.03.21
67 Pichopa | Jai Balaji Stone Crusher,. V|Ilage Pichopa Kalan, 13.01.18- Granted
Kalan Charkhi Dadri 31.03.22
68 Birhi kalan Jai Dada Budha‘ Stone Crusher_, Vlli.age F:hrhl 21.12.16- Granted
Kalan, Tehsil Charkhi Dadri, Bhiwani 31.03.21
69 Kheri Jai Durga Stone Cruisher,_mll. Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
01.04.16-
JAI HANUMAN STORE CRUSHER PANDWAN 30.09.20
Pandwa d
e "1 VILLAGE PANDWAN BHIWANI BHIWANS 01.10.20- arans
31.03.22
71 Birhi kalan Jai Hind Stone Crushlng Co:, Village Birhi Kalan, 21.11.16- Grantad
Bhiwani 31.03.21
Kheri Refused
72 Kt Jai Mahadev Stone Crusher, Kheri Batter, Dadri 25.10.19- Granted
31.03.24
73 Birhikalan | 7 Mata Di Stone Crushe.r, Vlt_lage .Bll'hl Kala, 24.12.16- Erasiiad
Tehsil Ch. Dadri, Bhiwani 31.03.21
01.10.16-
Kheri Jai Shree Ganesh Stone Crusher Vill-Kheri 30.09.20
i Batter Battar,Distt Bhiwani 01.10.20- Guanited
31.03.25
75 - Jai Shree Ram Stope F:rushn.er Vil.lage Manakawas 21.06.16- Granited
District Bhiwani 31.03.21
76 Kheri Jai Shree Ram Stone Crusher, V.Hlage Kheri 12.05.20- Grarted
Batter Battar, Charkhi Dadri 31.03.25
01.10.16-
Jhoih : o
77 ojhu Jai Shree Shyam St_one Cr'ushef' Vill-Jhojhu 30.09.20 Granted
Kalan Kalan,Distt Bhiwani 01.10.20-
31.03.21
78 Kalali Jai Shree Sh\.;am Stonle Crus‘her, Village Kalai, 02.12.16- Granted
Tehsil Chakrhi Dadri, Bhiwani 31.03.21

* g
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Y Pichopa Jai Shree Shyam Stone Crusher, Vill-Pichopa 01.04.19- Granted
5 Kalan _Kalan,Tehsil & Distt Charkhi Dadri 31.03.23
04.09.17-
80 Kheri Jai Shree Shyam_ Stone Crusherl. Vlllaige I<.her| 31.03.19 Grantad
Batter Batter, Tehsil Charkhi Dadri,, Bhiwani 01.04.19-
31.03.21
81 Kheri Jai Siya Ram Stone Crusher, Vill. Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
01.04.16-
82 Jhojhu Jhojhu Stone Crusher, Village Jhojhu Kalan, 30.09.20 Granted
Kalan Bhiwani (Revoked]
14.12.19-
310324
83 Kallyana KV R Minerals P\a:t Ltd Unit 2 vill K‘alwana Teshil 05.05.18- Gianted
& Distt Charkhi Dadri 31.03.23
84 Kallyana KV R Minerals Pvt. Ltd., Vl!lage Kaliyana, Charkh 09.08.17- Gaited
Idadri_ 31.03.22
85 Pichopa [K.M.P Stone Cru?her, Vill PI-Ctha‘ Kalan Tehsil & 05.06.19- Granted
Kalan Distt Charkhi Dadri 31.03.24
04.07.16-
3 sl i 31.03.17
b Kanhaiya Stone Crusher Vill-Birhi Kalan,Distt
86 Birhi kalan BB BHRAAN! 01.04.17- Granted
31.03.21
01.04.16-
hi Crusher, Vil
g7 Miakas kanshi Ram Stone ru.s er,_ illage Mankawas, 31.03.18 Granted
Bhiwani 01.04.18-
31.03.23
01.04.16-
88 Asawari Karan Stone Crusher, Village Asawari, Bhiwani 31.03.18 Granted
01.04.18-
31.03.23
89 Pichopa Khatu Shyam Stone Cr.usher, Vl!lage Pichopa 01.07.19- Glintd
Kalan Kala Tehsil Ch Dadri 31.03.24
% Kheri Krishana Stone Crusher and Supplier Village 29/07/2018 - Grantad
Batter Kheri BattarTehsil Ch Dadri, Distt Bhiwani 31/03/2023
15.12.15-
91 Pichopa Krishna Stone Crgsher,‘V|lI..Ptch?pa Kalan, 31.03.16 Granted
Kalan Charkhi Dadri, Bhiwani 01.04.16-
31.03.21
Kheri Krishna Stone Crusher-1, Vill. Kheri Battar, 01.04.16-
92 ey Granted
Batter Bhiwani 31.03.21
Kheri Krishna Stone Crusher-Il, Vill, Kheri Battar, 01.04.16-
93 ik Granted
Batter Bhiwani 31.03.21
Kheri Larsen and Toubro Limited, Vill Kheri Battar 01.05.19-
94 ) : > y Granted
Batter Tehsil & Distt Charkhi Dadri 30.04.24
15.01.17-
95 Tiwala Laxmi Mining Compafw, \fjl”&g.e Tiwala, Charkhi 31.03.21 Giantad
Dadri, Bhiwani 09.08.20-
31.03.21
27.08.15-
E y g ’ 31.03.17
96 Mankawas | Laxmi Stone Crusher, Vill. Mankawas, Bhiwani oy Granted
31.03.21
01.04.16-
97 Asawari Luxmi Stone Crusher, Asawari, Bhiwani 31.03.18 Granted
01.04.18-
31.03.23
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Pichopa 4 M and COMPANY Vill-Pichopa Kalan, Distt 27/06/2018 -
Sc Granted
Kalan Bhiwani 31/03/2023
Ll : 26/07/2018 -
P Jai Sh St Crush llage Pand Granted
99 andwan ai Shivam Stone Crusher Village Pandwan 31/03/2023
Maa Pitambara Mines And Cruhsers LLP, Vill 01.06.19-
Granted
450 higke s Mankawas, Tehsil & Distt Charkhi Dadri 31.03.24 -
Refused
Refused
101 Kaliyana Maa Stone Crusher, Kaliyana, Charkhi Dadri Refused Granted
14.07.20-
310393
Maha Laxmi Stone Mills, Vill Mankawas, Tehsil & 01.06.19-
02 Mankawas ' L Granted
4 Distt Charkhi Dadri 31.03.24
01.04.16-
103 Bilsal Maha Luxmi Stone C.ruhsu.:r, Village Bilawal, 31.03.18 Graniad
Bhiwnai 05.05.17-
31.03.29
104 Pichopa | Mahadev grit udyog PICHOPA KALAN CHARKHI 02.07.18- Glanta
Kalan DADRI 31.03.21
105 Bihi kalsn Mahadev Stone Crusher,lﬁlrhi Kalan, Chakrhi 02.10.18- Sraitad
Dadri 31.03.23
106 Kheri Mahadev stone Crusher,‘Vu'I. Kheri Battar, 01.04.16- Granted
Batter Bhiwani _ 31.03.21
107 Pichopa Mahaluxmi MII"I?S and Stone Crusher VPO 30/04/2018 - Gidntail
Kalan Pichopa Kala 31/03/2023
20.08.17-
' . Birhi K
108 Birhi kalan Mahaluxmi Ston.'le (_:rusht:er Vll!age irhi Kala 31.03.19 Bt
District Bhiwani 01.04.19-
310324
109 Pichopa | Mahashay Stone Crusher, f\hllage Pichopa Kalan, 04.07.19- Grantied
Kalan Dadri 31.03.24
110 Kheri Maman Stone Crusher, 'tfPO Kheri Battar, 01.04.17- Gratitad
Batter Bhiwani 31.03.22
111 Kheri Maruti Stone Crush.c.,-r, Vl!lage Kheri Battar, 01..04.16- Gidrted
Batter _Bhiwani 31.03.21
Maruti Stone Crusher, Village Mankawas, Tehsil 30.07.17-
112 Mankawas | Charkhi Dadri, Bhiwani(New Name Maruti SC, 310318 Granted
01.04.18-
Pandwan)
31.03.23
113 Birhi kalan Mayur Stone Crusher, V||Iage Blrh: Kala, Tehsil 24.12.16- Granted
Ch. Dadri, Bhiwani 31.03.21
114 Pichopa | MDN Stone Crus.h er Vill- Pthupa‘Kalan, Tehsil & 10.02.18- Grantid
Kalan Distt Charkhi Dadri 31.03.22
115 Jhojhu Murliwala Stone Crushmg M!HS, Vill. Jhojhu 28.12.16- Graited
Kalan Kalna, Bhiwani 31.03.21
Kheri Nandu Stone Crusher, VPO Kheri Batter, Tehsil 01.04.17-
116 : s Granted
Batter Charkhi Dadri, Bhiwani 31.03.22
117 NSl i NECC Mines & Mlner.al, Village _Man?kawas, 24.01.17- Grarited
Tehsil Charkhi Dadri, Bhiwani 31.03.21
118 b NECC Mining Corporatlon. Unit .2, Village 22,11.17- Granted
Pandwan Charkhi Dadri 31.03.22
119 Pandivan NECC Mining Corporat.mn, V!llage Pandwan, 22.11.17- Granted
Charkhi Dadri 31.03.22
: 5 22.11.17-
120 Pandwan NECC Roadways, Village Pandwan, Dadri §3.608 Granted
Jhojhu Neel Kanth Stone Crusher Mill, Village Jhojhu 21.01.17-
t
422 Kalan Kalan, Tehsil Charkhi Dadri, Bhiwani 31.03.21 Granted
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13 Pichopa | Neelam Stone Crusher Vill Pichopa Kalan Teshil | 26/07/2018 - Gearited
8 Kalan & Distt Charkhi Dadri 31/03/2023
b Neelkanth Mahadev Grit Udyog Vill-Birhi 08.05.17-
Birhi kal Granted
G 08 s _Kalan,Distt Bhiwani 31.03.22
124 Pichopa New Avtar Stfme Clrusher, VIII.-Picholpa 30.04.19- Granted
Kalan Kalan,Tehsil & Distt Charkhi Dadri 31.03.24
ok Pichopa N:w Bharat Stor:ge Cru:hmg C"ompany, VPOH 17.01.19- i
Kalan PICHOPA KALAN TEHSIL AND DISTRICT CHARKHI 31.03.23
DADRI
01.04.17-
126 Kheri New Jai Shree Bala ji Stone Crusher, Village Kheri 31.03.19 Graistad
Batter Battar, Bhiwani Refused
12.09.19-
31.03 23
01.04.17-
Jhoj ivs il jhu Kalan,
127 hojhu Om Shiv tOt'.lE Crush:.er, Vi I.age J.hcu 'u Kalan 31.03.22 Granted
Kalan Tehsil Chakrhi Dadri, Bhiwani 14.12.19-
31.0324
: > i ; 28.06.19-
128 Kaliyana Om Shivam Stone Crusher, Kaliyana, Dadri 31,03 24 Granted
01.04.16-
i Vi p
129 FoRRIeny Om Shivam Stone Cr'ushe.r, illage Asawari, 30.09.20 =AY,
Bhiwani 01.10.20-
31.03.26
06.02.16-
: heri ; :
130 Kheri Om Stone Crusher, K f::rr B?tter, Charkhi Dadri, 31.03.20 Grarited
Batter Bhiwani 01.04.20-
31.0323
131 Nexikaiie Om Stone Crusher, M.anka.was, Charkhi Dadri, 04.02.17- Granted
Bhiwani 31.03.21
01.04.16-
! ; 3 31.03.18
132 Atela Kalan Pal stone Crusher Vill. Atela Kalan Bhiwani Granted
05.05.17-
31.03.21
22.04.16-
30.09.16
P iS her, Vi k P i
133 Minkeos anchmukhi Stone Cnfs er‘ illage Mankawas 01.10.16 Grited
Bhiwani 30.09.20
01.10.20-
21 03 95
134 Pichopa Pardhan Stom=_: Crusher ?w‘lllage Pichopa Kala 19.03.18- Granted
Kalan Tehsil Ch Dadri BHIWANI 31.03.21
heri S her, Vill, i iwani -04.16-
135 Kheri Partap Stone Crusher, :VI" Kheri BatFar, Bhiwani( 01.04.16 At
Batter Old Name baba pir stone crushing co. ) 31.03.21
Kheri Parvat Stone Crusher, Village Kheri Battar, Tehsil 04.01.20-
13 Granted
B Batter Charkhi Dadri, Bhiwani 31.03.24 bt
137 kit Pokhar Stane Crusher, Vill, Kheri Battar, Bhiwani 01.04,16- Granted
Batter 31.03.21

138 Aeautard Pritam Sangwan Stone C.rushe‘r, Village Asawari, 07.01.18- Granted
Charkhi Dadri 31.03.22
20.08.15-
; i - : " 31.12.17

139 Asawari Pritam Stone Crusher, Asawari, charkhi Dadri Granted
01.01.18-
31.03.22

140 Kheri PRITHVI STONE CRUSHER,.KherI Batter, Charkhi 30.08.20- Granted
Batter Dadri 31.03.25

141 Birhi kalan Purpal Stone Crush_er, \hllage_Blrhl. Kala, Tehsil 19.02.17- Giairad
Charkhi Dadri, Bhiwani 30.09.21
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gh, | e e PROCESSING PYTLTD PICHORA KALAN 20.0/:8% Granted
Kalan 31.03.24
Kheri QEM PROCESSING PVT LTD STONE CRUSHER at 02.12.16-
143 Batter VILLAGE KHERI BATTAR CHARKHI DADRI 31.03.21 Granted
DISTRICT BHIWANI HARYANA BHIWANI
: R.B.S Stone Crusher Village Kaliyana, Tehsil Ch. 25.02.18-
d Granted
i i Dadri, Bhiwani 31.03.22 gl
Kheri ; . y 01.04.16-
Raj Stone Crusher, Vill, Kheri B , Bhi Granted
145 Riibies aj Stone Crusher, Vill. Kheri Battar, Bhiwani 31.03.91 rante
08.03.18-
146 L albir ctine Sushas Vo khass Battar, Bhiwani |  31:03-22 Granted
Batter 01.04.20-
31.03.25
147 Pichopa Rajesh Stone Crush_er, Pthopa Kalan, 25/10/2018 - Granted
Kalan CharkhiDadri 31/03/2023
148 Pichopa Rakesh Malik Ston.e Cruh.ser ‘U-’IH-PIChOpa 26/07/2018 - A
Kalan Kalan,Distt Bhiwani __31/03/2023
149 Kallyana Rao Stone Crusher Cc'., Vll‘lage !(aiwana Charkhi 11.07.17- Sranted
Dadri, Bhiwani 31.03.22
150 Jhojhu Rudhra Stone Crusher,. Village Jhojhu Kalan, 01.01.18- Granted
Kalan Charkhi Dadri 31.03.22
151 Kalali Sadbhawna Stone Crushu.zr, Village Kalali, Ch. 27.01.18- Grantad
Dadri 31.03.22
152 Birhi kalan |  S@MEwan Stone Crusher, V|I§Ige Birhi Kalan, 19.12-19- Granted
Charkhi Dadri 31.03.24
Kheri 2017-19
153 Sattar Sanskar Stone Crusher, Kheri Battar, Bhiwani 01.04.19- Granted
31.03.24
154 Kheri Saraswati Stone Crusher, Vill Kheri Batter, 01.04.16- Blaritsd
Batter Bhiwani 31.03.21
155 Kheri Sarvotam Group, Village !(hen Batter, Charkhi 12.05,20- Geditad
Batter Dadri 31.03.24
15.12.15-
Picho Satyavir Stone Crusher, Village Pichopa 31.03.16
156 ye Y : . g , P Granted
Kalan Kalan, Charkhi Dadri, Bhiwani 01.04.16-
31.03.21
157 Kheri Shakti Stone Crusher,l Village Kheri Battar, 14.12.17- Granted
Batter Charkhi Dadri 31.03.22
158 Kheri Shanti Mobile Stone CrushFT-r, VPO Kheri Battar, 16.08.17- Granted
Batter Bhiwani 31.03.22
159 Kheri Sheranwali Stone CrL_Jsher., Viil. Kheri Battar, 01.04.17- Granted
Batter Bhiwani 31.03.22
01.04.16-
31.03.19
Kheri Shiv Bhole Shankar Stone Crusher Village Kheri 01.04.16-
465 Batter Battar, Bhiwani BHIWAN| 31.03.21 ante
01.04.19-
21 02 94
161 Kaliyana | SH!V BHOLE STONE CRUSI—!ING Co., Kaliyana, Ch. 10.09.20- avarten
Dadri 31.03.25
162 Kheri Shiv Durga St_one Crus_her, V.lllagfe Kheri 27.12.19- Giaitad
Batter Battar, Tehsil Charkhi Dadri, Bhiwani 31.03.24
163 kaliyana Shiv Ganga Stone Crusht.er, Kaliyana, Charkhi 07.01.18- Gratited
dadri 31.03.22
164 Kheri Shiv Gorakh Stone Cwshe}r, Vill Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
165 Birhi kalan Shiv Shakti Grit Ud\lfog, Ylllage Birhi Kala, 24.12.16- Granied
Bhiwani 31.03.21

9 e
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Refused

166 Pichopa |Shiv Shakti Stone Crushelr VI”H‘EE Pichopa Kalan, Refused Granted
Kalan Charkhi Dadri 28.05.20-
31.0324
26.07.18-
Pichopa Shiv Shakti Stone Crusher Il Village Pichopa 31.03.23

i Grant

167 Kalan Kalan, Charkhi Dadri 30.06.20- Eaited
31.03.25

168 Kheri SHIV SHAKTI STONE CRUSHER, Village Kheri 01.06.18- Granted
Batter BattarTehsil Ch Dadr 31.03.23

169 Birhi kalan Shiv Shankar Stone CrLfsher Vill-Birhi Kalan,Distt | 09/07/2018 - Grantad

Bhiwani 31/03/2023
170 NEAk R Shiv Shanti Stone ?ruhser, Vl!iage.Mankawas, 01.04.17- Gearitsd
Charkhi Dadri, Bhiwani 31.03.21

01.04.16-
: , el 31.03.21

171 Atela Kalan [  Shiv Stone Crusher, Vill. Atela Kalan, Bhiwani Granted
27.04.20-
31.03.25
01.04.16-
: ; ; ; ; 31.03.18

172 Asawari Shiv Stone Crusher, Village Asawari, Bhiwani Granted
01.04.18-
31.03.23

173 Jhojhu Shiv Stone Crusher, vlllage Jhojhu Kalan, Ch. 07.01.18- Brarited
Kalan Dadri 31.03.22

174 Kheri Shiv Stone Crusher_, thlage I(I.'lerl B.atta r,Tehsil 21,04.18- Granted
Batter Charkhi Dadri, Bhiwani 31.03.23
15.12.15-
31.03.16
pich ’ . i ’ :

175 ichopa | Shiv Stone Crushing .:0., Vlllage Pichopa kalan, 01.04.16 Gl
Kalan Charkhi Dadri, 31.03.21
01.06.20-
21 03 95

176 Birhi kalan Shiva Stone Crushe'r, VlJIa}ge E?uhl l_(alan, Tehsil 12.07.17- Granted
Charkhi Dadri, Bhiwani 31.03.22
01.04.15-

Shivalik , Vi .

177 Miaiikavas hivalik Stone Crljisher‘ |Ila.ge I\flankawas 30.09.17 Grarited
Charkhi Dadri, Bhiwnai 01.10.17-
31.0322

27.09.14.31.03.20

178 Kheri Shivalya Construction Pvt 'Ltd Co,, Village Kheri 16 Granted
Batter Battar, Bhiwani 01.04.16-
31.03.21
15.12.17-
31.03.18

Shi i i Tehsil

179 Maskaiis ivalya Grit Udyog, VJlla!ge Mankfawas, ehsi 01.04.18- Bikistad
Charkhi Dadri, Bhiwani 31.03.19
01.04.19-
2310324

180 Blabanis Shree Balajee _"Etone Cnfsher, .V|Ilalge Mankawas, 12.12.17- Granted
Tehsil Chakrhi Dadri, Bhiwan_ 31.03.22
31.12.16-

h Balaji her, Vill Bi

181 Bilawal Shree Balaji Stone Cr!.:s er, illage Bilawal , , 31.03.21 Granted
Bhiwani 01.04.21-
31.03.26

182 Klyana Shree Balaji Stone Crushe:t, Village Kaliyana, Ch. 08.01.18- Granted
Dadri 31.03.22
Kheri Shree Dada Dohla Stone Crusher Vill Kheri 20.09.18-

183 , K Granted
Batter Battar,Distt Charkhi Dadri 31.03.23

)1/(/;—
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16. Kheri Shree Ganesh Crusher Udyog, Village Kheri 01.04.16- o
Batter Battar, Ch. Dadri _ 31.03.21
: Shree Ganesh Stone Crusher, Village Asawari 01.04.17-
185 Asawari g d Granted
Tehsil Charkhi Dadri, Bhiwani 31.03.22
186 Pichopa | Shree Laxmi Stone Crushf_zr, Pichopa Kalan, Ch. 18.11.19- Granted
Kalan __Dadri. 31.03.24
01.04.16-
187 Kheri Shree Luxmi Stone Frusljer, Kheri Battar, 30.09.20 Granted
Batter Bhiwani 01.10.20-
31.03.25
188 Kheri Shree Maha Luxmi Stone Cru;her, Vill. Kheri 01.04.16- Granted
Batter Battar, Bhiwani 31.03.21
189 Pichopa 25.11.17- Granted
Kalan 31.03.21
190 Kheri Shree Nanak Stone Cr_usher, VPO Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
191 Birhi kalan Shree Radhe Stone Crushe.r, Birhi Kalan, Charkhi 25.07.19- Eratited
Dadri 31.03.21
192 Kheri Shree Ram Stone.Crusher,lvﬂlag.e Kheri 01.04.16- Grarted
Batter Battar,Tehsil Charkhi Dadri, 31.03.21
14.01.17-
Kheri iB
193 heri Shree Satyam Stone. Crus.her, Kheri Battar, 30.09.18 Granted
Batter Bhiwani 01.04.18-
31.03.23
194 Jhojhu | Shree Shyam Stone Frushgr Vl!Iage _Jhcuhu Kalan, 01.04.17- Gaitéd
Kalan Charkhi Dadri, Bhiwani 31.03.22
28.06.17-
195 Pichopa Shri Dada Devi Nath Stone Crusher, Village 31.03.20 Granted
Kalan Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani Refused
14.08.20-
310323
196 Pichopa | Shri Ganesh Ji ?tong Crusher VI.|| PtCh.Dpa Kalan 26/07/2018 - Granted
Kalan Tehsil & Distt Charkhi Dadri 31/03/2023
197 Kheri Shri Giriraj Stone Crtfsher., Vill. Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
198 Kheri Shri Hari Stone Crush.er, Vltllage Kheri Batter, 01.04.16- Granted
Batter __Bhiwani 31.03.21
199 Pichopa Shri Laxmi Ji Stone Crl‘Jsher, .P|chopa Kalan, 06.11.19-31.03- Ghiied
Kalan Charkhi Dadri 24
10.03.17-
Jhojh i Ram St C i j
200 ojhu Shri Ram Stone r.usher{ Vlll_age J.haju Kalan, 31.03.21 Siaiited
Kalan Chakrhi Dadri, Bhiwani 19.12.19-
31.03.21
201 Birhi kalan Shri Rattan Grit Udvog‘vnla.ge Birhi Kala District 23.11.16- —
Bhiwani 31.03.21
Kheri Shri Sai Baba Stone Crusher, Vill. Kheri Batter, 01.04.16-
202 ! _ Granted
Batter Bhiwani 31.03.21
09.02.16-
203 Kheri Shri Shivam Stone Cru'sher‘, Khe.ri Batter, Charkhi 31.03.17 Gianted
Batter Dadri, Bhiwani 01.04.17-
31.03.21
A ; ; i 26/07/2018 -
i Shri Shyam Stone Crusher Village Kaliyana Tehsil
204 Kaliyana Ch Dadri Bhiwani 31/03/2023 Granted
Refused
29.08.17-
] . ; . 2 31.03.22
205 Pichopa | Shyam Grit Udyog Village Pichopa Kalan Tehsil drantad
Kalan Charkhi Dadri, Bhiwani Refused
04.07.20-
31032 21

—
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260 Jhojhu Shyam King Stone Crusher Village Jhoju Kala 02.12.16- Gianted
Kalan Tehsil Ch Dadri BHIWANI 30.09.21
207 Pichopa | Shyam Stones Vill-Pichopa Kalan,Tehsil & Distt 09.09.19- Granted
Kalan Charkhi Dadri 31.03.24
01.04.16-
Kheri Silver Stone Crusher Village Kheri Battar Tehsil 30.09.20
N5 Granted
208 Batter Ch Dadri Bhiwani (Old name Jai Shiv 5¢) 14.07.20- e
31.03.25
02.03.16-
209 Kheri Sita Nath Stone Crustjer, \flllage Kheri Battar, 31.03.2020 Granted
Batter Bhiwani 01.04.21-
31.03 .28
210 il Siwach Stone Cruhser, Vill. Kheri battar, Bhiwani iy il Granted
Batter 31.03.22
211 Pichopa Sohna Aggregate Solutions (18CRD63956) Vill 23.10.19- Granted
Kalan Pichopa Kalan Tehsil & Distt Charkhi Dadri 31.03.24
05.09.17-
: 31.03.22
k
212 Riiahiie Sohna Stone Crusher, Vlila_ge Ramalwas, Charkhi Grantid
Dadri
01.12.19-
3103 21
09/08/2018 -
213 Pichopa |Soorya Stone Crusher Village Pichopa Kala Tehsil 31/03/2023 Grantal
Kalan Ch Dadri ik used
04.07.20-
310324
01.04.17-
¢ R : i ;
214 Kheri Subh Ram Stone Crus.her \.flllage Kheri Battar, 31.03.20 Grantad
Batter Bhiwani 01.04.20-
31.03.25
215 Kheri Subham Stone Crusher, .V|II. Kheri Battar, 01.04.16- Granted
Batter Bhiwani 31.03.21
Refused
318 Pichopa | SUMAN STONE CRUSHER, V.P.O- Pichopa Kalan,|  17+10.19- s
Kalan Charkhi Dadri 31.03.23
09.08.20-
3103 21
01.04.16-
heri Sunri h illage Kheri
217 Kheri unrise stone Crus ?r, Vxl age Kneri Batter, 31.03.19 Granted
Batter Bhiwani 01.04.19-
31.03.24
218 tivala Super White Stone Crusher, Village Tiwala, 06.02.18- Granted
Charkhi Dadri 31.03.22
219 Pichopa Surya Stone Crusher V|!I- Pick!apa Kalan, Distt 01/09/2018 - Giaititad
Kalan Charkhi Dadri 31/03/2023
220 Kheri Suryawansni Stone Crulsher, Village Kheri Batter, 13.10.17- Granted
Batter Bhiwani 31.03.22
221 Birti kadan Swastik Stone Crusher, Vllla_ge Birhi Kalan, 29.08.17- Graritad
Charkhi Dadri 31.03.22
222 Pichopa Swastik Stone Crus_her, Vlllag‘e Pichopa Kala 26.04.19- Grantad
Kalan Tehsil Ch Dadri 31.03.22
223 Lol Taj Stone Crusher, Vill. Kheri Battar, Bhiwani OLOSIS. Granted
Batter 31.03.21
01.10.16-
Th i ill-M i
224 PrRm—— adeshri Stone Crus.her 'vfﬂl ankawas,Distt 30.09.20 Granted
Bhiwani 01.10.20-
31.0321

W
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73 Jhojhu Trishul Stone Crushing Mills ‘fJiII-Jhojhu 01.03.17- Granted
Kalan Kalan,Distt Bhiwani 31.03.21
01.04.16-
: ! el 31.03.18
226 Asawari Uma Stone Crusher, Village Asawari, Bhiwani Giiis Granted
31.03.23
227 Kheri United Stone Crusher, Vl!lage Kheri Battar, 01.04.16- Graited
Batter Bhiwani 31.03.21
oid ) T i 16.02.18-
228 Birhi kalan | V K Stone Crushing Co Vill-Birhi Kalan Distt Dadri 4108 91 Granted
229 Kheri Venus Stone Crusher Vll!age Kheri Battar Tehsil 07.01.18- Granted
Batter Charkhi Dadri 31.03.22
15.12.15-
Pichopa Vijay Stone Crusher, Village Pichopa kalan, 31.03.16
ted
Ja Kalan Charkhi Dadri, 01.04.16- Srante
31.03.21
231 Mankawas Vikas Stone Crusher, Mankawas, Ch. Dadri 01.10.20- Granted
31.03.25
15.03.16-
Kheri Vishal Stone Crusher, Village Kheri Batter, 30.09.19
£ Batter Charkhi Dadri, Bhiwani 01.10.19- Sranied
310324
233 Kaliyana | Zamidar Stone Crusher Village Kaliyana, Dadri 2/07/2018 - Granted
31/03/2023
Ramalwas | Shree Ganpati Stone Crushing Mills, Village
234 Ramalwas, Charkhi Dadri 30.08.20- Granted
31.03.25
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Annexure-2 ( clsoed by Baord )

Sr. No Village Name & address of the unit Status Closure No. Date Reasons
1 Atela Kalan Ajanta Stone Crusher, Vill. Closed by board 986 17.07.13 Non complying as per stone
Atela Kalan, Dadri crusher notification dt
11.05.2016
2 Kaliyana Alpha stone Crusher Vill- Closed by board 4649 13.03.2020 Non complying as per stone
Kaliyana, Teshil & Distt crusher notification dt
Charkhi Dadri 11.05.2016
3 Kaliyana Baba Ramdass Stone Crusher| Closed by board 4149 13.02.2020 Sample Fail
Village Kaliyana, Dadri
4 Kheri Batter Baniwal Stone Crusher, Vill. Closed by board 4097 13.02.2020 Sample Fail
Kheri Battar, Bhiwani
5 Kheri Batter |Bhagwati Stone Crusher, Vill,| Closed by board 4093 13.02.2020 Sample Fail
Kheri Battar, Charkhi Dadri,
Bhiwani
6 Jhojhu Kalan Bhawani Stone Crusher, Closed by board 1018-22 04.06.2019 Sample Fail
Village Jhojhu Kalan, District
Charkhi Dadri
7 Kheri Batter |Classic Mobile Stone Crusher| Closed by board 4113 13.02.2020 Non complying as per stone
Village Kheri Battar Tehsil crusher notification dt
Charkhi Dadri District 11.05.2016
Bhiwani
8 Kaliyana Durga 5tone Crusher Mills, Closed by board 4385 26.02.2020 Sample Fail
Village Kaliyana, Charkhi
Dadri, Bhiwani
g Pandwan Goyat Stone Crusher, Village| Closed by board HSPCB- 12.11.20 Non complying as per stone
Pandwan Chakrhi Dadri 050004/84/20 crusher notification dt
20-Pub.Cell- 11.05.2016
HSPCB/1/8091
/2020
10 Asawari Hari Dass Stone Crusher Vill.| Closed by board 1742 13.09.19 Non complying as per stone
Asawari Bhiwani crusher notification dt
11.05.2016
11 Birhi kalan Jagdish Pahal Stone Crusher | Closed by board 4101 13.02.20 Sample Fail
Village Birhi Kalan District
Bhiwani BHIWANI
12 Kheri Batter ; . Closed by board |HSPCB- Sample Fail
Jai n.mbe_\f stone Cru‘sherT Will. 050004/27
Kheri Battar, Bhiwani 2/2020 09.12.2020
13 Kheri Batter Jai Baba Sita Nath Stone Closed by board 1619-21 29.05.14 Non complying as per stone
Crusher, Vill. Kheri Battar, crusher notification dt
Bhiwani 11.05.2016
14 Ramalwas JAI BHAWANI STONE Closed by board 4185 14/17.02.20 Sample Fail
CRUSHER, RAMALWAS, Dadri
15 Kalali JAI MATA DI STONE Closed by board 4323 25.02.20 Non complying as per stone
CRUSHER village Kalali, tehsil crusher notification dt
Charkhi dadri BHIWANI 11.05.2016
16 Pandwan Jyoti Stone Crushers Village Closed by board 1524 19.10.20 Sample Fail
Pandwan Tehsil Ch Dadri
17 Jhojhu Kalan Kumar Infra & Mining Closed by board 1347 24.07.19 Non complying as per stone
Projects, Village Jhoju Kalan, crusher notification dt
Teshil Chakrhi dadri, Bhiwani 11.05.2016
18 Kaliyana LUCKY MINERALS U I Closed by board 4582 06.03.20 Non complying as per stone
KHASARA NO - crusher notification dt
28/5/26/14/2/27, VILL - 11.05.2016
KALIYANA, TEH & DIST -
CHARKHI DADR
19 Kaliyana Lucky Minerals Unit Ill 28/13|  Closed by board 4577 06.03.20 Non complying as per stone
14 Vill: Kalyana, Tehsil : crusher notification dt
Charkhi Dadri, Dist. Bhiwani 11.05.2016
20 Kaliyana Lucky Minerals Unit-| Khasra| Closed by board 4587 06.03.20 Non complying as per stone

No. 28/3/2,4/2/2,7,8 Village :
Kalyana Tehsii : Charkhi
Dadri, Dist. Bhiwani

crusher notification dt
11.05.2016
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Village Mankawas, Charkhi
Dadri, Bhiwani

21 Kaliyana Luxmi Stone Crusher, Vill. Closed by board 4634 012.03.20 Non complying as per stone
Kaliyana, Ch. Dadri Bhiwani crusher netification dt
11.05.2016
22 Kheri Batter Maha Singh Stone Crusher Closed by board 4623 12.03.20 Non complying as per stone
Village Kheri Battar Bhiwani crusher notification dt
BHIWANI 11.05.2016
23 Kaliyana Millan Stone Cusher, Village Closed by board 4133 13.02.20 Sample Fail
Kaliyana, Charkhi Dadri
24 Kheri Batter Neelkanth Stone Crusher, Closed by board 4705 16.03.20 Non complying as per stone
Village Kheri Battar, Bhiwani crusher notification dt
11.05.2016
25 Kheri Batter | New Baba Pir Stone Crusher,| Closed by board 1771 13.09.19 Non complying as per stone
Kheri Battar, Bhiwani crusher notification dt
11.05.2016
26 Kaliyana New Baba Sita Nath Stone Closed by board 4129 13.02.20 Sample Fail
Crusher, Village Kaliyana,
Charkhi Dadri, Bhiwani
27 Kaliyana Pardhan Stone Crusher Closed by board 4121 13.02.20 Sample Fail
Village Kaliyana-I, Charkhi
Dadri
28 Ramalwas Pokhar Stone Crusher, Vill. Closed by board 1023-27 04.06.19 Non complying as per stone
Ramalwas, CH. Dadri, crusher natification dt
Bhiwani 11.05.2016
29 Kaliyana Pooja Stone Crusher, Village | Closed by board 4073 13.02.20 Sample Fail
Kaliyana, Tehsil Charkhi
Dadri, Bhiwani
30 Atela Kalan Sheoran Stone Crusher, Closed by board 3004 16.10.19 Non complying as per stone
Village Atela Kalan, Charkhi crusher natification dt
Dadri, Bhiwani 11.05.2016
31 Kalali Shiv Bhole Stone Crusher Closed by board 4109 13.02.20 Sample Fail
Village Kalali Tehsil Ch Dadri
District Bhiwani
32 Pichopa Kalan | Shivji Stone Crusher, Village | Closed by board 4814 06.05.20 Sample Fail
Pichopa Kalan, Tehsil Charkhi
Dadri, Bhiwani
33 Pichopa Kalan |[Shree Ganesh Stone Crusher| Closed by board 3128-3131 31.10.19 Non complying as per stone
Village Pichopa Kala Tehsil crusher naotification dt
Ch Dadri _11.05.2016
34 Mankawas Shree Ram Stone Crusher, Closed by board 4694 16.03.20 Sample Fail
Vill. Mankawas, Bhiwani
35 Mankawas Suraj Stone Crushing CO., Closed by board 4679 13.03.20 Non complying as per stone

crusher natification dt
11.05.2016

Fr——
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Annexure-3 ( clsoed by its own)

Sr. No Village Name & address of the unit Status
1 Asawari Chander Bhan Stone Crusher, Village Asawari, Closed by its own
Tehsil Charkhi Dadri, Bhiwani
2 Kheri Batter Choudhary Stone Crusher, Village Kheri Batter, Closed by its own
Bhiwani
3 Asawari Dosti Stone Crusher, Village Asawari, Bhiwani Closed by its own
4 Kheri Batter Laxmi Stone Crusher, Village Kheri Battar, Tehsil Closed by its own
Charkhi Dadri, Bhiwani
5 Kheri Batter New Sunrise Stone Crusher, Village Kheri Closed by its own
Battar, Tehsil Charkhi Dadri, Bhiwani
6 Asawari Peer Baba Stone Crusher, Village Asawari, Closed by its own
Bhiwani
7 Kheri Batter Salasar Stone Crusher Vill-Kheri Battar,Distt Closed by its own
Bhiwani
8 Kheri Batter Shanker Stone Crusher, Village Kheri Batter, Closed by its own
Tehsil Charkhi Dadri, Bhiwani
) Asawari Shiv Bhole Stone Crusher Vill-Asawari,Distt Closed by its own
Bhiwani
10 Kheri Batter Shivam Stone Crusher, Village Kheri Battar, Tehsil Closed by its own
Charkhi Dadri, Bhiwani
11 Pichop Kalan Omkara stone crusher, Pichopa kalan Closed by its own
12 Kaliyana Baba Shyam Stone Crusher, Village Kaliyana, Closed by its own
Tehsil Charkhi Dadri, Bhiwani
13 Mankawas Jai Bajrang Bali Stone Crusher, Village Mankawas,| Closed by its own
Tehsil Charkhi Dadri, Bhiwani
14 Kheri Batter Jai Bajrangbali Stone Crusher, Village kheri Closed by its own
Batter, Bhiwani
15 Kheri Batter Metro stone crusher Old name New Era Closed by its own
Solutions Pvt. Ltd. Village Kheri Battar, Bhiwani
16 Kheri Batter Shree Shyam Stone Crusher Village Kheri Battar Closed by its own
: Bhiwani
17 Ramalwas Shree Shyam Grit Udyog Vill-Ramalwas, Tehsil & Distt

Charkhi Dadri

Closed by its own

e
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Annexure-4 (Dismanited)

S. No| Type | Village Name & Address of the unit Remarks
1 SC Kheri Aravali Hills Stone Crusher, Village Kheri Battar, Dismantled
Batter Tehsil Charkhi Dadri
2 sc Jhojhu Baba Hanuman Minerals Vill-Jhojhu Kalan,Distt Dismantled
Kalan Charkhi Dadri
3 SC | Kaliyana | Baba Stone Crusher-1, Village Kaliyana, charkhi Dismantled
dadri
4 sC Kheri Bijender Singh Quarry Contractor Stone Crusher Dismantled
Batter Village Kheri Battar Charkhi Dadri
B SC Kheri Bijender Singh Stone Crusher, Kheri Battar, Dismantled
Batter charkhi dadri
6 SC | Kaliyana | Darshana Stone Crusher, Vill. Kaliyana, Tehsil CH. Dismantled
Dadri,
7 SC Kheri DCC Stone Crusher, Kheri Batter, Charkhi Dadri, Dismantled
Batter
8 SC Jhojhu Dev Dahiya Stane Crusher, Village Jhoju Kala Dismantled
Kalan Tehsil Ch Dadri
L9 SC Pichopa | Dev Stone Crusher, Village Pichopa Kalan, Tehsil Dismantled
Kalan Charkhi Dadri,
10 SC Kheri | Hari Dass Grit udyog, Village Kheri Battar, charkhi Dismantled
Batter dadri
11 sC Jhojhu | Himalya Stone Crusher Village Jhojhu Kalan, Distt Dismantled
Kalan charkhi dadri
12 sC Kheri | Himalya Stone Crusher, Village Kheri Battar, Tehsil Dismantled
Batter Charkhi Dadri
13 SC |Birhikalan| Jai Baba Jamna Giri Stone Crusher, Vill. Birhi Dismantled
Kalan, Charkhi Dadri
14 sC Kheri Jai Hanuman Stone Crusher, Village Kheri Batter, Dismantled
Batter Tehsil Charkhi Dadri
15 SC Mehra | Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 78//3 (2K-OM), Tehsil Chakrhi Dadri
16 SC Mehra [ Jai Parkash Assaciates Ltd., Village Mehra, Khasra Dismantled
No. 78//3 (8K-0M), Tehsil Chakrhi Dadri
17 SC Mehra | Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 89//0,Tehsil Chakrhi Dadri,
18 SC Mehra | Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 89//1,Tehsil Chakrhi Dadri,
19 SC Kheri_ JAI SHIV SHANKAR STONE CRUSHER VPO KHERI Dismantled
Batter BATTAR
20 SC Kheri KSC BUILDCON PVT LTD VILLAGE KHERI BATTAR, Dismantled
Batter TEH. CH. DADRI DISTT.
21 SC | Kaliyana Maha Dev Stone Crusher Village Kaliyana Teh Dismantled
Dadri Bhiwani
22 5C | Mankawa [Mahadev Stone Crusher, Village Mankawas, Tehsil Dismantled
S Charkhi Dadri,
23 SC Jhojhu Mahadev Stone Crushing Co., Village Jhojhu Dismantled
Kalan Kalan, Tehsil Charkhi Dadri,
24 SC |Birhi kalan N K Builders & Stone Crusher Vill-Birhi Dismantled
Kalan,charkhi dadri
25 sC Kheri Nihal Stone Crusher, Village Khei Battar, Charkhi Dismantled
Batter Dadri
26 SC Mehra (R. K. Carriers India Private Limited, Village Mehrda Dismantled
Tehsil Charkhi Dadri
27 SC  [Birhi kalan Rapid Stone Crusher Vill-Birhi Kalan, Distt Dismantled
28 SC | Pandwan | Rattan Stone Crusher, Village Pandwan, Tehsil Dismantled
Chakrhi dadri,

b
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29 SC Pichopa |Sajjan Singh Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri,
30 SC Kheri Sangwan Stone Crusher, Vill. Kheri Battar, Dismantled
Batter
31 sC Jhojhu Shanker Stone Crusher, Village Jhojhu Kalan, Dismantled
Kalan Charkhi Dadri
32 sC Jhojhu | Shiva Stone Crushing Mills, Village Jhojhu Kalan, Dismantled
Kalan District Charkhi Dadri
33 SC Pichopa |Shree Balaji Stone Crusher, Village Pichopa Kalan, Dismantled
; Kalan Tehsil Charkhi Dadri,
34 SC Jhojhu Shree Balaji Stone Crushing Co. Village Jhojhu Dismantled
Kalan Kalan,Distt charkhi dadri
35 5C Kheri Shree Laxmi Stone Crusher, Kheri Battar, charkhi Dismantled
Batter dadri
36| 5€ Kheri Shree Luxmi Stone Crushing Co., -Il, Village Kheri Dismantled
Batter Battar, Tehsil Charkhi Dadri
37 sC Pichopa | Surender Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri,
38 sC Jhojhu Trimbakeshwar Stone Crusher, Village Jhojhu Dismantled
Kalan Kalan, Charkhi Dadri
39 SC Pichopa Triupati Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri, charkhi dadri
40 SC Asawari Vijay Stone Crusher, Village Asawari, Tehsil Dismantled
Charkhi Dadri,
41 SC Jhajhu Vishwakarma Stone Crusher, Village Jhoju Kala Dismantled
Kalan Tehsil Ch Dadri
42 SC | Mankawa Baba Hanuman stone crusher, manakawas, Dismantled
5 Charkhi Dadri
43 Kheri | OM pati stone crusher, kheri batter, charkhi Dadri Dismantled
sC Batter
44 | Tikan Tikan | Mahan stone crusher, Tikan Khurd, Charkhi Dadri Dismantled
Khurd | Khurd

* Baba Hanuman Minerals Vill-Jhojhu Kalan,Distt Charkhi Dadri has re -install and show cause
notice issued against to the unit.

B ol
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Annexure-5 (Detail of Environmental Compensation)
Order No. of Date of 1

~ he. —1‘._. gy Name & Address of unit EC amount Detail of receipt of EC Status
: (Rs.) imposing EC | imposing Ref No. pate | Amount Mode of payment
‘ of EC (DD/Online payment/any
other (Specify)
e
i Arya Stone Crusher [1SBH13361376},Vill-1h0jhu 300000 650-654 08.06.20 - - - - Approved & Not
Kalan,Distt Charkhi Dadri submitted
2 Razlaji Stone Crusher, VPO Kaliyana, Ch. Dadri 1543750 949-53 08.07.20 - - - - Approved & Not
submitted
3 Bhagwati Stone Crusher, Kheri Battar, Dadri 1553125 617-621 03.06.20 - - - - Approved & Not
submitted
RS Em——
4 Bhai Ji stone crusher, Ramalwas, charkhi dadri 421875 3453 24.12.19 34981 11.11.19 | 421875 Through DD Approved & Submitted
5 Ciasic Mobile Stone Crusher, Kheri Batter, Dadri 1590625 733 17.06.20 - - - - Approved & Not
submitted
6 Dadri Stone Crusher, Mankawas, Chakrhi Dadri 1000000 1462-66 24,09.20 - - - - Approved & not
submitted
s e )
7 Gitesh Stone Crusher vVill-Birhi Kalan,Distt Bhiwani 1656250 645-649 08.06.20 177BH15062007510 15.06.20 | 1656250 RTGS Approved and submitted
CNRBR52020110251251641 02.11.20
e ]
g Haryana Stone Crusher, Tiwala, Charkhi Dadri 1600000 6004 27.10.20 CNRBR52020102?50833030 27.10.20 1600000 NEFT/RTGS Approved & Submitted
=t
9 Himalya Stene Crushing Co., Jhojhu Kalan, Charkhi 421875 3265 15.11.19 - - e - Approved & Not
Dadri submitted
10 Indian Stone Crusher, Jhojhu Kalan, Charkhi Dadri 468737.81 - - - 09.12.201 | 468737.8 Through RTGS Approved & Submitted
9
11 Jagdish Pahal Stone Crusher Village Birhi Kalan District 1559375 723 17.06.20 UTIBR52020110300355146 03.11.20 | 1559375 RTGS Approved & submitted
Bhiwani BHIWANI
12 Jai Baba Jamna Giri Stone Crusher, Vill. Birhi Kalan, 1656250 728 17.06.20 CNRBR5202011025123?2 02.11.20 | 1656250 RTGS Approved and submitted
Charkhi Dadri
13 Jai Baba Shyam Stone Crusher Vill-Birhi Kalan,Distt 1656250 806 22.06.20 3529H23062063230 23.06.20 | 414063 RTGS Approved & submitted
Bhiwani less amount
. o
14 Jai Bajrang Bali Stone crusher, Ramalwas, Charkhi 421875 - - 36363703 25.11.19 | 421875 Through RTGS Approved & Submitted
_,_.—-—'—'_._'_'_'____——l—'_'__'_._'_—_ -
15 Jai Bajrang Bali Stone Crusher, Village Mankawas, 181250 956-60 09.07.20 UBINJ2019245449 10.07.20 | 181250 RTGS Approved & submitted
Tehsil Charkhi Dadri, Bhiwani
16 Jhojhu stone crusher, jhojhu kalan, charkhi dadri 421875 1925 - - 28.10.19 | 421875° Through online gateway Approved & Submitted
| " s
17 Laxmi Mining Company, Village Tiwala, Charkhi Dadri, 1528125 690-694 12.06.20 HDFCR5202006308605047? 30.06.20 1528125 RTGS Approved & Submitted
Bhiwani (Rs. 382032)
HDFCR52020071037634?40 10.07.20
(Rs. 1146093)
l——— T
18 Mahadev Stone Crushing Co., Jhojhu Kalan Charkhi 421875 - Approved & Not
Dadri submitted




19 Milan Stone Cusher, Village Kaliyana, Charkhi Dadri 937500 655-659 08.06.20 BARB202011090314928981 09.11.20 nivs R PR, | o
20 New Baba Sita Nath Stone Crusher, Kaliyana, Dadri 8518750 5550 21.10.20 - - - Approved & Not
submitted
1" -‘ Om Shiv Stone Crusher, village Jhojhu Kalan, Tehsil 421875 3105 22.10.19 P19111134790864 111138 Through NEFT Approved & Submitted
Chakrhi Dadri, Bhiwani
22 Om Shivam Stone Crusher, Kaliyana, Dadri 937500 640-644 08.06.20 - - - Approved & Not
submitted
23 Pokhar Stone Crusher Co., Ramalwas Charkhi Dadri 421875 3226 14.11.19 - - > Approved & Not
submitted
24 Rao Stone Crusher, Kaliyana, Chakrhi Dadri 5431250 5690 27.10.20 - - - Approved & not
submitted
25 RBS Stone Crusher, kaliyana, Charkhi Dadri 4078125 5551 22.10.20 - - - Approved & not
submitted
26 Sadbhavana Stone Crusher, village Kalali, Charkhi Dadri| 4234375 5667 22.10.20 - - - Approved & not
submitted
27 Shiv Shakti Stone Crusher Il village Pichopa Kalan, 1584375 622-624 03.06.20 UTIBR52020061100350286] 11.06.20 RTGS Approved & Submitted
Charkhi Dadri 2552
28 Shree ram stone crusher, jhojhu kalan, charkhi dadri 421875 - - UBINH19310964206 06.11.19 through RTGS Approved & Submitted
29 Shyam Grit Udyog Village Pichopa Kala Tehsil Charkhi 196875 822 25.06.20 KKBKH20181694861 29.06.20 NEFT Approved & Submitted
Dadri, Bhiwani
30 Sohna Stone Crusher, Village Ramalwas, Charkhi Dadri 421875 3098 27.10.19 | SYNBR520191125505 70865 | 25.11.19 Through RTGS Approved & Submitted
31 Soorya Stone Crusher Village Pichopa Kala Tehsil Ch 1568750 666-670 09.06.20 | HDFCR 520200616839427 16.06.20 RTGS Approved & Submitted
Dadri
32 SUMAN STONE CRUSHER, \.P.O- Pichopa Kalan, 281250 706-710 15.06.20 UTIBR52020061600355063 16.06.20 RTGS Approved & Submitted
Charkhi Dadri
33 Thadesari Stone Crusher, Mankawas, Ch. Dadri 1000000 1451 22.09.20 - - - Approved & not
submitted
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Detail of Ground Water of Stone Crushing units of District Charkhi Dadri (Annexure-6)

Sr. Name & Address of the unit Production Water Total days | Detternat | Amount of EC
no. capacity | consuption |of violation| factor (Rs.)
TPD m3/day
1 |Abhishek Stone Crusher, Village Kheri Batter 80 8 1460 1.25 584000
2 Alpha stone crusher, Kaliyana 400 40 568 1 677600
3 Amarnath stone crusher ,Kheri Battar a0 9 1115 1 196020
4 Anand stone crusher, Kheri Battar 100 10 1270 1 508000
5 Anjani Mata Stone crusher Village Pichopa 200 20 366 1 292800
Kalan, Tehsil Charkhi Dadri, Bhiwani
6 Anjani stone crusher, Kheri Battar 100& 200 10&20 1411.5 1 889200
7 Anup stone crusher, Kheri Battar 80 8 1357 1 434240
8 |ANUP STONE CRUSHER NO 1, VILLAGE KHERI 1500 150 107 1 642000
BATTAR TEHSIL AND DISTRICT CHARKHI
DADRI
9 |Arya stone crusher, Ramalwas, Charkhi Dadri 100 10 66 1 52800
10 Asawari Stone Crushing company, Village 2400 240 119 1 1713600
Asawari
11 Ashoka Stone Crusher, Mankawas 80 8 14125 1 452000
12 Ashu Stone Crusher, Mankawas 90 9 1426.5 1.25 641925
13 Avtar & Company Stone Crusher, Jhojhu 100 10 929.5 1 743600
Kalan
14 Baba hanuman stone crusher, Mankawas 80 & 20 8&20 1320 1.25 1013400
15 | Baba Hari Daas Stone Crushing, Birhi Kalan 200 20 826 1 660800
16 Baba Raghunath stone crusher vill, Birhi 1000 100 721 1 2884000
kalan
17 Baba Ramdass Stone Crusher Village 450 45 399.5 1 719100
Kaliyana, Dadri
18 Baba Shayam Crushing Co. , Jhojhu Kalan 2400 240 328.5 1 6307200
19 |Bala Ji Stone Crusher, Vill. Pandwan, Bhiwani 100 10 1411.5 1 564600
20 Balaji stone crusher VPO Kaliyana 400 40 893 1 1428800
21 Balaji Stone Crusher, Vill. Birhi kalan 450 45 900 1 1620000
22 Baljit stone crusher, Kalali 2000 200 381 1 4572000
23 Baniwal Stone Crusher, Vill. Kheri Battar, 80 8 1124 i 359680
Bhiwani
24 Bed Stone Crusher Village Pichopa Kala 350 35 477 1 667800
Tehsil Ch Dadri
25 Bhagwati Stone Crusher, Vill, Kheri Battar, 200 20 1480.5 1.25 1480500
Charkhi Dadri, Bhiwani
26 Bhai ji stone crusher, Ramlawas 80 & 100 8&10 548.5 378000
27 Bhartho Devi Stone Crushe, Village Kheri 300 30 1282 1538400
Batter, Charkhi Dadri, Bhiwani
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Bhavishay stone crusher village kaliyana 300 30 385 1 462000
29 |Bhawani Stone Crusher, Village Jhojhu Kalan, 450 45 464 1 1670400
District Charkhi Dadri
30 Caps Tradeling Pvt. Ltd., Kheri Batter, 1200 120 86 1 412800
Charkhi Dadri
31 | Chander Mukhi Stone Crusher, Kila/Khasra 70 7 1414 1 395920
No. 102//23 & 104//3/1, Asawari, Patwari
Halka 83, Bhiwani
32 Chander Stone Crusher, Village Pandwan, 800 80 836.5 1 2676800
Charkhi Dadri, Bhiwani
33 Chaubisi stone crusher, Mankawas 200 20 1174 1 939200
34 Chaudhary stone crusher, Birhi kalan 2000 200 483 1 5796000
35 Chetna stone crusher , Atela Kalan 80 & 100 8&10 1082 1 384800
36 Chirag Stone Crusher, Vill. Birhi kalan 150 15 813 1 487800
37 Choudhary Construction Company, Village 80 8 1137 1 363840
Kalayana, Dadri
38 Choudhary Stone Crusher, Village Kheri 80 8 1174 1 375680
Batter, Bhiwani
39 | Classic Mobile Stone Crusher Village Kheri 450 45 700 1 1260000
Battar Tehsil Charkhi Dadri District Bhiwani
40 Dada Dhola Stone Crusher, Village Kheri 80 8 1460 1.25 584000
Batter, Bhiwani
41 | Dada Gosai Stone Crushing Mills Mankawas 80 8 1346 1.25 538400
42 Dada Ram Prasad Stone Crusher Vill. Kheri 80 8 1364 1 436480
Battar
43 Dada Shakti Stone Crusher Vill. Birhi Kalan 300 30 763.5 1 916200
44 | Dada Shakti stone crusher vill. Pichopa kalan 350 35 115.5 1 161700
45 Dada Stone Crusher, Village Kheri Battar, 80 8 1243 1 397760
Tehsil Chakrhi Dadri, Bhiwani
46 Dada Syonand Maharaj Stone Crusher 250 25 537 1 537000
Pichopa Kalan
47 Dadri Stone Crusher Mankawas 200 20 1096.5 1 877200
48 | Dalawas Stone Crusher, Vill Tiwala, Tehsil & 1600 160 328.5 1 2102400
Distt Charkhi Dadri
49 Delhi Stone Crusher, Village Mankawas 80 8 1172 1 354400
50 Dev Stone Crusher, Vill. Kheri Battar 100 10 1235 1 49400
51 Dhankaur stone crusher, Kheri Battar 200 20 1127.5 1 902000
52 Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 250 25 63 1 63000
53 Dhanpat stone crusher kheri battar 100 10 1272 1 508800
54 Dharampal Stone Crusher, Village pichopa 120 12 1256 1 602880
kalan
55 Diamond Stone Crusher Vill. Kheri Battar 200 20 1073 1 858400
56 Dosti Stone Crusher, Village Asawari 85 8.5 1266.5 1 430610
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‘57 Durga stone crusher mills village kaliyana 11245 1 356820
70 & 90 7&9
58 durga stone crusher pichopa kalan 2000 200 280.5 1 3366000
59 Ekta Stone Crusher, Vill. Kheri Battar 70 7 14115 1 395220
60 Gau Mata Stone Crusher, Pichopa Kalan, 350 35 65 1 91000
Charkhi Dadri
b1 Gawar construction pvt Itd , Mankawas 80& 160 8& 160 1460 1 3478400
62 Gitesh Stone Crusher Vill-Birhi Kalan,Distt 1100 110 820 1 3608000
Bhiwani
63 | Gohana Stone Crusher, Village Kheri Batter, 300 30 639 1 766800
Charkhi Dadri
64 Goyat stone crusher ,Pandwan 100 10 210 1 84000
65 Hanuman Infrastructure Pvt. Ltd., Village 350 35 636 1 890400
Pichopa Kalan, Charkhi Dadri
66 Hanuman Stone Crusher, Vill Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
67 Hari Dass Stone Crusher, Village Asawari 80 8 1379 1 441280
68 | Hari Om Stone Crusher Pichopa Kalan Teshil 1000 100 125 1 500000
and District Charkhi Dadri
69 [Haryana Stone Crusher, Village Tiwala, Tehsil 80 8 1398.5 1 447520
Charkhi Dadri, Bhiwani
70 Haryana Stone Cusher,Village Asawari 80 8 1475.5 1.25 590200
71 Indian SC, Jhojhu Kalan, Dadri 250 25 43.5 1 87000
72 J M and company pichopa kalan 300 30 442 1 530400
73 Jagdish Pahal Stone Crusher Village Birhi 500 50 915.5 1 1831000
Kalan District Bhiwani BHIWANI
74 Jai Ambay Stone Crusher, Kheri Battar 90 9 1410 1 507600
75 | Jai Baba Jamna Giri Stone Crusher, Vill. Birhi 250 25 595 1 595000
Kalan, Charkhi Dadri
76 | jai baba mungipa stone crusher, pandwan , 650 65 193.5 1 503100
charkhi dadri
77 Jai Baba Stone Crusher, Vill. Kheri 70 7 1460 1.25 584000
Battar,Bhiwani
78 | Jai Baba Thakur Dass Stone Crusher Village 200 20 707 1 565600
Pichopa Kala Tehsil Charki Dadri Bhiwani
79 Jai bajranbali stone crusher, Mankawas 200 20 24.5 1 19600
80 Jai Bajrangbali Stane Crusher Vill. Kheri 200 20 1363 1 1090400
battar
81 Jai Bajrangbali stone crusher, Ramalwas (400 & 2000] 40 & 200 382 1 2855200
82 Jai Balaji Stone Crusher, Mankawas 80 8 1411.5 1 451680
83 Jai Balaji Stone Crusher, Vill, Pichopa Kalan 200 20 539.5 1 431600
84 |JAI BHAWANI STONE CRUSHER, RAMALWAS, 100 10 460.5 1 368400
Dadri
85 Jai Dada Budha Stone Crusher Vill. Birhi 450 45 851.5 1 1532700
Kalan
86 Jai Durga Stone Crusher, Kheri Battar 90 9 1363 1 430680
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" "Al HANUMAN STORE CRUSHER PANDWAN

Kaliyana

‘87 200 20 1412 1 1129600
VILLAGE PANDWAN Charkhi dadri
- 88 Jai Hind Stone Crushing Co., Village Birhi 400 40 835 1 1336000
Kalan, Bhiwani
89 |Jai Mahadev Stone Crusher, Vill. Kheri Battar 350 35 17 1 23800
90 [ JAI MATA DI STONE CRUSHER village Kalali, 200 20 948 1 758400
tehsil Charkhi dadri BHIWANI
91 | Jai Mata Di Stone Crusher, Village Birhi Kala 450 45 873.5 1 1572300
92 Jai Shivam Stone Crusher Village Pandwan 900 90 409 1 1472400
93 |Jai Shree Ganesh Stone Crusher, Kheri Battar a0 9 928.5 i) 334260
94 Jai Shree Ram Stone Crusher, Mankawas 200 20 1093 1 874400
95 Jai Shree Ram Stone Crusher, Village Kheri 1500 150 56.5 1 339000
Battar, Charkhi Dadri
96 |Jai Shree Shyam Stone Crusher, Jhojhu Kalan 80 8 929.5 1 594880
97 Jai shree shyam stone crusher, Kalali 80 8 982 1 314240
98 | Jai Shree Shyam Stone Crusher, Kheri Battar 250 25 656.5 1 656500
89 Jai Shree Shyam Stone Crusher, Pichopa 350 35 202.5 1 283500
: Kalan _
| 100 {Jai Siya Ram Stone Crusher, Vill. Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
101 | Jhojhu Stone Crusher, Village Jhojhu Kalan, | 80 & 150 8&15 1347 1.25 1054600
Bhiwani
102 | Jyoti Stone Crushers Village Pandwan Tehsil 1100 110 463.5 1 2039400
Ch Dadri
103 K.M.P Stone Crusher, Vill Pichopa Kalan 2400 240 209 1 3009600
Tehsil & Distt Charkhi Dadri
104 Kanahiya Stone Crusher, Birhi Kalan 200 20 1007 1 805600
105 kanshi Ram Stone Crusher, Village 80& 1600 | 08 & 160 1398.5 1 3478400
Mankawas, Bhiwani
106 Karan Stone Crusher, Village Asawari 80 8 1185 1 379200
107 | Khatu shyam stone crusher, pichopa kalan, 1000 100 138 1 552000
Charkhi Dadri
108 | Krishana Stene Crusher and Supplier Village 300 30 354 1 424800
Kheri BattarTehsil Ch Dadri,Distt Bhiwani
109 krishana stone crusher Pichopa Kalan 200 20 1168 1 934400
110 | Krishna Stone Crusher-1, Vill. Kheri Battar 80 8 1357 1 434240
111 | Krishna Stone Crusher-ll, Vill. Kheri Battar 80 8 1410 1 451200
112 KVR Minerals pvt Ltd. Unit 2, Village 350 35 555.5 1 777700
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113

KVR minerals pvt. Ltd. Village Kaliyana 300 30 652 il 782400
114 Larsen and Toubro Limted, Kheri Battar 5000 500 348.5 1 10455000
115 | Laxmi mining company, Tiwala, Charkhi 400 40 847.5 1 1356000
' Dadri
‘116 Laxmi Stone Crusher, Mankawas 90 9 1316 1 473760
117 LUCKY MINERALS U Il KHASARA NO - 100 10 448 1 179200
28/5/26/14/2/27, VILL - KALIYANA, TEH &
DIST - CHARKHI DADR
118 |Lucky Minerals Unit Il 28/13 14 Vill: Kalyana, 100 10 448 1 179200
Tehsil : Charkhi Dadri, Dist. Bhiwani
119 Lucky Minerals Unit-l Khasra No. 100 10 448 I 179200
28/3/2,4/2/2,7,8 Village : Kalyana Tehsil :
Charkhi Dadri, Dist. Bhiwani
120 Luxmi Stone Crusher Village Kaliyana 80 8 1329 1 425280
121 Luxmi Stone Crusher, Asawari, Bhiwani 80 8 14135 1 452320
122 Maa Pitambra Mines and Crushers LLP, 2400 240 213 1 2044800
Mankawas
123 | Maha Luxmi Stone Crusher, Village Bilawal 50 5 14105 1 564200
124 Maha Singh Stone Crusher Village Kheri 200 20 1358.5 1 1086800
Battar Bhiwani BHIWANI

125 Mahadev git udhyog, Pichopa Kalan 400 40 498 1 796800
126 Mahadev Stone Crusher, Birhi Kalan 1100 110 328.5 1 1445400
127 | Mahadev stone Crusher, Vill. Kheri Battar, 80 8 1359 i 434880

Bhiwani
128 Mahalaxmi stone mills, Mankawas 2400 240 213 1 2044800
129 | Mahaluxmi Mines and Stone Crusher VPO 1100 110 495 1 2178000

Pichopa Kala

130 | Mahaluxmi Stone Crusher Village Birhi Kala 550 55 353.5 1 636300
131 Mahashay Stone Crusher, Pichopa Kalan 1100 110 131 1 576400
132 Maman Stone Crusher, Vill. Kheri Battar 100 10 1410 ik 564000
133 Maruti stone crushe, Mankawas 70 7 1460 1.25 511000
134 | Maruti Stone Crusher, Village Kheri Battar, 70 7 1413 1 395640

Bhiwani
135 Mayur Stone Crusher, Village Birhi Kala 250 25 818.5 1 818500
136 MDN stone crusher pichopa kalan 350 35 538.5 1 753900
137 Metro stone crusher Old name New Era 80 8 1460 1.25 584000

Solutions Pvt. Ltd. Village Kheri Battar,

Bhiwani
138 Millan Stone Crusher, Village Kaliyana 300 30 107 1 128400
139 | Murliwala Stone Crushing Mills, Vill. Jhojhu 350 35 856 1 2396800

Kalna
140 Nandu Stone Crusher, VPO Kheri Batter, 100 10 1373.5 1 549400
Tehsil Charkhi Dadri, Bhiwani

141 NECC Mines and Minerals, Mankawas 160 16 942 1 602880
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142 © NECC Mining Corporation Unit Il, Pandwan 1800 180 670.5 1 4827600
143 NECC Mining Corporation, Pandwan 1800 180 670.5 1 4827600
144 NECC Roadways, Pandwan 1800 180 670.5 1 4827600
145 [ Neel Kanth Stone Crusher Mill, Jhojhu Kalan 400 40 837 1 2678400
146 Neelam Stone Crusher, Pichopa Kalan 2000 200 410.5 1 3284000
147 Neelkanth Stone Crusher, Village Kheri 100 10 1136.5 1 454600

! Battar, Bhiwani
148 Neelkanth Mahadev Grit Udyog Vill-Birhi 400 40 837 1 1339200

Kalan,Distt Bhiwani

149 New Avtar Stone Crusher, Pichopa Kalan 2400 240 183.5 1 1761600
150 | New Baba Pir Stone Crusher, Kheri Battar, 80 8 1379 3 441280

a Bhiwani
151 | New Baba Sita Nath Stone crusher  kaliyan 90 9 1122 1 403920
152 | New Bharat Stone Crushing Company, VPO 1200 120 239.5 1 1149600

PICHOPA KALAN TEHSIL AND DISTRICT
CHARKHI DADRI
153 | New Jai Shree Bala ji Stone Crusher, Village 80 8 1243 1 397760
Kheri Battar, Charkhi dadri

154 | New Rapid stone crusher Old name Jai Baba 70 7 1096 1 306880

Shyam Stone Crusher Vill-Birhi Kalan,Distt

Bhiwani
155 | om pati stone crusher village kheri battar 80 8 1174 1 375680
156 Om Shiv Stone Crusher, Jhojhu Kalan 100 10 671 1 536800
157 | Om Shivam Stone Crusher , Village Asawari 70 7 1410 i 394800
158 | Om Shivam Stone Crusher, Kaliyana, Dadri 250 25 136 1 136000
159 Om Stone Crusher, Mankawas 80 8 836 1 267520
160 Om Stone Crusher, Village Kheri Battar 1256 1 2957200
500 & 50 & 120
1200
161 |Omkara Mines and Crushers, Village Pichopa 450 45 7795 1 1386900
Kalan, Tehsil Charkhi Dadri, Bhiwani
162 Pal stone crusher, Atela Kalan 100 & 2400 10 & 240 14125 1 9773600
163 | Panchmukhi Stone Crusher, Vill. Mankawas 250 25 991 1 991000
164 Pardhan Stone Crusher Pichopa Kalan 1000 100 537 1 2148000
165 Pardhan Stone Crusher Village Kaliyana 600 60 498.5 1 1196400
166 | Partap stone crusher, ( Old Name baba pir 80 8 1460 1.25 584000
stone crushing company) Kheri Battar
167 Parvat Stone Crusher, Village Kheri 200 20 4 1 3200
Battar,Tehsil Charkhi Dadri, Bhiwani

168 | Peer Baba Stone Crusher, Village Asawari 200 20 1475.5 1.25 1475500
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169

Pokhar Stone Crusher, Vill. Kheri Battar, 70 7 1460 1.25 511000
Bhiwani
170 | Pokhar Stone Crusher, Vill. Ramalwas, CH. 80 8 1268 1 811520
Dadri, Bhiwani
171 [Pooja Stone Crusher, Village Kaliyana, Tehsil 80 8 1422 1 455040
Charkhi Dadri, Bhiwani
172 Pritam Sangwan Stone Crusher, Village 350 35 666 1 932400
Asawari, Charkhi Dadri
173 Pritam Stone Crusher, Village Asawari 200 20 1287 1 1029600
174 PRITHVISTONE CRUSHER, Kheri Batter, 200 20 36.5 1 29200
Charkhi Dadri
175 Purple Stone Crusher, Village Birhi Kala 300 30 836 1 1504800
176 QEM processing pvt .Itd vill. kheri battar 270 27 893 1 964440
177 | QEM PROCESSING PVT LTD PICHOPA KALAN 2700 270 180 1 2916000
178 R.B.S. Stone Crusher Village kaliyana 80 8 1397.5 1 447200
179 | Raj Stone Crusher, Vill. Kheri Battar, Bhiwani 80 8 1359 1 434880
180 Rajbir Stone Crusher VPO Kheri Battar, 250 25 536.5 1 536500
Bhiwani
181 Rajesh stone cruser vill pichopa kalan 2000 200 317 1 3804000
182 | Rakesh malik stone crusher pichopa kalan 300 30 408.5 1 450200
183 Rao Stone Crusher Village kaliyana 150 15 725 1 435000
184 | Rudhra Stone Crusher, Village Jhojhu Kalan, 300 30 629 1 1509600
Charkhi Dadri
185 Sadbhawna stone cruher Village kalali 200 20 538 1 430400
186 | Salasar Stone Crusher Vill-Kheri Battar,Distt 250 25 1057 1 1057000
Bhiwani
187 | Sangwan Stone Crusher, Vilalge Birhi Kalan 200 20 96 1 76800
188 Sanskar stone crusher kheri battar 220 22 765.5 1 673640
189 | Saraswati Stone Crusher, Vill Kheri Batter, a0 9 1322 1.25 594900
Bhiwani
190 Sarvotam Group, Village Kheri Batter, 2700 270 90 1 1458000
Charkhi Dadri
191 Satyavir stone crusher, pichopa kalan, 80 8 1166 1 373120
Charkhi Dadri
192 [ Shakti Stone Crusher, Village Kheri Battar, 225 225 1460 1.25 1642500
Charkhi Dadri
193 | Shanti mobile stone crusher village kheri 500 50 757 1 1514000
battar ch. Dadri
194 | Sheoran Stone Crusher, Village Atela Kalan, 80 8 1360 1 435200
Charkhi Dadri, Bhiwani
195 | Sheranwali Stone Crusher, Vill. Kheri Battar, 90 9 1460 1.25 657000
Bhiwani
196 | Shiv Bhole Shankar Stone Crusher Village 250 25 1174 i 1174000

Kheri Battar, Bhiwani BHIWANI
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197

hiv Bhole Stone Crusher Village Kalali Tehsil 400 40 858.5 1 1373600
Ch Dadri District Bhiwani
198 | Shiv Bhole Stone Crusher, Village Asawari 200 20 1055.5 1 844400
199 | SHIV BHOLE STONE CRUSHING Co., Kaliyana, 200 20 1358 1 1086400
Ch. Dadri
200 shiv durga stone crusher kheri battar 600 60 10.5 1 25200
201 | Shiv Ganga Stone Crusher, Kaliyana, Charkhi 350 35 645 1 903000
dadri
202 | Shiv Gorakh Stone Crusher, Vill Kheri Battar, 70 7 1398.5 1 391580
Bhiwani

203 shiv shakti grit udhyog vill. Birhi kalan 450 45 875.5 1 1575900

204 | Shiv Shakti Stone Crusher Il Village Pichopa 1200 120 409 1 1963200
Kalan, Charkhi Dadri

205 shiv shakti stone crusher kheri battar 5000 500 412 1 12360000

206 | shiv shankar stone crusher vill. Birhi kalan 150 15 4435 1 266100

207 Shiv Shanti stone crusher, Mankawas 200 20 1282 1 1025600

208 Shiv stone crusher , Atela Kalan 100 & 350| 10& 35 1410.5 1 1340700

209 shiv stone crusher jhojhu kalan 300 30 563 1 1351200

210 Shiv Stone Crusher, Village Asawari 1359 1 965280

70 & 400 7 &40
211 Shiv Stone Crusher, Village Kheri 80 8 570 1 182000
Bittar, Tehsil Charkhi Dadri, Bhiwani
212 |  Shiv Stone Crushing Co., Village Pichopa 100 10 1168 1 467200
Kalan

213 Shiva stone crusher birhi kalan 150 15 724 1 434400

214 Shivalik stone crusher, Manakawas, 200 20 1291 1.25 1291000

75115 Shivalya Construction Pvt Ltd Co., Village 85 8.5 1460 1.25 620500
Kheri Battar, Bhiwani

216 Shivalya Grit Udyog, Village Mankawas, 200 20 568 il 454400

Tehsil Charkhi Dadri, Bhiwani
217 | Shiviji Stone Crusher, Village Pichopa Kalan, 400 40 655.5 1 1048800
Tehsil Charkhi Dadri, Bhiwani
218 Shree Bala ji stone crusher, Bilawal 90 9 350 1 612000
219 Shree Balajee Stone Crusher, Village 250 25 666 1 666000
Mankawas, Tehsil Chakrhi Dadri, Bhiwan
220 | Shree Balaji Stone Crusher , Village Kaliyana 100 10 542 1 216800
221 | Shree Dada Dohla Stone Crusher Vill Kheri 300 30 352 T 422400
Battar,Distt Charkhi Dadri
222 | Shree Ganesh Crusher Udyog, Village Kheri 200 20 1460 1.25 1460000
Battar, Ch. Dadri

223 | Shree Ganesh Stone Crusher Village Pichopa 100 10 258.5 1 103400
Kala Tehsil Ch Dadri

224 |Shree Ganesh Stone Crusher, Village Asawari 80 8 1189.5 % 380640

225 | Shree Ganpati Stone Crushing Mills, Village 3000 300 32.5 1 1170000

Ramalwas, Charkhi Dadri
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226

Tehsil Ch Dadri Bhiwani (Old name Jai Shiv
SC)

Shree giriraj stone crusher village kheri 80 8 1124 1 359680
battar
227 | Shree Laxmi Stone Crusher, Pichopa Kalan, 1000 100 85 1 340000
Ch. Dadri,
228 Shree Luxmi Stone Crusher, Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
229 | shree mahadev stone crusher pichopa kalan 200 20 594 1 475200
230 | shree Mahaluxmi stone crusher village Kheri 70 7 1475.5 1.25 516425
Battar, Ch. Dadri
231 Shree Nanak Stone Crusher, VPO Kheri 80 8 1475.5 1.25 590200
Battar, Bhiwani
232 Shree Radhey stone crusher, Birhi kalan 250 25 97.5 1 97500
233 Shree ram stone crusher kheri battar 80 8 1370 1 438400
234 | Shree Ram Stone Crusher, Vill, Mankawas, 200 20 1323 1.25 1323000
Bhiwani

235 Shree Satyam stone crusher kheri battar 200 20 696 1 556800
236 Shree Shyam Grit Udyog Vill- 2400 240 4585 1 13204800

Ramalwas, Tehsil & Distt Charkhi Dadri
237 | Shree Shyam stone crusher village jhojhuy 100 10 694.5 1 555600

kalan
238 | Shree Shyam Stone Crusher Village Kheri 200 20 1098 1 878400
Battar Bhiwani
239 | Shri Dada Devi Nath Stone Crusher, Village 200 20 742.5 1 594000
Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani
240 | shri Ganesh Ji Stone Crusher Vill Pichopa 600 60 411 1 986400
Kalan Tehsil & Distt Charkhi Dadri
241 | Shri Hari Stone Crusher, Village Kheri Batter, 80 8 1398.5 1 447520
| Bhiwani
242 | Shri Laxmi Ji Stone Crusher, Pichopa Kalan, 1000 100 119 1 476000
: Charkhi Dadri
243 Shri Ram stone crusher jhojhu kalan 150 15 90 108000
244 Shri Rattan grit udhyog vill, Birhi kalan 450 45 891 1603800
245 | Shri Sai Baba stone crusher vill. Kheri battar 90 9 1398.5 503460
246 | Shri Shivam stone crusher vill. Kheri battar 200 20 1200 1 960000
247 | ShriShyam Stone Crusher Village Kaliyana 250 25 368 1 368000
Tehsil Ch Dadri Bhiwani
248 Shyam Grit Udyog Village Pichopa Kalan 250 25 697 5 697000
Tehsil Charkhi Dadri, Bhiwani

249 Shyam king stone crusher, Jhojhu Kalan 800 80 899 1 5753600
250 Shyam stone crusher pichopa kalan 350 35 66 1 92400
251 Silver Stone Crusher Village Kheri Battar 200 20 1080 1 864000
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252 |, ita Nath Stone Crusher, Village Kheri Battar,] 80 8 1204 1 385280
Bhiwani

253 Siwach stone crusher, kheri batter 80 8 1412.5 1 452000

254 | Sohna Aggregate Solutions pichopa kalan 400 40 215 1 34400

255 Sohna Stone Crusher, Village Ramalwas, 1400 140 534.5 1 5986400
Charkhi Dadri

256 | Soorya Stone Crusher Village Pichopa Kala 1200 120 3975 1 1908000
Tehsil Ch Dadri

257 Subham stone crusher, kheri batter 70 7 1363 1 381640

258 Subhram stone crusher kheri battar 80 8 1374 1 439680

259 | SUMAN STONE CRUSHER, V.P.O- Pichopa 250 25 25 25000

Kalan, Charkhi Dadri

260 Sunrise stone crusher vill. Kheri battar 450 45 1312 i 2361600

261 | Super White Stone Crusher, Village Tiwala, 1200 120 645 1 3096000
Charkhi Dadri

262 |Suraj Stone Crushing CO., Village Mankawas, 200 20 1230.5 1 984400

Charkhi Dadri, Bhiwani

263 Surya stone crusher, Pichopa Kalan 350 35 442 1 526400

264 | Suryawansi stone crusher vill. Kheri battar 200 20 616.5 1 493200

265 Swastik stone crusher birhi kalan 250 25 661.5 1 661500

266 Swastik stone crusher pichopa kalan 1000 100 198.5 1 794000

267 | Taj Stone Crusher, Vill. Kheri Battar, Bhiwani 70 7 1484 1.25 519400

268 Thadeshri Stone Crusher Vill- 80 8 1103 1 352960

Mankawas,Distt Bhiwani
269 Trishul Stone Crushing Mills Vill-Jhojhu 400 40 829 1 2652800
Kalan,Distt Bhiwani
270 Uma Stone Crusher, Village Asawari 70 7 1475.5 1.25 516425
271 | United Stone Crusher, Village Kheri Battar, 80 8 1460 1.25 584000
Bhiwani

272 | Venus Stone Crusher Village Kheri Battar 200 20 570.5 1 456400

273 | Vijay Stone Crusher , Village Pichopa Kalan 100 10 1166 il 466400

274 | Vikas Stone Crusher, Mankawas, Ch. Dadri 200 20 1191 1 952800

275 Vishal stone crusher vill. Kheri battar 100 10 1091 1 436400

276 VK stone crushing co. birhi kalan 250 25 538.5 d 538500

277 zamidar stone cruher vill. kaliyana 300 30 405.5 1 486600

Total Amount 314513865
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Annexure-7 (Detail of prosecution)

Sr. Mn Title of the case/subjects District Filed under the | Date of filing Next date of
Act the hearing/purpose
Complaint
1 Laxmi Mining Company, Village Tiwala, Charkhi Ch. Dadri Air Act 02.09.20 19.11.20
Dadri, Bhiwani
2 Arya Stone Crusher (16BHI3361876),Vill- Ch. Dadri Air Act 14.10.20 01.01.21
Jhojhu Kalan,Distt Charkhi Dadri
3 Balaji Stone Crusher, VPO Kaliyana, Ch. Ch. Dadri Air Act 14.10.20 01.01.21
Dadri
4 Baniwal Stone Crusher, Vill. Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21
Bhiwani
5 Bhagwati Stone Crusher, Vill, Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri, Bhiwani
6 Bhavishay Stone Crusher Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri
7 Classic Mobile Stone Crusher Village Kheri Ch. Dadri Air Act 14.10.20 01.01.21
Battar Tehsil Charkhi Dadri District Bhiwani
8 Durga Stone Crusher Mills, Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri, Bhiwani
9 Haryana Stone Crusher, Village Tiwala, Ch. Dadri Air Act 14.10.20 29.01.21
Tehsil Charkhi Dadri, Bhiwani
10 Jagdish Pahal Stone Crusher Village Birhi Ch. Dadri Air Act 14,10.20 29.01.21
Kalan District Bhiwani BHIWANI
11 | Jai Baba Jamna Giri Stone Crusher, Vill. Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan, Charkhi Dadri
12 Jai Baba Shyam Stone Crusher Vill-Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan,Distt Bhiwani
13 Jai Bajrang Bali Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Mankawas, Tehsil Charkhi Dadri, Bhiwani
14 Milan Stone Cusher, Village Kaliyana, Ch. Dadri Air Act 14.10.20 29.01.21
Charkhi Dadri
15 New Baba Sita Nath Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Kaliyana, Charkhi Dadri, Bhiwani
16 Om Shivam Stone Crusher, Kaliyana, Dadri Ch. Dadri Air Act 14.10.20 05.02.21
17 Pardhan Stone Crusher Village Kaliyana-l, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri
18 Pooja Stone Crusher, Village Kaliyana, Tehsil Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani
19 Rao Stone Crusher Co., Village Kaliyana Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani
20 Rudhra Stone Crusher, Village Jhojhu Kalan, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri
21 Sadbhawna Stone Crusher, Village Kalali, Ch. Dadri Air Act 14.10.20 05.02.21
Ch. Dadri
22 Shiv Bhole Stone Crusher Village Kalali Ch. Dadri Air Act 14.10.20 05.02.21
Tehsil Ch Dadri District Bhiwani
23 Shivji Stone Crusher, Pichopa Kalan Dadri Ch. Dadri Air Act 14.10.20 12.02.21
24 Shyam Grit Udyog Village Pichopa Kala Ch. Dadri Air Act 14.10.20 12.02.21
Tehsil Charkhi Dadri, Bhiwani
25 SUMAN STONE CRUSHER, V.P.Q- Pichopa Ch. Dadri Air Act 14.10.20 12.02.21
Kalan, Charkhi Dadri
26 Suraj Stone Crushing CO., Village Ch. Dadri Air Act 14,10.20 12.02.21
Mankawas, Charkhi Dadri, Bhiwani
27 Trishul Stone Crushing Mills Vill-Jhojhu Ch. Dadri Air Act 14.10.20 12.02.21
Kalan,Distt Bhiwani
Status of pending cases
Sr. No. Name & Address of the unit District Revised Revised Status
Approval approval
Prosecuion No | proseuction
date
1 Gitesh Stone Crusher Vill-Birhi Kalan,Distt Ch. Dadri 1351-52 21.09.20 Prosecution approval dated
Bhiwani 5417-19 10.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana
High court

-
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R.B.S Stone Crusher Village Kaliyana, Tehsil Ch. Dadri 1414-15 21.09.20 Prosecution approval dated
Ch. Dadri, Bhiwani 050004/60/2020| 02.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana
High court
Soorya Stone Crusher Village Pichopa Kala Ch. Dadri - - Re-sanction not approved
Tehsil Ch Dadri
Shree Ram Stone Crusher, Vill. Mankawas, Ch. Dadri 1348-49 21.09.20 |[Pending for filing (Sent to HO
Bhiwani for re-sanction with correct
partner name (2657 dt,
08.10.20)
Shri Shyam Stone Crusher Village Kaliyana Ch. Dadri 1369-70 21.09.20 Pending for filing
Tehsil Ch Dadri Bhiwani 5414-16 10.11.20
Baba Ramdass Stone Crusher Village Ch. Dadri 1408-09 21.09.20 |[Pending for filing (Sent to HO
Kaliyana, Dadri for re-sanction with correct
partner name (3511 dt.
21.10.20)
JAI BHAWANI STONE CRUSHER, Ch. Dadri 1336-37 21.09.20 Pending for filing
RAMALWAS, Dadri
Shiv Shakti Stone Crusher Il Village Pichopa Ch. Dadri 1375-76 21.09.20 |[Pending for filing (Sent to HO

Kalan, Charkhi Dadri

for re-sanction with correct
partner name (3512 dt,
21.10.20)
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Detail of Ground Water of Stone Crushing units of District Charkhi Dadri (Annexure-6)

: Name & Address of the unit Production] Water | Total days | Detternat | Amount of EC
f' J ' capacity | consuption |of violation|  factor (Rs.)
TPD m3/day
1 | Abhishek Stone Crusher, Village Kheri Batter 80 8 1460 1.25 584000
2 Alpha stone crusher, Kaliyana 400 40 568 1 677600
3 Amarnath stone crusher ,Kheri Battar 90 9 1115 1 196020
4 Anand stone crusher, Kheri Battar 100 10 1270 1 508000
5 Anjani Mata Stone crusher Village Pichopa 200 20 366 1 292800
Kalan, Tehsil Charkhi Dadri, Bhiwani
6 Anjani stone crusher, Kheri Battar 100 &200| 10& 20 14115 1 889200
7 Anup stone crusher , Kheri Battar 80 8 1357 4 434240
8 |ANUP STONE CRUSHER NO 1, VILLAGE KHERI 1500 150 107 1 642000
BATTAR TEHSIL AND DISTRICT CHARKHI
DADRI
9 |Arya stone crusher, Ramalwas, Charkhi Dadri 100 10 66 1 52800
10 Asawari Stone Crushing company, Village 2400 240 119 1 1713600
Asawari
11 Ashoka Stone Crusher, Mankawas 80 8 1412.5 1 452000
12 Ashu Stone Crusher, Mankawas 90 9 1426.5 1.25 641925
13 Avtar & Company Stone Crusher, Jhojhu 100 10 929.5 1 743600
Kalan
14 Baba hanuman stone crusher, Mankawas 80 & 20 88&20 1320 1.25 1013400
15 Baba Hari Daas Stone Crushing, Birhi Kalan 200 20 826 1 660800
16 Baba Raghunath stone crusher vill. Birhi 1000 100 721 1 2884000
kalan
17 Baba Ramdass St@ne Crusher Village 450 45 399.5 1 719100
Kaliyana, Dadri _ y
18 Baba Shayam Crushing Co. , Jhojhu Kalan 2400 240 328.5 1 6307200
19 |Bala Ji Stone Crusher, Vill. Pandwan, Bhiwani 100 10 14115 1 564600
20 Balaji stone crusher VPO Kaliyana 400 40 893 1 1428800
21 Balaji Stone Crusher, Vill. Birhi kalan 450 45 900 1 1620000 _
22 Baljit stone crusher, Kalali 2000 200 381 1 4572000
23 Baniwal Stone Crusher, Vill. Kheri Battar, 80 8 1124 1 359680
Bhiwani
24 Bed Stone Crusher Village Pichopa Kala 350 35 477 1 667800
Tehsil Ch Dadri .
25 Bhagwati Stone Crusher, Vill, Kheri Battar, 200 20 1480.5 1.25 1480500
Charkhi Dadri, Bhiwani
26 Bhai ji stone crusher, Ramlawas 80 & 100 8 &10 548.5 1 378000
27 Bhartho Devi Stone Crushe, Village Kheri 300 30 1282 1 1538400
Batter, Charkhi Dadri, Bhiwani
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% Bhavishay stone crusher village kaliyana

300 30 385 1 462000
Bhawani Stone Crusher, Village Jhojhu Kalan, 450 45 464 1 1670400
District Charkhi Dadri
Caps Tradeling Pvt. Ltd., Kheri Batter, 1200 120 86. 1 412800
Charkhi Dadri
31 | Chander Mukhi Stone Crusher, Kila/Khasra 70 7 1414 1 395920
No. 102//23 & 104//3/1, Asawari, Patwari
Halka 83, Bhiwani
32 Chander Stone Crusher, Village Pandwan, 800 80 836.5 1 2676800
Charkhi Dadri, Bhiwani ,
33 Chaubisi stone crusher, Mankawas 200 20 1174 1 939200
34 Chaudhary stone crusher, Birhi kalan 2000 200 483 1 5796000
35 Chetna stone crusher , Atela Kalan 80 & 100 8&10 1082 1 384800
36 Chirag Stone Crusher, Vill. Birhi kalan 150 - 15 813 1 487800
37 | Choudhary Construction Company, Village 80 8 1137 1 363840
Kalayana, Dadri
38 Choudhary Stone Crusher, Village Kheri 80 8 1174 1 375680
Batter, Bhiwani
39 | Classic Mobile Stone Crusher Village Kheri 450 45 700 1. 1260000
Battar Tehsil Charkhi Dadri District Bhiwani
40 Dada Dhola Stone Crusher, Village Kheri 80 8 1460 1.25 584000
Batter, Bhiwani '
41 | Dada Gosai Stone Crushing Mills Mankawas 80 8 1346 1.25 538400
42 | Dada Ram Prasad Stone Crusher Vill. Kheri 80 8 1364 1 436480
Battar
43 Dada Shakti Stone Crusher Vill, Birhi Kalan 300 30 763.5 1 916200
44 | Dada Shakti stone crusher vill. Pichopa kalan 350 35 115.5 1 161700
45 | Dada Stone Crusher, Wlage Kheri Battar, 80 8 1243 1 397760
Tehsil Chakrhi Dadri, Bhiwani
46 Dada Syonand Maharaj Stone Crusher 250 25 537 1 537000
Pichopa Kalan }
47 Dadri Stone Crusher Mankawas 200 20 1096.5 1 877200
48 | Dalawas Stone Crusher, Vill Tiwala, Tehsil & 1600 160 3285 1 2102400
Distt Charkhi Dadri .
49 Delhi Stone Crusher, Village Mankawas 80 8 1172 1 354400
50 Dev Stone Crusher, Vill. Kheri Battar 100 10 1235 3 49400
51 Dhankaur stone crusher, Kheri Battar 200 20 1127.5 1 902000
52 Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 250 25 63 1 63000
53 Dhanpat stone crusher kheri battar 100 10 1272 1 508800
54 | Dharampal Stone Crusher, Village pichopa 120 12 1256 1 602880
kalan
55 Diamond Stone Crusher Vill. Kheri Battar 200 20 1073 1 858400
56 Dosti Stone Crusher, Village Asawari 85 8.5 1266.5 1 430610
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| Durga stone crusher mills village kaliyana 1124.5 1 356820
70 & 90 7&9
durga stone crusher pichopa kalan 2000 200 280.5 1 3366000
Ekta Stone Crusher, Vill. Kheri Battar 70 7 1411.5 1 395220
Gau Mata Stone Crusher, Pichopa Kalan, 350 35 65 1 91000
Charkhi Dadri
61 Gawar construction pvt ltd , Mankawas 80&160{ 8 & 160 1460 1 3478400
62 Gitesh Stone Crusher Vill-Birhi Kalan,Distt 1100 110 820 1 3608000
Bhiwani
63 | Gohana Stone Crusher, Village Kheri Batter, 300 30 639 1 766800
Charkhi Dadri
64 Goyat stone crusher ,Pandwan 100 10 210 1 84000
65 Hanuman Infrastructure Pvt. Ltd., Village 350 - 35 636 1 890400
Pichopa Kalan, Charkhi Dadri !
66 Hanuman Stone Crusher, Vill Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
67 Hari Dass Stone Crusher, Village Asawari 80 8 1379 1 441280
68 |Hari Om Stone Crusher Pichopa Kalan Teshil| 1000 100 125 1 500000
and District Charkhi Dadri
69 |Haryana Stone Crusher, Village Tiwala, Tehsil 80 8 1398.5 1 447520
Charkhi Dadri, Bhiwani '
70 Haryana Stone Cusher,Village Asawari 80 8 1475.5 1.25 590200
71 Indian SC, Jhojhu Kalan, Dadri 250 25 43.5 1 87000
72 J M and company pichopa kalan 300 30 442 1 530400
73 Jagdish Pahal Stone Crusher Village Birhi 500 50 915.5 1 1831000
Kalan District Bhiwani BHIWANI
74 Jai Ambay Stone Crusher, Kheri Battar 90 9 1410 507600
75 | Jai Baba Jamna Giri Stone Crusher, Vill. Birhi 250 25 595 595000 .
Kalan, Charkhi Dadri
76 | jai baba mungipa stone crusher, pandwan, 650 65 193.5 1 503100
charkhi dadri
77 Jai Baba Stone Crusher, Vill. Kheri 70 7 1460 1.25 584000
Battar,Bhiwani
78 | Jai Baba Thakur Dass Stone Crusher Village 200 20 707 1 565600
Pichopa Kala Tehsil Charki Dadri Bhiwani
79 Jai bajranbali stone crusher, Mankawas 200 20 24.5 1 19600
80 Jai Bajrangbali Stone Crusher Vill. Kheri 200 20 1363 i 3 1090400
battar
81 Jai Bajrangbali stone crusher, Ramalwas (400 & 2000{ 40 & 200 382 1 2855200
82 Jai Balaji Stone Crusher, Mankawas 80 8 1411.5 1 451680
83 | Jai Balaji Stone Crusher, Vill. Pichopa Kalan 200 20 539.5 1 431600
84 |JAI BHAWANI STONE CRUSHER, RAMALWAS, 100 10 460.5 1 368400
Dadri
85 Jai Dada Budha Stone Crusher Vill. Birhi 450 45 851.5 1 1532700
Kalan
86 Jai Durga Stone Crusher, Kheri Battar 90 9 1363 1 490680
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Al HANUMAN STORE CRUSHER PANDWAN

_ 200 20 1412 1l 1129600
VILLAGE PANDWAN Charkhi dadri ’
Jai Hind Stone Crushing Co., Village Birhi 400 40 835 1 1336000
; Kalan, Bhiwani
89 |Jai Mahadev Stone Crusher, Vill. Kheri Battar 350 35 17 1 23800
90 | JAI MATA DI STONE CRUSHER village Kalali, 200 20 948 1 758400
tehsil Charkhi dadri BHIWANI
91 | Jai Mata Di Stone Crusher, Village Birhi Kala 450 45 873.5 1 1572300
92 | JaiShivam Stone Crusher Village Pandwan 900 90 409 1 1472400
93 |Jai Shree Ganesh Stone Crusher, Kheri Battar 90 9 928.5 1 334260
9.4 Jai Shree Ram Stone Crusher, Mankawas 200 20 1093 1 874400
95 | JaiShree Ram Stone Crusher, Village Kheri 1500 150 56.5 1 339000
Battar, Charkhi Dadri
96 |Jai Shree Shyam Stone Crusher, Jhojhu Kalan 80 8 929.5 1 594880
97 Jai shree shyam stone crusher, Kalali 80 8 982 1 314240
98 | Jai Shree Shyam Stone Crusher, Kheri Battar 250 25 656.5 1 656500
99 Jai Shree Shyam Stone Crusher, Pichopa 350 35 202.5 1 283500
Kalan
100 |Jai Siya Ram Stone Crusher, Vill. Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
101 | Jhojhu Stone Crusher, Village Jhojhu Kalan, | 80 & 150 8&15 1347 1.25 1054600
Bhiwani .
102 | Jyoti Stone Crushers Village Pandwan Tehsil 1100 110 463.5 1 2039400
Ch Dadri
103 K.M.P Stone Crusher, Vill Pichopa Kalan 2400 240 209 1 3009600
Tehsil & Distt Charkhi Dadri
104 Kanahiya Stone Crusher, Birhi Kalan 200 20 1007 1 805600
105 kanshi Ram Stone Crusher, Village 80 & 1600 | 08 & 160 1398.5 1 3478400
Mankawas, Bhiwani
106 Karan Stone Crusher, Village Asawari 80 8 1185 1 379200
107 | Khatu shyam stone crusher, pichopa kalan, 1000 100 138 1 552000
Charkhi Dadri
108 | Krishana Stone Crusher and Supplier Village 300 30 354 1 424800
Kheri BattarTehsil Ch Dadri,Distt Bhiwani
109 krishana stone crusher Pichopa Kalan 200 20 1168 1 934400
110 | Krishna Stone Crusher-1, Vill. Kheri Battar 80 8 1357 1 434240
111 | Krishna Stone Crusher-1l, Vill. Kheri Battar 80 8 1410 1 451200
112 KVR Minerals pvt Ltd. Unit 2, Village 350 35 555.5 1 777700
Kaliyana
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) KVR minerals pvt. Ltd. Village Kaliyana

300 30 652 1 782400
Larsen and Toubro Limted, Kheri Battar 5000 500 348.5 1 10455000
Laxmi mining company, Tiwala, Charkhi 400 40 847.5 1 1356000
. Dadri
Laxmi Stone Crusher, Mankawas 90 9 1316 1 473760
117 LUCKY MINERALS U Il KHASARA NO - 100 10 448 1 179200
r 28/5/26/14/2/27, VILL - KALIYANA, TEH &
DIST - CHARKHI DADR
118 |Lucky Minerals Unit Ill 28/13 14 Vill: Kalyana, 100 10 448 1 179200
Tehsil : Charkhi Dadri, Dist. Bhiwani
119 Lucky Minerals Unit-l Khasra No. 100 10 448 1 179200
28/3/2,4/2/2,7,8 Village : Kalyana Tehsil :
Charkhi Dadri, Dist. Bhiwani
120 Luxmi Stone Crusher Village Kaliyana 80 8 1329 1 425280
121 | -- Luxmi Stone Crusher, Asawari, Bhiwani 80 8 14135 2 | 452320
122 Maa Pitambra Mines and Crushers LLP, 2400 240 213 1 2044800
Mankawas
123 | Maha Luxmi Stone Crusher, Village Bilawal 50 5 1410.5 1 564200
124 Maha Singh Stone Crusher Village Kheri 200 20 1358.5 1 1086800
Battar Bhiwani BHIWANI
125 Mahadev git udhyog, Pichopa Kalan 400 40 498 1 796800
126 Mahadev Stone Crusher, Birhi Kalan 1100 110 328.5 1 1445400
127 | Mahadev stone Crusher, Vill. Kheri Battar, 80 8 1359 1 434880
Bhiwani :
128 Mahalaxmi stone mills, Mankawas 2400 240 213 1 2044800
129 | Mahaluxmi Mines and Stone Crusher VPO 1100 110 495 1 2178000
Pichopa Kala
130 | Mahaluxmi Stone Crusher Village Birhi Kala 550 55 353.5 1 636300
131 Mahashay Stone Crusher, Pichopa Kalan 1100 110 131 1 576400
132 Maman Stone Crusher, Vill. Kheri Battar 100 10 1410 1 564000
133 Maruti stone crushe, Mankawas 70 7 1460 1.25 511000
134 | Maruti Stone Crusher, Village Kheri Battar, 70 i 1413 1 395640
Bhiwani g
135 Mayur Stone Crusher, Village Birhi Kala 250 25 818.5 1 818500
136 MDN stone crusher pichopa kalan 350 35 538.5 1 753900
137 Metro stone crusher Old name New Era 80 8 1460 1.25 584000
Solutions Pvt. Ltd. Village Kheri Battar,
Bhiwani
138 Millan Stone Crusher, Village Kaliyana 300 30 107 1 128400
139 | Murliwala Stone Crushing Mills, Vill. Jhojhu 350 35 856 1 2396800
Kalna
140 Nandu Stone Crusher, VPO Kheri Batter, 100 10 1373.5 1 549400
Tehsil Charkhi Dadri, Bhiwani
141 NECC Mines and Minerals, Mankawas 160 16 942 1 602880
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?},\IECC Mining Corporation Unit Il, Pandwan

1800 180 670.5 1 4827600
43 NECC Mining Corporation, Pandwan 1800 180 670.5 : | 4827600
¥ 144 NECC Roadways, Pandwan 1800 180 670.5 1 4827600
145 | Neel Kanth Stone Crusher Mill, Jhojhu Kalan 400 40 837 1 2678400
146 Neelam Stone Crusher, Pichopa Kalan 2000 200 410.5 1 3284000
147 Neelkanth Stone Crusher, Village Kheri 100 10 1136.5 1 454600
" Battar, Bhiwani
148 | Neelkanth Mahadev Grit Udyog Vill-Birhi 400 40 837 1 1339200
Kalan,Distt Bhiwani
149 New Avtar Stone Crusher, Pichopa Kalan 2400 240 183.5 1 1761600
150 | New Baba Pir Stone Crusher, Kheri Battar, 80 8 1379 1 441280
= Bhiwani
151 | New Baba Sita Nath Stone crusher ,kaliyan 90 9 1122 1 403920
152 | New Bharat Stone Crushing Company, VPO 1200 120 239.5 1 1149600
PICHOPA KALAN TEHSIL AND DISTRICT
CHARKHI DADRI
153 | New Jai Shree Bala ji Stone Crusher, Village 80 8 1243 1 397760
Kheri Battar, Charkhi dadri
154 | New Rapid stone crusher Old name Jai Baba 70 7 1096 1 306880
Shyam Stone Crusher Vill-Birhi Kalan,Distt
Bhiwani
155 om pati stone crusher village kheri battar 80 8 1174 1 375680
156 Om Shiv Stone Crusher, Jhojhu Kalan 100 10 671 1 536800
157 | Om Shivam Stone Crusher , Village Asawari 70 7 1410 1 394800
158 | Om Shivam Stone Crusher, Kaliyana, Dadri 250 25 136 1 136000
159 Om Stone Crusher, Mankawas 80 8 836 1 267520
160 Om Stone Crusher, Village Kheri Battar 1256 1 2957200
500 & 50 & 120
1200
161 |Omkara Mines and Crushers, Village Pichopa 450 45 770.5 1 1386900
Kalan, Tehsil Charkhi Dadri, Bhiwani
162 Pal stone crusher , Atela Kalan 100 & 2400 10 & 240 1412.5 1 9773600
163 | Panchmukhi Stone Crusher, Vill. Mankawas 250 25 991 1 991000
164 Pardhan Stone Crusher Pichopa Kalan 1000 100 537 1 2148000
165 Pardhan Stone Crusher Village Kaliyana 600 60 498.5 1 1196400
166 | Partap stone crusher, ( Old Name baba pir 80 8 1460 1.25 584000
stone crushing company) Kheri Battar
167 Parvat Stone Crusher, Village Kheri 200 20 4 1 3200
Battar, Tehsil Charkhi Dadri, Bhiwani
168 Peer Baba Stone Crusher, Village Asawari 200 20 1475.5 1.25 1475500
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\l Pokhar Stone Crusher, Vill. Kheri Battar,

70 7 1460 1.25 511000
Bhiwani !
Pokhar Stone Crusher, Vill. Ramalwas, CH. 80 8 1268 1 811520
Dadri, Bhiwani
171 | Pooja Stone Crusher, Village Kaliyana, Tehsil 80 8 1422 1 455040
Charkhi Dadri, Bhiwani
172 Pritam Sangwan Stone Crusher, Village 350 35 666 1 932400 |
Asawari, Charkhi Dadri 1
173 Pritam Stone Crusher, Village Asawari 200 20 1287 1 1029600 |
174 PRITHVI STONE CRUSHER, Kheri Batter, 200 20 36.5 1 29200 |
Charkhi Dadri '
175 Purple Stone Crusher, Village Birhi Kala 300 30 836 1 1504800
176 | QEM processing pvt .Itd vill. kheri battar 270 27 893 1 964440
177 | QEM PROCESSING PVT LTD PICHOPA KALAN 2700 270 180 1 2916000
178 R.B.S. Stone Crusher Village kaliyana 80 8 1397.5 1 447200 |
179 |Raj Stone Crusher, Vill. Kheri Battar, Bhiwani 80 8 1359 1 434880 |
180 Rajbir Stone Crusher VPO Kheri Battar, 250 25 536.5 1 536500
Bhiwani ° B
181 Rajesh stone cruser vill pichopa kalan 2000 200 317 1 3804000
182 | Rakesh malik stone crusher pichopa kalan 300 30 408.5 1 490200
183 Rao Stone Crusher Village kaliyana 150 15 725 1 435000
184 | Rudhra Stone Crusher, Village Jhojhu Kalan, 300 30 629 1 1509600
Charkhi Dadri |
185 Sadbhawna stone cruher Village kalali 200 20 538 430400 |
186 | Salasar Stone Crusher Vill-Kheri Battar,Distt 250 25 1057 1057000
Bhiwani |
187 | Sangwan Stone Crusher, Vilalge Birhi Kalan 200 20 96 1 76800
188 Sanskar stone crusher kheri battar 220 22 765.5 1 673640
189 | Saraswati Stone Crusher, Vill Kheri Batter, 90 9 1322 1.25 594900
Bhiwani )
190 Sarvotam Group, Village Kheri Batter, 2700 270 90 1 1458000
Charkhi Dadri _|
191 Satyavir stone crusher, pichopa kalan, 80 8 1166 1 373120
Charkhi Dadri |
192 | Shakti Stone Crusher, Village Kheri Battar, 225 225 1460 1.25 1642500
Charkhi Dadri '
193 Shanti mobile stone crusher village kheri 500 50 757 1 1514000
battar ch. Dadri
194 | Sheoran Stone Crusher, Village Atela Kalan, 80 8 1360 1 435200
Charkhi Dadri, Bhiwani
195 | Sheranwali Stone Crusher, Vill. Kheri Battar, 90 9 1460 1.25 657000
Bhiwani |
196 | Shiv Bhole Shankar Stone Crusher Village 250 25 1174 1 1174000

Kheri Battar, Bhiwani BHIWANI
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5 'J_:.'hiv Bhole Stone Crusher Village Kalali Tehsil

400 40 858.5 1 1373600
Ch Dadri District Bhiwani
Shiv Bhole Stone Crusher, Village Asawari 200 20 1055.5 | 844400
199 |SHIV BHOLE STONE CRUSHING Co., Kaliyana, 200 20 1358 1 1086400
Ch. Dadri
200 shiv durga stone crusher kheri battar 600 60 10.5 1 25200
201 | Shiv Ganga Stone Crusher, Kaliyana, Charkhi 350 35 645 1 903000
' dadri
202 | Shiv Gorakh Stone Crusher, Vill Kheri Battar, 70 7 1398.5 1 391580
Bhiwani
203 shiv shakti gri_tudhvog vill. Birhi kalan 450 45 875.5 1 1575900
204 | Shiv Shakti Stone Crusher |l Village Pichopa 1200 120 409 1 1963200
Kalan, Charkhi Dadri
205 shiv shakti stone crusher kheri battar 5000 500 412 1 12360000 .
206 | shiv shankar stone crusher vill. Birhi kalan 150 15 4435 1 266100
207 Shiv Shanti stone crusher, Mankawas 200 20 1282 1 1025600
208 Shiv stone crusher , Atela Kalan 100 & 350| 10&35 1410.5 1 1340700
209 shiv stone crusher jhojhu kalan 300 30 563 1 1351200
210 Shiv Stone Crusher, Village Asawari 1359 1 965280
70 & 400 7&40
211 Shiv Stone Crusher, Village Kheri 80 8 570 {8 182000
Battar, Tehsil Charkhi Dadri, Bhiwani
212 Shiv Stone Crushing Co., Village Pichopa 100 10 1168 1 467200
Kalan
213 Shiva stone crusher birhi kalan 150 15 724 1 434400
214 Shivalik stone crusher, Manakawas, 200 20 1291 1.25 1291000
215 | Shivalya Construction Pvt Ltd Co., Village 85 8.5 1460 1.25 620500
Kheri Battar, Bhiwani
216 Shivalya Grit Udyog, Village Mankawas, 200 20 568 1 454400
Tehsil Charkhi Dadri, Bhiwani
217 | Shivji Stone Crusher, Village Pichopa Kalan, 400 40 655.5 1 1048800
Tehsil Charkhi Dadri, Bhiwani
218 Shree Bala ji stone crusher, Bilawal 90 9 850 1 612000
219 Shree Balajee Stone Crusher, Village 250 25 666 1 666000
Mankawas, Tehsil Chakrhi Dadri, Bhiwan
220 | Shree Balaji Stone Crusher, Village Kaliyana 100 10 542 1 216800
221 | Shree Dada Dohla Stone Crusher Vill Kheri 300 30 352 1 422400
Battar,Distt Charkhi Dadri
222 | Shree Ganesh Crusher Udyog, Village Kheri 200 20 1460 1.25 1460000
Battar, Ch. Dadri
223 |Shree Ganesh Stone Crusher Village Pichopa 100 10 258.5 1 103400
Kala Tehsil Ch Dadri
224 |Shree Ganesh Stone Crusher, Village Asawari 80 8 1189.5 1 380640
225 | Shree Ganpati Stone Crushing Mills, Village 3000 300 32.5 1 1170000

Ramalwas, Charkhi Dadri
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I Shree giriraj stone crusher village kheri 80 8 1124 1 359680
battar
Shree Laxmi Stone Crusher, Pichopa Kalan, 1000 100 85 1 340000
Ch. Dadri.
Shree Luxmi Stone Crusher, Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
229 | shree mahadev stone crusher pichopa kalan 200 20 594 1 475200
230 | shree Mahaluxmi stone crusher village Kheri 70 7 1475.5 1.25 516425
Battar, Ch. Dadri
231 Shree Nanak Stone Crusher, VPO Kheri 80 8 1475.5 1.25 590200
Battar, Bhiwani
232 Shree Radhey stone crusher, Birhi kalan 250 25 97.5 1 97500
233 Shree ram stone crusher kheri battar 80 8 1370 1 438400 '
234 | Shree Ram Stone Crusher, Vill. Mankawas, 200 20 1323 1.25 1323000
Bhiwani
235 | Shree Satyam stone crusher kheri battar 200 20 696 1 556800 |
236 Shree Shyam Grit Udyog Vill- 2400 240 458.5 1 13204800 ||
Ramalwas, Tehsil & Distt Charkhi Dadri
237 | Shree Shyam stone crusher village jhojhu 100 10 694.5 1 555600
kalan
238 | Shree Shyam Stone Crusher Village Kheri 200 20 1098 1 878400
Battar Bhiwani
239 | Shri Dada Devi Nath Stone Crusher, Village 200 20 742.5 1 594000
Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani
240 | Shri Ganesh Ji Stone Crusher Vill Pichopa 600 60 411 1 986400
Kalan Tehsil & Distt Charkhi Dadri
241 | Shri Hari Stone Crusher, Village Kheri Batter, 80 8 1398.5 1 447520
Bhiwani _
242 | Shri Laxmi Ji Stone Crusher, Pichopa Kalan, 1000 100 119 1 476000
Charkhi Dadri o
243 Shri Ram stone crusher jhojhu kalan 150 15 90 1 108000
244 Shri Rattan grit-udhyog vill. Birhi kalan 450 45 891 1 1603800
245 | Shri Sai Baba stone crusher vill. Kheri battar 90 9 1398.5 1 503460
246 | Shri Shivam stone crusher vill. Kheri battar 200 20 1200 1 960000
247 | Shri Shyam Stone Crusher Village Kaliyana 250 25 368 1 368000
Tehsil Ch Dadri Bhiwani _
248 Shyam Grit Udyog Village Pichopa Kalan 250 25 697 1 697000
Tehsil Charkhi Dadri, Bhiwani 3
249 Shyam king stone crusher, Jhojhu Kalan 800 80 899 1 5753600
250 Shyam stone crusher pichopa kalan 350 35 66 1 92400
251 Silver Stone Crusher Village Kheri Battar 200 20 1080 1 864000

Tehsil Ch Dadri Bhiwani (Old name Jai Shiv
sC)
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| ita Nath Stone Crusher, Village Kheri Battar, 80 8 1204 1 385280
JA Bhiwani
453 Siwach stone crusher, kheri batter 80 8 1412.5 1 452000
254 | Sohna Aggregate Solutions pichopa kalan 400 40 215 1 34400
255 Sohna Stone Crusher, Village Ramalwas, 1400 140 534.5 1 5986400
Charkhi Dadri
256 | Soorya Stone Crusher Village Pichopa Kala 1200 120 397.5 1 1908000
Tehsil Ch Dadri
257 Subham stone crusher, kheri batter 70 7 1363 1 381640
258 Subhram stone crusher kheri battar 80 8 1374 1 439680
259 | SUMAN STONE CRUSHER, V.P.O- Pichopa 250 25 25 1 25000
Kalan, Charkhi Dadri
260 Sunrise stone crusher vill. Kheri battar 450 45 1312 1 2361600
261 | Super White Stone Crusher, Village Tiwala, 1200 120 645 1 3096000
Charkhi Dadri
262 |Suraj Stone Crushing CO., Village Mankawas, 200 20 1230.5 1 984400
Charkhi Dadri, Bhiwani .
263 Surya stone crusher, Pichopa Kalan 350 35 442 1 526400
264 | Suryawansi stone crusher vill. Kheri battar 200 20 616.5 1 493200
265 Swastik stone crusher birhi kalan 250 25 661.5 1 661500
266 Swastik stone crusher pichopa kalan 1000 100 198.5 1 794000
267 |Taj Stone Crusher, Vill. Kheri Battar, Bhiwani 70 7 1484 1.25 519400
268 Thadeshri Stone Crusher Vill- 80 8 1103 1 352960
Mankawas,Distt Bhiwani
269 Trishul Stone Crushing Mills Vill-Jhojhu 400 40 829 1 2652800
Kalan,Distt Bhiwani
270 Uma Stone Crusher, Village Asawari 70 F i 1475.5 1.25 516425
271 | United Stone Crusher, Village Kheri Battar, 80 8 1460 1.25 584000
Bhiwani
272 | Venus Stone Crusher Village Kheri Battar 200 20 570.5 1 456400
273 | Vijay Stone Crusher, Village Pichopa Kalan 100 10 1166 1 466400
274 | Vikas Stone Crusher, Mankawas, Ch. Dadri 200 20 1191 1 952800
275 Vishal stone crusher vill. Kheri battar 100 10 1091 1 436400
276 VK stone crushing co. birhi kalan 250 25 538.5 1 538500
277 zamidar stone cruher vill. kaliyana 300 30 405.5 1 486600
Total Amount 314513865

S
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Annexure-7 (Detail of prosecution)

Title of the case/subjects District Filed under the | Date of filing Next date of
Act the hearing/purpose
Complaint
Laxmi Mining Company, Village Tiwala, Charkhi Ch. Dadri Air Act 02.09.20 19.11.20
Dadri, Bhiwani
Arya Stone Crusher (16BHI3361876),Vill- Ch. Dadri Air Act 14.10.20 01.01.21
Jhojhu Kalan,Distt Charkhi Dadri !
Balaji Stone Crusher, VPO Kaliyana, Ch, Ch. Dadri Air Act 14.10.20 01.01.21 !
Dadri i
Baniwal Stone Crusher, Vill. Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21
Bhiwani
5 Bhagwati Stone Crusher, Vill, Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri, Bhiwani
6 Bhavishay Stone Crusher Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri
) Classic Mobile Stone Crusher Village Kheri Ch. Dadri Air Act 14,10,20 01.01.21
Battar Tehsil Charkhi Dadri District Bhiwani
8 Durga Stone Crusher Mills, Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri, Bhiwani
9 Haryana Stone Crusher, Village Tiwala, Ch. Dadri Air Act 14.10.20 29.01.21
Tehsil Charkhi Dadri, Bhiwani .
10 Jagdish Pahal Stone Crusher Village Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan District Bhiwani BHIWAN]|
11  |Jai Baba Jamna Giri Stone Crusher, Vill. Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan, Charkhi Dadri
12 Jai Baba Shyam Stone Crusher Vill-Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan,Distt Bhiwani
13 Jai Bajrang Bali Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Mankawas, Tehsil Charkhi Dadri, Bhiwani
14 Milan Stone Cusher, Village Kaliyana, Ch. Dadri Air Act 14.10.20 29.01.21
Charkhi Dadri
15 New Baba Sita Nath Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Kaliyana, Charkhi Dadri, Bhiwani
16 Om Shivam Stone Crusher, Kaliyana, Dadri Ch. Dadri Air Act 14.10.20 05.02.21
17 Pardhan Stone Crusher Village Kaliyana-l, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri
18  [Pooja Stone Crusher, Village Kaliyana, Tehsil|  ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani
19 Rao Stone Crusher Co., Village Kaliyana Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani '
20 Rudhra Stone Crusher, Village Jhojhu Kalan, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri
21 Sadbhawna Stone Crusher, Village Kalali, Ch. Dadri Air Act 14.10.20 05.02.21
Ch. Dadri
22 Shiv Bhole Stone Crusher Village Kalali Ch. Dadri Air Act 14.10.20 05.02.21
Tehsil Ch Dadri District Bhiwani
23 Shivji Stone Crusher, Pichopa Kalan Dadri Ch. Dadri Air Act 14.10.20 12.02.21
24 Shyam Grit Udyog Village Pichopa Kala Ch. Dadri Air Act 14.10.20 12,02.21
Tehsil Charkhi Dadri, Bhiwani
25 |SUMAN STONE CRUSHER, V.P.O- Pichopa Ch. Dadri Air Act 14.10.20 12.02.21
Kalan, Charkhi Dadri
26 Suraj Stone Crushing CO., Village Ch. Dadri Air Act 14.10.20 12.02.21
Mankawas, Charkhi Dadri, Bhiwani
27 Trishul Stone Crushing Mills Vill-Jhojhu Ch. Dadri Air Act 14.10.20 12.02.21
Kalan,Distt Bhiwani
Status of pending cases
Sr. No. Name & Address of the unit District Revised Revised Status
Approval approval
Proseculon No | proseuction
date ;
1 Gitesh Stone Crusher Vill-Birhi Kalan, Distt Ch. Dadri 1351-52 21.09.20 | Prosecution approval dated
Bhiwani 5417-19 10.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana
High court

A—
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4.5 Stone Crusher Village Kaliyana, Tehsil Ch. Dadri 1414-15 21.09.20 Prosecution approval dated
Ch. Dadri, Bhiwani 050004/60/2020| 02.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana
High court
Ch. Dadri - - Re-sanction not approved'

Soorya Stone Crusher Village Pichopa Kala
Tehsil Ch Dadri

Shree Ram Stone Crusher, Vill. Mankawas, Ch. Dadri 1348-49 21.09.20 |Pending for filing (Sent to HC

Bhiwani for re-sanction with correct
partner name (2657 dt.

08.10.20)
5 Shri Shyam Stone Crusher Village Kaliyana Ch. Dadri 1369-70 21.09.20 Pending for filing
Tehsil Ch Dadri Bhiwani 5414-16 10.11.20 .
6 Baba Ramdass Stone Crusher Village Ch. Dadri 1408-09 21.09.20 |Pending for filing (Sent to HO

Kaliyana, Dadri for re-sanction with correct

partner name (3511 dt. °
21.10.20)

7 JAI BHAWANI STONE CRUSHER, Ch. Dadri 1336-37 21.09.20 Pending for filing
RAMALWAS, Dadri
8 Shiv Shakti Stone Crusher Il Village Pichopa Ch. Dadri 1375-76 21.09.20 |Pending for filing (Sent to HO

Kalan, Charkhi Dadri for re-sanction with correct

partner name (3512 dt.
21.10.20)

Fr

170




